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LOK SABHA DEBATES

LOK SABHA

Thursday, November 20, 1986/ Kartika 29,
1908 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair)

[ i’ranslal!on]

SHRI BALKAVI BAIRAG]: Mr.

Speaker, Sir, the Opposition benches seem
to be deserted today. What has bappened

ito that section ?

[English)

SHRI M. RAGHUMA REDDY : The
majority party is absent frt_)m the House.

“(Translation]

MR. SPEAKER : It does not seem to
_be so. You are exaggerating a little.

ORAL ANSWERS TO QUESTIONS

[Engltsh)

Ownership of the Ship M.V. Jagat
Masheshwari

SHRI BHATTAM SRIRAMA
MURTY : Will the Minister of

SURFACE TRANSPORT be pleased to
state ;

45,

(a) whether Government have yet to
decide about the ship M.V. Jagat Mahesh-
wari, built by the Hindustan Shipyard Ltd,,
Visakhapatnam order for which was origina-
lly placed by M/s Dempo Steamship Lid.,
who bhave failed to take the dehvery of the
same; and

(b) if so, the details thereof and the
reasons for the delay ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR1 RAJESH PILOT) : (a) No, Sir, -

(b) Does not arise,

SHRI M. RAGHUMA REDDY : The
answer is very good.

SHR] BHATTAM SRIRAMA MURTY:;
M/s Dempo Steamship Ltd. have placed an
order on HSL, Visakbhapatnam for construc-
tion of two ships. Two of them were also

constructed. They have to take them.
Ultimately, the Government has given -
delivery to a different company. Is it not

a fact that M/s Dempo have failed to take
delivery of the ships for which they have
placed orders ? What were the reasons for
so doing ? What is the loss incurred by
HSL on this account ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : It is a fac! that
M/s Dempo have placed ord rs for two
ships viz. M.V, Jagat Maheshwari and Jagat
Rajeshwari in 1980, Agreement was signed
in 1981, The system in HSL is that 5 per
cont of the cost is paid by the Company.
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95 per cent is paid through SDFC on loan
term. After signing the agreement, there
are stages for payment. Initially they paid
some money. From beginning of ¥1983
onwards, they started writing to the Mini-
stry, to HSL that they would like to take
their orders later on. ' Their intention was
that they were not so keen for hese two

ships. But because an agreement was signed, -

we forfeited up to that stage i.e. what they
bad paid. The total of what they paid for
both these ships is about Rs. 7 lakhs. They
defaulted at the stage of 50% steel erection.
The Government has already spent some
money through SDFC side. Also, HSL
told that the ship is about to be completed.
They bave unduly delayed to take delivery
of the ships because they did pot want to
go further with the agreement. So, we went
to the Finance Ministry and the law
Ministry and checked up the procedures.
Ultimately, we thought of these ships to be
given to the SDFC to be operated though
the Public Sector Company——at that time it
was Mughul Lines and :now it is SCI—
because of the amount of government money
and public money which was already
invested in these ships. On these considera-
tions, one ships was delivered in March 1986
to MLL now SCI. The second ship is
likely to be delivered in March 1987. They
have deposited a sum of approximately
Rs. 7 lakhs. Since They have defaulted
all the tzrms, that has been forfeited. Fur-
ther action for defaulting the agreement is
being processed.

SARI BHATTAM SRIRAMA MURTY:
Sir, for these ships—M.V. Jagat Mahesh-
wari and Jagat Rajeshwari—ultimately the
Minister has succeeded in finding a brideg-

room in the Shipping Development Corpora-

tion of India and handed over it to them.

Is it not a fact that was again handed over

to the Shipping Corporation of India ? What
is the total loss incurred by the Government
in the entire (ransaction in the process?
For how long the completion bhas remained
idle ? What is the loss incurred by the
Shipping Corporation ?

SHRI RAJESH PILOT : I do not know
in which terms the hon. Member wants to
know because instead of Dempo buying it,
we have bought for the SCI through SDFC.
As far as the loss for HSL is concerned,
that is, because of some delay the cost of
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construction had gone up—because if they
bad gone according to the agreement, it
would have been delivered accerding to the
agreement time and the cost of the ship
would have been slightly less—, it was
delayed because of a8 certaining some legal
procedure aod it is a fact that some period
intervened'in the correspondence with the
firm and others concerned, there¢ was delay
and the ship construction was delayed. The
price when it was ordered, was Previously
Rs. 12.25 crores, but later on it was finally.
fixed as about Rs, 18 crores. This loss, the
SCI was not ready to accept, but we have
said that this difference between the price
and the cost of production will be borne by
the HSL to whom the Government will try
to subsidise.

Iiliteracy in Adivasi Areas

#246, SHRI AMARSINH RATHAWA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware that
the Adivasi areas in the country, particularly
in Gujarat State arec onc of the most illite-
rate areas in the country;

(b) if so, what steps have so far been
taken to provide education facility in those
areas;

(c) the percentage of such population
which has been educated so far ;

(d) the salient features of the plan to

provide maximum education facilities in

those areas to bring those people at par with
the people of other areas during the Sevepth
Five Year Plan ; and

(¢) the special steps being taken for the
education facilities for girls ?

"THE  MINISTER OF HUMAN
RESOURCE  DEVELOPMENT  AND
MINISTER OF HEALTH AND FAMILY
WELFARE  (SRHI P. V. NARASIMHA
RAOj: (a) to () A statement is given
below.
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Statement

(a) Anpexure—I showing literacy rates
among_the Scheduled Tribes according to
1981 Census is attached.

(b) The following measures have been
taken to encourage literacy among Scheduled
Tribes particularly in Rural and Tribal
Areas : '

(i) Priority is given to the opening of
Adult education centres predomin-
antly in rural and Adivasi areas
bhaving literacy rate below the
national average. '

(ii) The State  Governments/U.T.
Administrations have been request-
ed to enrol at least 16 per cent
Scheduled Tribe learners in the
adult eduction centres.

(iii) Tbe State Governments and Union
Territorjes have been requested to
locate Adult Education Cenires in
the Basttees of Scheduled Tribes
as far as possible.

(iv) Special emphasis is attached to
post-literacy and follow-up pro-
gramme to ensure that neo-literates
do not re-lapse into illiteracy. .

(v) Special funds have been earmarked
under the scheme of Rural Func-
tional  Literacy Projects for
Scheduled Tribes.

(vi) Special facilities have been pro-
vided for SC/ST girls i matters of
exemption of examination fee in
some areas.

(vii) Pre-matric scholarships, remedial

and lpgcial coaching are provided
at various levels of education and

free text books, stationery and free

uniforms are provided to S.T.
students at other levels,

(viii) Scholarships, mid-day meals and
Ashram schools and hostel facili-
ties have been provided to tribal
children in certain areas.

(c) The increase in literacy rates and in
tbe enrolment ratio at elementary education
stage is given in the Annexure—II below.

(d) and (e) Special stretagies have been
envisaged in the Naticnal Policy on Educa- |
tion—1986 and Programme of Action which ;
were laid in both the Houses of the Parlia-
ment on 2nd of May 1986 and 8th of
August, 1986 respectively.

Annexure-1

Literacy Rates among the Scheduled Tribes According to 1981 Census t

SL. India/State/Union Territory '

Persons . Males Females
No.

1 2 3 4 5
INDIA® 16.35 24.52 8.04
STATES :

1 Andhra Pradesh - 7.82 12,02 3.46

.2, Bihar 16.99 26.17 1.15
3. Gujarat 21.14 30.41 11.64
4, Himachal Pradesh 25.93 38.75 12 82

| 20.14 29,96 10.03

5.  Karnataka

i
i

{
|
'
!
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1 2. 3 5
6. Kerala 31.79 37.52 26.02
7.  Madhya Pradesh 10.68 17.74 3.60
8.  Maharashtra 22.29 32.38 11.94
9, Manipur 39.74 48.88 30.35
10.  Meghalaya 31.55 34.19 28.91
"11.  Nagaland 40.32 47.32 32.99
12.  Orissa 13.96 23.27 476
13. Rajasthan 10.27 18.86 1.20
14. Sikkim 33.13 43.10 22.37
“18. .Tamil Nadu 20.46 26.71 14.00
16. Tripura 23.07 33.46 12.27
17. Uttar Pradesh 20.45 31.22 8.69
18. West Bengal 13.21 2).16 5.01
- UNION TERRITORIES
1. Andaman & Nicobar Islands 31.11 38.43 23.24
2. Arunachal Pradesh 14,04 20.79 7.31
3, Dadra & Nagar Haveli ' 16.86 25.46 8.42
4. Gos, Daman and Diu 26.48 33.65 18.89
s, Lakshadweep 53.13 63.34 42.92
6, Mizoram 59.63 64.12 55.12
Notes :

(1) * Excludes Assam where census could not be held owing to disturbed condition

prevailing there at the time of 1981 Census

(2) No tr:bes were scheduled by the President of India for Haryana, Jammu and

Kashmir, Punjab, Chandigarh, Delhi and Pondicherry.

(3) The percentages of literates have been calculated on the total scheduled tribes

population inclusive of the population in the age group 0-4.

SOURCE : Census of India 1981, series I (India), Part II B (iii) Primary Census
Abstract scheduled Tribes, o 2
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Anuexure-11

Ltreracy Rate and Enrolment Ratio of Scheduled Tribes 1971 and 1981

—— '

State/Union Literacy rates of Scheduled Enrolment ratios of Scheduled
Territory Tribes Tribes
1971 1981 1971 198)

Total Female Total Female Class Class Class  Class
I.v VI-vill' I.V  VI.VIII .

1. Andhra Pradesh 5.34 2,13 7.82 3.46 339 4.2 82.1 9.7
2. Assam 26,03 17,16 N.A, N.A. 1009 414 64.4 38.4
3. Bihar 11,64 485 1699 17.75 58.7 16.7 750 17.2
4, Gujarat 1412 615 21.14 11.64 54.6 12.8 94.9 22.6
5. Haryana —_ —_— -— —_ — — — —_
6, Himachal Pradesh 15.89 5.3 2593 12.82 42.4 21.0 81.0 39.5
7. Jammu & Kashmir — — — — — — " —
8. Karnataka 14.85 7.67 20.14 10.03 59.2 23.2 1597 1711
9. Kerala 25.72 19.14  31.79 26.02 717 30.4 95.2 47.8
10. Madhya Pradesh 7.62 2.18 10.68 3.60 299 7.6 39.8 11.7
11. Maharashtra 1174 421 2229 1194 479 121 826  17.0
12, Manipur 28.71 18.87 39.74 30.35 158.2 37.1  128.0 53.2
13. Meghalaya 26,45 2279  31.55 28.91 120.6 30.0 1199  46.4
14. Nagaland 24.01 517.68 40.32 32,99 154.0 56.6 160.5 118.3
15. Orissa 9.40 2.58 13.96 4.76 41.6 6.8 07.7 134
16. Punjadb —_ _— o — — = — —
17. Rajasthan 6.47 0.49 10.27 1.20 27.8 8.0 47.4 15.8
1:. Sikkim — = 3303 2231 — = - —
19. Tam)l Nadu 9.02 448  20.46 -14:00 36.1 8.7 41.0 13.5
20. Tripura 1503 6.04 2337 1227 47.0 12.0 68.5 18.5
21, Utar Pradesh 14.59 5.58 20.45 8.69 36.9 16.1 81.6 334
22. West Bengal 892 3.09 1321 501 400 11.0  49.6 8.3
23, A. & N. Islands 17.85 1117 31.11 2324 57.0 201 81.4  40.1
24. Arunachal Pradesh 5.20 1.70 14.04 7.31 40.4 13.4 80.9 23,2
25. Chandigarh —_ -— — — —_ — -_ —
26. Dadra & Nagar ‘
~ - Haveli 890 2.59 16.80 8.42 71.7 111 110.4 16.5
27. Delhi —_ - - - - - — —

28. Goa, Daman&Diu 12.73 508 2648 18.89 60.2 11.5 119.4 24.6
29, Lakshadweep ~  41.37 28.94 53.13 4092 121.4  46.3 166.1 1028

/30, Mizoram * * 5963 ssi2 *  NA. NA.
31  Pondicherry — e —_— —_— = — — —
INDIA 1130 485 16.35 8.04 486 129 700 195

* Included in Assam, N.A. : Figures not available.
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[ Translation]

SHRI AMARSINH RATHAWA : Sir,
the hon, Minister has replied to my question
in detail and whatever information 1 wanted,
that he bas provided. 1 had asked for
information about the steps proposed to be
taken by the Government in regard to
education and I have got the same in full.
In .order to ensure timely and actual
utilisation of the assistance provided by the
Government to the rural and Adivasi areas,
it is necessary to spread education to more
areas and also to effect reforms. There is
need to provide more facilities and material
to the Adult Education Scheme being run in

*the Adivasi and the rural areas, The
salaries of the employees working under the
Adult Education Scheme are very less. I
would like to know. from the hon. Minister
whether any arrangements have been made
by the Government to oversee the work
going on under the Adult Education Scheme?

SHRI P. V. NARASIMHA RAO:
Sir, in the Statement I have given complete
details of the steps that have been taken
and that are likely to be taken in view of
the new policy. If the hon.” Member wants
to suggest something more, I am ready to
consider that, but I am of the view that so
far as our new policy and the programmes
based on it concerned, these are foelproof,
nothing hus been left to chance. We are
leaving nothing to chance. 1 feel that the
points that we have already discussed in this
House should be} implemented now and we
are engaged on this job. '

SHRI AMARSINH RATHAWA : Sir,
my second submission is that the Ashram
Schools and hostels for imparting education
under the Adivasi Rural Extension Areas
Scheme have proved a boon for the children
of the poor because the poor Adivasi children
are unable to study mainly because they do
pot get food to sustain themselves. Now. as
in the hostels and Ashram schools they get
meals and also these being residential schools

' provide .accommodation for them, they
devote entire time in the school premises and

as such are able {o pay attention to their -

studies. 1 would, therefore, like to know
from the hon. Minister whether there is any
proposal to increase the number of Ashram
schools and hostels ? Alopg with it, if

NOVEMBER 20, 1986
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technical subjects are introduced in the rural
schools after class V it will be helpful in
bringing down the large number of the
educated unemployed. Are you going to
introduce this system ?

SHRI P. V. NARASIMHA RAO: It
has been intimated that the number of
Ashram schools will be increased. It has
also been informed that more hostels wjll be
opened. The programme  relating to
opening-schedule and places - where these
schools and hostels will be opened is under
formulation and action will be taken
accordingly.

Qur programme about vocationalisation
is also before you which is an important
part of our entire programme. We have
made it a little flexible as to from whicl
class vocationalisation should start. It can
start from class VIII, it may also be started
from class XI and, if need be. this can be
started from class V or VI also at some
There is a flexibility in this pro-
gramme. Now we have to see which
vocation will be suitable to the Adivasis,
The programme will be prepared according
to their needs.

{English)

SHRI1 RANJIT SINGH GAEKWAD :
Under the guise and excuse of castes, tribal
systems and religion still a very large number
of women are denied education so that they
might not become independent. Looking to
the extensive answer given by the Minister,
this point has been overlooked. 1 would
like to know from the Hou Minister what
sort of steps or thinking has been done
on this line to overcome this difficulty.

SHRI P. V. NARASIMHA RAO: I
don’t think anything has been overlooked,
Perhaps, the apswer has been tailored to the
question. I would like to assure the Hon.
Member that our new education policy is
absolutely clear on the great emphasis that
has to be Jaid on women’s education in
general and in the case of scheduled castes
and scheduled tribes special steps are being
envisaged and special funds ase being
envisaged. We are giving special scholar-
ships and also facilities for not changing any
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fees and so many other things. In pursuance
of the above, scheme for re-imbursing the
tuition fees charged from girls is also being
formulated.

SHRI RANJIT SINGH GABKWAD:
When familics do not send their girls to the
schools how will you overcome that difficulty ?

SHRI P. V. NARASIMHA RAO:
That can” be done only by educating the
parents. There fs no other way, There is
no way of forcing them. This is all a kind
of comprchensive programme wherein the
parents also are properly motivated to send
their children to schools. This is being
done. TIh the case of Gujarat I am glad to
say that it is well above the national average
80 that one can feel a little satisfied. Even
in the adivasi areas of Gujarat the pro-
gramme is taking shape and it is giving
results.

SHRI ANANDA GAJAPATHI RAJU :
Regarding the funds allotted for wiping out
illiteracy in adivasi areas, there is adequate
amount,
are supposed to be allotted to these schools
are notsstaying in schools and they want to
get transferred elsewhere. Will the Govern-
ment consider having a separate cadre of
teachers to be posted first in the tribal areas,
work there for about five years and then
come to other areas, so that these pro-
grammes are properly implemented ?

t

SHR1 P. V. NARASIMHA RAO:
This particular difficulty has been gone into
in great detail while formulating the new
education policy. There is going to be a
massive recruitment of adivasi teachers, so
that those who are from that society and
area would at least be motivated more than
others to go and work in these areas. This
is on¢ programme,

The other programme is, even then if we
find that the adivasi teacher bimself wants
to go to non-adivasi area and does not go to
his own area, we would pick up some youths
who are moderately educated in the adivasi
area itself from the 'villages, give them
training, get them ready to take up teaghing
responsibilities in their own areas, motivate
them and put them there. Because they

KARTIKA 29, 1908 (SAKA)
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themselves are in the villages, they have not
gone to the cities, they bave not got a regular
jcb of teacher. Such youtbs also will be
encouraged. All these matters bave been
very clearly brought out in the programme
of action and before that, in the "education
policy.

[ Translation)

SHRIMATI VIDYAVATI CHATUR-
VEDI : First of all I think you for giving
me & chance to speak after 1 hsd raised my
band for many days.

MR. SPEAKER : All the hon. Members
cannot be given chance to speak
simultaneously. ‘

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : She said that after
raising her hand for quite a long time, she
could get a chance.

SHRIMATI VIDYAVATI CHATUR-
VEDI : I said after many days.

MR. SPEAKER :
peaceful nature.

I thank you for your

SHRI BALKAVI BAIRAGI: This
question is important because Vidyaji herself
is raising a question on vidya, i.e. education.

SHRIMATI VIDYAVATI. CHATUR.
VEDI : The hon. Minister has stated in his
reply that in Gujarat the rate of literacy is
very low in the Adivasi areas. 1 would like
to know the rate of literacy in other Adivasi
areas in each State as compared to the rate
of literacy in Madhya Pradesh and Gujarat.

Secondly, in the hostels that you are
going to open will the teachers be given
special facilities or some special financial
benefits and some other incentives which
may motivate them to stay there to impart
education in those Adivasi areas 7 The

. second part of the question is that the in
~ genoral are women also like the Adivasi and

Harijan Women in so far as educatiop and
other aspects are concerned. For Adivasi

, Birls......
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SHRI RANA VIR SINGH: Who are

t hese women in general, 1 fail to understand ?

SHRIMATI VIDYAVATI CHATUR-
VEDI : I am thankful to you for pointiog
it out. I am making improvement in it.
Caste women, Harijan and Adivasi women
of other categories are like the Adivasi and
Harijan women in all respects, be it education
or social awareness. 1 am grateful to him

for giviog me a chance to improve my earlier -

statement. I want to know the new scheme
proposed to be started to motivate the
Adivasi girls to pursue education ?

SHRI P. V. NARASIMHA RAO : Sir,
1 was stating that it is apparent from the
figures of all the States that Gujarat does
pot occupy a low possition rather it is quite
above the average literacy rate of the
country. If I have to tell as to which are
the States which are quite backward in this
matter, then I may say it is either Madhya
Pradesh or Rajasthan. There is no doubt
that this credit of low rate of literacy will
go to the State of Shrimati Vidyavati. 1
" want to submit that there are many points
in our programmes which aim at making
girls, specially the girls belonging to the
Scheduled Castes and the Schedule Tribes,
literate by bringing them to the schools and
if they cannot be brought to the schools,
then through non-formal education.
Whatever stress we lay in these programmes,
is aimed at imparting education to the back-
ward and down-trodden classes, specially
people living in the Adivasi areas and
belonging to the Scheduled Castes and
Scheduled Tribes. You must have observed
during the discussion that we have repeatedly
stated—and this has been appreciated
also—that our thrust is mainly on the
education of those communitics who have
been deprived of the benefit of education to
date. Several programmes are being chalked
out and keeping in view the local needs,
changes will be made in them. A pro-
gramme suitable for one place may not
prove suitable for another place. 1 cannot
go into the full details at this moment but
I would like to say that as per our policy,
our full thrust is on these communities and
areas,
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SHRI V. TULSIRAM : Why are you
pot saying anything for the boys ? Are they
of no use? The bhon. Minister is telling
about the programmes which relate to the
girls only.

SHRI PV NARASIMHA RAO : We
have programmes for boys as well as for
adults.

MR. SPEAKER : Hon. Minister, is
there anything for Shri Tulsiram also ? '

SHRI P.V. NARASIMHA RAO : We
know that be is very well educated.

SHRIMATI VIDYAVATI CHATUR-
VEDI : I have not got the reply to my
question.

SHRI P. V., NARASIMHA RAO: In
the earlier supplementary 1 had given tbe
answer, 1 have already stated that we
shall appoint Adivasi teachers in the Adivasi
areas and they would be appointed in large
number.

SHRIMATI VIDYAVATI CHATUR-
VEDI : You cannot get teachers from the
Adivasi areas. Will you bring teachers
from non-Adivasi areas and give them higher
salaries or other facilities like accommoda-
tion, etc. ? '

MR. SPEAKER : They are doing this.
That is why 1 am afraid to allow you to
ask questions. You go on asking questions.

SHRI P.V. NARASIMHA RAO: WMr.
Speaker, Sir, 1 shall accept the suggestions
of Shrimati Vidyavati Chaturvedi because
the matter relates of Madbya Psadesh which
is at the bottom. Whatever suggestion she
gives we will improve the situation an inch
more than that.

MR. SPEAKER : He has given you the
measurement also.

[English)

PROF. N.G. RANGA : There is need
for higher scales of pay and housing facilities
for these people.
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SHRI P.V. NARASIMHA RAO : Yes,
Sir.

Legal Notices to Shipping Companfes for
Recovery of Loan

#247. SHRI H.M. PATEL : Will the
Minister of SURFACE TRANSPORT be

pleased to state :

(a) whether the Shipping Development
Fund Committee (SDFC) hbhas issued legal
notices to shipping companies for the

recovery of loap ;

(b) if so, the Shipping Companies that
have been served with legal notices and the
amount due from them ; and

(c) whether the Shipping Companies
have repaid the loan till date ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) Yes, Sir.

(b) The names of shipping companics
that have been served with legal notices and
the amounts due from them are as follows :

1. Indoceanic Shipping

Co. Ltd. Rs. 4.85 crores

2. Seven Sees Trans-

portation Ltd. Rs, 10.90 crores

3. Damodar Bulk

Carriers Ltd. Rs. 25.86 crores

4. Ratnakar Shipping

Co. Ltd. Rs. 40.97 crores

(¢) No, Sir.

SHRI! H. M. PATEL : It is well known
that the shipping industry has been passing
through very difficult times for several years
and most of these companies have their
working capital, liquid capital, seriously
eroded and they are in serious difficulties.
That is why the Finance Minister made a
statement in the House, but ‘that relates to
the acquisition of new ships;thrust this secms
to be mainly on that, and a new financial
agency is being set up for that. But has
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the Government formulated any policy for
assisting these companies to whom potices
were issued 7 I do not know whether you
want to take any further action against them
or whether you propose to assist them in
order to revive them and make it passible
for them to start working again, and like-
wise the industry as a whole. Do you pro-
pose to frame any policy to give financial
assistance in the shape of working capital
apart from the money required for acquiring
fresh ships ?

SHR] RAJESH PILOT : The hon.
Member is very right ; the (hipping industry
has been in recession. Government is fully
aware of the situation. That is why we
decided that instead of limiting ourselves to
Government reasources, we should also open
other ways, so that we can have some
financial reasources to keep the shipping
industry alive. All over the world recession
is there in the shipping industry. With a
great hard work and with investment from
the public exchequer to extent possible in
this industry, we want to keep this industry
floating. And that is why this new institu-
tion under the Finance Minisiry has been
thought of, so that other measures can be
augmented to help the shipping industry.

The four shipping companies mentioned
in the :nswer were served with a notice afler
considering a lot of factors. There are some
companies who work hari to sustain, but
theie are some companics whose financial
viability has been going down. These are
the four companies, which are in a bad
shape, and they did not make any ecffort to
improve. That is why the Department took
a decision to serve them with a notice. The
hon. Finance Minister tock an open house
meeting a few days ago and there he has
assured all the shipping companies that now
thai the new institution has come up, we
will reconsider their cases and take a final
decision. As for the financial package for
the shipping industry, considering all these
factors, Government is seriously thinking as
to which way they can help the shipping
industry and shipping companies, but only
those companies which are financially viable
and have honest intentions about the
industry and to keep this industry alive but
not those companies which have misused it,
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The hon. member would agree with me that and we are not concerned who owns the
there are occasions where some of thes¢ company. About the seamen’s payments,
people have not even tried to make any I would require a separate notice to give
efforts to commeicialise their industry and  details as to what payments have not been
. to return the exchequers money. We are made by the company.

still considering the matter and a final

package will come socn.
(Transiationr)

SHRI H.M. PATEL: Iam glad that .
the Minister for Transport has stated that MR. SPEAKER :
they intend to assist the industry. I presume
that the Government have eccepted that this
industry is very vital for the country’'s
economy. I also accept that your assistance
can only be to those units which are viable
and which are capable of surviving. 1 bope
that he will also realise that this matter is
of great urgency and I want to know whe-
ther action will be taken within a matter of
days, rather than weeks or months.

Yes, Mr. Vyas, will
you talk about the ship of the desert or ship:
of the water ?

SHRI GIRDHARI LAL VYAS : I will
talk about ' the ship of the water. Mr,
Speaker, Sir, I waat to submit to the hon,
Minister that the shipping companies also,
about whom we are discussing, have made
the shippirg industry sick by siphoning off
their assets. Shipping is an important
industry for the country and it should be
properly managed. Keeping in view the
fraudulent acts with which tbey make their
industry sick and transfer the assets elsewhere
and do pot pay even the ducs of the
employees, will the Government nationalise
the industry and make the Shipping Corpo-
ration a Government of India undertaking so
that the trade of the country may be
increased more and more ?

SHRI RAJESH PILOT : Government
is fully aware that the shipping industry is
also a second line defence and frankly
speeking, for the developiog countries it is
all the more so. Our Government’s planning
and foresight have brought the shipping
industry to a stage where they are competing
in the international market. Compared with
other countries, our shipping industry is
koown as ope of the reputed shipping
industries. On this basis, Government have SHR1 RAJESH PILOT: Mr. Speaker,
sincere intentions to help this industry. We  Sir, the suggestion of the hon. Minister is’
are trying our best. 1 can assure that the correct.

Finance Ministry has given a commitment

and within eight or nine weeks, we will AN-HON. MEMBER : The suggestion

certainly settle the issue. If the hon.  of the hon. Member and not of the hon.
member does not like my saying ‘two Minister.

months’, I would put it as nine weeks.
SHRI H.M. PATEL: The matter is (Interruption.)
even more urgent, Mr. Minister,
[Fnglish)
SHRI RAJESH PILOT : Yes. We will .
put in more efforts. Any way, I wish, he becomes a Minister.
I always have respect for him because he is

DR. SUDHIR ROY: Sir, Ratoakar ©lder to me.
Shipping Company, owned by the Birlas is
a habitual defaulter in making payments to (Transiation)
geamen. 1 would like to know from the
Minister whether they would take any steps

MR. SPEAKER : It can be a forecast
against this firm. ' |

also.

SHRI RAJESH PILOT: Mr. Speaker,
SHRI RAJESH PILOT : They had been  Sir, some of the companies have, of course,

defaulters and that is why we issued them misutilised the funds and we had ¢nacted &
Jegal potice. 1t is public exchequer's money  Company Agt....,,
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SHR1 V. TULSIRAM Mr. Speeker.
Sir, that hon. Member is leaving. It is
becoming difficult to recogoise  him.
Similarly, the hon. Minister also sometimes
comes with a turban and sometimes without
it. It becomes defficult to recognise him
also. '

SHRI RAJESH PILOT : What is the
pecessity for you to recognise me....ee...
ese(Interruptions)

MR. SPEAKER : Sbri Tulsiram, you
should not have any objection. It is Shri
Bairagi who should bhave the objection.

SHRI RAJESH PILOT : Mr. Speaker,
" Sir, some of the companies have misutilised
this facility. According to the provisions of
the Act, we used to mortgage the ship itself
when we advanced loans to the company.
There was a lacuna in the Act itself and as a
result some ships were not mortgaged. Now
the Goverpment is endeavouring that by
amending the Act, a provision should be
made that ship purchasing company’s sh'p as

well as its property should be mortgaged so,

that it may realise that the Government will
not be responsble if it leaves the ship.
That company’s property will also be
mortgaged. The suggestions given by the
hon. Members are before us and we are
trying to see that how, keeping in view the
importance of the ship industry, it can be
developed. Presently this industry is passing
through the worst recession all over the
world.

[ English]

SHRI ATISH CHANDRA SINHA:
We know that the shipping companies are
passing through a recession for the last four
years. 1 would like to know from the hon.
Minister, what steps are being thought of to
end this recession so that this problem, i.e.
the money which is blocked and all these
things can be got over ?

SHR] RAJESH PILOT : Sir, recession
certainly is not in the Government’s hands,
but we are putting out best efforts’to help
‘the shipping industries so that they can
sustain the recession, i.e. recession in the
international companies and in the shipping
warkets. But we from Government side are
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tryiog to sustain the shipping industries by
giving whatever financial supffort or cargo
support that are required by them.

Deaths due to Cotonar_y Diseases

$248. SHRI LAKSHMAN MALLICK :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the incidence of deaths in India
every year due to coronary discases including
high blood pressure ;
(b) the main causes thereof ;

(c) whether Union Government have
invited suggestions from experts in medicine
or any Committee has been set up to.study
aod report to Goveroment in this regard ;
and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQ]
KHAPARDE) : (a) There is no reliable
national statistic available about mortality
due to coronary and hypertensive diseases.

(b) The identified risk factors for
Coronary Heart Discases are Hypertension,
Smoking and abnormalities of Carbohydra.c
Lipid and Uric Acid Metabolism. Posmve

family history of Coronary heart diseases is
also a risk factor.

(c) and (d) No specific Committes has
been set up by the Government to make
recommendations in this respect. Howcver,
the Working Group on Non-Communicable
Diseases which had been constituted by the
Planning Commission prior to the finalisation .
of the Seventh Five Year Plan had reco-
mmended an intervention strategy based on
health education, training of peripheral level
bealth workers for early detection and easy
availability of drugs.

SHR]1 LAKSHMAN MALLICK: Mr.
Speaker, Sir, my question was regarding the
incidents of death in India every ycar due to
coronary diseases. In reply to my Part ‘A’
of the question, it was said that “ihere is no
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reliable national statistics available”. I know
that nearlysd 7,000 Indians die every year due
to heart diseases and nearly 17,000 children
are borne in the country every year with such
type of diseases. This is the magnitude of
the trouble. Only curative facilities are
available in the major hospitals, city hospitals
and also the hospitals which are situated in
the Capital. In the rural hospitals, there
are no such facilities available.

May 1 know from the hon. Minister, how
do the Government purpose to prevent and
help in taking care of this disease in the rural
areas and whether any proposal is before the
Government to control and check these
diseases by making available cheap medicines
for the commonmen in the rural areas ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : Sir, heart diseascs do not come
under the category of notifiable diseases.
So, one gues, is as good as another and if
the hon. Member puts it as 17,000, 1 bave
no way of contradicting it, although, 1 have
no way of confirming it either. So, that is
the position in regard to heart diseases. We
hzar that a person is sitting comfortably in a
chair, suddenly he coliapses is it a heart
discase ? Is it a heart attack ? Ts it not
a heart attack ? It is not possible for any
onz to say definitely, what it is.
Therefore, this is something which has to
depend on statistics, which nexd to be
gathered from hospitals. Even then, there
are so many cases which do not go to
hospitals and, therefore, it is impossible to
say that so many cases occurred in the
whole of India, of heart diseases, and deaths
due to heart diseases. So, that is about the
statistical portion.

Now, the answer tries to say what are
the risk factors, what are the causes. The
idea is j if you remove the causes, the ip-
cidence of beart diseases will ggt reduced
automatically. It may not be eliminated,
nothing can be eliminated, no disease can be
totally eliminated. But we can certainly
bring down the incidence. This committee
of the Planning Commission which weat
inio this, came to thc conclusion that there
is nofool- proof curative method. What can
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be done is the preventive method being
intensified, being made available to large
and larger areas, lager and larger sections of
people: and that is the only way of bringing
down the incidence. So. they have said
that the preventive activities and facilities
must be inter-woven around the primary
health care facilities which sare being deve-
loped in the rural and urban areas.

We all know that if there is a heart
attack, immediately if assastance is given,
there is some relief; but if there is delay,
then the risk of death becomes all the more.
Therefore, what we have to do is : at the
village level, at the primary health centre
level, we have to detect it as quickly as
possible, for which training needs to be
given to the worker there. So, these are
somes -of the measures suggested by the
committee of the Planning Commission. and
I think that is all that can be done at the
moment,

DR. T. KALPANA DEV]: 1 would
like to know from the hon. Minister ;: They
have identified the risk factors. What steps
have been taken by the Health Ministry to
create awareness among the people regarding
risk factors like smoking, thereby minimizing
the incidence of coronary heart diseases ?

SHRI P.V. NARASIMHA RAO : So
far as smoking is concerned, there are some
methods adopted, to dissuade people from
smoking; but, unfortunately, it is only
growing. So, people seem to be willingly
taking the risk of a heart attack by smoking
more and more; but we cannot say definitely
that the education of people which is being
undertaken in regard to smoking, and the
bharmful effects of simoking is completely in
effective. It is effective to some extent ; but.
human nature being what it is, and addic-
tion being what it is, it may not be fully
effective. That is being done, nevertheless,

As far as possible, immediate, early detec-
tion and immediate first assistance; this is
what is being organized at the primary
health centres, by giving trainin... First, one
has to understand what are the symptoms,
the appearance of which could perhags mean
a heart attack, or a heart condition. These
are the things which have to be told, not
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only to our health staff, but to people
themselves. For instance, if it is @ question
of hypertension, in many countries medical
facilities have become so costly these days,
that the method of self-testng is becoming
more and more popular. You can buy a
gadget, you can immediately find out the
blood pressure and the blood sugar also,
every day, whenever you want. So, this is
the kind of self-testing and self-therapy
which is developing in the developed count-
ries; and there is npo recason why we also
should not think of these things being deve-
loped here, Slowly it is coming to our
country also; but I hope in course of time,
all these methods put together, will be able
effectively to meet the challenge of the
coronary diseases,

DR. DATTA SAMANT ; In the United
States and all other countries, it is proved
that excessive smoking at an young age is a
major cause for heart diseases, because it
constricts the coronary arteries. I am putting
a categorical question to the Minister : we
cannot ban it; I am not for it, because that
is poor man’s consumer item At least the
publicity given in the TV, radio and even at
the Indian Airlines’ cffices showing fine
pictures of smoking, at least the government
can impose restriction on them or they can
bring in a legislation or some rules so that
at least in government advertisements smoking
pictures will pot be advertised. Another
question is that in villages there is intensive
coronary, but there is no provision for that.
It is not a question of diagnosis, but there
are other things also. But either in Bombay or
in Delhi, these things are there, But all over
villages, there are a number of patients, and
to look after them for six weeks, their blood
pressure, etc. the facilities are not there with
the government at the centres. Kindly reply
to these questions.

SHRI1 P.V. NARASIMHA RAO : About
the advertisements, 1 am not aware of the
government media having ever indulged in
advertisement about of smoking cigarette
and so on. About others. we will have to
see whether anything is possible by way of
Jegislation. Probably, 1 have no definite
information on that. I could find out from
the Law Ministry and tell the hon. member.
Now about specialist facilities or specialised
facilities are to be made available or available
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in the bospitals in the villages or primary
health centres or the hospitals that are going
to come up, 30-bed hospitals that are going
to come up hereafter, we will have to wait
for the situation where you have the facilities
available one by one; may be ECG machine
has to be made available, radio'ist would
have to be made available, staff would have
to be made available, it will have to be on
the basis of a phased programme. But the
point is well taken that ultimately what is
available in Bombay and Delhi, to some
extent. would bave to be made available in
the rural areas also, not in every village, not
in every primary health centre but at a dis-
tance which can be travelled within a
reasonable time by tha persons who gets an
attack. This is all we can aim at the
moment. The sky is the limit, if you have
money for it and the resources. Since that
is not available, we will have to rest content
with whatever we can do within the resources
available.

[Translation)

MR. SPEAKER : Shri Bairagi has not
asked any question in this session.

SHRI NAVAL KISHORE SHARMA :
He is without a heart.

MR. SPEAKER : Do not worry, we
shall pot let you suffer a heart attack; this
much we guarantee.

. SHR! BALKAVI BAIRAGI] : Mr.
Speaker, Sir, through you, I would like to
submit that the hon. Minister has stated in
his reply that so far no Specialists’ Commi-
ttee has been formed But he is aware of
the seriousness of this disease and is also
apprising the House of it. +Keeping this in
view, do you propose in the near future to
form a Specialists’ Committee ? Secondly,
at present ECG facilities are not available
at the village level. Do the Government of
India propose to make available ECG
machines immediately there also so that
preventive measure could be taken at all
levels for controlling this borrible disease ?

SHRI P.V. NARASIMHA RAO:
Whenever a mention is made of some parti-
cular disease, we concentrate all our atten-
tion on that wheroas there are other serious
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diseases also in our country which effect
millions of people and prove fatal. For
example, every year a large number of
children die of malaria in our country. In
such a situation, question of priority comes
before us. While purchasing 8 machine, we
have to see- the cost and the number of
children likely to benefit from it, We shall
have to keep in mind the cost effectiveness
factor. {n this programme also, we shall
bave to see the cost of the machines. 1 do
not refute the claim that the facilities avail-
able in cities should gradually be made
available in the villages also but that will
take time. For that we shall have to chalk
out a programme. 1 feel that the number
of machmnes available at the district head-
quarters level at present were not available
some 10 years ago. May be very soon we
may be able to provide these facilities upto
the Taluka level also. There are other
places also where donors have made these
facilities available or the local people have
arranged them. Therefore, we have to make
available these machines and facilities in the
villages giadualiy, but for that we shall have
to formulate a programme. Secondly, we
will have to fix priority also as to which are
the diseases which are affecting more people
and which of them should be given priority
and for which, more funds should be made
available. We shall have to chalk out our
progrmme accordiogly.

[English]

DR. KRUPASINDHU BHOl: Hon,
Speaker, Sir, 1 -am very happy that the
intellectual Minister who is the Minister
of Health and Family Welfare now,
is also the Minister of Human Resource
Development and he is a Pandit and a
master of all trades. From bhim 1 want to
konow one thing.

AN HON. MEMBER : Not a Jack-of-
all-trades ?

DR. KRUPASINDHU BHOI: The
coronary disease is not prevelent in sophisti-
cated towos only. it 1s prevelent throughout
the country. Previously it was a disease of
‘the rich, but now it is also a disease cf the
poor people. What are the reasons for this ?
Has his department done any survey or any
statistical demographic studies why these
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diseases are prevalert throughout the
country ? For this reason, E C.G. is not the
only thing which can belp the diagnosis. I
would like to know whether the hon.
Minister will take it up with the Planning
Commission to eradicate it by 2000 AD
because now the demographic studies indicate
that 1.5 per cent of the people are suffering
from coronorary diseases. Out of them,
not all the three arteries are blocked, but
only 50 per cent have been blocked in most
cases, and only such cases will need this by
pass operation. Will the Minister take it
up to ensure with that facilities for these by

" pass operations will be available at least in

thé district headquarters hospitals ?

SHRI P.V. NARASIMHA RAO : In the
country there are already prestigious hospitals
which are doing very successfuily the by
pass operations. Now, it is only a question
of time before these facilities and this
expertise reach the distiict headguarters.
And 1 am sure that it is going to reach them
earlier than later,

Now the only thing is what more pre-
cisely Dr. Krupasindhu Bhoi wents me to
do. 1 will find it out from him and examine
it.

Assistance for Construction of Break
Waters at Beypore Port

+
#249. SHRI T. BASHEER :

DR. K.G. ADIYODI :

Will  the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Government of Kerala
bas approached Union Government for
assistance to construct the two break-waters
at Beypore ;

~ (b) whether Government are aware that
with the consiruction of the break-waters,
Beypore could be made an all weather port;
and

(c) if so, the steps being taken by Union
Government to, assist the project ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) ; Yes, Sir.
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(b) Yes, Sir.

(c) Beypore is a minor port whose
development falls within the sphere of State
Government’s responsibility.  The State
Government can make use of technical
expertise available with the Ministry of
Surface Transport for drawing up plans for
development of the port.

SHRI T. BASHEER : The bhon.
Minister in his reply states that the responsi-
bility falls with the State Governments. But
as my information goes, the ports, other
than major ports, that is the minor ports
and intermediate ports are placed in the
Concurrent List of the Constitution. So, 1
think that the Central Government also hasa
responsibility for them.

In Kerala large potentialities exist for the
development of some of the important ports
like Beypore, Vazhyam, Neendakara,
Alleppey and Azhiankkal. These minor and
intermediate ports play an important role in
the development of the State as they creat
the infrastructure for the development of the
State. So, I would like to know from the
Minister whether the Government will con-
sider the request of the State Government
for financial assistance in this context., And
also, whether the Government have allocated
any amount for the development of these
ports during the Seventh Five Year Plan, and
if so, what are the outlays thereof.

SHRI RAJESH PILOT : In 1968 the
National Development Council recommended
that central assistance must be given to the
minor ports, whatever central planning can
do. We started the scheme. But in 1978
again the WNational Development Council
decided that this should be stopped and it
should be left to the State Governments. In
the last Lok Sabha the Estimates Committee
in their 32nd report had recommended that
Government should review this sitnation and
the Central Government must come forward
to develop these minor ports. It is a fact
that some of the States’ economy will
improve and employment will be generated.
It is on this basis that Government in 7th
Plan has made a provision of Rs. 20 crores
40 help these minor ports. The working
group has studied the plan and it has made

golne fecom mandatinna.  As far as Kerala
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State is concerned, Kerala had put up a

~proposal in 1984 for development of 13

mipor ports, They bave demanded roughly
Rs. 11,50 crores for Beypore port. In
1986-87 we have made a provision of Rs. 1
crore. For ports like Kakinada in Andhra
Pradesh where the traffic is more— Beypore
does not fall in that category where the
traffic it more—the working group is fina-
lising a plan and we will certainly come
forward with concrete proposals where Rs.20
crores could be utilised. To help the minor
ports, the Inland Water Transport Authority
has already been set up. They are also
carrying out their surveys and some schemes
will be formulated soon.

SHRI T. BASHEER : 1Is jt a fact that
Government has been granting financial
assistance for the port development scheme
by way of long term loans ? Now, the hon.
Minister has stated that the National Deve-
lopment Council have decided to stop such
schemes. I would like to know whether
Government has any proposal to review such
a decision. Is it a fact that the National
Harbour Board has taken up this issue with
the Planpning Commission and the Govern-
ment ? If so, with what result ?

SHRI RAJESH PILOT : I have men-
tioned in my previous answer that
Government has revised the decision after
the Fstimates Committee in its 32nd Report
has recommended about it. That is why,
we have made a provision of Rs. 20 erores
in the Seventh Plan and Rs. 1 crore in the
annual plan of 1987-88, Government has
revised the decision after considering all
these reports and the necessity to develop all
minor ports. We do feel that in these sectors
minor ports must be developed to improve
the economy of those States.

DR, K.G. ADIYODI : Beypore/
Calicut Port is in the world map since the
landing of Vascodigama, a Portugese sailor.
It was a bugy port which used to transport

, timber, tiles and spices to Gulf countries.

Due to its negligence, thousands of workers
are starving. Will the Govenment approve
the proposal of the Kerala Government and
given finanacial sanction without further
delay ?
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SHRI RAJESH PILOT: As [ said,
Government has, in principle, decided to help
selected minor poris. We cannot come out
to help all the 139 minor ports at a stretch,
because the resources are limited. With
Rs. 2 crores available in the Seveath Five
Y ear Plan, we are going to come out to help
se'ected minor ports. As far as Beypore is
concerned, it is hardly 140 kms from Cochin
and Cochin is a major port, Economically
and commercially also we have a majorport
very close to Beypore.

[Tran:latian]

SHRIMATI USHA THAKKAR : Mr.
Speaker, Sir, through you, 1 would like to
submit to the hon. Minister that Kandla is a
major port. It was developed at the instance
of late Pt. Nchru and Sardar Patel, When
you visited that port you had promised the
9th jetty. Soms progress has beca made in
this direction. Nearby there is the Tuna
port. Will you make some provision for
dredging in that port ?

[English)

SHRI RAJESH PILOT : 1 am happy
that the Member has jumped from minor
port to major port. 1 bave gone there on
my visit to Kandla Port. 1 really feel that
seventh jetty is required. We have projected
this requirement to the Planning Commi-
ssion. Aond the Department is trying hard
to adjust within the resources to help the
Kandla Port.

[Transiation]

Water Logging Due to Seepage from
Sharda Tributary Canal

#3¢4. SHRI RAM PUJAN PATEL :
Wwill the Minister of SURFACE
RESOURCES be pleased to state :

(a) whether keeping in view the interests
of farmers, any scheme has been formulated

to make arrangements for draining out the
seepage water for Sharda tributary canal so

that there is no damage done due to water
Jogging in future ; and

(b) if so, the details thereof ?

NOVEMBER 20, 1986
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(English)

THE MINISTER OF
RESOURCES (SHRI B SHANKARA-
NAND) : (a) For the Sharada Sabayak
Project, Yes, Sir.

WATER

(b) A provision of Rs. 100 crores has
been made for construction of 12600 kms.
of drainage systéem for drainage of 28 lakh
hectares of Command Arca of the Project,

(Trarslation]

SHRI RAM PUJAN PATEL: Mr.
Speaker, Sir, because of the water seecpage

‘from Sharada Sahayak Project is affecting

the farmers' land. The bon. Minister in this
connection has replied that a provision of
Rs. 100 crores has been made for construc-
tion of 12600 kms of drainage system for
drainage of 20 lakh hectares of Command
Area of the Project. I would like to know
from the hon. Minister as to when will this
scheme be completed ? Because unless
proper drainage system is constructed,
farmers' land will not become cultivable:
with the result that there will be no produc-
tion of foodgrains which will create a pro-
blem for the country.

I would request the hon. Minister to
get the work started and completed at an
early date because the orders given by the
Government become of little importance by
the time they reach the lowest echelons. 1
would request that the hon. Minister may
kindly pay more attention towards the
Sharada Sahayak Canal and should tell as
to when will this work start and when will
it be completed ?

(English)

SHRI B. SHANKARANAND : Sir, the
hon. Member had earlier written a letter to
me in respect of this very subject and 1 have
replied to him in the month os September
giving him the details of the project as far
as possible. He wanted to know as to when
it will be completed. At the moment I can
say and inform the House that the project
is likely to be completed by 1990-91, The
work on Ghaghra and Sarda Barrages, link
canal, and Sarda Sahayak Feeder have since
been completed, except lining of certain
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selected reaches in Sarda Sahayak Feeder.
The work of branches and distribution
system is in progress. So, the hon, Member
need not have any doubt about it because
the major percentage of the work on the
,project has been completed.

" {Translation,

SHRI RAM PUJAN PATEL : Mr.
Speaker, Sir, I had written a letter to the
hon. Minister in which ] had mentioned
particularly about the Phulpur Parliamentary
Constituency which is so badly affected due
to scepage of canal water that several villages
bave been inundated and the water in the
wells has been polluted creating drinking
water problem. Will the hon.~ Minister get
this surveyed und will be arrasge for drain-
age system in the areas which are prone to

water logging 7

(English]’

SHRI B, SHANKARANAND : 8ir, the
soil survey work undertaken by the Central
Ground Water Board bas shown—if I give
the particular figures in respect of this con-
stituency—that only about 111 hectares of
Jand is prone to water-logging. Soil survey
work bas also been done in an area of
21.41 lakh hectares in the Sarda Sahayak
Command and it has been seen that about
1.59 lakh hectares of area is prone to water-
logging from the soil point of view. We have
taken stops to see that seepage is stopped by
lining the canal.

[Translation)

SHRI JAGDISH AWASTHI: Mr.
Speaker, Sir, is the hon. Minister aware that
in addition to the seepage from the canal
vﬁfmr, rain water also causes large scale
inundation of the areas which results in
damage to the crops 7 In Uttar Pradesh, the
banks of Ram Ganga Command Canals are
flooded due to rain water, Will the Hon.
Minister conduct a survey for checking this

menace ?
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Jakhapura-Baunspani Railway Line

#250. SHRI HARIHAR SOREN : Wiil
the Minister of RAILWAYS be pleased to
state :

(2) the reasons for not taking up the
construction of the second phase of Jakha-
pura-Banspani Rail line in Orissa; and

(b) when the work is proposed to be
taken up ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Non-
materialisation of anticipated traffic on
Jakhapura.Daitari section, which has already
been constructed and opened for traffic.

(b) The Railways have no such proposal
at present.

Setting up of IIT in Assam

*251. SHRI ABDUL HAMID : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state -

(a) whetber Government arc copsidering
to establish an Indian Institute of Technology

in Assam ;

(b) whether the proposed Institute would
set up at Dbubri or Goalpara in Assam ;

(c) if net, the place where' it is proposed
to be set up; and

(d) tbe action taken in the matter 7

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) ; Yes, Sir.

(b) to (d) The final decision about the
place for locating the Indian Institute of
Techoology in Assam is yet to be taken. A
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site Selection Committee has visited a
number of sites in Assam. The necessary
data is being collected. The final decision is
likely to be taken in the near future,

Development of Rallway Lines/Services
in Bihar

#3252, SHRI KUNWAR RAM: Wil
the Minister of RAILWAYS be pleased to
state :

(a) the wvarious proposals sent by
Government of Bihar regarding the expansion
and improvement of railway lines/services in
Bihar ;

A. NBW LINES
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(b) the action taken by his Ministry -
thereon ; and.

(c) the nature and extent of co-operation
offered by Government of Bihar, if aay, -in

regard to development of Railways in. that
State ?. :

THE MINISTER OF STATE OF -THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b)
Government of Bihar in their Memorandem
submitted to the Railway Convention
Committee 1980 had mentioned the following
Railway Projects. Action taken on these
items has been indicated against each item,

S. No, Name of the Project

Action taken/remarks

1, Mandar Hill to Sainthia via
Dumka

2. Pipradih to Bhavnathpur and its
extension to connect Garhwa
Road-Chopan

3. Nirmali to Saraigarh

4. Rajgir to Gaya .

s, Ranchi to Korba via Lohardaga

6. Parallel BG line between Hajipur
and Bachwara.

7. Forbesganj-Thakurganj via

Bahadurgabj.
8. Ranchi to Giridih via Hazaribagh

9. Deoghar to Dumka
10. Darbhanga-Muzaffarpur

11, Gaya to Tori via Dobi-Chatra-
Malumath

12. Mehshi to Saharsa

13. Dauram-Madhepura to Singhesh-
warasthan

14. Muzaffarpur to Sitamarhi

13 Banmankhi to Narpatganj

Line surveyed.
unremunerative.

Project {has been found

Line not yet surved.

Line surveyed. Unremunerative,
- do -
- do -

Line surveyed.

Alternative route being
developed,

Survey has not been carried out.

Line surveyed.
unremunerative.

Project has been found

- do -
- do -

Line not yet surved.

Line surveyed. Project has been found
unremunerative,

- do -

- do -

Line not yet surveyed.
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8. No. Name of the Project Action taken/remarks
16. Sultanganj to Deoghar -do -
17. Pirpainty to Dumka via Godda. . =-do-
18. Bibariganj to Kursela Line oot yet surveyed.
19, Laukaha to Sitamarhi via - do -
Jainagar
20, Laitgram to Birpur Line surveyed. Project has been found
unremunerative.
21, Simri-Baktiarpur to Bihariganj. - do -

B. GAUGE CONVERSIONS

1. Darbhanga-Nirmali Darbhanga-Jayanagar line  surveyed..
Project has been found unremunerative.

2, Darbhanga-Jayanagar - do -
3. Katibar-Jogbani Line surveyed. Project has been found
upremunerative,

4, Saharsa-Jogbani Line not yet surveyed.

S. Bettiah-M uzaffarpur via Line surveyed. Project has been found
Motihari. unremunerative.

6. Bathnaha-Birpur - do -

1. Arrah-Sasaram - do -

8. Ranchi-Lohardaga Survey has been approved.

It has pot been possible to approve construction of the above-said new lines and gauge
conversion projects as most of the projects have been found to be financially uaremunerative.
Furthermore, the Railways are facing severe constraint of resources for even the on-going
projects and have very heavy commitmenss already in hand. Their consideratioa will,
therefore, have to await better times when position of resources improves,

C. DOUBLINGS
1. Patna-Gaya Survey for augmentation of throughout

capacity in Patna area including Patna-
Gaya section is in progress. Further
action will be taken on completion of the
survey.

2. Kiul-Shibganj-Barharwa. ' Patch doubling of Kiul-Bhagalpur section
has been approved. 15 kms. have been
commissioned for goods traffic.

D. REPLACEMENT OF OLD LINES

1. Sahibganj Loop Line and Structure is good and track is beins
Howrah-Mughalsarai maintained satisfactorily.
2. Mansi-Saharsa

(¢) Government of Bihar had offered land for construction of Sakri-Hasanpur MG lia\
&t the time of its approval.
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Import of Smail Planes for Alr 'fni Services

SHRI MURLIDHAR MANE :
SHRI G. S. BASAVARAJU ¢

Will the Minister of CIVIL AVIATION
be pleased to state :

*253.

(a) whether a proposal to import small
planes for use as air taxis is under the consi-
deration of Government ;

(b) if so, whether the proposal has been
“cleared by the Ministry of Finance ;

(c) whether the pon-resident Indians
would be permitted to import these smail
planes ; and

(@) if so, the number of non-resident
Indians who have expressed willingness to
import these planes ?

THE MINISTER OF S{ATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) aod (D) A

suggestion to import small planes for use as.

under consideration of

air taxis is
Government.

(¢) Under the existing guidelines import
of aircraft is not permitted.

(d) Dots not arise.

Command Area Development Programme

*255, SHRI YASWANTRAO GADAKH
PATIL :

" SHRI NITYANANDA MISRA :

Will  the Mipister of WATER
%!RESOURCBS be pleased to state :

(a) whether Government propose 1o
introduce 8 revised pattern of assistance for
Command Area Development Programme ;
aond

(b) if so, the details thereof and how
would this affect the developm:nt of drought
prone and backwards regions ?

I'NOVEMBER 20, 1986
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THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b) A revised pattern
has been introduced from the current
financial year. Under this pattern, the
cost of construction of water courses and
field channels from the outlet to the 5~8
ha. block will be shared equally by the
centre and the State. Central assistance is
also provided for coostruction of fleld
drains, setlipg up communication system
in Command area and for organising
farmers’ participation etc, Drought-prone
and backward regions falling in the
commands of these projects would also be
benefitted to that extent,

Leakage o Kallada Dam

*256. SHRI THAMPAN THOMAS :
Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether Union Government are
aware that the Kallada Dam is heavily
leaking resulting in panic in two adjoining
districts of Kerala ;

(b) whether Union Government have
taken any steps to give adequate assistance
to the State of Kerala ; and

{c) if so, the details thereof ?

THE MINISTER  OF WATER
RESOURCES (SHR1 B. SHANKARA-
NAND) : (a) to (¢) Leakage through the
Kallada Dam had been brought to the notice
of the Central Government, Experts from
Cential Water Commission and members of
the Dam Review Panel, after visiting the dam
during July-August, 1985, concluded that the
seepage was not such as to cause any aoxiety.
After the implementation of the suggested
remedial measures, it is reported that the

seepage has now been considerably reduced.
P

Conversion of Cuddalore Port-Salem
Town Railway Line

%257, SHRI P.R.S. VENKATESAN :
Will the Minister of RAILWAYS be pleased
to state : ’
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(a) wbether Government have any pro-

posal to take up the work of conversion of
metre-gauge railway lines into broad-gauge
ooes between Cuddalore Port and Salem
Town via Neyveli ; and

(b) if not, the reasons thereof and by
which time this work will be taken up ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Railways are facing severe constraint
of resources and have heavy commitments
on hand for Gauge Conversions.f

Yeleru Reservoir Project

%258. SHRI V. SOBHANADREESWARA
RAO : Will the Minister of WATER
RESOURCES be pleased to state :

(a) whether the Central Water Commi-
ssion has received a report on the Yeleru
Reservoir Project from the State Govern-
ment;

(b) if so, when; and

(c) the reasons for delay in clearance
by the Central Water Commission ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND): (a) to (c) The project report
initially received in May, 1980 could not
be cleared for want of clarifications on
certain aspects such as hydrology and
irrigation planning. A revised Phase-1

project has been received in August, 1986

and it is now under examination,

Nationsl Cultural Festival in Delbi

*259. SHRI RAMASHRAY PRASAD
SINGH :
SHRI UTTAM RATHOD :
- Will  the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
1o state ; - ‘

(a) whether a National Festival on
cultore iy being beld in Delhi ;
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(b) if so, the broad outlines thereof
and the expenditure involved in it ;

(c) whether this programme would be
celebrated every year in Delhi ; and

(d) whether such festivals are also

proposed to be held in different parts of

the country ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P..V. NARASIMHA
RAO): (a) Yes, Sir.

(b) The broad outlines of the National
Cultural Festival which is being held from
8th November to 26th November are as
follows :—

(i) Tbe maio thrust of the Festival is
the involvement of the masses in
the celebration of the Festival by
providing an opportunity to them
to see the rich and varied cultural
heritage of the country. It will
also enhance cross-cuitural comm-
unication and ioter-action by
bringing together artistes from all
over India.

(ii) Seven Mukhya Maidans in densely
populated areas in Delhi are the
venues for celebration of the Festi-
val. The cultural troubes from
each of the seven Zonal Cultural
Centres set up in the country
recently have been putting up per-
formances at each of the seven
Maidans for two days. These
Centres has have brought about
500 participants each and are
holdicg exbibitions of their handi-
crafts, music, dance, theatre and
organising workshops, group dis-
cussions e¢tc, The other participat-
ing components are the schools and
colleges,

(iii) Specific days have been alloted for
special manifertation to be reflected
in the programmes of all Zonal
Camps as well as sites specially
chosen for the occassion, 14th
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November being Jawaharlal Nehru
birth anniversary has been devoted
to children. 19th November being
birth anaiversary of Mrs. Indira
Gandhi has been declared as the
Epvironmental Day,

(iv) Special events known as ‘Goonijte
Patthar’ are being organised in
collaboration with the Archaeo-
logical Survey of lodia in different
parts of Delhi. In order to
delincate the four major streams in
our cultural beritage the Festival
has also created tbe concept of
“The Four Khas Baghs’ known as
Kavya Bagh, Mritya Bagh, Natya
Bagh and Sangeet Bagh. Here in
these Baghs well koown maestros
have been rehearsing, discussing
and performing among themselves
and their viewers,

As regards expenditure the amount
allocated for the Festival is Rs, 4.90 crore.

(c) The intention is to make this Festival
an annual feature in Delhi.

(d) The intention is to have such fastiv:'lls
in others parts of the coubtry but definite
proposals have yet to be worked out.

Revised Pay Scales for Selection Grade
Teachers of U. Ts./K. Vidyalayas etc-

#260 SHRI RA) KUMAR RAI ;

SHRI1 S.M. GURADDI :

Will the Minister of HUMAN
RESOURCES DEVELOPMENT be pleased
to state @

(a) whether Government have announc-
ed last month revised pay scales for selection
grade Teachers of Union Tesritories) Kendriya
Vidyalayas on the basis of recommendations
of the 4th Pay Commission ;

(b) wbether Government have appointed
eny high powered Committee to study and
reported on the recommendations made by
Chattopadhyays Commission ;
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(c) if so, whether Government have
taken into account the views of high-.
powered Committee while sanouncing the
revised pay scales ;

(d) if pot, the reasons therefor ;

(¢) whether Government had discussed
this matter with the representatives of All
India Kendriya Vidyalaya Teachers Associa-
tion glso ;

(f) whether the All Iodia Kendriya
Vidyalsya Teachers Association has threa-
tened to go on strike on this matters; and

() if so, Government’s reaction thereta?

THE MINISTER QOF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI NARASIMHA RAO) :
(a) to (g) On the basis of the jecommenda-
tions of the Fourth Central Pay Comml-
ssion, Government of India have notified,
in September, 1986, revised pay scales for
teaching staff in schools including selection
grades. These are applicable to the teachers
in Union Territories excepting Chandigarh.
Kendriya Vidyalaya Sangathan can aleo
adopt these scales,

2. Government of India has appointed
an Bmpowered Committee, which is ex-
amining the recommendations made by the
National Commission on Teachers headed
by Professor D.P. Chattopadhayaya includ- -
ing the recommendations relatiog to the
pay scales for the school teachers in the
context of the secommendations of the
Fourth Ceptral Pay Commission. The
Eropowered Comm:ttee. has not yet finalised
its views.

3. The All India Kendriva Vidyalaya
Teachers’ Association is only a de facto
recognised Association which has not been
granted de jure recognition as it does not
fulfil the required conditions. Government
bave not discussed the question of revision
of pay scales of teachers with any employees’
association of Kendriya  Vidyalaya
Sangathan.

4, All India Kendriya Vidyalaya
Teachers’ Association in their latter dated

tbe 3 October, 1986, addressed to the
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Minister of Human Resource Development
bave, inter alia, stated that “‘if pay scales of
teachers are not decided upon in accordance
with recommendations of Chattopadhayaya
Commission and in consultation - with
teachers bodies including AIKVTA, it will be
compelled to resort to peaceful agitation.”

5. The revised scales of pay for the
different grades of teachers, etc., are based
only on the recommendations of the Fourth
Pay Commission. The Report of the
National Commission on Teachers headed
by Prof. Chattopadhyaya is now under the
consideration of the Government and deci-
sions thercon are yet to be taken. These
decisions will be taken as early as possible.

Raflway Projects of West Bengal

*262. SHRI BASUDEB ACHARIA :
SHRI AJIT KUMAR SAHA :
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(a) the particulars of the railway pro-
jects sent by State Government of West
Bengal to Union Government for Implemept-
ation ;

(b) the time when each of these projects
was sent ;

(c) the current position of each project;
and

(d) the details regarding budget provision
made for the projects which have got the
pecessary clearance ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d) In
the letters of Chief Minister, West Bengal
dated 15.10.82 and 10.1.85 following pro-
jects approved and under consideration of

Will the Minister of RAILWAYS be the Central Government have been
pleased to state : mentioned :
S. No.- Name of Project Present position Outlay in
1986-87
(Rs. lakhs)

NEW LINES

1. Malda-Balurghat-Hilli Maelda-Eklakhi-Balurghat 50
line approved and in progress.

2. Tamluk-Digha Work approved 100

3. Budge Budge-Namkhana Lakshmikantapur<-Nam- 0.01
khana is approved.
Survey is in progress.

4, Howrah-Amta/Champadanga Work approved. 24 kms, 0.01

‘ opened in 1984,

s. Howrah (Dankuni)-Sheakhala Work approved ; but 0.01
not taken up

6. Raniganj-Mejia-Bankura Work not approved Nil.

OTHER WORKS

1. Circular Railway, Calcutta Phase-1 approved. 10 kms, 5.0

| commissioned. Work in progress

2. Dum Dum-Bongaon doubling Dum Dum-Barasat commissioned. 60

- Barasat-Bongaon not approved.

3. New Jalpaiguri-Siliguri BG/MG  Work not approved Nil.

line via Rapgapani to avoid
traffic congestion.
4. Modernisation (Electrification) Electrification not approved, Nil.

of Bnndel-ka‘twa line
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Mother’s Hnlth and Infant Mortality Rate

#263. DR. PHULRENU GUHA i Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

infant
with

() whether it is a fact that
mortality has direct co-relation
mother’s health; and

(b) if so, what steps are being taken to
improve the health of mothers so that the
rate of infant mortality decreases ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)J
KHAPARDE) ;. (a) Yes, Sir. Low birth
weight of the baby, which is one of the
major contributory factors towards infant
mortality, has a direct co-relation with the
health and nutritional status of the mother.

(b) To improve the health of the mother
and, thereby to bring down the infant
mortality, among other things, schemes on
health and nutrition education, immunization
of pregnant women, prochylaxis against
putritional  anmemia and  supplementary
putrition under 1.C.D.S. are being imple-
mented by the Government,

Competition between 1A and Vayudoot

¥264. SHRI SHANTARAM NAIK:
Will the Minister of CIVIL AVIATION be
pleased to state @

(a) whether Government are aware of
the reports that Indian Airlines and Mayu-
doot Services are competing with each other
to commence new air routes ;

(b) if so, whether the competition will
benefit both the services ;

(c) whether it is a fact that Indian
Airlipes repair workshops are delaying the
reparing Vayudoot's aircrafts; and

(d) if s0, Government's reaction thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) . (a) and () Indian
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Aitlines and Vayudoot do not compete but
supplement cach other’s operations with a
view to benefitting the travelling public.
Some common sectors are operated by the
two airlines for operationpal reasons and
also due to location of their bases,

() No complaints have been received
in this regard.

(d) Does not arise.

Opening of Rallway Claim Cell

2477. SHRI RAMESHWAR NEEKHRA:
Will the Minister of RAILWAYS pleased to
state :

(@) whether it is a fact that Zonal
Railways bave created the Railway Claim
Cell to expedite the public claim settlement
up to Rs. 5000/- under the supervision of

ACS (Claims) on ANl Zonal Railways;

(b) whether Northern Railway Kanpur
Claims Office is opening the cases of claims
involving more than Rs. 5000/- if so, the
reagons therefore; and

(c) whether it is also a fact that o;ﬂy
Northern Railway provide this facility, if
80, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR}
MADHAVRAQ SCINDIA) : (a) Yes, Sir.
Some of these are under the charge of an
Assistant Officer whose power of settlemens
is up to Rs. 5,000, and some are under the
charge of » Senior Scale Officer whose power
of settlement is up to Rs, 10,000,

() Yes, Sir. Ciaims up to the powers
of Assisrant Officer are settled by bim and
claims of higher value are sent by him to
the main office for disposa) by the com-
petent authority. This helps in registration
of all claims at the place where claim has
arisen,

(c) No. Sir. This facility exists on
some other Zopal Railways also,
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Maauseripts Found In Lepaksh Temple,
Ananthapur (A.P,)

2478. SHRI MANIK REDDY: Will
the 'Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whetber it isa fact that Archaeo-
logical Survey of f{ndia has found some
manuscripts in the famous Lepakshi Temple
in Aoantbapur, Andhra Pradesh; and

(b) if so, the details of the Survey
and the action taken by Government in the
matter ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
PLANNING (SHRI P, V..NARASIMHA

RAOQO) : (8) Yes, Sir.

(o) The manuscripts comprise seven
palm leaves, written in Kannada script and
language. The contents of the writing
indicate that they are mainly dopatory in
nature and some of them bear signature,
may be of the scribe or donor. They are
datable to late 17th-early 18th century A.D.

The palm leaves are in the custody of
the Archaeological Survey of India and
steps are being taken to preserve them.

Export and Import of Books by Edacational
Imstitutions

2479. SHRI N. DENNIS: Will the
Minister  of HUMAN RESOURCE

DEVELOPMENT be pleased to state :

(a) whether books on various subjects
for use of the students in academic
institutions are allowed to be exported and

imported;
(b) whether academic institutions as such

are allowed to export books and import
books of academic nature ;

() if so, the details thereof ; and

(d) whether any ceiling has been fixed
for such export and imports of books and if
89, the details thereof 7 :
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : .(a) Yes, Sir.

(b) Yes, Sir.

(c) and (d) Books on educational,
scientific and technical subjects can be
imported under Open General Licernce. Upto
1000 copies of a single title during a financial
year can be imported without the prior
written clearance of the Ministry of Huraan
Resource Development.  This restriction
does not apply to the books publish.d under
English Language Book Society (ELBS) and
Joint Indo-Soviet Textbook Programme.

Recognised schools, colieges and libraries
can also apply for licences for import of
books not covered under Open General
Licence. In their case, licences will be
granted upto a value of Rs. 25.000/- per
year per institution. There is no restriction
on export of books.

Financlal Assistance to University and
College Teachers of Delhi

2480. PROF. NARAIN CHAND
PARASHAR: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
ty state

_ (a) whether any provision has been made
for financial assistance to University and
College Teachers of Delhi for the construc.
tion of houses by them during the first two
yearsof the Seventh Plan ;

(b) if so, the details thereof, year-wise ;
and

(c) whether the allocation would be
suitably enhanced for the remaining years
of the plan in view of the long felt need to
provide housing facilitics to these teachers ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) to (c) Yes, Sir. The provision
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for grant of House Building Advances to the
Delhi University and College Teechers and
others for construction of houses has already
been raised from Rs. 67.33 lakhs during the
Sixth Plan'to Rs. 10 crore annually with
offect from 1985-86 onwards,

Centrally Sponsored Scheme for the

Welfare of the Children
2481. SHRIMATI N.P. JHANSI
LAKSHMI : Will the Minister

of HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether Union Goveroment bave
launched any centrally sponsored scheme in
the States for the Welfare of the children ;

(b) if so, the names of the States where
such Schemes have been launched ;

(c) whether such schemes have been
launched in Andhra Pradesh ; and

(d if so, the details of the central
assistance for the welfar: measures taken in
Aadhra Pradesh durin3 thz last three years ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND

CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RFSOURCE
DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) to (d; Several

schemes for child weifarehave beea launched
“in the country and arc now in operation in
States/Union Territories including Andhra
Pradesh.

Details of the Centrally Sponsored
Schemes implemented by several Ministries/
Departments of the Government of India for
the welfare and development of chiidren are

indicated below :

(A) MINISTRY OF HEALTH AND-

FAMILY WELFARE

The following centrally sponsored ' child
welfare schemes are implemented by the
Ministry of Health and Family Welfare
in all the States and Union Territorics of
the country including Andhra Pradesh.
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Immunisation of pregnant women
with TT for prevention of peonatal
tetanus among children.

Immunisation of children with DPT,
Polio, Typhoit, D.T., T.T. and
B.C.0.

against  nutritional
motbers  and

Prophylaxis
anagmia among
childsen,

Prophylaxis against blindness due
to Vitamin ‘A’ deficiency among
children,

MINISTRY OF HUMAN
RESOURCE DEVELOPMENT

Department of Education

The centrally sponsored scheme of
non-formal education for 9—14 age
group children was initiated in the
year 1979.80. To start with, the
assistance was given on 50 : 50
Centre-State  sharing  basis for
implementation of the Scheme in 9
educationally backward  States,
namely : Andhra Pradesh, Assam,
Bihar, Jammu & Kashmir, Madhya
Pradesh, Orissa, Rajasthan, Uttar
Pradesh and West Bengal. (n the
vear 1983.34, for increasing the
enroiment of girls, the Scheme was
liberalised under which the assis-
tance to these States is also being
provided on 90 : 10 sharing basis
for non-formal eduction centres
exclusively for girls.

Department of Women and Child
Development
Integrated  Child Development

Services (1CDS) Scheme has been
taken up in all States and Union
Territorics of the country. Andhra
Prad-sh is one of the States where
this centrally sponsored scheme has
already bzen launched.

A Centrally Sponsored Wheat-based
Supplementary Natrition Programme
for pre-school children and pursing/
expectant mothers has been launched
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from 1 Japuary, 1986, The scheme
covers several States including

Andhra Pradesh.

MINISTRY OF WELFARE

. Scheme for the welfare of children in
need of care and protection

©)

This scheme is implemented by the
Ministry of Welfarc. The scheme

(A)
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is in operation in 22 States and 5§
Unpion Territories including Andhra

Pradesh.

Central assistance to Andhra Pradesh for the
Child Welfare Programmes is as under ;~—

Supplies of vaccines under immunisation programme, iron and folic acid tablets,

liquid and Vitamin ‘A’ solution under the prophylax is scheme made to the State of Andhra

Pradesh during the last 3 years are as below :

March 1983 to February 1984
March 1983 to February 1985
March 1985 to February 1986

Rs. 7220861 /-
Rs. 95,12,105/-
Rs. 95)02-1 21 I-

(B) (i) The assistance ‘givcn under the Centrally sponsored scheme of non-formal
education for 9—14 age group children to Andhra Pradesh during the last 3 years on

Ceantral/State sharing basis is as under :

Year 50 : 50 pattern 90 : 10 prttern
(Rs.) (Rs.)
1983-84 1,15,87,996/- 6,52,360/- | for npon-formal
1984-85 68.33,825/- 10,46,282/ - |  education centres
1985-86 2,36,80,067/- 16,49,686/- | exclusively  for
girls.
(ii)
(a) Under cenirally sponsored ICDS scheme, the assistance given to Andhra Pradesh
for the last 3 years is as under :
Year In Cash in kind (Supply of medicine
kits for use of in Anganwadies)
1983-84 Rs. 2,07,40,980/- '
1984-85 Rs. 1,69,92,331/- —_—
1985-86 Rs. 4,29,30,00/- Rs. 22,23,626/-

(b) The grant-in-aid including of cost of wheat/subsidy for pre-school children and
nursing and expectant mothers given to Andhra Pradesh during the last 3 years is as under ;

This scheme has been launched from Ist Janury, 1986.

1983-84
1984-85
1985-86
( 1986-87

©

— Nil

— Nil

— Rs. 10,92,000/-
~— Rs. 4,64,76,000/-)

Under the scheme for the Welfare of Children in Need of Care and Protection,

central assistance given to Andhra Pradesh during the last three years is as uander :—

1983-84
1984-85
1985-86

R'o 17.65|7 l 3/'
R'o l l.71|550/'
R'o 25.63.348/'



88 Writt n Answers

Kendriya Vidyalayas in Bihar and West
Bengal

2482.- SHRI SYED SHAHABUDDIN :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number and location of Kendriya
Vidyalayas in Bibar and West Bengal,
diatrict-wise ;

(b) additional locations under consi-
deration for the current year and for the
year 1987-88 ; and

(c) the quantitative criteria for selection
of location for establishing new schools ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAOQ) : (4) District-wise lists of Kendriya
Vidyalayas in Bihar and West Bengal are
given in statements I and II, respectively,
below.

(b) The following 4 Kendriya Vidyalayas
in Bihar and 6 in West Bengal have been
sanctioned during the current year :

BIHAR
1. Bokaro Thermal Power Stétion,
Bokaro

2. Muzaffarpur

3. Katibhar

4. Patna

WEST BENGAL

1. A. F. Station, Salua

2. Libong, Darjeeling

3. Ordiscance Factory, Dum Dum
lodian Oil Corporation Limited,
Haldia

Kharagpur

Chittaranjan Locomotive Works,
Chittaranjan

E-N
B

G

No other proposal is under consideration
for these States for the current year. It is
not possible at this stage to indicate the
number of schools with locations to be
opened duriog 1987-88,
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(c) Kendriya Vidyalayas are generally
speaking, opened where there is a concen-
tration of at least 1,000 employees of
Defence Services or of Central Government
or of the Government of Indta Undertakings
individually or jointly and when there
are at least 200 children (500 children in
the case of big cities) willing to be enrolled
in different classes to begin with. A mini-
mum number of 200 children should be
available for enrolment it schools in new
Cantonements and Defence Establishments.

Proposals for opening new Kendriya
Vidyalayas are considered by the Kendriya
Vidyalaya Sangathan upon receipt of
requests from sponsoring agencies such as
Ministries/Departments of Government of
India, State Goveroments, Union Territory
Administrations, Public Sector Undertakings
and organisations of Central Government
employeces, employess of Defence Services
or. employees of the Government of
India Undertakings, etc.

Statement-I

Par:icutars and Locations of Kendriya
Vidyaiayas in Bihar, Distt. wise

BIHAR (41)

1. Distt. Dhanbad. (7)
(i) BHAL, Koyla Nagar
(ii) Old DVS, Building Dhanbad
(iii) Bokaro No. 1, Bokaro Steel City.
(iv) Bokaro No. 2, Bokaro Steel City.
(v) Gobindpur Area
(vi) Pbuli Township

(vii) Maithon  Dam,
Corpn.

Damodar Valley

2. Distt, Begusarai (2)

(i) Barauni No. 1, Fertilizer Corpn. of
India, Barauni.

(i) Barauni No. 2, Indian Oil Cor.
poration Limited, Barauni Refinary
Township.
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Distt. Giridth (4) -

(i) Bhandaridah

(ii) Central Coal Fields Ltd. Karo
Special Project, P.O, Sunday Bazar,
Distt. Giridih.

(iii) Chandrapura Thermal Power Station
Chandrapura,

(iv) Bokaro Thermal Power Station,
Giridih Distt.

Distt. Hazarl Bagh (6)

(i) Bhurkunda

(i)

(iii)

Patratu

BSF Training Centre of School,
Maru Cantt., Hazaribagh.
Ramgarh Cantt,

Kedla Nagar South Colliery, P.O.
Kedla Undergrounds.

Argada Area, Gidi ‘A’ Colliery
Central Coalfields Ltd.

(iv)
v)

(vi)

Distt, Gaya (2)
() Begeswari Road, Gaya No. 1.

(ii) Gaya No. 2, ASC Centre (North),
Paharpur, Gaya.

Distt. Rohtas (1)

(i) Pyarites Phosphates & Chemicals
Ltd., Amjhor

Distt. Samastipur (1)
() Samastipur

Distt. Singhbhum (3)

(i) Chakradbarpur

(ii) Hindustan Copper
Ghbatisila, Singhbum

(iii) Meghabatuburu

Ltd., P.O.

Distt. Monghyr (1

(i) Jamajlpur
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10, Distt. Sitamarbi (1)

1L

(i) Jawahar Nagar P.O. Sutibara

Distt. Patan (4)
() Kankarbagh Patoa |

(i) Gp. Centre, ORPF Campus,
Mekamehghat

(iii) Danapur Cantt.
(iv) Patna

12, Distt. Ranchi (6)

13,

(i) Dipatoli P.O., Ranchi
(ii) Heavy Engineering, Corporation
No. 1, Jagannath Nagar, Ranchi

(iii) Heavy Engincering Corporation No.,

II, Dburwa, Ranchi
(iv) P.O. Hinoo, Ranchi

(v) Central Coalfelds Ltd.,, Dakra

Bukbuka, North Karampura Area,
P.O. Khalari

(vi) Central Coalfield Ltd., Ranchi

Distt. Muzaffarpur (1)
(i) Mugaffarpur

14, Distt. Katihar (1)

15.

(i) Katibar

Distt. Dumka (1)
(i) AFS Singharshi

Statement 11

Parsiculars and Locations of Kendriya
Vidyalayas in West Bengal, District-wise.

WEST BENGAL (35)

1.

Distt. 24 Parganas (5)
(i) Palta, AFS, Barrackpore
(ii) Barrackpore (Army)
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(iif) Nawabganj, Ishapore
(iv) Kancharapara, P.O. Kampa
(v) Kankinara, P.O. Mach’inary

Distt. Burdwan ()

(i) CRPF Durgapur
(ii) CMERI, Durgapur.
(iii) Panagarh

(iv) Krishna Nagar Colliery, Kunustoria
Area, P,O. Toposi.

(v) Chitaranjan deomotive Works

Distt. Darjeeling (6)
(i) Bagdogra

(ii)
i)
(iv)
)

Bengduiai

Khaprail, P.O. New Ghumta (Sukha)
Sevoke Road

Kalimpong (Durpin)

Lebong

Distt, Jalpaiguri (3)
(i) Binaguri Cantt. No. 1

(ii) Binaguri Cantt. No. 2

(iii) Hassimara

Distt. Calcatta (7)
(i) Fortwilliam

(i)
(iii)
(iv)

Ballygunge Maidan Camp
‘LB’ Block, Salt Lake Area

IIT, Joke
Calcutta

Diamond, Alipore,

v
(vi)

Dum Dum Road, Calcutta

Command Hospital
Alipore, Calcutta.

Complex,

(vi) Dum Dum Calcutta

Distt. Midnapore (5)
@@ 11T, Kbaragpur

(ii) AFS Kalaikunda No. 1
(iii) AFS Kalaikunda No. 2

NOVEMBER 20, 1986

"MINISTRY OF RAILWAYS

Written Anowers 60

(iy) AFS Salua
(v) Kharagpur

7. Distt, Purslia (1)

(i) Adra

8. Distt., Cooch Behar )

(i) Kharimala Khagrabari,
Behar,

Cooch

9, Distt. Murshidabad (1)

(i) NTPC, Farrakha Super Thermal
Power Project, Farrakha.

10, Distt. Malda (1)
(i) NHPC, Malda.

Railway Lines in Andhra Pradesh

2483, SHRI T. BALA GOUD : Will

the Minister of RAILWAYS be pleased to
state :

(2) the amount allocated for construction
of railway lines in Andhra Pradesh during
Seventh Five Year Plan ; and

(b) the amount allocated for this
purpose to be spent during the next two
years ?

THE MINISTER OF STATE OF THE
(SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Amount allocated for new rajl lines pastly
or fully in Andhra Pradesh in the 1st, 2nd

years of the Seventh Plan and balance to
complete are as under ;~—
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. (Rs, in crores)
§l, No. New Line Outlay 85-86 Outlay 86-87 Balance to Remarks
‘ complete. :
Y Bhadrachallam‘: 0.80 0.25 2.21 Commissioned.
Road- Manuguru ,
2. Bibipagar-Nadikude 4,00 2.00 10.63 110"kms. commi-
ssioned. Balance
39 kms. will be
completed in
VII Plan.,
3. Motumari-Jaggayapet 2.00 5.00 1.02 Planned for
commmissioning
, - in 1987,
4. Telapur-Patancheru 0.30 1.40 2.99 ——
S. Adilabad-Pimpalkutti 0.95 1.00 11.67 e
6. Rayadurg-Chitradurg 0.10 0.70 16.71 —— e

Balance funds for these projects in the next two years will depend on actual allotment
of funds for New Lines in the remaining years of the Plan.

(Translation]

Opening of Ayurvedic Hospital at Shahid
Bhagat Singh Marg, New Delhi

2434, SHRI VILAS MUTTEMWAR :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that the owner
of plot No. 37, Shahid Bhagat Singh Marg,
New Delhi had donated the plot to NDMC
for the construction of Ayurvedic dispensary/
hospital ;

(b) whether it is also a fact thata
building has been constructed there for this
purpose ;

(c) if so, the reasons for not opening
the hospital there so far and the time by
which it will be opened ; and

(d) the reasons for delay in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) to (d) The information
is being collected from NDMC and wili: be/
laid on the Table of the Sabha.

i

-on education by the EBducation

(E glizh)

Per Capital Allocation for Education
During 1984-87

2485, SHRI SAIFUDDIN CHOWDHARY:
Will the Ministry of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the per capita outlay on education
by Union Government (tbrough its budget)
during the years 1984-85, 1985-86 and 1986.
87 ; and

(b) the per capita outlay on education
by ?ach State (through budgetary provisions)
during the above mentioned period ?

THE MINISTER OF
RESOURCE DEVELOPMENT Hurgg
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI Pp. V. NARASIMHA
RAO): (a) The per capita outlay on
education by the Education Department of
the Government of Indija during the years
1984-85, 1985-86 and 1986-87 works out to
Rs. 6, Rs. 7 and Rs. 9 respectively.

(b) A statement giving per capita outlay
Department
of each State/Union Territory during the
last three years 1983-84, 1984-85 and

1985-86, for which data is available, is gi
b ’n e, is given
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Statement .
( in rupees )

State/Union Territory Per capita outlay on eduction

1983.84  1984-85  1985-86

1. Andhra Pradesh 78 9 96
2, Assam 74 81 143
3, Bibar 63 60 60
4, Gujarat 67 82 134
5. Haryana 75 84 104
6. Himachal Pradesh 126 143 160
7. Jammu and Kashmir 97 109 126

8. Karnataka 68 79 94
9. Kerala : 116 117 138
10, Madhya Pradesh 92 52 63
11, Mabarashtra 7 88 100
12, Manipur 147 amn 233
13, Meghalaya 91 115 164
14, Nagaland 248 245 346
18, Orissa 56 57 !
16. Punjab 100 106 129
17. Rajashthan 7i 75 92
18. Sikkim 165 2N " 353.
19. Tamil Nadu 71 ) 79 89
20. Tripura 129 147 183
21, Uttar Pradesh 43 46 57
22, West Bengal 74 85 88
23, A and N Islands 304 354 570
24, Arunachal Pradesh 184 224 308
25. Chandigarh ' 310 258 416
26. Dadra and Nagar Haveli 108 135 188
27, Delhi 163 189 . 224
28,  Goa, Daman and Diu ’ 156 176 242
29, Lakshadweep 399 527 617
30. Mizoram 1 205 301

3l. Pondicherry 151 183 230
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EMU Coachiss’ Service Between Pgnkm-
Howrah and Khngmr-mwm

2486. SHRI PURNA  CHANDRA
MALIK : Will tbe Minister of RAILWAYS
be pleased to state : b

(a) ¢the oumber of EMU coaches plying
between Panskura-Howrah and Kharagpur-
Howrah ; ~

(b) whether there is amy proposal to
increase the pumber of EMU coaches for
the above two sections; and

(c) if 80, the time by which the proposal
is likely to be materislised ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There are
24 EMU trains in the Up - direction and 22
in the Down direction between Panskura-
Howrah; and 13 trains in each direction
between Kbaragpur-Howrah.

(b) and () Work for provision of
automatic signalling is in progress between
Panskura and Kharagpur. Increase in the
suburban EMU services csn be considered
only after this work is completed.

Measures to Protect Vaccines Used for
Universs) Immunisation Programme

2487. SHR1 AMITABH BACHCHAN :
will the Minister of HEALTH AND

FAMILY WERLFARE be pleased to state

(a) whetber the Universal Immunization
Programme and the Extensled Programme
of Immunization face a serious cballenge
due to breaking of “cold chains” which is
so esseniial for the effective immunisation

of children ;

(b) whether adequate protective measures
are taken to see that theso vaccines ar
taken to the far flung remote areas st the
prescribed temperatures 90 that their efficacy
iy not lost ; and
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(c) if not, what steps Government are

* taking to see that the potency of these

vaccines, so essential for ‘the immunization
of our children, is not lost ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b) Maintenance of
“Cold Chains™ is a seriou challenge to the
effective implementation of the Immunisation
Programmes.  And, therefore, adequate
protective measures are taken to transport
vaccines at recommended temperatures to
far flung areas, by supplying vaccine carriers
and cold boxes. Further, large number of
cold storage and trapsportation eguipments
have also been provided to streppthen the
cold cbain for vaccines. Training courses
are also organised for tbe better management
and monitoring of the cold chain. The entire
operation is carried out through the State -
Governoments,

(c) Question does not arise,

Central Assistance for Health Centres in
Konkan Region

2488, PROF. MADHU DANDAVATE:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact ihat large parts
of rural areas of the backward region of
Konkan in Mabarashtra are neglected in the
matter of opening bealth centres ; and

(b) if so, wheiber adequate Central
financial essistance is proposed to be given
for starting health centres in the Konkan
region in view of its backwardness 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE {(KUMARI SAROJ
(@) and (b) No Sir.
Accoding to the information provided by
State Government of Mabarashtra the
required pumber of Primary Health Centres
on the basis of the norm of rural population
hss slready been sanctioved for Konkan
Region. The district-wise number of PHCy
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sanctioned as per 1981 census.in rural areas
of Konkan region is as under

Thane —T
Raigad — 49
Ratnagiri —64
Sindhudurg ~—36

The question of sanctioning more Primary
Health Centres on the basis of mid-1987
population is under coosideration of the
State Government. The establishment of
PHCs comes under the State Sector
Minimum Needs Programme, funds for
which are allocated in the State Plans.

Raillway Bridge at Dabirpura and Halapet

2489. SHRI S. PALAKONDRAYUDU
Will the Minister of RAILWAYS be pleased
to state :

(a) whether the Railways have given
clearance to construct railway bridges at
Dabirpura and BHalapet in Hyderabad
(Andhra Pradesh) ; and,
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(b) if so, the details of the proposal and
the amount sanctioped ? ‘

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRJ
MADHAVRAO SCINDIA): (a) and (b)
The proposal for construction of two road
over bridges at Dabirpura and at Lalapet
in lieu of the existing level crossings is under
consideration of the Ministry of Railways.

Assistance to States to Remove Adult
‘ Iliteracy

2490, SHRIMATI BIBHA GHOSH
GOSWAMI : Will the Minister
of HUMAN RESOURCES DEVELOPMENT
be pleased to state the total financial
assistance given State-wise by  Union
Government to assist the States in their drive
against adult illiteracy during the ycars
1984-85, 1985-86 and 1986-87 ?

THE MINISTER OF HUMAN
RESOURCES DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRIP.V. NARASIMHA
RAOQ) : A Statement is given below.

Statement

Assistance to Siates to Remove Adult liliteracy

(Rs, in lakhs)

S1. No State/Uniop Territory 1984-85 1985-86 1986-87
' (upto October, 1986)
1 2 3 4 5

1.  Andbra Pradesh 256.73 28323 . 26381
2. -Assam . 164,75 120.29 14.12
3. Bihar 280,09 420.90 50.30
4. Gujarat 226.58 236.11 28.07
5. Haryana 120.33 91.43 17.64
3 Himacbal Pradesh 19.78 33,23 8.00
4. Jammu and Kashmir 47.61 32.81 10.00
‘8. Karnataka 198.49 266.67 3219
9. Kerala 59.78 90.48 15.00
10. Madhys Pradesh 383.99 167,79 61.91
11. Maharashtra 298.96 373.38 55.61
12. Manipur 48.74 4239 6.99
13. Mephala,a 30.77 38.79 5.00
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1 2 3 4 5
14. Nagaland 25.74 22,62 5.00
15. Orissa 150,13 . 165.13 26.05
16. Punjab 75.31 45.95 12.83
17, Rajasthan 296.00 333.88 30.54
18. Sikkim 25,63 4.48 4.00
19.  Tamil Nadu 232.55 349,17 45.78
20.  Tripura 29.00 30.86 9.00
21. Uttar Pradesh 572.67 563.23 70.19
22. West Bengal 149.83 151.90 42.99
23. A & N Islands 6.25 5.66 1.00
24, Arunachal Pradesh 2018 12.08 1.50
25.  Chandigarh 5.41 2,89 0.50
26. D & N Haveli 2.84 1.06 0.50
27. Delhi 24,96 20.10 1.78
28.  Goa, Daman & Diu . 9,81 0.91 —_—
29.  Lakshadweep 2.12 1.38 0.50
30. Mizoram 10.63 12.15 1.50
31. Pondicherry 14.32 7.81 1.35

TOTAL : 3789.89 3928.76 586.65

Film on New Delhi Asiad

249I.ISHRI PIYUS TIRAKY : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether it is a fact that while a film
on the Seoul Games is almost ready for
public exhibition, the one on the New Dclhi
games is not yet ready even four years after
the games and about Rs, 20 lakhs have
already been spent on making of this film ;

(b) if so, the reasons for the same ;
and :

(c) The action taken in the matter ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) The film on the New Delhi
Games has already been released in five
. parts as News Magazines. The first Nows
Magazioe was reicased on 24.11.82 and the

last one was released on 10.12.1982. The
full-length film on Asiad '82 (15 reels) was
released on 20.12 85 through M/s Urmi
Distributions, Bombay ;

(b) and (¢) Question does not arise.

State-wise Hospitals in the Country and
Their Bed Strength

2492, SﬁRI R.M. BHOYE : Will the
Mipister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) what is the number of bospitals at
present in the country run by Central
Government/State Governments and by other
charitable institutions, State-wise ; and

(b) what is the number of beds in these
hospitals ? :

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b) A statemen: is
given below ;
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Statement
SL Mo. States/UTs. = - Government Private & Vol. Orgn.
Hospital " Beds Hospital Tl;T-
1. Andhra Pradesh 342 24762 . 266 11103
2. Assam | % 9576 29 2958
3. Bibar 100 14078 125 8447
4. Gujsrat 141 15009 1030 19941
5. Haryana 69 4961 18 2566
6. Himachal Pradesh - 55 3793 8 447
7. Jammu and Kashmir 45 5914 | 2 —
8. Karpataka 165 23902 44 6702
9. Kerala 155 29224 173 14309
10. Madbya Pradesh 289 19891 e —
11. Maharashtra 205 _ 41361 1120 35296
12, Manipur ' 17 1237 3 65
13. Meghalaya 9 1449 4 616
14. Nagaland 35 1177 2 32
15. Orissa 276 10843 31 1227
16. Punjab 219 11601 35 2913
17. Rajasthan 204 17456 38 2034
18. Sikkim 5 a7 —_ —
19. Tamil Nadu 330 34347 64 9437
20. Tripura 17 1277 -_— —
21. Uttar Pradesh 534 34267 159 12026
22. West Bengal 262 45868 125 6430
23. Arunachal Pradesh 19 902 4 352
24. A and N Islands 10 : 718 e —
25. Chandigarh 3 1309 — . —
26. Dadra & Nagar Haveli 1 50 — —
27, Delhi 29 87{@,1 19 2898
28. Goa, Daman and Diu 16 1781 79 1223
29. Lakshadweep | 2 70 —_— —_—
30. Mizoram | 9 643 | I 10
31. Pondicherry . -8 2237 2 150

Total : ‘ 3667 368881 3381 141182
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Mancheswar Raliway Worhhop

' 2493, SHRIMATI JAYANTI PATNAIK:
Will the Minister of RAILWAYS be pleased

- to state !

(a) the steps taken to recruit local

candidates both skilled and unskilled in
Mancheswar railway workshop ; and

(b) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (w) and (b)
Recruitment of skilled artisans staff (Group

C) is made locally by advertisements.through

local media to the extent of 50% of vacancies,
The balance are filled from amongst sei1ving
staff of other divisions/workshops who

exercise option for transfer to Mancheswar

workshops.

Group D vacancies are filled by screening
of casual labourers/substitutes of the con-
struction unit of Mancheswar workshops
and of Khurda Division in the jurisdiction
of which the Mancheswar workshop lies,

~These recruitments are generally confined

only to local people. 162 persons “have so
far been recruited in this manner,

Recruitment to Group D posts is also
made from wards of persons displaced on
account of acquisition of land for setting up
of the project on Railways, subject to fulfil-
ment of certain conditions. This recruitment
also is gencrally confined to local people,
On this basis, 87 candidates have been
considered for appointment out of which 52
bave already been appointed; for the rest
verification of antecedents is in progress.

Electrification of Mangalose-Shoranur
and Trivandrum-Paighat Reilway Lines

SHRI MULLAPPALLY
RAMACHANDRAN : Will the
Minister of RAILWAYS be pleased to
state ¢

2494,

(2) whether Government have conducted
any feesibility survey for the electrification of
apy railway line uoder the Palghat and

Trivandrum Railway Divisions ;

ikAk‘rikA‘ 39, 1908 ($4R4;
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(t) whetker Goverpment intend to
electrify the Mangalore-Shoranur ljne and
the Palghat-Trivandrum line or i’ny part
thereof ; and

(c) if 8o, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY -OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Yes, Sir,
Feasibility survey for electrification of
Paighat-Trivendrum line has been carried
out.

(b) No, Sir.

(c) Does not arise.

Need of Tralned Medical Adiministrators

2495. . SHRIMATI MADHUREE
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state : :

(a) whether the Workshop on hospital
management and hospital administration and
related issues was organised by All India
Institute of Medical Sciences and the Indian
Society of Health Administration ; and

(b) if so, the details thereof and the
reaction of Government to meet the growing
need of trained medical administrators to
run the hospitals ?

THE MINISTER, OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) The recommendations made at the
Workshop of hospital Management and
hospital administration held from the 8th
to the 13th September, 1986 related to
professionalisation of hospital management
80 as to optimise the utilisation of
resources, training of hospital administrators
of various categories, development of
regional health care institutions and infrast-
ructure and having a system of continuing
‘educstion of medical and paramedical
workers. Government considerr a'l thes
recommendations to be useful.
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Railway overbridge at Nidsdavols and
“Kevall

2496, SHRI C. SAMBU: Will the

Mipister of RAILWAYS be pleased o

state ©

(a) whether there is any proposal ot
construct railway overbridges at Nidadavole
and Kavali in Andhra Pradesh ; sod

(b) if so, the details of the proposal and
{be amount sanctioned therefor ?

' E

THE MINISTER OF STATE OF TH
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir,

(b) The works of construction of l:oa.d
over bridges at Nidadavole _and Kavali io
liew of existing level crossings have been
sanctioned io the Railways’ Budget of 1986-

87 on cost shariog basis with the State

QGoverament. The sanctioned cost of the
works is as under :—

Nidadavole—Rs. 139.70 lakhs (Railways’
sbare Rs. 62.61 lakbs.

Kavali~Rs, 113.26 labkhs (Railways’
share Rs. 54.95 lakbs.

Development of Allahabad-Haldia Stretch
of National Waterway

2497, DR. B.L. SHAILESH :

SHRI SANAT KUMAR
MANDAL :
Wwill the  Minister of SURPACE

TRANSPORT be pleased to state !

far in the
(a) the progress made s0 .
development of the Allghabad-Haldia stretch
of the National Waterway No. 1 ;.

(b) the capital outlay provided fo.r this
project duriog the Seventh Plan in the
Ceatral and State Sectors, separately ;

(¢) the infrastructure built so far along

ions designated
the waterway and the siations det
for loading and unloading of cargo in Uttar
Pradesh, Bibar snd West Bengal ; 80d

NOVEMBER 20, 1986

Writien Anavers "%

{d) the time likely to be taken to execote

~ aad complete the project ?

THE MINISTER OF STATE OF THB
MINISTRY OF SURFACE TRANSPORT

(SHRI RAJESH PILOT): (a)to (d) An

outlay of Rs, 20,00 crores has been provided
under Central Scctor in the 7th Five.Year
Plan for development of river Ganga-
Bhagirathi-Hooghly Natiopal =~ Waterway
covering Allahabad-Haldia stretch. Three
schomes costing Rs, 15.58 crores have been
sanctioned for development of this waterway.
These schemes relate to river conservency,
navigational aids and terminal facilities
required for safe and efficient shipping and
navigation, The stations identified of Inland
Water Traosport Services on this waterway
are Haldia, Calcutta, Berhampur, Nabadwip,
Farakka, Rajmahal, Kahaigaon, Karagola,
Bhagalpur, Monghyr, Mokaman, Paina,
Chapra, Ballia, Ghazipur, Varanasi, Chunar,
Mirzapur and Allahabad.’

Landing facilities at Berhampur, Farakka,
Kahalgaon, and Karagola have been com-
pleted and are in use. Termiaal facilities at
Haldia and Calcutta are under construction
8 surplus vessels of the Railways have been
taken over for usiog them as floating

terminals at some of the stations mentioned
above.

(d) The schemes are likely to be com-
pleted in two years® time,

Foreign Opinion abont effect of emissions
from Mathura Refinery on Taj

2498, SHRI MOHANBHAI PATEL :
Wiil the Minister of HUMAN RESQURCE
DEVELOPMENT be pleased to state :

(a) whether any forsign opinion has
been sought on the effect  the emissions is
baviog on Taj from Matbura Refinery ; and

(b) if so, the details thereof 7

THE MINISTER OF HUMAN
RESOURCE  DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a) Yes, Sir.
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() Ths [adian Oil Corporation
Commissioned the Italian Firm TECNRCO
1976 to study the effects of gaseous emissions
from Mathura Refidery. on the Taj Mahal.
The findings were that the level of pollution
from the emission from the Mathura
Refinery is well below the prescribed level
and that the foreseen pollution levels at
Agra would not from one of the main
cause of deterioration of the monuments,

Inconvenience to Air Passengers due to over
Booking by International Airlines

4 2499. SHRI CHINTAMANI JENA:
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) whether it is a fact that in the month
of August-September this year, scores of
passengers were turned back almost daily
by International Airlines from Indira Gandhi
International Airport ;

(b) if so, the reasons for over booking
and consequent off loading of the passengers
with confirmed tickets at the last moment ;
and ’

(c) the steps taken or proposed to be
taken this direction to avoid such hardships
to the passengers in future ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION SHR]
JAGDISH TYTLER): (a) Yes, Sir. A
total of 128 passengers could not travel on
the flights, due to overbooking, and were
provided alternate flights to their
destinations.

(b) 1t is an established airline industry
practice all-over the world to overbook 1he
flights based on certain methodology to
avoid loss of revenue due to last minute
cancellation and no show of passengers.
Since no penalty can be imposed on such
passengers undsr TATA regulation.

(¢) To avoid hardships to off-loaded
passengers in the event of over bookings,
the hotel accommodation, and meals etc.
are provided at the cast of airline,

KARTIKA 29, 1908 (S4K4)
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Diversion of International Flights Through
Calcatta
2500, SHRI  SANAT KUMAR
MANDAL :

SHRI HANNAN MOLLAH :

Will the Minister of CIVIL AVIATION
be pleased to state what steps have been
taken to divert some international flights
tbrough Calcutta Airport so as utilise its
infrastructure and its capacity to bandle

~ traffic fully ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) International
scheduled flight by foreign airlines to or
through India are governed by their entitle-
ments under the respective bilateral air
services agreements. Calcutta is offered
invariably in every bilateral agreement as one
of the points for operation to India. As
a result of this, Singapore Airlines has
started operating to Calcutta and JAT
(Yugoslavia Airlines) has been allowed to
operate to India oun the condition that it
touches to Calcutta first.

Unapproved Courses Run by Professors
of Delhi University '

2501. SHRI MOOL CHAND DAGA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware of
running of some courses, which were not
approved by the Delhi University, by some
professors and other members ;

(b) if so, what are the detgils of the
courses and report of the enquiry, if any,
conducted by the higher authorities and
whether the feel/charges were justified :

(c) what action hay been taken against
the delinquent officials of the University for
this work which they were not allowed to ;

and

(d) in which of the Universities in the

‘oountry such practice has been noticed ?
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THE- MINISTER OF HUMAN
RESOURCE DEVBLOPMENI' AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAOQ): (a) Yes, Sir.

(b) and (c) According te Delhi Uuvensity

some colleges are conducting courses which
have not been approved by them.

The University bas appointed a Fact
Finding Committee to eaquire into and to
determine the course of action to be taken
fo the matter. Meanwhile, the Uagiversity
bas directed the Principals of the concared
colleges to discontioue such unauthorined
courses and has also issusd a statement in
the Newspapers on 20.9.1986, clarifyiog the
position in this regard.

(d) The information is not available,

Sabid Matangini Halt Station

2502, SHRI SATYAGOPAL MISRA @
Will the Minister of RAILWAYS be pleased
to state 2

(a) what is the present position of the
opening of the ‘Sahid Matangini' Halt
Station in the Panskura-Haldia section of
South Eastern Railway ;

(b) when the construction work will be
completed ;

(c) the reasons for delay ; and

(d) when tho said Halt Station is likely
to be opened ?

THE MINISTER OF* STATE OF THE
MINISTRY O7 RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Bngineering
Work is in progress.

(b) Effort is being made to complete
construction by April, 87.

(c) Opening of the halt was sanctioned
in March, 1986 subject to the earthwork
being dove through Shramdan by local

ple. But as Shramdan did not meteria-
‘iw. South Esstern Railwsy was instructed

NOVEMBER 20, 1986
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io Juas, 1986 to go ahead with the
construction of the halt even without
Shramdan.

(d) The halt will be opened as 'so0n 28
minimum facilities have been provided.

Steps to Combat Drought Conditloas ia
Southern Region

2503, SHRI K. RAMAMURTHY :

* Will the Minister of WATER RESOURCES

be pleased to state ¢

(&) whether if is a fact that total rain
fall in the country 8s a whole and parti-
cularly in southern region is coming down

every year and it results in drought
conditions ;

. (b) if so, whether linking of various
rivers will help in bstter storage, conserva-
tion and utilisation of water ;

(c) if so, what remedial measures are

being contemplated in this regard ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) According to India Meteoro-
logical Department, no decreasing trend in
rainfall is observed in any part of lodia
including the Southern region.

(b) and (c) Storages and lioking of
rivers, wherever feasible, Will help conserva-
tion and better otilisation of water. Under
2 National Water Perspective, 1he Natiopal

. Water Development Agency is studying the

feasibility of the Peninsular component,

Central Assistance to States for Promotions
of Sports

2504, SHRI GURUDAS KAMAT:
Wiil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ¢

(a) the central assistance given to the

States for promotion of sports during the
last three years ;

(b) the criterios for sanctic '
to the States ; and pacton of rm,
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(c) whether Government would consider
to substantially increase the financial
assistance for promotion of sports in view
of disappointing performance of India in the
recently concluded Seoul Asiad ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) The following assistance has
been rendered during the lost three financial
years under the scheme of grants to state
sports councils etc. for development of
Sports & Games :(—

69.88 lakhs
146.91 lakhs
222,03 lakbs

1983-84 - Rs.
1984-85 —_ Rs.
1985-86 —_ Rs.

(b) Subject to availability of funds,
grants are sanctioned an a consideration of
the proposals received from the States
Governments and Union Territory Adminis-
trations on merits of each cas¢ and for
specific purposes,

(c) A substantially enhanced budget
provision amounting to Rs. 1180.90 lakhs
slready exists for this Scheme for the year

1986-87.

Efforts to Trace Remnants of Ashoka Stupa

2505. SHRI P.A, ANTONY : Will the
Mipister of HUMAN  RESQURCE
DEVELOPMENT be pleased to state :

(a) waether any efforts are on to trace
the remnants of Ashoka Stupa from the
Indo-Nepal border ; and

(b) if so, which are the agencies involved
in this research programme ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAOQ) : (a) No Su-

(b) Does not arise,

KARTIKA 29, 1908 (SAK4)
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Frequent delays in I. A. Flights

2506. SHRI R.S. MANE: Will the
Minister of CIVIL AVIATION be pleased to
state :

(8) whether Government are monitoring
the frequently delays in Indian Airlines
flights ;

(b) if so, whether any new system hag
been devised to fix responsibility for delays ;

(©) if so, whether any new system set
to improve punctuality in Indian Airlines
flights ;

(d) if so, what guidelines have been
issued for courteous passengers service/
ground services ; and

(¢) whether any study has been made of
Far Eastern Airlines to see the reasons of
their popularity ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHR]
JAGDISH TYTLER) : (a) and (b) All cases
of delays are individually investigated by
Indian Airlines, causes of delay established,
and responsibility fixed in case of any
pegligence.

(c) and (d) While it is not possible to
set targets, the overall on-time performance
of Indian Airlines bas improved in 1986
(77.45%) when compared to 1984 (76.10%)
and 1985 (75.77%). It is the constant
endeavour of Indian Airlines to improve
punctuality in their flights and to improve
punctuality in their fights and to provide
courteous service to their passengers,
guidelines for which are issued by Indian
Airlines from time to time.

(¢) No, Sir.

Ticketless Travelling

7507, DR. V. VENKATESH : Wi} the
Minister of RAILWAYS be pleased g
state ;
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(s) whether any drive was launched by
the Ticket: Chacking and Anti-Fraud
Organisation of Northern Railway for
ticketless travelling ; '

(b) if so, the number of persons arrestad;
and

(c) the total
defaulters ?

amount realised from

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) A total of 10.984 persons were
prosecuted during the period 1.4.1986 to
30.9.1986.

(¢) A sum of‘ Rs. 3.73 lakhs was realiscd
as judicial fine from them.

" Proposal/Offer for Dellvery of New Ships

Pending with Sbippiné Corporation
of India

2508. SHRI V. SREENIVASA PRASAD:
DR. V. VENKATESH :

Will the Minister of SURFACE TRANS-
PORT be pleased to state @

(a) whether the Shipping Corporation
of India, Bombay has received number of
proposals from foreign shipyards during the
last three yeats offering new ships with
credit facilities

(b) whether the Shipping Corporati.on
of India has been on the look for adding
new fleet to increase its capacity and to meet
new demands with the changed situation ;

() if so, the details of the offers
received alongwith the names of shipyards,
their countries of origin capacity of ships
to be bujlt up by them each, price quoted
and the credit offered ;

(d) the number of offers which are
pending from  West Germany based
shipyards ;
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(c) whether the Bremer Vulkan of West
German bad submitted any such proposal ;

(f ) if so, whether any decision has been
taken thereon or orders have been placed on

any shipyard for acquisition of new ships ;
and

(g) if so, the detail thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) to (c)
Shipping Corporation of India invited glabal
tenders for diffcrent types of ships like
Container vessels, Phosphoric Acid Carriers,
Edible Oil Carriers etc. as part of their
tonnage expansion programme of the VIth
Plan during the last 3—35 years and in res-
ponse thereof received proposals from
different shipyards. Shipyards whose offers
meet Shipping Corporation of India’s
technical requirements were from countries
viz., Germany, France, Poland, Spain, Japan
and Korea. All the shipyards offered credit
facility with payment not exceeding 20% of
the price prior to delivery of the ship and
the balance 80—100% as deferred credit/ loan
repayable in 8 to 15 years and bearing a
rate of interest varying from 3% to 9% p. a.

(d) Io one case of acquisition of cellular
vessels by the Shipping Corporation of
India, an offer from a West German
shipyard is pending.

(e) Bremecr Vulkan Shipyard of West

Germany was not shordisted for any of

the projects

of Shipping Corporation of
India.

(f) and (@) Do not arise. Orders for
acquisition of Phosphoric Acid Carriers,
Edible Oil Carriers and Cellular Container
ships are yet to be placed.

Reservation of Seats in Kendriva Vidyalayas

2509. SHRI DINESH SINGH : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether seats have been reserved in
Kendriya Vidyalayas to be filled by nominated
by Govercment ; and
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(b) if so, the basison which these seats
are filled ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SRHIP. V. NARASIMHA
RAO) : (a) Yes, Sir.

(b) 20 seats are reserved for the children
of transferable Central Government employees
working in the Indian Embassies abroad on
their transfer back to India. Nominations
for these seats are received from the Ministry
of External Affairs. 60 seats in class VI
in Vishesh Kendriya Vidyalaya, Ghaziabad
are reserved for children from border
districts. Nominations for thesc scats are
received from the State Governmenpts/UT
Administrations concerned und the Govera-
ment of Bhutan.

World Bank Assistance for Bihar’s Tube-
well Scheme

2510. SHRI G.S. RAJHANS :

SHRIMATI PRABHAWATI
GUPTA :

Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether World Bask recently decided
to provide financial assistance for Bihar’s
tubewell scheme costing about Rs. 130 crores
as reported in the Economic Times dated 9,
September, 1986 ;

(b) if so, the amount of assistance that
will be provided by the World Baok for the
said purpose ; and

(c) by when the said task will be
completed and to what extent acute shortage
of water in Bibar will be solved ?

MINISTER OF WATER
B. SHANKARA-

THE
RESOURCES (SHRI
NAND): (a) Yes, Sir.

(o) The World 3 :nk have approved a
- geedit of US $ 68 million.

RARTIEA 29, 1908 (S4K4)
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(c) The proposed project would finance
a seven year programme beginning from
1986-87. When completed, a command
area of 4,47,000 ha. would be irrigated.

Menace of Siltage

2511, SHRI HUSSAIN DALWAI :
Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether it is a fact that on account
of deforestation on mountain tops, the river
beds have become shallow on account of
siltage which flows with water from mountain
tops to river beds ;

{b) whether it is also a fact that on
account of huge concentration of siltage in
river-beds, the water coming from mountaig-
tops in rainy season spreads on the banks
of rivers and thereby giving constant threat
of flood to surrounding areas ; and

(c) if so, what is the solution to this
growing menace of siftage ?

THE - MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (@) and (b) Indiscriminate

deforestation in the watersheds increases the
rate of soil erosion resulting in excessive
inflow of silt into the rivers. This some-
times raises the bed levels and flood levels
of the rivers with conscquent inundation of
surrounding low lying areas.

(¢) Scieotific watershed management,

Flouride Tooth Paste Injurious to Health
and Bones

2512, SHR!® KAMLA PRASAD SINGH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

) (a) whether there is any proposal to
investigate if flouride tooth paste is injurious
to health and bones ; and

(b) if so, whether the Drug Controlire
bas submitted his findings and if so, the
dotails thereof ?
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THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO]
KHAPARDE) : (a) and (b) The process
of investigating safe flouride level in tooth-
paste which is non-injurious to bealth and
bones is continuing with the Drugs Controller
(lodia).

Implementation of Nutrition Programme

in ICDS Blocks of Karnataka
2513, SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR:
Will the Minister of HUMAN RESQURCE
DEVELOPMENT be pleased to state ©

(a) whether nutrition
been implemented in some lategrate Child

Development Services blocks in Karnataka

during 1985-86 ;

(b) if so, the number of ICDS blocks
in Karnataka covered under the nutrition
programme in the above year ;

(c) whether Government have a proposal
to extend the nutrition programme to all
the ICDS blocks in Karnataka ;

(d) if so, what progress has been made
in this regard in 1986-87 ; and '

(e) the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORI. AND WOMEN AND

CHILD DEVELOPMENT IN THE
© MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) and (b) Under the Intcgrated
Child Development Services (ICDS) pro-
gramme, which provides !ater-alla supple-
mentary nutrition to children up to the age
of 6 ycars, pregoant women and pursing
mothers, 86 projects had been Sanctioned
in Karpataka up-to 1985-86. These projects
included Sports sanctioned in 1985-86.

(¢ 1t is proposed that the ICDS
programme should be expanded througbout
the country, including Karnataks, in a
phased manner,
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(d) and (¢) In 1986-87, 8 ICDS projects
been sanctioned for Karnataka, bringing the
total number of such projects in the State
to 94 (64 Centrally Sponsored and 30 State
Sector ICDS Projects).

Proposal for Indo-Swedish Collaboration
on Transport

2514, SHRI D. N. REDDY : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether there is any proposal for
Indo-Swedish collaboration in the field of
transport ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) No Sir.

(b) Does not arise,

[Translation)

Heaslth Centres Opened in Chamba)l Division
of Madbya Pradesh

2515. SHRI KAMMODILAL JATVA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state
the pumber of Health Centres opened in
Chambal Division of Madhya Pradesh
during the period from 1983 to 1985 and the
names of the places where these were
opened ? '

THE MINISTER OF STATE IN THE
MINISTRY OF HE*LTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : The information is being
collected from the State Government and
will be 1aid on the Tablie of the House,

[English)

Water Golng Waste loto Sea

2517, SHRI K. RAMACHANDRA
REDDY : Will the Minister of
WATER RESOURCES be pleased to state ¢
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(a) how much of watér out of its total
quaantity available in all the rivers is being
used for irrigation and the quantity going

waste into the sea ;

(b) the amount of money needed to use
all the water in the rivers for irrigation ;
and

(c) whether it would be possible to use
all the water in the rivers for irrigation by
end of this century ?

THE MINISTER OF WATER
RESOURCES (SAR1 B. SHANKARA-
NAND) : (a) Owing to hydrological,
topographic, environmental and other
limitations, only a part of the total available
water resources can be put to use. Approxi-
mately half of the utilisable water resources
is being used for irrigation. No estimate of
the water flowing down to the sea is
available.

(b) and (c) It is not practicable to use
all the river waters for irrigation purposes
since water is also required for other
purposes. The cost of utilisation of waters
for irrigation purposes will depend upon the
availability of resources and priority accorded
for taking up water resources and priority
accorded for taking up water resources
development projects.

Pachartal-Agartala Rallway Line

2518. SHR1I BAJU BAN RIYAN:
Will the Minister of RAILWAYS be pleased
to state :

(a) the destails of survey report for
construction of railway lica from Pachartal
to Agartala ;

(b) whether Government have any
proposal to include the scheme for construc-
tion of the said rajlway line in the Seventh
Five Year Plan ; and

(c) if not, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ; () Coastruc-
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tion of Metre Gauge railway line from
Dharmanagar to Kumarghat is an approved
on-going work. Updating of Preliminary
Eogineering-cum-Traffic Survey for further
extension of the line from Kumarghat to
Agartala has been done. Estimated cost of
construction of the 130 kms. long line is
Rs. 283 crores.

(b) No, Sir.

(c) Due to severe constraint of resources.

Distribution of Ambulances to States

2519. SHRI HARISH RAWAT : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

of ambulances
during the last

(a) the total number
allotted to various States
three years ;

(b) whether the number of ambulances
allotted to Uttar Pradesh is quite inadequate
in view of the population of the State ;

(c) if so, whether Government have
received any representation from the State
Government in this regard ; and

(@) if so,
thereon ?

the action being taken

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : There is no scheme to

supply ambulances to States.

(b) to (d) Question does not arise.

Guidelines for Construction of Safe Bridges

2520. DR, CHINTA MOHAN : Wil
the Minister of SURFACE TRANSPORT
be pleased to state :

(a) whether guidelines for construction
of safc br.dges are beiog ignored leading to
collapse of bridges such as Nehru Bridge
over Mandovi river in Goa ; and
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(b) if so, the remedial sfeps taken or
proposed in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) and (b)
Bridges are designed in accordance with the
Codes of Practice formulated by the Indian
Roads Congress and constructed according
to the specifications of the Ministry of
Surface Transport which are revised from
time to time keeping in view the techno-
logical advances.

Appropriate Technology and Ruraf Deve-
lopment Institute in Madhya Pradesh

2521. SHRT AJAY MUSHRAN : Wil
the Minister of HUMAN RESOURCES
DEVELOPMENT be pleased to state :

(a) whether there is any proposal to
establish an appropriate Technology and.
Rural Development Institute in Madhya
Pradesh ;

(b) if so, whether .the working Group
on Technical BEducation will visit Madhya
Pradesh to find suitable location for setting
it up ; and '

(c) whether keeping in view the fact that
Jabalpur is Geographical Centre of India and
has the necessary infrastructure would be

the most probable location for this
1nstitute ?

THE  MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND

MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a) Yes Sir. A request for the
establishment of an institute of appropriate
technology and rural development has been
received by the Goverpment. *

(b) and (c) The overall scheme for the
Special Institutes is at present in the process
of being finalised. The individual proposals
will be considered after the same has been
fially cleared,
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Alrport Earning Maximum Profit

2552, SHRI VAKKOM
PURUSHOTHAMAN : Will the
Minister of CIVIL AVIATION be pleased
to state the pame of the airport in India
which is making the maximum profit for
Air India ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): Air-India earns
maximum revenue from Bombay airport.

Inconvenience to air passengers at Bombay
Reservation Office

2523. SHRI G, M. BANATWALLA :
Will the Minister of CIVIL AVIATION be
plcased to state ?

(a) whether Government are aware of
the mounting inconvenience to passengers in
booking air reservations in lndian Airlines
office at Bombay because of frequent failures
of computers especially during morning
hours when there is great rush for
reservations ; and

(b) if so, what steps have been taken
to avoid inconveniences and delays and to
ensure smooth functioning o computers and
for posting of duty officers who are courteous
to passepgers in their plight ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (@) and (b)
Inconvepience was causes to passengers in
booking air reservations in the Indian
Airlines office at Bombay during the period
16.10.86 to 10.11.80 when the computer
down-time increased mainly due to the
erratic behavicur of the high speed date
circuits arising out of the agitation of Junior
Engineers of the  Tele-communications
Department. Since the agitation is now
over there is definite improvement in the
system. It is the endeavour of Indian
Airlines to provide courteous service to its
passengers
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Upgradation of Airports in Eastern and
' Western Sectors

2524, SHRI BRAJAMOHAN
MOHANTY : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) which of the airports in Eastern and
Western Sectors need immediate up gradation
to meet the growing need of the traffic and
particularly to promote the tourists traffic ;

(b) which of the airports in ERastern and
Western Region have pot been provided with
the facility of dectors to meet the immediate
care of the passengers ; and

(c) whether any proposal for upgrada-
tion of the airports and provision of doctors
in the aforesaid region is likely to be
implemented during Seventh Plan, if so, the
details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Upgradation of
airports being a continuous process, is
undertaken depending upon the requirements
of the airlines and availability of resources.
Facilities available at aerodromes in Eastern
and Western Sectors that are presently
being operated are adequate to meet the
immediate requirements of traffic.

(b) Doctors are not provided at any of
the aerodromes because such a practice is
not mandatory. However. a panel of doctors
whose service s can be utilised in case of an
emergency, js available at most of the
aerodromes.

(c) Various proposals regarding upgrada-
tion of airports etc., that are presently under
consideration can be taken up for execution
in keeping with the availability of reasources
during the remaining period of the current
Plaa.

Railway Bonds

2525. SHR1 KAMAL NATH : Will the
Minister of RAILWAYS be pleased to

#tate 2
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(8) whether Railways bave decided to
issue Railway Bonds with a view to
collecting funds for rolling stock etc N

(b) if so, when apnouncement in this
regard will be made ; and

(c) the salient features of the proposed
scheme ? '

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) to (c)
It is proposed to set up a Company to be
known as Indian Railway Finance Corpora-
tion under the Indian Companies Act, 1956
with an authorised capital of Rs. 200 crores
and a paid-up capital of Rs. 50 crores. The
proposed Corporation would undertake
public borrowings by fleating bonds. From
the funds so raised, the Corporation will
procure Rolling Stock and other equipment
and lease them to the Railways. Decisjons
regrading details relating to announcement
for issue of bonds, rate of interest etc. have
not been taken.

Consultancy Services Provided to other
Countries by I. A, A, I.

2526. SHRI ANADI CHARAN DAS :
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) the names of the countries where
International Airport Authority of India has
provided consultancy services in airport
development works during the last three
years ; and

(b) the names of the countries where
major projects are being undertaken by
I.LA.A.L.and the details of these schemes/
projects and the amount involved thercin ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) During the last
three years, consultancy service was provided
by LA.A.L. in the design and plaoning of
Setif and Batna Airports in Algeria,

(b) At present, no major project is under
execution by L.A.A.L. in foreign countries.
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[Traaslation,
Compensation to the Victims of 162 DN
Tata-Amritsar Express Accident

2527. SHRIMAT]I SUMATI ORAON :.
Will the Minister of RAILWAYS be pleased
to state the number of families of those
killed and the persons inmjured in the accident
on 6 August. 1986 to the 162 Down Tata
Amritsar Express, who have been paid
compensation and the amount of compensa-
tion paid to them ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): Inspite of
reminders the Bihar Government has not
recommended an ad-hoc Claims
Commissioper so far, due to which no
compensation has been paid. However, an
amount of Rs, 1,84,750/- has been paid as
ex-gratis, ‘

Conference of Education Ministers of five
States and Union Territories

2528, SHRI TARLOCHAN SINGH
TUR :
SHRI1 BALWANT SINGH
RAMOOWALIA :
SHRI1 B. B. RAMAIAH :

Will  the Mipister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state : :

(a) whether Government's attention has
been drawn to the decisions taken in the
Conference of Education Ministers of five
States and Union Territories held recently ;

(b) if so, the main recommendations
of the Conference ;

\¢c) whethe 1t i« a fact that in the
Conference stress was laid on allocation of
more funds to States for implementation of
education programmes ;

(d) if s0, the details and facts in this
regard ; and

(¢) the details of the action taken by
Government ?

NOVEMBER 20, 1986
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THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
PLANNING (SHRI P. V. NARASIMHA
RAO) : (a) Yes, Sir.

(b) The main recomendations of the
Conference are as follows :—

i)  The subject of Education should
be transferred from the Concurrent
list to the State list ;

ii) There should be no deviation from
the policy of promoting excellence
in education only through mother-
tongue as medium of iostruction
and to develop all the regional
languages on an equal basis ;

iii) The proposal of constituting Indian
Education Service should be
disccntinued |

iv) The Cebtral Government should
give cent per cent assistance for the
development of sports, N.S.S.,
N.C.C., library services etc, ;

v) The Central Government should

spend 0% of s budget on
education ; and
vi) Regional branches of the UGC

should be opened in various Zones
of the country.

(c) to (¢) Yes, Sir. The National Policy
on Education—1¢86 lays down that while
actual requirements will be computed from
time to time on the basis of monitoring and
review, the outlay on education will be
stepped up to the extent essential for policy
jmplementation in the Seventh plan. It
will be ensured that from the Eighth Five
Year Plan onwards it will uniformly exceed
to 6 percent of the National income.

[English]

Reservation Quota for Tnmlﬁr Towa in
Andbra Pradesh

. 2529. SHRI V. TULSIRAM : Will the
Miaister of RAILWAYS be pleased to stato ;
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(a) whether Government have received
requests from the public of Tandur town,
Ranga Reddy district in Andhra Pradesh,
requesting for increasing the reservation
quota of seats/berths in various trains
passing through that station ;

(b) whether a similar request for an
extended stoppage of Karnataka Express at
that station has also been received ; and

(c) if so, thesteps being taken to accede
to the requests of the public the town and
surrounding areas to make available these
facilities ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Yes, Sir.

" (b) The rcservation gquotas already
provided at Tandur station are pot being
fully utilised, cxcept in the case of 102
Secunderabad— Bombay Minar Express. The
reservation quotas allotted to other stations
by this train are fully utilised and, therefore,
there is no scope ‘or making any adjustment
for increasing the quota at Tandur Station.
Provision of stoppage to Karnataka Express,
which is a long distance superfast train, at
Tandur has not been found justified.

Marketing of Combination of Drugs

2530. KUMARI PUSHPA DEVI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state
th: main consideration on which combination
of drugs Is permitted for marketing ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE): The main considerations
adopted by the Central Government for
allowing combination of drugs are as
follows :—

(i) When there is synergism i.e. whepn
there is dose sparing effects H
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(ii) When there is potentiation i.c. when
the effect is anhanced in comparison
to the effects of drugs given
individually ;

(iii) when one lessens the side effects
of another ;

(iv) when the drugs are acting by
different mechanism of action for
a desired therapeutic effect ;

(v) for broad spectrum action , and

(vi) for compliance.

Proposal to Start Moblle Dispensaries

2531. SHRI C. MADHAV REDDI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether there is a proposal to start
mobile dispensaries in the country so that
the people living in the villages may be
benefited ; and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQJ
KHAPARDE) : (a) and (b) The policy
and programme in this respect is to provide
health services in rural areas by setting up
8 petwork of sub-centres primary health
centres and community health centres to
serve the rural population adequately.
However, Mobile ophthalmic care units have
been provided under the National Programme
for Control of Blindness, Medical colleges
have also been provided mobile units for
reorientation of medical education and
these mobile vans are utilised for serving
rural areas under primary heaith centres
linked to medical collcges,

Survey for Rail Liok Between Karwar
and Huobli

2_532. SHRIMATI BASAVARAJESWARI :
Will the Minister of RAILWAYS be pleased
to state ;
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(a) whether the survey wosk for ‘the
railway link between Karwar and Hubli has
been completed ;

(b) if not, by what time it is expected
to be completed and the money spent 80 far
on the survey work ;

(c) by what time the work of the
railway line would start ; and

(d) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) No, Sir.

{b) Survey is expected to be completed
in 1987. Expenditure upto March, 1986 is
Rs. 12.24 lakbs and outlay in 86- 87 is Rs,
21.66 lakhs.

(c) and (d) Further
considered on completion of Survey
depending on availability of resources.
Length of likely to be 191 kms. approximately.

action will be

Development of Vadodara Railway Station

2533. SHRI RANJIT SINGH
GAEKWAD : Will the Minister of
RAILWAYS be pleased to state :

(a) whether Government a re aware that
there is an urgent nced for development of
Vadodara station and round about areas
and providing amenities to passengers, due to
increase in passenger traffic ; and

(b) if so, the steps proposed to be take
In this regerd ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) Yes, Sir.

(b) Steps taken and proposed to be
taken are as under :—

i)  Prorosals for widening of platform
No. 1 and extension of cover over

platform Nos. 2 and 3 are under
process ;
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i) The working hours of Reservation
office bhave been increased by 2

hours ;
iii) A City Booking Office with
reservation  facility has  been

provided ;

iv)  An Enpgineering-cam-Traffic Survey
for bandling increased traffic in that
area bas been approved,

Setting up of Sample Testing Laboratory -
in Capital

2534, SHRI BANWARI LAL
PUROHIT Will the Minister of HEALTH

AND FAMILY WELFARE be pleased to
state :

(2) whether there is growing incidence of
adulteration in food articles and essential
medicines in the Capital as there is no testing
laboratory for immediate analysis of the

samples seized and if s0, details thereof and
reasons therefor ;

(b) whether Government propose to
set up a laboratory in the Capital with all
the modern equipment to cffectively check
this menance of adulteration in food and
chemicals used by masses ; and

(c) if so, when

it is
established ?

likely to be

THE MINISTER OF STATE IN THE
MINISTRY OF HFALTH AND FAMILY
WELFARE (KUMARI1 SAROJ
KHAPARDE : (a) Central Drugs Standard
Control Orgamsauon bas not received any
information from the Delhi Drugs Control
administration regardirg increase in the
number of cases of drugs sdulteration o the
Capital due to lack of testing laboratory for
immediate analysis of the samples seized.

(b) and (c) : Delhi Administration has
already taken steps to set vp a Food snd
According to
the information received, Jand has been
purchased, plans have been approved and
founds bave been allocated for the construc-
tion of the building, on completion of which
the laboratory will start functioning.
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Rallway line between Amravati-Pandurna
(Narkher) and Delhi

2535, SHRIMATI USHA CHOUDHARI:
Will the Minister of RAILWAYS be pleased

to state :

(a) whether there is a loog standing
demand from West Vidarbha Amravati
Division to introduce a unew direct rail way
route between Amravati Pandurna (Narkher)

and Delhi ; and

(b) if so, the outline of the scheme and
details in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Yes. Sir.

(b) Length of th: suggested rail line
would be about 135 kms,

(Tratsiatior)

Recomendations of Justice B.N. Kripal
Commission

SHRI KALI PRASAD PANDAY :

SHR{ SHARAD DIGHE :

Will the Minister of CIVIL AVIATION
be pleased to state :

2536.

(a) the broad recommendations of
justice B. N, Kripal Inguiry Commission

which are being implemented by Government;

and

(b) whether it is proposed to place the
report of the loquiry Commission on the
Table of the House ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) A list of
recommendations is given below in the
Statement below.

(b) No, Sir, The repoct of the Inquiry
Commission has been placed in the Parlia-
ment Library vide Index No., 629,
J3255R. M5,

1.

Note :

2.
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Statement

Recommendations

ICAO, IATA and the States should :—

(a)

(b)

(c)

undertake an ongoing review of
established aviation security stan-
dards to prevent the placement of
explosive substances on board
commercial aircraft ;

establish a programme of monitoring
the implimentation of security
measures in airports around the
world, in cooperation with the
Governments cencerned.  For-each
airport studied, it should report its
findings and recomend any improve-
ments that may be required 5

consider establishing a group of
civil aviation experts to investigate
serious breaches of security. The
purpose of these investigations
would be to deterniine the facts of
an incident so that necessary
measures could be developed and
implemented world wide to prevent
similar breaches in the future.

As it may take some time for [CAQ
end IATA to implement these
recommendations, at least those
countries which have international
air traffic should take up effective
measures without delay,

ICAO should :(—

(a)

(b):

deveiop a model clause on security
that could be used in the bilateral
air agreements that govern the
exchange of air traffic rights between
countries ;

consider establishing standards for
the training of security personnel.

TATA should develop practical procedures
for reconciliation of interlined passengers

and

at intermediate

their baggage

airports.



103

‘n

6.

10.

1.

Written Ansvers

Taterlining of checked-in baggage should
not be done if a passenger does not have
a confirmed reservation on the onward
carrier flight.

The baggage of interlined passengers
should be matched with passengers by
the onward carriers before load:ng the
baggage on the aircraft,

Whenever a Goversment becomes aware
of particular high riak security threat it
should notify not only the aitline at risk,
but also all connecting airlines in order
thet extra precaution can be taken at
potential points of introduction of inter-
line baggage into the system.

When an Airline is aware of a high
security threat it shoul¢ communicate the
same t> the host state as well as, if
possible and prudent, to the other
airlines operating there.

Passenger count should be done at
boarding gate and in case of ‘no gate
show' of a passenger, his baggage must
be off-loaded.

All checked-in baggage, whether it has
been suieened by X-ray machine or not,
should be personally matched and identi-
fied with the passengers bosrding an
aircraft, Any b.ggage which is not so
identified should be off-loaded. This is
advisable as examination of the baggage
with the help of an X-ray machine has
its own limitations and is not fool proof
Some explosives hidden in Radios,
Cameras cic, may not be readily detected
by such & mach'ne, In fact an explosive
not placed in a metallic container will
not be detectable by an X-ruy machine.
Similarly, a plastic explosive can be given
an innocucus shape or form 80 as to
avoid detection by an X-Ruy. Reliance
on an X-Ray machine alone may in fact
provide a false sense of security.

Effectiveness of the instrument know as
PD-4 is highly questionable. It is not
advisable to relay on it.

All unaccompanied baggage should be
placed on the aircraft after their contents
have been physically checked. In the

12

13.

14.

IS
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alternative, it should be loaded only after
it has teen placed in a decompression
chamber and the host state is satisfied
that the baggage is clean and the
sbipper has been identified.

Airlines should have effective backup
security equipment or procedures avai-
lable in case of machanical break
down of security equipment,

All hand baggage, includiog that of
the crew, should be opened and the
contents physically checked even if the
said baggage has been X-rayed. This
will no doubt be a bit time consuming
and laboring but if security is to be
meaningful, then slight inconvenience
has to be endured in order to ensure
a safer flight.

The manufacturers of aircraft should
take effective steps for protecting sensi-
tive parts of the aircraft from explosive
damage.

Studies should be undertaken to deter-
mine the feasibility of physically sepa-
rating the avionics bay aod emergency
oxygen systems from the cargo area in
air-craft so that these sensitive and
essential areas of the aircraft cannot be
damaged or destroyed by a relatively

small explosive device concealed in
luggage.
The seats should have safety  belts

which can act as restraint for the
upper part of the body e.g. like a
shoulder harness with inertial restraint.

. The seats in the aircraft should be so

18.

designed so as to incorporate shock
absorbing systems within the seat and
they should be manufactured by using
material which does not break easily.

In addition to the cockpit voice recorder,
there should be in the cockpit a video/
scanning camera which would record
the movements and the audio sounds
in ' the cockpit. This will not only
assist in ascertaining as to how the
pilots act during as emergency but, in
the case of hijacking, would also assist
in the identification of the hijackers,
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19, The €VR shou'd record all the conser-
vation and sounds in, tBe cockpit for
the entire duration o’ the flight, and
not merely for the last 30 minutes.

20. The CVR and the DFDR should be
powered from two alternative sources
of energy.

21. The oxygen for the flight crew should
be supplied from two different sources
i.. in the event of an emergency the
pilot and the co-pilot must don the
oxygen mask and the oxygen must be
supplied from different source.

22, Suitable provisions should be incor-

porated in Annex 13 which would give

power to an lovestigator to record
evidence outside the country of investi-
gation and also to summon witness

from abroad. It should also be
mandatory on the contracting States
to give information sought for by an
Investigator.

(English)

Daily Ruaning of Tamil Nadu Express and
Reduction of Stoppages of G.T. Express

2537. DR. P. VALLAL PERUMAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Government propose to run
Tamil Nadu Express daily between New
Delhi and Madras in view of the Govern-
ment’s orders disallowing LTC claims by
motor vehicle journey and consequent
increase in the number of people wishing to
travel by this train to South India ; and

(b) whether Governmenr propose to
reduce the number of stoppages of the G.T.
Express in the intermediary stations so that
the journey time is brought down to some
extent ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) There is
no such proposal at present,

" "(b) No, Sir.
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Setting up of Rural Universities

2538. SHRI C. JANGA REDDY :
DR. A.K. PATEL :

Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state ¢ .

(a) whether Government have worked
out the details for establishing the Rural
Universities and other Rural Igstitutions of
‘decmed university’ status ;

(b) if so, in what respect these would be
distinct from the universities :

(¢) the place where each one would be
located and by when ;

(d) the estimated expenditure such
universit es and the financial provisions made
in this regard ; and

(¢) whether these would be related to
informal centers of education ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY

WELFARE (SHR] P. V. NARASIMHA
RAO) : No, Sir.

(b) to (e) Do not arise.

- Taking up New international Routes by
Air India

2539, SHRIT E, AYYAPU REDDY :
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) what are the new international
routes which Air India proposes to take up
in the year 1987 ;

(b) whether direct flights of Air India
to Chicago, Los Angles and Dallas are
proposed to be operated from the year 1987;

(c) what is the percent.ge of concession
given to Air India passengers who purchase
tickets in dollars vis-a-vis in rupoes ; 2. ¢
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(d) what is the contribution of Air India
in earning foreign exchange in the years 1985
aad 1986 ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Air India have
plans to introduce twice weekly A-310
services to Stockholm in January, 1987 as
an extension of their current service to
Moscow, subject to clearance by Scandan-
avian avthorities,

(b) No, Sir.

y(c) No concession is given by Air India
to passengers for purchasing tickets in
dolars instead of in rupees.

(d) Air India earped foreign exchange of
the order of Rs., 176,73 crores during
19RS-86.

[Translation)

Progress of Sagarmal and Birbal Branch
Canasls of Indira Gandhi Canal Project

2540. SHRI VIRDHI CHANDER
JAIN :  Will the Minister of
WATER RESOURCES be pleased to state :

(a) the details of the programmes made
so far in respect of the projects of Sagarmal
and Birbal branch canals of Indira Gandhi
Capal ;

(b) whether it is a fact that the progress
of this project has got set back due to its
delayed clearance by Central Water
Commission and Planning Commission ;

(c) the time by which the work of
extending the Sagarmal Gopa Branch Canal
to Gadra road is proposed to be completed ;

(d) the amount likely to be spent on
this work ; and

(¢) whether it is a fact that the pace of
work of the above project is slow for want
of sufficient assistance from the Union
Government ?

NOVEMBER 20, 1986
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THE MINISTER OF WATER
RESOURCES (SHR] B. SHANKARA-
NAND) : (a) The progress of earthwork in
water supply channel of Sagarmal Branch
and Shshid Birbal Branch is 62% and 97%
respectively. Also, 429 lakh cu. ft. of
ecarthwork has been done in the Sagarmal
Gopa Branch canal system. The programme’
for 1986-87 is 51 lakh cu. ft. earthwork and
10 km lining on Sagarmal Gopa Branch
and 200 lakh cu. ft. of earthwork and 0.50
km lining on Birbal branch canal. Pro-
gramme for subsequent years will be drawn
up depending on availability of funds,

(b) No, Sir.

(c) By 1994.95, subject to availability of
funds.

(d) As per the revised estimate of
Stage 1I (1984), the cost is Rs. 185.17 crores
for Sagarmal Gopa system and Rs. 65.89
crores for Gadra road sub branch system.

(e) Central assistance is given to tbe
States in the form of block loans and grants
and is not tied to any Project. The question
of slow progress due to want of Central
assistance, therefore, does not arise.

[English)

Safer Code for use of Medical Diagnostic
X-Ray Uhnits

2541. SHR1 M. RAGHUMA REDDY
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether any safety code has been
framed for the use of medical diagnostic
X-ray units in the country ;

(b) if so, the details thereof ; and

{c) if pot, the reasons therefore ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : ra) Yes, Sir.

(b) The Indian Stacdards Institution has
prepared specificatiod for diagnostic medicdl
X-ray equipment : (i) Part 1 Geperal san
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sefety requirements (first revision of 1S :
7620)—(Under print) (ii) IS : 7064—1973
Specification sor radiation protection in
medical X-ray equipment operatiog at 10 kv
to 400 kv. Besides this the Atomic Epergy
Regulatory Board has drafted a safety cole
for medical Diagnostic X-ray equipment and
installations, :

(¢) Does not arisz.

Steps Taken to Improve Conditions of
India Seamen

2542, SHRI 1. RAMA RAI: Will the
Minister of SURFACE TRANSPORT be

pleased to state :

(a) whether Government have taken any
steps to improve the conditions of Indian
Seamen after the Nanda Committee report ;

(b) if so, the details thereof ; and
(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHR1 RAJESH PILOT) : (a) to (c) Yes.
As per the recommendation of the Nanda
Committee, a tripanite Committee to review
the progress made in implementation of the
recommendations of Nanda Committee
report, has been constituted.

Among various steps that are being
contemplated for alleviating the unemploy-
ment situation of Indiean seamen, the
question of allowing Indian seamen to get
their registration kept in abeyance for a
minimum period of 3 years to give them
opportunity to seek employment on foreigo

Name of the Port Cargo

1908 (SAKA) Wriiten Answers 110

flag vessels oo contract basis uader non-
Indian  Articles of employment was
cootidered in detail at various forums. This
matter came up for detailed examination at
the meeting of the Seamen’s Employment
Board, Bombay on 8.1.1984 and it was
generally agreed that it would be a desirable
step under the circumstances.

To start with, guidelines were prepared
for selectior of Indian registered seamen for
employment on foreign flag vessels on
contract basis. There are 7 agents who have
been permitted to engage such secamen. So
far 1149 registered scamen have been engaged
on foreign flag vessels.

Diversion of Traffic to other Ports
2543, SHRI SRIBALLAV PANIGRAHI;

Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether some major

; ports are
working beyond capacity ;

(b) if 80, the details thereof R

(c) whether Government propose to

divert part of the traffic to other posts ;
and

(d) if so, the detajls regarding the scheme
of Government in this regard ?

THE MINISTER OF STATE OF THE
NINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) and (b) The
following Ports have reported that they have
been working beyond their rated capacity in
respect of certain cargoes during 1985-86

and 86-87 (upto Oct, °86). The details are
shown below ;—

% utilisation

Kandla General Cargo

Bombay General Cargo
General Cargo

Thermal Coal

New Mangalore
Tuticorin
General Cargo
POL

v

Paradip
Haldia

(85-86) (86-87)

(upto Oct.)
13400 1905
125.90 133.24
158.80 122.14
102.90 108.64
166.35 - 243,00
115.56 L
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(c) and (d) General Cargo is imported
mainly on private account whose consignees/
consigaors take d=cisi) n regarding diversion
of vessels. Regarding general cargo/dry
bulk imported on Government account the
broad allocation of traffic amongst ports is
made by the Mipistry in consultation with
the user agencies every quarter at meetings
of the Standing Committee on Retionalised
Distribution of Cargo on which user
Ministries and Ports are represented.

Distribution of International Units of vitamin
‘A’ for Children Statewise

2544. SHRIMATI D.K. BHANDARI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it it a fact that in paia
3.1.1 of Annual Report for 1985-86 of the
Ministry it has been mentioned that two
lakh international units of Vitamin ‘A’ are
given to children between 1-5 years age
group every 6 months as a preventive
measure to curb blindness amongst
children ;

(b) if so, what is the distribution of
international units of Vitamin ‘A’ for all
States and Union Territories during the year
1985-86 with target and achievement fixed
for each State and Union Territory ;
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(c) whether the distribution of interna.
tional un‘ts of Vitamin ‘A’ is done acording
o requirement of States and Union
Territories ; and -

(d) if sq, what was the requirement of
Sikkim State and its achievements with
percentage thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Yes, Sir.

(b) States and Union Territorywise distri-
bution of Vitamin ‘A’ during 1985-86, their
targets and achievements are given in the
Statement below : '

(¢) Supplies bave been made as per
requirement of States/UTs for achieving
their targets, as far as possible, based on
availability of the drug.

(d) The requirement of Sikkim was 0 4
lakh doses of Vitamin ‘A* and the achieve-
ment and percentage thereof are 0.23 lakh
beneficiaries and 57.5 respectively.

Stltelont

Prophylaxis agains: blindness due to Vitamin ‘A’ deficiercy

( Fig. in lakhs )

S. No States/U.Ts. Qty. of Vit. Stock on Targets Achievements
‘A’ supplied 1.4.85 1985-86 1985-86
during
1985-86

1 2 3 4 5 6
1. Andhra Pradesh 46.8 00 " 250 18.22
2. Assam 6.0 2.25 4.0 3.27
3. Bihar 14.8 0.98 8.8 5.25
4, Gujarat 36,0 9.25 18.0 15.97
5, Haryapa 12.0 1.9 6.0 8,09
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.1 2 3 4 5 6

6. Himachal Pradesh 6.0 0.7 3.0 5.01 ¢
7. Jammu and Kashmir 6.0 0.0 3.0 225 *
8. Karpatake 4.3 43.7 23.0 3717 *
9. Kerala 14.8 10.9 15.0 24.40 *
10. Madhya Pradesh 17.0 0,357 17.0 22,70
11. Maharashtra 2‘3.0 200 23.0 20.54
12, Manipur 4.0 0.8 1.0 0.08
13. Meghalaya 1.88 0.6 1.0 095 *
14, Nagaland 2.0 0.0 1.0 0.09
15. Orissa 20.0 6.2 16.0 13.11
16. Punjab 10.0 0.7 5.0 13,11 *
17. Rajastban 20,0 12.0 10.0 10,34 *
18. Sikkim 1.3 1.06 0.2 0.23 *
19. Tamil Nadu 22.6 72.51 22.0 31.87
20. Tripura 2.0 0.0 1.0 0.16
21. Uttar Pradesh 45.99 36.2 23,0 45.47 *
22, West Bengal 315 7.83 17.0 8.20
23.  Arunachal Pradesh 0.1 0.2 0,05 0.05
24, A and N Islands 0.1 0.5 0.05 0.36 *
25. Chandigarh 0.1 0.0 . 0.1 0.10
26. Dadra & N‘aaar Haveli 0.10 0.004 0.08 0.04
27. Delhi 1.0 0.1 0.3 0.86
28. Goa, Daman and Diu 1.0 0.06 0.5 0.77 *
29. Lakshadweep 0.1 0.3 0.05 0.05
30. Mizoram 0.13 0.04 0.1 1.06 ‘
31. Pondicherry 0.65 Nil 0.2 0.04

g

*Total doses given to ths beneficiaries ; first time initisted, continuing and completed,
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Building of Oid Surendra Nagar Junction

2545. SHRI DIGVI)AY SINH: Will
the Minister of RAILWAYS be pleased to
state ©

(a) since how many vyears have the
buildings of the old Surendra-Nagar Junction
been lying in disuse ;

(b) the extent of deterioration of the
buildings ; and

(c) whether Government have turned
down the proposal to allow setting up a
school in these premises, if so, for which
purpose these buildings would be utilised 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The old
Surendra Nagar Junction building is not in
uvse since June, 1980.

(b) There is some slight deterioration.

(¢) Yes, Sir No decision has yet been
taken about the utilisation of these buildings.

[ Transiation)

Diselisation and AC two Tier Coach to
Jaipur-Sriganganagar Express

2546. SHRI MANPHOOL SINGH
CHOUDHARY : Will the Minister of
RAILWAYS be pleased to state .

(a) whether Railways propose to dieselise
the Jaipur-Sriganganagar Express ;

(b) whether Government prdpose to
attach two-tier AC coach to this train ;

(c) whether there is any proposal for
attachment of two-tier AC coaches to Delhi-
Bikaoer and Bikaner-Jaipur trains also ;

aod

(d) if so, the time by which these
proposals are likely to be implemented ?
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THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) There is
no such proposal at present.

(b) to (d) There is a plan to provide
A.C. Sleeper coaches oo selected long
distapce and important Matre-Gauge trains
after such coaches come out from the pro-
duction shops. No time schedule can be
given just now,

{English)

Railway Over-Bridge at Alwar

2547. SHR1 RAM SINGH YADAV :
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Siarred
Question No. 108 on 24 July, 1986 regarding
construction of overbridge near Railway
Station, Alwar and state :

(a) whether the construction of railway
over-bridge at Alwar is technically feasible
and the Ministry would inoclude tbe project
in works programme ;

(b) whether the Urban Improvement
Trust, Alwar bad agreed to finance its share
for the project and could raise the funds of
the share of Rajasthan State also by raising
loan for it from the financial agencies; and

(c) if so, by what time the cobstruction
work of the project would start at the site ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS {SHRI
MADHAVRAO SCINDIA) (a) Cobstruc-
tion of a road over bridge at Alwar is
technically feasible’ Railways and the State
Goverpment are jointly examiniog the
proposal.

(b) Yes, Sir.
State Government,

This matter concerns the

(c) Dozs not arise &t present in view of
(a) and (b) above.
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Enhancement of rate of provision allowance

paid to Floating Staff of Inland Water
Transport Directorate

2548. SHRI VIJAY KUMAR YADAYV :

Will the Minister of SURFACE
TRANSPORT be pleased to refer to the
reply given to Unstarred Question No. 2699
dated Sth December, 1985 regarding disparity
in payment of provision allowance to floating
staff of Inland Water Transport Directorate
and state :

(a) whether the Messing Allowance paid
to the floating staff working on vessels under
the Fisheries Department has since been
raised from Rs. 10/- to Rs. 15/- as per
recommendation of the Fourth Pay
Commission ; and

(b) if so, the reasons for delay in
enhancing the rate of Provision Allowance of
the floating staff of the Inland Water Trans-
port Directorate to the level of the Messing
Allowance being paid to the floating staff of
the Fisheries Department ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) No, Sir.

(b) The question of iocreasing the rate
of Provision Allowance to floating staff of
Inland Water Transport Directorate was
considered ecarlier and it was decided to
consider the matter after the report of the
Fourth Pay Commission which was expected
sbortly. The Fourth Pay Commission,
however, has not made any recommendation
in respect of provision allowance being paid
to the Floating staff of the Inland Water
Transport Directorate.

Infrastructure for Operation of Vayudoot
Service at Hubli Airport

2549, SHRI1 D. K, NAIKAR: Wil
the Minister of CIVIL AVIATION be
pleased to state ;

. (a) whether it is a fact that the State
Government of Karpataka has undertaken
to provide infrastructure for the Airport at
Hubli for the operation of Vayudoot service;
and - -
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(b) if so, the progress made so far ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Yes, Sir.

(b) No progress report has been received
from the State Government in this behalf.

Amount paid to ITDC by Railway for
Seeking their Expertise in Catering

2550, SHRI MOTILAL SINGH : Will
the Minister of RAILWAYS be pleased to
state :

(a) the amount which was paid to the
India Tourism Development Corporation
for survey, at the time of agreement and in
the form of TA/DA to their officials ; along-
with other facilities for seeking their know-
how and/or introduction of new scheme of
catering in Railways ; and

(b) whether Railways bad no expertise
in the field of catering ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVYRAO SCINDIA) : (a) Of Rs. §
lakhs payable as Consultation fee to Indian
Tourism  Development Corporation for
suggesting improvements in catering, a sum
of Rs, 1.25 lakhs was paid at the time of
agreement, and a further sum of Rs. 1.25
lakhs bas been paid subsequently, They
have also been paid Rs. 18,735 in the form
of TA/DA for their officials for undertaking
journeys on the Railways.

(b) India Tourism Deveiopment Cor-
poration have better expertise in catering
than the Railways.

Ban on Drugs

2551. SHRIMATI PRABHAWATI
GUPTA : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the names of drugs which have been
banned recently ; and
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{b) what were there harmful effects ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b) Drugs the

NAME
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period 1984—86, the Government have
prohibited the manufacture and sale of the

following categories of  drug/drug
combination :

REASON

1. Methaqualone

2. Oxytitracyclivne liquid oral
preparation

3. Demeclocyline liquid oral
preparation.

4., Combipation of anabolic
steroids with other drugs.

For drug abuse po;entiél.

For discolouration of teeth and rarefication
of long bones.

For discolouration of teeth and rarefication
of long bones.

Anabolic Steroids are indicated for certain
specific indications. Combination of anabolic
Steroids with other drugs are likely to be
misused resulting in characteristic side effects
of apabolic steroids viz. masculinization,
virilization etc.

Appeal to Extend Official Recognitlon to
Dragless Therapies and otber Healing
Systems

2552. SHRI P. M. SAYEED : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(2) whether Government’s attention has
been drawn to the proceedings of the All
India Natural Therapies Congress held in the
month of August at Bombay ;

(b) if so, whether an appeal has been
reccived by Government to extend official
recognition to the Drugless Therapics and
other healing systems; and

(c) the reaction of Government thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQJ]
KHAPARDE) ¢ (a) to (c) The Ministry of
Health and Family Welfare have no infor-
mation about the All India Natural
Therapies Congress held in the month of
August at Bombay.

Conference of Irrigation Ministers

2553. SHRI JAGANNATH PATTNAIK
Will the Minister of WATER RESOURCES
be pleased to state ;

(a) whether the Union Government
are considering a plea given by the States
to exclude from the purview those irtigation
projects that were started before the Forest
Conservation Act of 1980, came into effect ;

(b) whether this aspect was discussed at
the National Conference of Irrigation and
Water Resources Ministers of the States and
Upnion Territories in New Delhi ; and

(c) the details regarding the decisions
that were taken therein, alongwith environ-
mental and rehabilitation aspects and earliest
stages of the project planning ?

THE  MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND): (a) No, Sir.

(b) Yes, Sir.

(c) The conference requested the State
Governments that enviroomental and
rehabilitation aspects should be taken into
consideration from the earliest stages of
Project Planniog and recommended that
State level environmental appraisal committees
should be established for undertakipg the
same kind of examination as is now being
undertaken at the Central level and projects
should be referred to the Centre fof clearance
only after clearance by such a commijttes,
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Discovery of a New Virus Causing Aids

2554. DR. KRUPASINDHU BHOI :
Will the Ministér of HEALTH AND
FAMILY WELFARE be pleased to state :

(8) whether researchers have discovered
a new herpes-like virus which causes AIDS
disease ;

(b) whether this virus is contagious ;
and

(¢) if so, the steps taken by Union
Government to educate the public about the
AIDS infection ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJS
KHAPARDE) : (a) and (b) Because of
severe immuno depression caused by AIDS
virus, AIDS victims suffer from a wide
variety of opportunistic infections-parasitic,
bacterial and viral. Generalised herpes
infection is a well yecognised opportunistic
infection in AIDS cases. Research workers
from USA have recently reported that a new
her pes like virus was isolated from some
AIDS cases suffering from opportunistic
infection. This virus is however not the
cause of AIDS. Both herpes and AIDS
virus are contigious.

(c) The following steps have been
initiated by Government of India to educate
the public about AIDS infection :

1) Workshops and seminars were
organised to provide information
about AIDS infection to Medical
personnel, who in turn organised
workshops and group discussion to
provide necessary health information
to para-medical personnel about
this new diseass. The medical and
para-medical personnel bave now
initiated  health education pro-
grammes to promote community
awarencss regarding measures to
contain, control and prevent HIV
infection,
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2) Health education pamphiets have
been brought out by various agencies
to provide information to the
community regarding preventive
and cotrol measures for AIDS
infection,

3) Mass Media bave been used to
convey massages, regarding pre-
vention and cotrol of AIDS
infection. ' :

Express Train Service Between Pune and
Calcutta Via Delhi.

2555 SHRI BALASAHEB VIKHE
PATIL : Will the Minister of Railways
be pleased to state :

(a) whether the people of Maharashtra,
particularly of Pune bhave made repeated
demands for starting an express train between
Pune and Calcutta Via Delhi ;

(b) if so, whether Government propose
to introduce the train ; and

(c) if not, the obstacles/constraints in
starting the train service ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) and (¢) Does not arise.

Kalava-Vashi Railway Line

2556, SHRI S. G. GHOLAP: Wil
the Minister of RAILWAYS be pleased to
state the progress of Kalava-Vashi Railway
line and when it is likely to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : The progress
of Kalava-Vashi (Turbhe) Railway line is
25% so far. The completion will d-pend
upon the availability of resources from
CIDCO who are financing the project,



lﬁ th:én Answers

Accident to Bombay-Raipur Flight

 2557. SHRI DHARAM PAL SINGH
: MALIX :
SHRI SUBHASH YADAV :

Will the. Mipister of CIVIL AVIATION
be pleased to state @

(a) whether it is a fact that the Bombay
Raipur Indian Airlines plane with 51 on
board, bad a miraculous escape when it
lapded at Indore on 23 October, 1986 and
was damaged ;

(b) if so, the causes of the accident ;
(¢) whether any inquiry has been
- conducted ; and -

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Indian Airlines
HS-748 aircraft VI-EAT was involved in an
accident while landing at Indore on 23rd
October, 1986.

(b) According to the preliminary iofor-
mation, the accident was caused due to
failure of the nose landing gear to lock in
the down position.

(© and (d)
investigation.

The accident is under

[ Transtation)

New Item Captioned ‘Bayen Ki Bajay
Dahine Garde Ka Operation’

2558. SHRI SHANTI DHARIWAL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state ©

(a) whether Government's attention has

been drown to the news item appearing in
the daily **Japsatta” dated 18 August 19'86
under the caption ‘ Bayen Ki Bany Dahine
gurde ka Operation” (Right kidney was
operated instead of left ope) ;

(b) if so, the action taken by Govern~
ment in this regard so far ; end
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(c) if no steps bave been taken, the
reasons therefore ? : :

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
This
case was investigated by the D.G.H.S. and
it was found that the patient was suffering
from Bilateral Renal Stopes one being in the
right kidney and multiple stones in the left
kidney. Since the patient had very poor
renal function on the right side, the treating
doctor who was consultant in Surgery took a
decision based on sound and Scientific
reasons, to operate right kidoey first.

(c) Does aot arise.

|English)

Location of Office of Inland Water
Transport Authority

2559. SHRI P. KOLANDAIVELU :
Will  the Minister  of SURFACE
TRANSPORT be pleased to state :

(a) whether the headquarters of the
Inland Water Transport Authority is pro-
posed to be located in Soutb ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE -
MINISTRY OF SURFACE TRANSPORT
(SHRI1 RAJESH PILOT) : (a) No, Sir.

(b) Does not arise.

Steps to Jmprove Level of Hospltal
Management

[

2560. SHRI SOMNATH RATH : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether there is any proposal for
setting up institutes to train higher level
managers, purely for hospitals, as in other
countries ; and ‘
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(b) the other steps being contemplated
to improve the level of hospital management
in the country ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) No, Sir,

(b) Orientation courses for top manage-
ment, middle management and lower
management personnel in collaboration with
the Indian Statistical Institute of Delhi are
conducted with a view to improve che level
of hospital management,

Kota-Guna Rallway Line

2561. SHR1 JUJHAR SINGH: Wil
the Minister of RAILWAYS be pleased to
state : when the Kota-Guna railway line
was laid and the improvement made in this
line since its construction ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAQO SCINDIA): - Kota-Gupa
Railway Line was laid down during 1899 to
1909. A number of improvements in respect
of track structure, crossing stations and
passenger amenity works have been carried
out.

Rallway Line Between Bombay-Mangalore
Via Goa

2562. SHRI G. BHOOPATHY - Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government .had taken up
the.programme of constructing the railway

line between Bombay-Mangalore via Goa,

if so, whether the survey operations bave
been completed ; and :

(b) the estimated cost of the project and
when the work is likely to start ?

THE MINISTER OF STATE OF THE
MINISTRY OF . RAILWAYS
MADHAVRAO SCINDIA): (a) and (b)
Rail line from Bombay end has been
commissioned upto Rohs, Survey and
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updatinog of earlicr surveys for different
Sections between Roha and Mangalore have
been taken up to determine its estimated
cost and evaluate the project as a whole.
Further action will be considered on com-
pletion of surveys’ depending on availability
of resources.

Loss to Southern Raflway Due to Agitation

2563. SHRI V.S. KRISHNA IYER :
Will the Minister of RAILWAYS be pleased
to state the total loss to the Southern
Railway due to agitation during August,
September and October, 1986 in Bangalore-
Mysore Sector in connection with the
backward classes’ report submitied by Shri
Venkataswamy ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : The total loss
to Railways due to the agitation in
Bangalore-Mysore Sector is estimated to be
about Rs. 5.81 lakhs.

(Translation]

Unfllled Oxygen Cylinders in Safdarjang
Hospital

2564. DR. CHANDRA SHEKHAR
TRIPATHI : Wil! the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state

(a) whether it is a fact that Oxygen
cylinders usually remain unfilled/vacant in
casualty department of Safdarjung Hospital
and the patients cannot get oxygen at the
time it is required ;

(b) if so, whether Government propose
to take any remedial steps ; and

(c) if so, by what time and if not, the
reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : () No, Sir. There is no
occasion when Oxygen Cylinders in the
Casualty Departments remains unflled
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leading
Oxygen. Whenever a cylinder becomes
empty it is replaced by a filled one from the
Centra] Oxygen Supply Centre,

{b) and (c) Does not arise.

Darbhanga-Samastipur and Sakri-
Hasanpur Railway Line

2565. SHRI RAM BHAGAT PASWAN:
Will the Minister of RAILWAYS be pleased
to state :

(a) the number of Members of Parlia-
ment and Members of Legislative Assembly
who have so far participated in the agitation
launched against the non laying of
Darbhanga-Samastipur broad gauge line and
Sakari-Hasanpur narrow gauge line ;

(b) whether it is a fact that about ten
years ago survey was conducted for starting
earth work for the purpose of construction
of both these railway lines and its inaugura-
tion was also done but the earth work has
not been started there so far ; and

(c) whether Government would start
work on both these lines soon keeping in
view the backwardness of North Bihar and
the great resentment among the people of
the area on this account ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Not
known.

(b) Yes, Sir.

(c) Survey for parallel BG line in lieu
of conversion between Samastipur and
Darbhanga has been taken up. Further
action will be considered on completion of
this survey depending on availability of
resources. Work on Sakri-Hasappur New
Line can only be considered when resource
position improves.

[English)
Sealor Officers Visits Abread

. 2566. DR, SUDHIR ROY : Will the
Minister of HUMAN  RESOURCE
DEVELOPMENT be pleased to state ;
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(a) the number of senior officers of the
Ministry holding posts of Joint Secretaries
and above who want abroad duripg the last
three months ; and

(b) the names of the countries visited
by each, the duration of their stay and the
expenditure incurred on each ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a) and (b) A Statement giving
names of officers holding posts of joint
Secretary and above who want abroad
during the last three months is laid as the
Table of the House. [Pleased in Library See
No, LT—3264/86]

Combination of Analgin with Analgestic
and Aunti Spasmotic Drogs

2567. SHRI HAR] KRISHNA
SHASTRI : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether combination of analgin with
other analgestic anti-spasmotic drugs has
proved to be fatal ;

(b) whether Government are considerfng
to ban the marketing of this combination ;
and

(c) if pot, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Government have not
received any report that the combination of
analgin with other analgestics and anti-
spasmodic drugs has proved fatal.

(») and (c) As such, there is no proposal
with the Government to consider the ban
' of marketing such combinations,



129 Written Answers |

[ Translation)

Enceuragement to Physical Training
2568. SHRI TEJA SINGH DARDI :

SHRI BALWANT  SINGH
RAMOOWALIA :
Will  the Minister of HUMAN

RESOURCE DEVELOPMENT be pleased
to state :

(a) whether Government propose to pay
special attention to promotion of physical

training ;

(b) if so, the outlines of the proposed
scheme In this regard ;

(c) whether a sum of Rs. 300 crores is
proposed to be spent under this head during
the Seventh Five Year Plan; and

(d) if so, whether Government would
give priority to backward and rural areas
while spending this amount ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI' P. V. NARASIMHA
RAO) : (a) to (d) National Sports Policy-
1984 and the National Policy on Education-
1986 emphasis the importance of participa-
tion by all students in sports and physical
education activities and integrating those
activities into the learning process.

To the extent physieal education, yoga
and sports activities lead to physical fitness,
the entire Five Year Plan allocations in the
Central Sector amount to Rs. 2000 crores.
This includes provision for the promotion
of sports, including creation of infrastructure
and promotion of actual sports activities and
Rs. 8 crores for physical education and
yoga. Besides, the State Covernments also
incur expenditure on these activities.

[English)
Underweighing Balk Cargo

2569. SHRI MOHD. MAHFOOZ ALI
‘KHAN : (a) Will the Minister of CIVIL
AVIATION be pleased to state ;
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(a) whether it is a fact that an organised
racket of underweighing bulk cargo before
loading has been unearthed at the
Indira Gandhi International Airport recently
endangering the safety of the aircrafts ;

(b) if s0, what are the details thereof ;

(c) what is the outcome of the inquiry
made ; and

- (d) what action has been taken against
those found involved in the racket ?

THE MINISTER OF STATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) to (d) The
information is being collected and will be
laid oo the Table of the House.

Proposal to Restracture Capital of
Shipping Corporation of India

2570. SHRI VIJAY KUMAR MISHRA:
Will the Minister of SURFACE
TRANSPORT be pleased to state ;

(@) whether there is any proposal to
erstructure the capital of Shipping Corpora-
tion of India after the merger of Mogul
Line Ltd., with it ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFCE TRANSPORT
(SHRI RAJESH PILOT): (a) and (b) Yes
Sir, Shipping Corporation of India has
submitted a proposal. No decision bas
been taken by the Government on this
proposal so far.

Development of Champakara Canal

‘ ?571. PROF. K.V. THOMAS : Will the
Minister of SURFACE TRANSPORT be
pleased to state :

(a) whether both sides . of Champakara
Canal at Ernakulam, Kerala are heavily
damaged due to dredging ;

(b) if so, the steps proposed to be taken
to protect the sides of the Cbampakara
Canal ;
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(c) whetber there is a scheme to develop
Chamapaksra and Cochin Waterway with
the help of Netherland Government ; and

(d) 1f so, the details nf the scheme ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (») and (b) No
such report has been received from the State
Government regarding damage of both sides
of Champakara Canal at Ernakulam. How-
ever, dredging work ds sanctioned in P971 for
the first stage development of the canal, was
completed in December, 1982 except ina
short stretch of 720 M between Chainage
500 to 540M and Chainage 620 to 1300 M
due to the protest of the local people.
Protection work of the sides of the canal
was also undertaken. In the second stage
development, the left-over dredging of the
capal to make it bavigable has bgen
sanctioned in May, 1986, where alongside
further dredging, there would be the protec-
tion works of tbe sides of the canal
including fender, piles, terminal facilities
and masonry protection works.

(b) and (d) It is proposed to acquire a
dredger and & Water hyacinth harvester with
the financial assistance of the Govt. of
Netherlands for use in the Inland Waterways
of Kerals including the Champakara and
Cochin Wsterways as 8 Centrally Sponsored
Scheme at a total cost of Rs. 445.00 lakbs,
besides, technical assistance amounting to
Rs. 175 00 lakhs is also envisaged from the
Govt. of Netherlands for this scheme.

New Teafns Introduced Extended on Western
Rallway

2572. SHRIMATI PATEL RAM{«BBN
RAMJIBHAI MAVANI: Will the Minister
of RAILWAYS be ploased to state :

(8) tbe number of new trains introduced

or extended on Western Railway in Gujarat
since January, 1986 till date |

(b) the details thereof ;

(c) the mumber of traios which have
been converted from metre gauge 10 broad
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gauge on Western Railwsy and Centrul
Rallway during the above period ; and

(8) the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): {a)and (b) No,
153/154 Inter-city Fxpress has been introduceéd
between Rajkot and Ahmadabad. Besides,
139/140 Borivali-Dahasu Road shuttle has
been extended to Sanjan and 99/100 Bharuch-
Valsad Passenger to Dahanu Road.
Frequency of 145/146 Navjiwan Express bag
been increased from 2 to 4 days a week.

(¢) None.

{d) Does not arise.

Text Book onder the New Education Policy

2573, SHRI SATYENDRA NARAYAN
SINGH : Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(s) whether the text books under the
curriculum of the new education are proposed
to be made available from the forthcoming
academic year ;

(b) if so, the details thereof ; and
(c) if not, the reasons thereof ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI p. V. NARASIMHA
RAO) : (a)and (b) The textbooks, under
the new curriculum will be introduced in a
phased mapner., The textbooks for classes
I, II and VI are under preparation in
NCERT and these will be made available by
March 1987,

(c) Does not arise,

Mathematics Teaching for Progress in
Compater Sciences
2574.. SHRIMATI] KISHORI SINHA :

Will the Minister of HUMAN RESQURCE
DEVELOPMENT be pleased to state ;
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(a) whether Government are aware that
development of mathematics teaching is vital
to India’s progress in computer sciences in
the coming years ;

() whether specialised courses in
matbhematics do not normally attract adequate
pymber of students and

(c) if so, the cause of this phenomenon ;
and

(d) whether specialised institutional
arrangements and special incentive scheme
would be provided for mathematics learning
and teaching methods in mathematics at
secondary school level would be changed to
make mathematics more interesting ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) Yes Sir.

(b) There have been no reports of any
significant decline in the number of students
enrolled in courses in Mathematics.

(¢) Does not arise.

(d) Under the National Policy on
Education, 1986, Mathematics has been
visualised as the “vebicle to train a child to
think reason, analyse and to articulate
logically”. A number of programmes will
be developed to give to the teaching of
Mathematics this oritentation and to make it
interesting,

[ Fransiarion,

Clties in Rajasthan not Linked with -
Railway Lines

2575. SHRI BANWARI1 LAL BAIRWA :
Will the Minister of RAILWAYS be pleased
to state the names of the main cities in the
State of Rajasthan which are not lioked with
rail lines at present ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS
MADHAVRAQO SCINDIA) The main cities
in Rajasthan are already linked with rail
lives.

- KARTIKA 29, 1908 ($4K4)
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{English]

Allocation and Steps to Control Leprosy
and Blindness

2576. SHRI RADHAKANTA DIGAL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(8) whethey Government have been
providing 100 per cent Central assistance to
implement National Leprosy Control pro-
sramme and prevention of blindness ;

. (b) if so, the amount allocated to
different States for the above propose during
the last three years ;

(c) the number of cases of leprosy and
blindness detected in Orissa during those
years ; and

(d) the details of the steps taken to
control leprosy and to prevent blindness in
Origsa ? '

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE): (a) Yes, Sir.

(b) The information is given in the
statement aid on the Table of the House,

[Placed in Library, see No. LT—3265/86)

(¢} The number of cases of Leprosy and
Blinduess detected in Orissa during the last
three years are as :

Years Cataract opara- - Leprosy cases
tions performed  detected
1983-84 17,500 36,599
1984-85 1:,345 31,975
1985-86 19,258 31,114

(d) The following steps have been taken
to control Leprosy ond prevent blindness :

(i) The Government of India bave
launched the National Programme
for control of Blindness throughout
the country in 1976 for providing
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immediate relief to the needy by
camp aproach and by establishing
permanent eve care facilities with
graded expertise at different levels
coupied with ‘Health Bducation
measures. '

(i) Under the National Leprosy
Eradication Programme, vertical
programme with Multi-Drug Treat-
ment Therapy is being introduced
in the areas where the prevalence
of the discase is 5 and more per
thoussand of population and in
other areas through existing Primary
Health Care staff. In Orissa, the
districts of Ganjam and Puri have
already been covered under Multi
Drug Treatment Therapy., It is
proposed to introduce MDR soon
in two more districts, viz. Cuttack
and Mayurbbanj.

Discontinuance of Grant to National
Gandbi Museum

2577. PROF. RAMKRISHNA MORE :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware that
the National Gandbi Museum is lenguishing
because of paucity of funds with the
discontinuance of Government grant ;

(by if so, the reasons for discontinuing
the Central grant ; and

(c) whether Governmeni proposes to
restore the grant for the maintenance and
preservation of the precious belooging to
the Father of the Nation ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
PLANNING (SHRI P. V. NARASIMHA
RAO) : (a) and (c) The National Gandhi
Museum, a private muscum registered under
the Societies Act, has been in receipt of
grants from time to time for-specific purposes,
as admissible under the schemes of financial

sfsistance administered by the Department ’

oaCulture.,
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[ Translation)

Amount of Forelgn Exchange Earned
from Festival of India

2578. SHR1 DILEEP SINGH BHURIA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state the
amount of foreign exchange earned from the
festivals of India organised in the USA and
France ?

THE MINISTER OF HUMAN
RESOURCE  DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SRHI P. V. NARASIMHA
RAOQ) : Foreign exchange earned on account
of sales of handlooms and bandicrafts and
Indian food items during the festival melas
organised in Paris and USA was equivalent
to Rs. 52.15 lakbhs. Orders to the tune of
Rs, 295.25 lakhs on handlooms, handicrafis
and taxtile items have also been eéxecuted
so far,

[Engiish]

Evolving new Methods of Irrigation

2579. SHRI SUBHASH YADAV:
Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether new methods of irrigation
to be adopted easily by the cultivators are
being evolved ; and

(b) if so, the details in this regard ?

THE MINISTER OF
RESOURCES (SHRI B.
NAND) : (a)and (b) Yes, Sir. They
include adcption of appropriate design
specifications for different surface irrigation
methods like borderstrips, water harvesting
techoiques in arid aod semi-arid zones,
optimum irrigation water application at
initial crop growth stage and use yf sprinkler
and drip systems.

WATER
SHANKARA-

Vayudoot services for Jammu and Kashmir

2580. SHR! JANAK 'RAJ GUPTA
Will the Minister of CIVIL AVIATION be
pleased to state ;



‘1357 . Write:m Answers

(a) whether there was an approved pro-

. posal to start Vayudoot service from Jammu

‘to Poonch, Jammu to Rajouri, Jammu to,
Kishatwar and Badarwa ; and

s

(b) if so, the reasons for not starting
this service so for and the teutative date for
starting the above said Vayudoot services 7

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Subject
to the obtaining of required clearances and
development of necessary infrastructure, at
Rajouri, Poonch and Kishtwar, Vayudoot
has plans to airlink these stations as well as
Jammu during the current financial year,

There are, however, no plans to airlink
Bbandarwa,

National Seminar of Integrated Child
Development and Family Welfare

2581. SHRI KRISHNA SINGH : Will
the Mipister of HUMAN RESOURCE
DEVELOPMENT be pleased to state &

(a) whether a two day national seminar
on Integrated Child Development Scheme
and Family Welfare was held in the Capital
(Delhi) on 21-22 October, 1986 ;

(b) if so, the main observations and
suggestions made at the Seminar ; and

(c) Government’s reaction thereto ?

THE MINISTER OF STATE IN THE
" DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) Yes, Sir.

(b) A statement, showing the main
observations and recommendatxom of the

Semibag, is attached,
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(c) These observations and recommenda-

- tiops will be considered, in consultation with
_the Ministry of Health and Family Welfare.

Stutemnt

Observattons| Suggestions made at the
National Seminar on ICD> and
Faml)y Welfare

1. Integrated Child Development Services
(ICDS) and Family Welfare Peogramme
should complement and mutually support
each other, without adversely affecting
the primary objectives of ecither of
them,

2. Anganwadi workers (AWWSs) should be
utilised to give messages on Family
Welfare.

3. Role of AWWs in preparing the ground
for acceptance of non-terminal methods
of family planoing should be suppurted
and streogthened, rather than giving
them targets for sterilisation.

4. The large infrastructure for informution,
education and communication (IEC)
activities, available with the Department
of Family Welfare, should be utilised
for the integrated package of ICDS
services.

5. ICDS should be expanded. to cover more
areas of the country. Population educa-
tion component of the curricula for the
training of ICDS functionarjes may be
examined to make it more effective and
pragamatic.

6. The component of health, nutrition and
child care in the training of health
workers should be strengthened. For
this purpose, their curricula may be
examined by NIPCCD.

7. The new scheme of social marketing of
contraceptives may be tried by the ICDS
fuactionaries on an optional and experi-
mental basis. Detailed mechanism for
the purpose may be evolved by Auxiliary
Nurse-Mid-wife (ANM) and AWW,



- A39  Wriiten Answérs

Programme should be revived, so that
the Apganwadi Worker can educate the
community in @ more integrated manner.

9. Activities and roles of Anganwadi
Workers, ANMs, Health Guides/Dais
" should be defined in order to ensure
complementing of ICDS and family
welfare programmes, nithout undermining
the primary objectives of the two
programmes.

[(Franslation]

Foot-path bridge and Raflway Booking
.Office in Sagar City

2582, SHRI DAL CHAND JAIN : Will
the Minister of RAILWAYS be pleased to
state ¢

(a) the time by which construction work
" “of foot-path bridge for Sagar city and a
railway booking office on the city side which
have been included in the Five Year Plan
is likely to be started ; and

(b) whether, keeping the public interest
in view, this work will be included in the
budget for 1987-88 ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
"MADHAVRAO SCINDIA): (a)and (b)
The Ministry of Railways is examining a
proposal for provision of a new booking
office, along with a foot over bridge on the
city side of Sagar Station for inclusion in
the Railways Works Programme, subject to
the availability of funds.

(English)

Evictien of Goldsmiths of Swarankar Patty
Near Dam Dum Station

2583. SHRI HANNAN MOLLAH :
~ Will the Minister of RAILWAYS be pleased
to state :
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§ (a) whether the Metro Railway autbority
18 evicting hundreds of Goldsmiths of the
“Swarankar Patty” near Dum Dum Station;

(b) whether it is a fact that this act will
cause unemployment for hundreds of
i h ; . |

(c) if so, whether Govemmeni would
reconsider their decision

(d) whether Government have seceived
any memorandum in this regard, if so, the
details thercof ; and

(¢) what steps Government propose to
take in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ;

(a) to (¢) The premises No. 91, 91/1
and 91/3B, South Sinthee Road, Calcutta
also known as Swarankar Patty, are being
acquired to provide circulating area for the
oew Dum Dum Station building of Metro
Railway, Calcutta because the existing area
ip front of the station building is not
adequate for effective circulation of passenger
and vehicular traffic,

Acquisition of these premises is being
processcd under the Metro Railway

- (Construction of Works) Act, 1978 and the

objections of the owners have been duly
considered by the Competent Authority
under this Act, Compensation as decided
by the Competent Authority would be given
to the owners of these premises.

A number of memoranda on this subject
bhave been reccived. These have been
considered and the representationist has been
advised that acguisition of their premises is
{nescapable,
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Coatract for supplying food/refreshments
om Indis Airlines Flights

2584, PROF. SAIFUDDIN 80Z : Will
the Minister of CIVIL AVIATION ' be
pleased to state :

(a) how the contracts are awarded to
various parties for supplying food/refresh-
ment articles for passengers on India Airlines
flights ;

(b) what are the names of parties that
sre curiently supplying these stuff ; and

RARTIKA 29, (908 (S4K4)
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(c) whether there are any inter-mediary
ageocies involved between the contractors
and the Indian Airlines authorities ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Contracts for
supply of food/refreshments are awarded by
Indian Airlines on the basis of tenders
invited from reputed hoteliers and flight
kitchens,

(b) List of names of parties currently
supplying these items is given in the state-
ment below.

(¢) No, Sir,
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Irrigation Facilities to Marathwada Region

2585. SHRT PRAKASH V. PATIL :
Will the Minister of WATER RBSOURCES
be pleased to state :

(a) whether any Central projects have
been envisaged for chronically backward and
drought affected areas of Marathwada region
under the Seventh Plan for its economic
development ; and

(b) if so, the details thereof ?

THE MINISTER OF WATER
RBSOURCES (SHRI B, SHANKARA-
NAND) : (a) No, S8ir.

(b) Does not arise.

Cdncellation of Flight No. 829

2586. PROF. P, J. KURIEN : Will the
Minister of CIVIL AVIATION be pleased
to state :

(a) whether the Air Indta flight No. 829
scheduled to go to Dehran (Saudi Arabia)
from Delhi on 17 October, 1986 was
cancelled at the last minute ;

(b) if so, the reasons thereof ;

(c) the total number of passengers
booked on this flight to Saudi Arabia ;

(d) whether it is a fact' that in the case
of many passengers booked on this flight the
period of visa was expiring on 18th October,
1986 and the subsequent days ; and

+ (e) if so, what action was taken by Air
India to fly these passengers so that they

could reach there before the expiry of visas

or to get their visas extended and the result
thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION : (SHRI
JAGDISH TYTLER) : (a) and (b) Air India
flight AI-829 was not cancelled. This flight
which was scheduled to operate with Boeing
947 aircraft on the Bombay-Delhi-Dhehran
route was rescheduled to operate with Airbus
A310 aircraft omitting Delhi.

NOVEMBER 20, 1586
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(©) to () There were -thirty pagsengers
booked from Delhi on this flight. Out of

~ these, visae of only two passengers were

expiring on 18th October, 1986. Out of the
above two, one passenger was accomodated
on another Air. India flight to Bombay on
17th October, 1986 itself, which conpected
to a Saudi Arabian Airlines flight on 18th
October 1986 and he arrived in Saudi
Arabia before the visa expired. The visa of
the other passenger was extended on the
basis of a letter addressed to Saudi Argbian
Embassy, Delhi and this passenger travelled

to Saudi Arabia on an Air India flight on

19th October; 1986, °

Vending Contracts in Rallway

2587. SHRI LAKSHMAN MALLICK:

Will the Minister of RAILWAYS be pleased
to state :

(8) whether it is a fact that at present
railway vending is entrusted at some stations
to contractors and at other stations to
departmental staff ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b)
Catering vending facilities are available at
2987 stations. Out of this, at 72 stations,
catering service is managed departmentally.
At 45 stations the service is partly provided
by the railways and partly by the contractors
and at the remaining 2870 stations the -
service is provided by contractors.

Grants-in-aid to Institutions recognised
as Deemed Universities by U.G.C.

2388. SHR1 SYED SHAHABUDDIN :
will the Minister of HUMAN

RESOURCE DEYELOPMENT be pleased
to state : ’

(a) the names of educational institutiong™
which bave been recognised as Deemed Uni-
versiiies by University Grants Comminion;
(b) the number of undergraduate and '

post-graduate students on thejr roll duri
the last academic year , s
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(©) the grants-in-aid to each of the

institutions recognised as deemed universities
during 1985-86 ; and .

{d) whether it is proposed to upgrade
any of these institutions as full -fiedged
universities by an appropriate enactment ?

KARTIKA 29, 1968 (Sak4)
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MINISTER OF HEALTH AND FAMILY
WELFARE (SHRIP. V. NARASIMHA
RAQ): (a) to (c) The information is given
in the statethent below,

(d) A proposal of the Jamia Millia
Islamia for declgring it as statutory univer-

THE MINISTER OF HUMAN ity under an Act of Parliament is under
RESOURCE DEVELOPMENT AND examination.
Statement

Names of instbutions declared to-be-universities, she number of students on their
roll and the grants paid 10-these institutions by the University Grant Commission
during the year 1985-86

S. No. Name of the institution Students Enrolment Grants-in-aid
Graduate  Post-graduate ) (Rupees in
Iakhs)
1 2 4 5 6
1. Birla Institute of Technology
and Science, Pilani. 1289 883 31.53
2. Banasthali Vidyapith, Banasthali.
(Rajasthan) 630 185 11.66
3.  *Central Institute of English and
Foreign Languages, Hyderabad. — — 106.18
4, Dayalbagh Educational Institute,
Agra. 1078 86 37.60
s. Gandhigram Rural Institute, ) ‘
Gandhigram 297 125 103.65
6. Gujarat Vidyapith, Ahmedabad. 301 79 95.90
7. - Gurkul Kangri Vishwavidyalaya,
Hardwar. 285 161 71.61
8; Indian Ingtitute of Science,
Bangalore. 234 314 1245.67
9, Indian Agricultural  Research >
Institute, New Delhi. — 174 0.35
10, Indian School of Mines, Dhanbad 411 118 224.80
1i. **Indian Veterinary Research
— ~— - 0.58

Jostitute, Izatnagar.
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1 2 4 5 6
12 Jamia Millia Islamia, New Delhi. 1216 350 254.87

13.  School of Planning & Architec-
. ture, New Delhi, 267 181 0.70

14.  Sri Satya Sai Institute of Higher |

Learning, Prasanti Nilayam

(Hyderabad.) 353 70 36.76
15. Tata Institute of Social Sciences,

Bombay. — 171 121.83
16. International Institute for

~ Population Sciences, Bombay. Not available

17. Thapar Instituse of Engineering

and Technology, Patiala. 7517 188 7.00

18. @Birla Institute of Technology,
' Mesra, Ranchi.

* Only Diploma/Certificate Courses exist.

*® Only Research Facilities exist.

@ Birla Institute of Technology, Mesra, Ranchi was not deemed to be university

in 1985-86.

Forelgn Nationals in Auroville

2589, SHRI SYED SHAHABUDDIN :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the total number of persons presently
residing in Auroville ;

(b) the number of
among them ;

foreign pationals

(c) their role in managing the affairs of
Auroville ;

(d) whether it is a fact that some foreign
nationals in Auroville are living on expired
visas ; and

(e) whether it is also a fact that same of
them bave applied for Indian citizenship ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRIMATI KRISHNA SAHI) : (a) to (¢)
The information is being collected and will
be laid on the Table of the House,

Adwmission in Tibia and Ayurvedic Colleges

2590. SHRI SYED SHAHABUDDIN :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether in some States admission
to courses in various systems of medicine
are made on the basis of a common
admission test ;

(b) whether as a result of the common
test the facilities in respect of Tibia and
Ayurvedic medicine systems remain under-
utilised ;

(c) the total authorised intake of
recognised Tibia and Ayurvedic Colleges in
the country during 1585-86 ; and

(d) the steps taken by Government to
promote the utilisation of these facilities ?

THE MINISTER OF STATE IN THRE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARQJ
KHAPARDE) : (a) The Government are
aware that ic some States admission to
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courses in various systems of medicine are
made on the basis of common admission
test.

(b) and (c) According to information
available in the Ministry, the admission
capacity in Ayurvedic and Unani degree
courses in the various colleges in the country
as on 1.4,1985 was 3872 and 675 respectively,
Further, according to the information
vailable in the Ministry the facilities are not
under-utilised.

(d) Does not arise.

Destruction of Walls of Sirl Fort

2591, SHRI SYED SHAHABUDDIN :
Will the Minister of HUMAN RESOURCE
DEBVELOPMENT be pleased to state :

(a) whethor Government are aware
about reported encroachments resulting in
systematic destruction of the walls of the
historic Siri Fort ; and

(b) whether any remedial action has
been taken by Government to vacate the
encroachments and to protect the fort walls
from further distruction ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT  AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO): (a) A portion of the Siri Fort
~ wall, and 118 adjoining area facing Shabpur
Jat village has been encroached upon. At
places the wall is damaged.

(b) Appropriate action for removal of
the encroachments is being considered in
consultation with the agencies concerped.
To check further encroachments and damage
to the fort walls, effective watch snd ward
is being cnsured.

News Item Captioned “Lapses in the
Red-Cross Working”

2592. SHRI SIMON TIGGA : will
the Minister of HEALTH AND FAMILY
WELPARE be pleased to ltm

KARTIKA 29, 1908 (sdkdi
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(a) whether attention of Government
bas been drawn to the news-item captioned
“Lapses in the Red-Cross working” published
in the Statesman dated 22 August, 1986 ;

"(b) if so, the details thereof and the
reasons for the lapses ; and

(c) action taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Government are aware
of the Press report.

(b) It is understood from the Ministry
of Home Affairs that the IRCS had not met
certain techaical requirements of the Foreign
Contribution (Regulation) Act, which was
brought to the notice of the Society, who
are now complying with the requirements.

(¢) Does not arise.

Proposal for a National Nutrition Poelicy

2593. SHRI N, DENNIS : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state ;

(a) whether there is any proposal under
the consideration of Government if frame a
National Nulriticn Policy ; and

(b) if so, the details regarding its
objective alongwith areas where nutrition
programme could be most fruitful ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTs AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) No, Sir, not at present.

(b) Does not arise.

H.M.T. Wrist Watches to Raliway Staff

2594, SHRI BASUDEB ACHARIA 1
Will the Minister of RAILWAYS be pleased
to state ;
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(i) whether it is a fact that Western
Railw:y had issued orders on 9th November,
1983 to ' supply HMT Wrist Watches to
* certain supervisory and artisan staff ;

(b) if so, whether any supply of
watches has been made to the staff ;

(c) whether such staff on other zonal
railways will also be supplied watches on the
same terms &nd conditions ; and

(d) if pot, the reasons thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS: (SHRI
MADHAVRAO SCINDIA : (a) The
Western Railway had issued instructions on
10.2.1982 regarding the supply of Wrist
Watches certain categories of staff.

(b) Yes.
() and (d) Iostructions exist that
individual, zonal Administrations may

nomipate any category as eligible for the
facility of supply of watches on realisation
of cost thereof in instalmeots, if considered
justified in the interest of service.

Compaterisation of Reservations at
Allahabad Rallway Station

2595. SHRI AMITABH BACHCHAN:
Will the Minister of RAILWAYS be pleased
to state .

(a) whether it is a fact that there are
long queues waiting for reservation at
Allababad Railway Reservation Office ;

(b) whether it is also a fact that many
a time despite the passengers holding
reservation tickets, their names do not find
a place on the reservation charts ;

(c) whether it is proposed to computerise
the reservations at the Allahabad Railway
Reservation Office ; and

(d) if not, the reasons thereof ?

 THE, MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ; (s) No, Sir.

NOVEMBER' 40, 1984
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() No such complaints have been
reported.

(c) and (d) There is no propoul at
present because project of compuforication
of reservation in the first stage has
taken up only in respect of the four metro-’
politan cities where the workload of reserva-
tion is very heavy.

Abta-Roha West Coast Konkan Raflway

2596. PROF. MADHU DANDAVATE:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether Governmert have announced
that Ahta-Roha is part of the plan for the
West Coast Konkan Railway between Ahta
and Mangalore ;

(b) whether Government bave also
announced to undertake a detailed survey of
the proposed railway line from both thé
ends ; and

(c) if so, the progress expected in
further extension of the line in the Sevent
Plan ?

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Apta-
Roba will form a part of West Coast Konkati
line between Apta and Mangalore,

(b). Yes, Sir.

(¢) Further action will be considered on
completion of surveys depending on
availability of resources.

Dieselisation of Trains on Northern
Rallway

2597. PROF. NARAIN CHAND
PARASHAR Will the Minister of
RAILWAYS be pleased to state :

" (8) whetber any phased programme for
the diesclisation of trains on the Nonh
Railway has been finalised by the Raﬂm
Administration ; H
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(b) if s0; the details thereof ; and

(c) if not, the likely date by which 53
UP and 54 DN Himacha) Express connecting

Delhi/New Delhi with Napgal Dam and -

passeoger trains between Jalandhar city
Jajjon - Doaba ; Jalandhar snd Pathaokot
and Jalandhar and Hoshiarpur are likely to

. be dieselised ?

*

'THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ¢ (a) to (c)
The Indian Railways have an acute shortage
of diesel engines, Hence no likely date for
diesclisation of these trains can be given at
this stage.

Raflway Users’ Committees

2598. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the National Railway Users’
Comnmittee, the Seven Zonal Users’ Railway
Committees and the Divisional Railway
Users’ Committees for the various Divisions
have been constituted by Government ;

(b) if so, the names of such Committees
as have still not been constituted so far and
the period for which they have not been in
existence ;

KARTIEA 25, 1908 ($4K4)
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{c) the names of the members of
National Railway Users’ Committee, Northern
Railway Users’ Commitiee and Divisional
Railway Usen Committees for Delhi and
Ferozepur 'Divisions alongwith the dates
with effect from which these have been
constituted, the tenure in each case and the
interest they represent in each case ; and

(d) the terms of reference and main
functions of these committees, the periodicity
of their meetings and the number of meetings
held so far in each case ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): () and.(b)
The Zcnal Railway Users’ Consultative
Committees for the term 1.1.86 to 31.3.88
and the Divisional Railway Users’ Consulta-
tive Committees for the term 1.3.86 to
31.12.87 have been constituted. However,
the National Railway Users’ Consultative
Council is presently in the Process of
constitution. This Council was not in
existence since 1.7.1980.

(c) and (d) Necessary information is
furnished in Statement I and 1I below.

Statement-1

L. Members of the Zonal Rnilways Users’ Consultative §Committee, Northern Raflway.

(From }-1-86 to 31-3-88)

Nan;e of Members

Representing

1. Shri Sunder Lal, M.P.
2,
3.

Shri Chiranji Lal Sharma, M.P.
Shri Jaswant Singh, M.P.

4,
P.O Balian.

5. Shri Lila Krighna Chaudbary, MLA
' Fatehbad (H:sur)

Shri 8. Ranjit Singh Balian, M LA.

-,

i’irlinmcnt of India (Lok Sabha)
-do-
«do- (Rajya Sabha)

Punjab State Legislature

lggfygn; State Legislature



159  Wrltren Anawers

NOVEMBER 20, 1986

Written Answers 160

Name of Members

Representing

lol
11.
v 12,

13,

l“
15‘

16,
17.

18.

119.

21,

23,

24,

Shri Nehar Singh, M.L.A.
V&PO : Kaloti (Shimla)

Shri Piara Singh, M.L.C.
P.O, R.S. Pora (Jammu)

Shri Jeevraj Singh Rathor, MLA.,
Srigangaoagar.

Name awaited §

Shri Babu Ram Solanki, Member,
Metropolitan Council.

Secretary to Government, Punjab,
Transport Deptt.

Secretary (Transport), .

Govt. of Himachal Pradesh, Shimla.

Secretary (Transport),
Transport Department,
Govt. of Haryana, Chandigarh.

Shri K.C. Rana, Jammu

Area Development Commissioner,
Govt. of Rajasthan, Bikaner.

Name awaited

Secretary, Transport, Delhi
Administration.

Shri Rajen ira Agarwala, Meerut.
Shri S.L. Bhan, Srinagar,

Shri Jawant Rai, New Delhi.
Shri Champa Lal Salecha, Jodhpur.
Shri Ramesh Srivastava, Kanpur,

Shri H.P. Pandeya, Allahabad,

Shri B.C, Verma, Panipat.

Himachal Pradesh State Legislature.
Jammu & Kashmir State Legislature.
Rajasthan State Legislatore

U.P. State Legislature

Metropolitan Council, Delhi,
Government of Punjab.

Govt. of Himachal Pradesh.

Govt. of Haryana

Govt. of Jammu and Kashmir

Govt. of Rajasthan

Govt. of Uttar Pradesh

Delbi Administration

Chamber of Commerce & Industry,
Uttar Pradesh, Meerut.

Kashmir Chamber of Commerce and
Industry, Srinagar.

Punjab, Haryana and Delhi Chamber
of Commerce and Industry, Delhi.

Marwar Chamber of Commerce and
Industry, Jodhpur.

The Upper India Chamber of
Commerce, Kanpur.

Railway Passenger® Safety and
Amenities Association of India,
Allababad.

The Daily Railway Passengers
Association, Panipat (Regd).
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Name of Members

Representing

25,
26.

27,

29,
30.
31.

32,
33.

34.

35.

36.
31.

38,

39.

40.

41.

42.

43,
44,

45,

46.

41.

Shri M.P. Gupta, New Delbi.
Dr. K.S. Mukbarya, New Delhi.

Shri Mani Ram Bishnoi, Fatehbad.
Hissar, Haryana.

Smt, Shyam Lata Misra, Kanpur.
Shri Mohd. Zaman Arif, Bikaner.
Shri 8.K. Das, Meerut Cantt.

Shri Ajit Mal Bhandari, Jodhpur.

Shri Matu Ram, Mukatsar (Punjab)

Shri Prem Kishore Kapoor,
Varanasi.

Shri Mohd. Aslam, Moradabad.

Shri Braham Prakash Gupta,
Charkhidadri (Haryana)

Sri Nawab Singh Yadav, Lucknow.
Shri Bharat Gandhi, Doda (J&K)

Shri Hazari Lal Rinwa, Abohar
(Punjab)

Shri Jagan Nath Shastri, New Delhi.

Shri K.N. Singh, Mathura.
Shrimati Ratna, Amritsar,
Shri Javender Nath Kaul, Lucknow,
Shri Tej Bahadur Singh, Pratapgarh,

Shri R.S. Suri, New Delhi.

Shri Subedar Prabhu Singh,
Bhiwani (Haryana)

Shri G.M. Mir, Jammu.

Shri Tamal Kanti Ghosh, Lucknow,

Food Corporation of India.
Fertilizer Corporation of India.

Agricultural Interest,

DRUCC, Allahabad.
DRUCC, Bikaner.
DRUCC, Delbi.
DRUCC, Jodhpur.
DRUCC, Firozepur.

DRUCC, Lucknow.

DRUCC, Moradabad,

Special Interests

«do-
-do-
-do-

-do-
-do-
-do-
-do-
-do-

Special Interests

-do-

- do-

»do-
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I, Némbers of the Divisional Rallway Users® Consultative Committee, Oelki D tvlilon.

(From 1-3-86 to 31-12-87)

Name of Members

Ropresenting

1.

3

4.

6.

9.

lol

11.

12,

13.

14,

15,

16.

17.

18,

Shri Bharat Singh, M.P.
Shri Anand Sharma, M,P.

Joint Scretary to the Govt. of
Haryapa, Chandigarh.

Shri Gopi Mohan Srivastava,
Dy. Secretary (PWD), Luknow.

Deputy Secretary (GAD) to the
Govt. of Himachal Pradesh, Shimla.

Dr. S.C. Vats, Member Metro-
politan Council, Delhi.

Shri R.D. Dbamija, MLA,
Ambala Cantt.

Shri Yoginder Chand, MLA, Shimla

Shri Babu Ram Solanki, Member,
Metropolitan Council, New Delbi.

Shri Vineet Virmani, New Delhi.

Shri Balram Suraj, Mandi
Gobindgarh.

Shri Ram Saran Agarwal, New Delhi
Shri S.K. Das, Meerut Cantt.

Shri Ravindra Joshi, Bhatinda.

Shri D.R. Jobar, Yamuna Nagar.
Distt. Ambala.

Shri R.K. Nain, Sonepat, Haryana,

Shri S.N. Aggarwal, Bahadurgarh.
Distt. Rohtak (Haryana)

Shri Manmohaa Singh Liberhan,
Chlpdimh.

Parliament of India (L.ok Sabha)

-do- (Rajya Sabha)

Government of Haryana
Government of Uttar Pradesh
Government of Himachal Pradesh,

Delhi Administration
Haryana State Legislature

Himachal Pradesh State Legislature,

Delhi Metropolitan Coun:il

Punjab, Haryana, Delhi Chamber of
Commerce and Industry.

RE-Rollers Council of India.

Delhi Petroluem Products Dealers
Association,

Western U.P. Chamber of Commerce
and Industry.

Northen India Cotton Assn.

Ballarpur Paper Industry Ltd.,
Yamuna Nagar,

Dainik Rail Yatri Sangh Regd.
Sonepat.

Central Government Employees
Association.

Special Interests
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P

Name of Members Representing
19, Shri Rajendra Dutt, Delhi, -de~
20. Shri M.L. Pareek, P.O: Babadurgarh -do-
21. Shri Mohan Joshi, New Delhi -do-
22. Shri Matu Ram, Bhiwani (Haryana) -do-
23, Chaudbary Dhaja Ram, Jind -do-
(Haryana)
24. Seth Srikishan Dass, Rohtak -do-
(Haryana)
25. Smt. Kiran Bala Jain, Ambala City. -do-
26, Pandit Daulat Ram Sharma, -do-
Chandigarh.
27. Chaudhary Dalip Singh, New Delhi. -do-
28. Master Prakash Chand Sharma, -do-
V & PO : Raisari (H.P.)
Joint Director (Inputs), F.1.C.C,, -do-

29.

3.

6.

New Delhi.

(From 1-3-86 to 31-12-87)

Prof. Saifudin Soz, M.P.
Shri H.S. Hanspal, M.P.

The Deputy Secretary (GAD),
Govt. of H.P., Shimla.

Director, Rail Movement,
Jammu/Srinagar.

Shri Sajwar Singh, MLA.,
Vill ; Megha Rai, Dt. Firozpur

Dr. Milkhi Ram Goma, M.L.A.,
Shimla.

Shri Mohammed Shafi, M.L.C,,
Jammu,

1II. Members of the Divisional Ratlway Users' Consuliative Committee, Flrozpur.

Parliament of India (Lok Sabha)
-do- (Rajya Sabha)

Goverament of Himachal Pradesh
Government of Jammu and Kashmir.
Punjab State Legislature.

Himacbal Pradesh State Legislature.

Jammu and Kashmir State Legislatare,

\
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Name of Members Representing

8. Shri Harlal Aggarwal, Ludhiana. Puojab Coal Merchants Association,
Ludhiana.

9. Shri Mahabir Prasad Navatia,

Abohar Cotton and Grain Merchants
Abohar,

Assn., Abohar.

10. Shri J.L. Raheja, Ludhiana. Chamber of Industrial and Commercial

Undertakings, Ludhiana.

11. Shri Anil Kumar, Jalandhar City. Sports Goods Export Promotion

Council, Jallandhar.

12. Shri Y.V. Sharma, Jammu, Chamber of Commerce and Industries,

Jammu (JK)

13. Shri Ved Prakash Gupta, Ludhiana. Wool and Woollen Export Promotion

Council, Ludhiana.

14. Shri J.C, Dhingra, Amritsar. Railway Daily Travellers Association,

Amritsar.

15. Shri Inder Raj Sethi, Ludhiana. The Passenger Traffic Relief

Association, Ludbiana.

16. Shri Matu Ram, Ex. MLA, Special lnterests.
Mukatsar,

17. Shri Narender Kumar Goel, -do-
Phillaur.

18. Shri Gulab Singh, Joginder Nagar -do-
(H.P.)

19. Shri Igbal Singh (Bhuka), Amritsar, =do-

20. Sardar Tara Singh, Ludhiana. ~do-

21, Sheikh Ghulam Rasool, Srinagar. -do-

22. Shri Ghulam Haider Sheikh, -do-
Kishtwar (J&K)

23. Shri Ram Asra Sharma, Jammu. ~do-

24. Secth Manohar Lal, Abobar (Punjab) «do-

25. Shri Buta Ram Azad, Delhi. -do-

26. Shri Inder Mohan Walia, odo-

V & PO ; Dchra (H.P))
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?,
referred to sbove as may bo;j
specifically forwarded bo tbe'f
Divisiopal Committees for con-;

Statement-I1

- Terms of reference and Functions of Rallway

Users® Consultative Commiitees

I. Divisional Railway Users’ Consultatlve
Committees.

The Railway Users’ Cousultative
Committee in the Divisions represent the
local users in the territories served by the
Railway and consider m itters relating to :

(i) Provision of amenities in the area
with  which the committee is
concerned.

(ii) Proposals regarding opening of new
stations within the jurisdiction of
the committee.

time

(iii) Arrangements regarding

tables.

(iv) Improvement of the services and
facilities provided by the Railways.

(v) Any subject of general public
interest or public convenience or
such matters affecting the services
and facilitics which have been the
subject of representation by users,
or which have been referred to
them for consideration by the
Zoonal Railway Users Consuitative,
Committee, the National Railway
Users’ Coosultative Council or by
the Administration.

11, Zonal Railway Users’ Consuitative
Committee.

The Zopal Railway Users’ Consultative
Committee at the Headquarters of each
railway represents the general railway users
of the territory or zone served by the
railway as a whole and considers :

(i) Such matters  from the point of
view of the Zone as a whole, as
are referred to above.

(ii) Matters arising from the reports of
the Divisional Committees, or such
other matters relating to the subject

sideration ; and L

(iii) Matters refesred to for cpaidera:
tion and report by the Adomi aistra"
tion, Ministry of Railways or th
National Railway Users’ Consulta
tive Council.

I11, National Railway Users’ Consultative
Council

The Natioaal Railway Users' Consulta
tive Council at the centre considers ;

(i) Such mattes relating to toe service
and facilities provided by tb
Railways as may be referred to i
for consideration by the Ministers

(ii) Such matters being within the scop
of the function of the Zona
Committees as are referred to:
for consideration by such commi
ttees ; and

(iit) Such other matters relating to th
services and facilities on railway
which individual members of th
Council may, with the approval ¢
the bairman, desire to be include
in the Agenda.

All the Committees and the Council a1
consultative in character.

JV. Periodicity

The meetings of the Divisional Railwa
Users’ Coosultative Committees are hel
once a quarter but not less than three tim
a year, the Zonal Railway Users’ Consults
tive Committee meets three times a year an
the National Railway Users’ Copsultati
Council mects twice a year.

V. Number of Meetings Held.

The details regarding the number ¢
meetings of Divisional Railway Use
Consaltative Commitiees and tbe Zon
Railway users Consultative Cor.umitiees he
80 far are as under :
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Numper of Meetings
heid
ZRUCC DRUCCs
(Total number
of meetings on
all Divisions
collectively.)
Central 1 5
Eastern 2 4
Northern 2 15
North Eastern 2 9
Northeast Frontier 2 4
Southern 2 13
South Central 2 11
South Eastern 2 8
Western 2 10

Housing of CGHS Dispensaries in Private

Rented Bulldings
2599, PORF, NARAIN CHAND
PARASHAR : Will the Minister of

HEALTH AND FAMILY WELFARE be
pleased to state :

(a) whether some of the CGHS Dis-
pensaries in the metropolitan cities of Delhi,
Bombay, Madras and Calcutta are housed
in private rented buildings ;

(b) if so, the total number of such
Dispensaries in these cities separately along
with the number of such as are housed in
private rented buildings, separately for each
city ;

- statement,

(¢) whether the owners of some of these
buildings have been pressing for the early
vacation of their buildings which continue to
be occupied beyond the stipulated period of
initial contract ; and

(d) if so, the details thereof in each city
and the ‘action taken by Government to
vacate the buildings by constructing their
own buildings or by finding alternative
pites ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY

WELFARE (KUMARI SARQJ}
KHAPARDE) : (a) Yes, Sir.
(b) City Total No. No. of CGHS
of CGHS dispensaries
dispensaries which are
housed in pri-
vate  rented
buildings
1. Delhi 108 21
2, Bombay 29 3
3. Madras 13 11
4, Calcutta 18 6
(c) Yes, Sir.

(d) Details are given in the attached
Efforts are being made to find
suitable  alternative  accommodation for
shifting these dispensaries as well ag to
procure suitable plots of land for constru-
cting our own buildings.

Statement

Detalls of the buildings for which the owners are pressing for vacation j—

Name of the City Name and location of the
dispensary
1 2
Delbi 1. Malviya Nagar Building No. N—19,
2. Laxmi Nagar Building No. L—25
3. Sbakurbasti Building No, WZ—144/1,
4, Moti Nagar Building No, D38,
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| 2
5. Rajouri Garden Building No. Z—9
6. Janakpuri. 1 Building No. A—1/254.
9. Janakpuri 11 - Building No. B—1/20.
8. Inderpuri Building No. RA—175
9. Palam Colony Building No. WA/172,
10, Pa.el Nagar, 1 Building No. 11—E/14.
Bombay Chembur Building No B-3 MIRA
Cooperative Housing
Society, Chember.
Madras . 1. Mylapore Building No 124, Luz
Church Road, Mylapore,
Madras.
®). T. Nagar BuHding No 4, 8atojini
Street, T. Nagar, Madras.
Caloutta Bidhan Sarani Building No. 168, Bidhan

Sarani-Calcutta.

®The landlady has filed a writ petition in the Court of Small Causes a
Madras, for the eviction of the premises by the CGHS.

New Kendriya Sanskrit Vidyapeeth

2600. PROF. NARAIN CHAND
PARASHAR : Will the Minister of
HUMAN RESOURCE DEVELOPMENT
be pleased to state :

(a) whether the claim of Himachal
Pradesh for the location of Kendriva
Sanskrit Vidyapeeth in the State has been
accepted and the site which has been selected
for this purpyse along with the date by
which it would be opened ; and

(b) if not, the likely date by which a
decision regarding the opening of the
Vidyapeeths would be taken and the Institu-
tion opened in Himachal Pradesh 7

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FaMIl'Y
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a) and (b) On a reference from the
Government of Himachal Pradesh, the
Ministry of Human Resource Development
informed the State Government that a
Kendriya Sanskrit Vidyapeeth could be set
up under the acgis of Rashiriya Sanskrit
Sansthan, an asutepomous  orpanisation
established by the Ministry. The State

Government was informed of the requir-
ments of land buildings, annual expenditure,
etc. for a Kendriya Sanskrit Vidyapeeth.
It was also pointed out that the precise
requirements with regard to various items
would have to be worked out in relation to
the courses proposed to be offered, enrol-
ment in various courses, staff strength, ete.
It was suggested that in case the Government
of Himachal Pradesh was proposing to
establish a Sanskrit Vidyapeeth and would
require assistance in working out ths dstails,
the Rashtriya Sanskrit Sansthan could help.
No response has so far bezn received from
the State Govt.

Teesta Barrage Prnjeét

260i. SHRI PIYUS TIRAKY :

SHRI1 SANAT KUMAR
MANDAL :
Wilt  the Minister of WATER

RESQURCES be pleased to state :

(a) what  are the details of thes Teesta

Barrage Project any by what time it will be
commissioned and what will be the position
of Uttar Banga after completion of the

project from economic point of view ;
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(b) whether it is & fact that work on the
sroject is being delayed for lack of sufficient

fusds ; sod

() if 20, what mbs bave been taken to
meet the demands of State  Gowernment of
West Beuulwh this mwd 0w

t

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Teesta Barrage Project
envisages construction of barrages across the

- rivers Teesta, Mabapands and Dauk and

140 kms. of canals. The project is expected
to be completed during the VIIIth Plan and
create irrigation potential . of 3.03 lakh
hectares in the North Bengal districts.

(b) and (c) Constraint of funds has
affected the progress of the project. It has
been agreed to provide an advance plan
assistance of Rs. 15 crores for 1986-87 after
the earmarked outlay of Rs. 30 crorse is
fully spent by the State Government.

Health Hazard Due to Use of Jafrapi

w0 Patt] and anh oot
2602. SHR]MATI N. P. JHANSI
LAKSHMI : Will the Minister of HEALTH

AND FAMILY WELFARE : be pleased to
state

(a) whether Government are aware that
jefrani patti and zarda which are widely
used by the people is harmful .for the
health ; .

(b) whether there is amy proposal to ban
the use of these products ;

(c) if not, the reasons therefor ; and

(d) whether th2se products come under
the purview of Indian Standards lostitution ?

THE MINISTER OF SIATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE  (KUMARI - SARO)
KHAPARDE): (3): to (¢)

oA R - k. ks e

’Novaugen 20, 1936
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provisions of PFA Act, 1954 and Rules
made thereunder, the labels df chewing
tobacco -which - includes - jafrani  purtl ahd

“zarda will be’required to earry a declaration

stating ‘that cBewing of tobacce is injurious
to hoalth!
(d) The ladian Stnndirds Institute has

already framed the specification {or tilzewln.
tobacco.

Derelopment of Rallway Stations i South

Central Rallway
2603. SHRIMATI N. P. JHANSI
LAKSHMI : Will the Minister of

et

RAILWAYS be pleased to state / *

(a) the schemes proposed in the current
year fot ‘the development’ of Tirupathi,
Ananthapur, -Rajampet, Kurhool, Mahaboob-
nagar railway stations in South Central
Railway ;

o

(b) the amount sanctiened for thls pur-
pose und v

(c) whether the suggestions of local
people have been taken into conelderauon to
provide the necessary amenmes ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS K (SHR]
MADHAVRAO SCINDIA) : (a) There is
a scheme of development of Tirupathi as a
model station. At other stations Apanthapur,
Rajampet, Kurnool and Mahaboobnagar -
there is po scheme in the current year,

(b) The amount sanctioned cannot be
asses.ed es the detailed e;tnmated and plaps

.gre under finalisation,

(c) The supgestions ivcn by local
people are eximined and ' a dacnsloa to_
provide passenger amenitics is taken based‘;_
tpon availabllity of funds, traffic require-
ments as well as compemtwc needa f“
uriout mdou
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- Propossl to Develop Various Regional
Languages During Seventh Plan

2604, SHRIMATI N. P. JHANSI
LAKSHMI Wifl the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state : ’

(@) whether there is any proposal to
promote various regional languages during
Seventh Plan ;

(b) if so, the details of the proposal
and the amount earmarked therefor,
language-wise and State-wise ;

(c) whether there is apy proposal to
promote Telugu under this programme ; and
(d) if so, the details thereof ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P, V. NARASIMHA
RAO) : (a) Yes, Sir.

(b) to (d) An outlay of Rs. 1529
crores has been approved for the develop-
ment, promotion and propagation of regional
languages in the Seventh Five Year Plan.
This outlay will be utilised for research,
training and extension activities of the
language institutions set up by the Ministry,
assistance to  voluntary organizations,
appointment of Hindi teachers and establish-
ment of Hindi teacher training institutions
in non-Rindi speaking States, support to
publications in Hindi and other regional
languages, preparation and production of
university level books through State
Governments, Universities, etc. The outlays
bave not been earmarked language-wise
and State-wise. Proposals from organi-
sations working for various languages
(including Telugu) are considered for finan-
cial assistance as and when they are received,

Assistance of UNFPA for Revised Family
Welfare Strategy

2605. SHRI PARASRAM BHARDWAJ:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether any assistance has been
sought from United National Fund for
Population  Activities for  establishing
comsmunication support set-up for launching
the revised family welfare strategy by Union
Government ; and
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(b) if so, the details regarding the
support extended by United Nations Fund
for Population Activities in favour of India ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
(KUMARI SAROJ
KHAPARDE) : (a) and (b) No proposal
to seek assistance for UNFPA for
establishing  Communication Support
Organisation has yet been formulated.

[Tran:latior]

Maintenance of Ancient Indian Monuments
in India and Abroad

2606. SHRI R. M. BHOYE: Wwill
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether it is a fact that crores of
rupees are sanctioned every year by Govern-
ment for the maintenance of monuments of
archacological importance ;

(b) if so, the amount sanctioned and
State-wise details thereof ;

{c) whether it is also a fact that the
maintenance of ancient Indian monuments

" and maouscripts is not satiefactory in India

and abroad ; and

(d) if 80, the steps taken by Govern-
ment or the advice rendered to State
Governments concerning this matter ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAOQ): (a) Yes, Sir,

(b) The amount allocated by the Union
Government for the maintenance, conservation
and preservation of centrally protected
monuments in the year 1986-87 is indicated
state-wise in the attached statement,

() No, Sir. The maintenance of
centrally protected monuments in India is
not unsatisfactory. The manuscripts are
pot maintained by Archaeological Survey of
except a few in their Site Museums which
are well preserved.

(d) Does not arise,



179 Written Answers NOVEMBER 20, 1986 Written Answers 180

Statement
8l. No. Name of Circle State No. of Total Amount
Monuments/ allocated
gites. (in Lakhs)
1. Agra Uttar Pradesh 306 306 41.00
2 Aurangabad Maharashtra 283 305 24.50
Goa 22
3. Bangalore Karnataka 488 488 87.00
4, Bhubaneswar Orissa 66 11) 26,60
Madhya Pradesh 45
5. Bhopal Madhya Pradesh 273 292 32.65
Uttar Pradesh 19
6. Calcutta West Bengal 109 109 19.50
1. Chandigarh Haryana 86
Himacha! Pradesh 33 143 22.00
Punjab 24
8. Delhi Union Territory 163 163 50.50
of Delhi
9. Gauhati Assam 49
Arunachal Pradesh 5
Manipur 1 71 11.65
Meghalaya 8
Nagaland 4
Tripura 4
10. Hyderabad Andhra Pradesh 134 149 46.10
Karnataka 15
11. Jaipur Rajasthan 150 150 49.50
12. Lucknow Uttar Pradesh 341 341 23.00
13. Madras Tawmil Nadu 402
Kerala 28 438 76.00
Union Territory
of Pondicherry, 8
14. Patna Bibar 76 188 27.00
Uttar Pradesh 112
15. Srinagar Jammu & Kashmir 61 61 22.00
16. Vadodara Gujarat 196 206 29.30
Union Teritory
of Diu & Daman 10
17. Funds allocated for
Chemical Preservation, ———— e e
Environmeptal development 3521 79.30

and Horticultural Operations

-—

—-—

667.60 |
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Postiag of Rallway Officlals in Orissa

2607. SHRIMATI JAYANTI PATNAIK:
Will the Minister of RAILWAYS be pleased
to state :

(a) the details re: different Railway
projects under execution in Orissa ;

(b) whether there was a demand to
locate the offices of the three Chief Engineers
and post all of them in Orissa ;

(c) whether there was also a demand
to create a post of General Manager incharge
of construction to supervise all these projects
under execution in Orissa ; and

(d) if so, the steps taken to implement
the above genuine demand ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Imported
Railway Projects under execution in Orissa
are :

(1) Koraput-Rayagada new line,

(2) Tailcher-Sambalpur new line.

(3) Mancheswar Crriage Repair
workshop.
(4) Sambalpur-Setting up of new

Division,
(b) and () Yes, Sir.

(d) Officers at appropriate levels are
posted at suitable locations for proper
supervision of the works. Headquarters
of Chief Engineers have been fixed on
operational and organisational consideration
and for better coordination,

Production of Alrcrafts for Vayudoot

2608. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of CIVIL
AVIATION be pleased to state :
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Written Answers 182

(a) whether any agreement to collaborate
with any foreign country has been entersd
into for the production of mrcmft in India
for Vayadoot services ;

(b) if 8o, the details thereof ; and

(¢) the place where this upit is likely
to be located ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) Apart from
the agreement signed in 1983 between the
Government of India and Dornier Gmbh
for the licensed manufacture of Dornier 228
aircraft at HAL Kanpur for Vayudoot and
other users, no other agreement has been
entered into for the producation of aircrafts
in India for Vayudoot services in the recent
past,

(b) and (¢) Do not arise.

Train Accidents and derailments on South
Central Railway

2609. SHRI C. SAMBU : Will the
Minister of RAILWAYS be pleased to state:

(a) the number of cases of passenger
and goods train derailments and accidents
reported in 1984-35 and 1985-86 till date on
South Central Railway ;

(b) whether enquiries have been made
into the causes of sych accidents/derailments;
and

(¢) theloss of lives as a result thereof
and the amount paid as compensation to
the dependants of tbose killed and injured
thereon ?

THE MINISTER OF STATE OF THB
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The
details of derailments and total train
accidents on South Central Railway during
the last two years and upto the end
of October 1986 are as undeg ;—
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198485 1985-86
Pass- Other Pass-
enger trains enger
trains trains
Derailments 9 55 5
Total train
sccidents 18 59 15
(b) Yes, Sir.

(c) 5 persons lost their lives in 1984-85
and 9 in 1985-86. During the period April
to October 1986-87, 13 persons lost their
lives, out of which 11 were at unmaoned
level crossings due to the negligence of the
road users.

Rs. 55,652(- under Workmen’s Compen-
sation Act to one Railway employee and
Rs. 1.00 lakh as compensation to one
passenger have been paid so far.

Balance cases are pending in Courts of
of Law. One case is pending before Motor
Accident Claims Tribunal.

Strengthening of Anganvadi Programme
in Rural Areas

2610, DR. B, L. SHAILESH : Wil
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether as part of implementation
of the New Education policy Government
bave also formulated any plan for streng-
thening of the Anganvadi programme in
rural areas under the Integrated Child
Development Programme to create awareness
among the worker sections and the rural
poor about the need to educate themselves
and

(b) if so, the details of the agency
through which it is to be implemented ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) to (b) The
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April October
1986-87
Other Pass- Other
trains enger train -
train |
48 4 26
49 10 28
National Policy on Education—1986-

stipulates that, recognising the holistic nature
of child development, viz, nutrition, health
and social, mental, physical, moral and
emotional development, early childhood care
and education would receive high priority
and be suitably integrated with the Integrated
Child Development Services (1ICDS) pro-
gramme, wherever possible.

The ICDS programme is administered
through the State Governments, 1t delivers
ap integrated package of basic nutritional,
health and educational services to pre-
school children, pregnant women On nursing
mothers Health and nutrition education
is an integral part of this package. Further,
the Information, Education and Communi-
cation (JEC) component of the programme
aims at dissemination of koowledge to and
creation of awareness among, presents, the
community in general, opinion makers and
children.

CooperationBetween Indian apd Soviet
Raflway System

2611. DR. B. L. SHAILESH : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether the Soviet Delegation which
visited India last month discussed with the
Chairman, Railway Board and other Officers,
the possibilities of co-operation between the
Indian and the Soviet Railway systems in a
range of areas relating to modernisation
programme and investment in capital goods
machinery like track laying and equipment ;
and

(b) if so, the outcome of these explora-
tory discussions and how it is proposed to
them further particularly with
reference to import of technology leading
to possible licensed production arrange-
ments 7
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. THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Yes, Sir.

(b) Details regarding this have not yet
been decided.

~ Aliocation to Gujarat for Implementation
of Family Welfare Programme for 1986-87

2612. SHRI MOHANBHAI PATEL :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the amount allocated to Gujarat
State for the implementstion of family
welfare programmes during the year 1985-86;

ﬁAﬁﬁk‘A\ﬁ. 1908 {SJR'AS | ‘ Written Answers i%

‘!b) the achievement made ; and

() the details of amount allocated for
the year 1986-87 for the purpose ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ}
KHAPARDE): (a) An amount of Rs.
2183.90 lakbs was allocated during the year
1985-86.

(b) The details are given in the State-
ment below.

{c) An amount of 2192.60 lakhs has
been allocated for the year 1986-87,

Statement

State Gujarat

Target and Achievement in Family Pianning a d MCH items during 1985-86.

Target for Achievement® 9%Achievement
1585-86 (1985-86) of apoual
(in ooo’s target
FAMILY PLANNING METHODS
I. Sterilisations 300 333,423 111.1
II. 1UD Insertions 250 291,227 116.5
III. C.C. Users (Free distribution) 472 472,487 100.1
IV. O.P. Users (Free distribution) 74 4,900 101.2
M.C.H. ACTIVITY
A. Tmmunisations
1. Tetanus Immunisation for 850 773,529 91.0
expectant mothers
{I. OPT Immunisation for Children 900 866,270 96,3
J1I. Polio 900 753,235 83.7
IV. Typhoid 900 675,783 75.1
V. DT Immunisation for children 900 877,060 97.5
VI. T.T. (10 years) 500 398,112 - 719.6
VII. T.T. (16 years) 250 188,335 75.3
B. Prophylaxis against Nutritional
anaemia among
L Total Women 750 1,212,182 161.6
" . Children 750 1,041,810 138.9
C. Prophylaxis against Blindness due
to Vitamin ‘A’ deficiency Ist dose 1,800 1,597,003 88.v

~*Figures provisipnal.
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Development of Runway at Vl]aynmh
Alrport

2613, SHRI V, SOBHANADREESWARA
RAO : Will the Minister of CIVIL
AVIATION be pleased to State :

(1) what are the steps proposed for
development of runway to facilitate landing
of Boeing planes and expansion of the
passengers waiting lounge at Vijayawada
Airport in tho year 1986-87 and 1987-88 ;
and

(b) what are the other steps proposed
for development of Vijayawada Airport to
meot the ever increasing passenger traffic to
and from Vijayawada ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) Subject
to availability of resources, it is proposed to
develop the runway, to construct a new
terminal building, operational wall and to
augment electric and water supply at Vijaya-
wada afrport during the current Plan period,
to make it suitable for Boeing operations.

Danger to National Monuments due to
Pollution

2614, SHRI CHINTAMANI JENA :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware that
there are dangers to the national monuments
due to the environment from the refneries
and other such units in the country ; and

(b) if so, the steps being taken to pro-
tect these national mopuments againgt the
pollution in the air ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT  AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO): (a) and (b) Yes, Sir. Amongst the
jmportant national monumenis which are
currently exposed to air pollution, are those
in apa for the protection of which the
following steps bave besn taken ;=
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(1) The matbura Refinery ia using foel
of Jow sulphur content and modified
its stock heights.

(2) The two coal based thermal power
stations are closed down aad the
railways have dieselized their loco.
motives,

(3) Pollution monitoring stations have
been set up.

(4) A green belt around Agra is under
plantation,

(5) The Archaeological Survey of India
has constitutec a High Power
Committee for the preservation of
Taj.

Streamlining of Civil Aviation Structure

2615. SHRI SANAT KUMAR MANDAL:
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) whether there is any proposal under
consideration of Government to rationalise
structure to effect savings in revenue and also
prune wastage of manpower deployment 3
and

(b) if so, its broad features thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (S8HRI
JAGDISH TYTLER): (a)and (b) Yes,
Sir. The Government had appointed two
Groups in order to undertake a diagonistic
study of merging the resources of Air India
and Indian Airlines with a view to achieving
maximum possible operational efficiency,
consumer satisfaction, economies of scale,
joint fleet planning and integrated route
scheduling, and utilisation of avialable
engincering and mainteoaace facilities and
common inventory management,

The reports submitted by the Groups are
under consideration of the Government,
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Traln Accidents

2616, SHRI SRIBALLAV PANIGRAHI :
SHRI VIRDHI CHANDER JAIN ;
SHRI M.N. NANJE GOWDA :
SHRI HARIHAR SOREN :

SHRI MULLAPALLY RAMA-
CHANDRAN :

SHRI BHATTAM SRIRAMA
MURTY :

SHRI MOHD. MAHFOQOZ ALl
KHAN : ‘

SHRI E. AYYAPU REDDY :
SHRI HAFIZ MOHD. SIDDIQ:

Will the Minister of RAILWAYS be
pleased to state :

(a) the number of train accidents which
took place on Indisn Railways during July to
October, 1686, Zone-wise ;

(b) the causes thereof ;

(c) the details of the casualaties and cost
of damage to Railway property as a resuit
thereof ; and

(d) the steps Government propose to
take to make the railway journey safe as
well as for improvement in the working of
the zones which are prone to accidents ?

THE MINISTER OF STATE OF TBE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDJA) : (a) On
Central 29, Eastern 28, Northern 37, North
Bastern 10, Northeast Froptier 50, Southern
26, South Central 24, South Eastern 21 and
Western 21,

(b) Failure of Railway Staff and other
than Railway staff, failure of Railway
Equipment, Sabotage and other incidental
factors. ,

(c) 157 persons lost their lives and 325
sustained injuries. The estimated cost of
damage to railway property is Rs, 5.7 crores
approximately.

(&) Intensification of inspections and
counselling of stafl, introduction of modern
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technological nids, programmed rehatilitation
of assets, improvement in quality of staff
training and intensification of Safety
Compaigns. ‘

Issue of False Medical Certificate of

Vasectomies
2617. SHRI MOOL CHAND DAGA :
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state :

(a) whether Government are aware of
the racket whereby false medical certificates
were being issued by doctors for vasectomies,
without conducting operations, to epable
fersons to avail incentives/concessions granted
by Government in such cases ;

(b) if so, the details of such cases
detected during the last three years showing
figures, State-wise ;

() if not, whether Governm:nt have
introduced any scheme to check/probe such
malpractice ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b) No confirmed
report of malpractice has, so far, been
received. Government's attention bas, how-
ever, beea drawn to some individual
complaints and some reports published in a
news magsazine,

(c) and (d) Details of the scheme are
given in the Statement below.

Statement

Ministry of Health and Family Welfare
already has a system of verifying the
genuineness of the repored family Planning
performance of the States which has been
in operation since 1976. For this purpose,
there are 8 Repional FEvaluation teams at
present which are located at Bangalote,,
Bhopal, Calcutta, Lucknow, Delhi, Madras
Patna and Pune. Each evaluation team is
expected to visit ope State every month
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covering two districts for sample verification,
The States and districts to be covered by
the teams are selected by the Depariment
on the basis of performance figures and
commugicated to them well in advance. In
" each district, two rural Family Woelfare
Centres and one Urban Family Welfare
Centre and within the PHC/UFWCs, the
villages/blocks are selected by the teams on
the basis of performance. Each team is
expected to select. about 3500 acceptors
for field verification in each district, This
gystem involves personally contacling the
sample of acceptors of both family planning
and MCH selected from the records to
check the genuineness of the acceptors,
verification of recorded demographic parti-
culars of the family planning acceptors
eligibility status and maintenance of records
and registers. Further, the extent of follow
up services provided to the acceptors as well
as verification of the reported performance
statistics with reference to monthly progress
reports and records/registers maintained at
PHC/districts/State headquarters visited are
also being carried out since 1981. The
evaluation teams submit detailed reports
on the basis of their verification to the
Department of family Welfare, based on
which major findings are fed back to the
concerned State Government highlighting
both the good and defective aspects brought
out by the verification, so that necessary
remedial actions can be instituted to ensure
quality of the programme. Similar evaluation
work is being done by the Regional Offices
for Health and Family Welfare since 1974-
75) and State Demogrnphic and Evaluation
Cells (since 1972) and monthly and quarterly
reports respectively are received from them
in this Department.

{Translation)
Additional Tirigation Potential In Rajasthan

2618. SHRI MOOL CHAND DAGA:
will the Minister of WATER RESOURCES
be pleased to stac :

() the additional irrigation potential
proposed to be created io Rajasthan during

Seventh Plan ;

(b) the amount spent 80 far on irri-
ation siace the commencement of Seventh

¢Plan ; and
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(c) the additional areas of land brought
under irrigation in the State ?

THE MINISTER
RESOURCES (SHRI B. SHANKARA-
NAND): (a) An additional irrigation
potential of 5.7 lakh ha. has been targetted
for Vil Plan. "

OF WATER

(b) and (c) The expenditure on irrigation
works during the first to years of the Seventh
Plan is likely to be Rs. 214.60 crores and
the additional potential created 1.96 lakh
ba. o

[English)

Central Social Welfsre Board Assistance
to Voluntary Organisations

2619. SHRI MOOL CHAND DAGA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the number of Voluntary Organi-
sations receiving assistance from Central
Social Welfare Board in each State and
Union Territory ;

(b) the amount of grant given to (them
during the last three years, year-wise ;

(¢) the number of cases taken up by
each State and Union Territory Organisation
during the above period ;

(d) the number of cases in which lapses
were detected in the working of such
voluptary organisations in each Staie and
Union Territory during the said period ;
and

(¢) the preventive mecasures taken to
streamline the working of such organisations
and proper utilisation of funds ?

THE MINISTER OR STATE IN THR
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
‘DEVELOPMENT (SHRIMATI
MARGARET ALVA) : (s) to (&) The
information is given in Statement I. Laid
on the Table of the House.

- {Placd in Library, See LT No—-&?.“/“}'
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“ @ m& (¢) The information is give‘n“ in
Statement 1. Laid on the Table of the
HOWn ‘

{Placed in Library, See LT No, 3266/8¢)

Literacy Amongst SC/ST Children

2620, SHRI PARASRAM BHARDWAJ :
Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government have
conducted any survey regarding the percentage
of literacy amongst Scheduled Cast and
Scheduled Tribes boys and girls in different
States § and

(b) if so, the details thereof ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT = AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO): (a) and (b) The census conducted
every ten years by the Registrar General
of India provides information regarding
literacy rate at the national and State levels
which also contain the percentage of literacy
amongst Scheduled Casts and Scheduled
Tribes. Government of India have not
conducted any other survey regarding the
dercentage of literacy amongst Scheduled
Castes and Scheduled Tribes boys and girls
in different States.

Allotment of Cemeat to U.P. for Minor
Irrigation Sector

2621. SHRI ZAINUL BASHER : Will
tbe Minister of WATER RESOURCES be

pleased to state $

(2) what was the demand placed by
Irrigation Department of Uttar Pradesh to
the Central Water Commission for minor
irrigation sector of the State for the allot-
mewt of Cement for the period 1983-86 and
April, 86 to June, 1986 ;

(b) what was the allotment against the
demand made ; snd

(o) the reasons for the shortfall, if any?

KARTIEA 29, 1908 (54K4)
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THE MINISTER OF 'WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (s) and (b) The information is
given below :

Demand of  Allocation of
cement for cement for
Minor Irri- Minor Irrie
Period gation in gation in Uttar
Uttar Pradesh Prradesh
(i) 1985-86 1,20,870 M.T. 39, 100 M.T.
(i) April-June, 33,370 M.T. 16,500 M.T.
86,

(c) The aliotment of cement made by
the Ministry of Industry for Major, Medium
and Minor Irrigation Projects of the cduntry
as a whole was less than the total demand
projected by the State Governments.

{Translation]

Electrification of Mughal Sarai-Asansel
Railway Line

2623. SHRI KUNWAR RAM : Will
the Minister of RAILWAYS be pleased to
state

(a) the action being taken for electri-
fication of the railway track from Mughal
Sarai to Asansol via Patna ; and

(b) the pumber of phases in which and
the time by which the said work is proposed
to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) and (b)
Asansol-Sitarampur is already electrified
Electrification of Sitarampur-Mugbalsara’
via Patna is expected to be completed in the
8th Five Year Plan depending uponi
availability of resoarces,

[Engtish)

Sub-Standard Drugs In Market

2624. SHR1 SOMNATH CHATTERJEE;
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state
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(2) whether Government are aware of
the opinions expressed by experts and
professionals that a sizeable number of
drugs in the market are sub-standard ; and

(b) if so, what steps are being taken
0 stop manufacture and sale of sub-standard

drogs ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) The Central Drugs
Standard Control Organ:sation is aware of

press reports appearing from time to time

on sub-standard drugs. However, the
Central Drugs Standard Control Organisation
is oot aware of any specific opinions
expressed by experts and professionals that
a sizeable number of drugs in the market
are sub-standard.

(b) The provisions of the Drugs and
Cosmetics Act and the Rurals thereunder
for manufacture, sale and distributions of
the drugs are enforced by the State Drugs
Control Authorities. The Drugs Consulta-
tive Committee, a statutory body under the
provisions of the Drugs and Cosmetics Act
periodically reviews the enforcement and
standards of quality of drugs.

Poor Quality Equipment for Calecutta
Metro

2625. SHRI YASHWANTRAO
GADAKH PATIL :
SHRI INDRAJST GUPTA :
SHRI DHARAM PAL SINGH
MALIK :
SHRI CHINTAMANI JENA :
SHRI NITYANANDA MISRA;
SHRI NARAYAN CHOUBEY:
SHRIMATI KISHORI SINHA:

Will the Minister of RAILWAYS be
pleased to state

(a) whether it is a fact that poor
quality of traction Motors supplied by
Bharat Heavy Electricals Limited for coaches
is posing a serious threat to Calcutta Metro
Rail System to breaking down, as reported
in the Hindustan Times dated 26 October,

1986 ;

NOVEMBER 20, 1986
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(b) whether other cemperents of this
system are also of poor quality ;

(¢) if so, the details thereof and the
necessary steps taken to rectify the equip-
ment ; and '

(d) bow far this will affect the
commuters of Calcutta 7

THE MINISTER OF STATE OF THR
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) to (d)
Some teething troubles were experienced in
respect of certain equipment of coacbes, other
than traction motors, supplied by BHEL,
such as Camshaft Controller, Thyristor
Power Unit, Compressor and door equipment
etc. These problems have been identified
and remedial measures taken. This will
hav? no significant effect on the metro
services.

Introduction of Feeder Service of India
Alrlines in Kerala

2626, SHRI THAMPAN THOMAS:
Will the Minister of CIVIL AVIATION be
pleased to state :

(a) whether there is any proposal for
introducing feeder service of Indian Airlines
in Kerala convecting district headquarters :
and

(b) what is the present stage of the
proposal ?

THE MINISTER OF STATE IN THB
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) and (b) There
is no such proposal at present,

Vayudoot connection for Cuddalore

2627. SHRI P.R.S VENKATESAN :
Will the Minister of CIVIL AVIATION be
pleased to state :

(@) whether there is any proposal to
include Cuddalore Town ‘n the network of
Vayudoot Services in the country ; and
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(b) if not, whether Goveroment would
consider introducing Vayudoot Service for
Cuddalore connecting Madras and Tiruchi ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) No, Sir.

(b) Cuddalore is close to Poodicherry
where Vayudoot services are proposed to he
provided during the current plan period,
subject to development of the airport and
availability of other infrastructure.

Increase in rate of Reimbursement Amount for

Maintenance of Nationa) Highway Urban
Links

2628. SHRI V. SOBHANADREESWA RA
RAO : Will the Minister of '‘SURFACE
TRANSPORT be pleased to state :

(a) whether the Eight Finance Commi-
ssion recommended in 1984, a rate of Rs.
23,500/~ per Kilometre per year for main-
tenance of doubie lane (black top roads) in
respect of National Highway Urban Links in
the cities and municipalities ;

(b) whether Union Government are
reimbursing at the rate of Rs. 8,000/- per
Kilometre per year due to which State
Government could not maintain these urban
links in proper condition ; and

(c) if so, whether {Government propose
to increase the rate of the amount as per
Bight Finance Commission recommendations
for proper maintenance of these roads ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) No, Sir.

(b) and (c) Yes Sir, but any extra expen-
diture beyond Rs, 8000/- per Kilometre per
year reimbursed by the Government of India
is required to be borne by the State Govern-
ments themselves in terms of the National
Highway Urban Link Agreements entered
inlo between the State Governments and the
Government of India.

KARTIKA 29, 1908 (S4K4)
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Construction of Road from Ongole to
Kakinada under Inter-State or Economic
Jmportance Loan Assistance Scheme,

2629. SHRI V. SOBHANADREESWARA
RAO : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Standing Committes set
up by Southern Rural Council has reco-
mmended that the development of second
section of the road i.e from Ongole to
Kakinada at ap estimated cost of Rs. 175
crores may be taken up as first priority :

(b) whether the Andbra Pradesh Govern-
ment has requested Union Government to
take up the second section of the road under
Rood/Bridge works of Inter-State or Econo-
mic Importance loan assistance scheme and
partly under State plan and non-plan ; and

(c) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT

(SHRI RAJESH PILOT) : (a) and (b) Yes,
Sir.

(c) 1t is not possible to take up works
of this magnitude under the programme of
Inter-State or Economic Importance.

Andhra Pradesh Proposal for a Loeal

Amendment to Section 38 of Motor
Vehicles Act

2630, SHR1 V. SOBHANADREESWARA
RAO : Will the Minister of SURFACE
TRANSPORT be pleased to state =

(a) whether the Government of Andhra
Pradesh has proposed for a Jocal amendment
to Section 38 of the Motor Vehicles Act to
enable the State Government to entrust the
function of issue of fitness certificate for
motor vehicles to well established and reliable
workshop cum-garages in addition to Motor
Vehicle Inspectors to minimise corruptiog
and red-tapism ; and
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(b) if 30, the reaction of Union Govern-
ment thereto and the likely date by which
the Bill sent by the State Government will
be given presidential approval ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT): (a) Yes, Sir.

(b) Proposal, empowering the State
Governments to authorise private testing
stations for issue of fitness certificate in
respect of specified categories of vehicles,
forms part of the proposed comprehensive
legislation to replace the Motor Vehicles
Act, 1939.  As the Central legislation would
be applicable throughout the country, the
peed for separate legislation by the State
Govenment has not been considered essential,
The position bas been clarified to the State
Government.

[Translation]

Private Vocational Colleges in Delbi

2631. SHRI RAMASHRAY PRASAD
SINGH: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

(a) whether a number of private
vocational/professional colleges are being run
in Delhi ; and

(b) if so, the number and names of
these colleges and out of them how many are
duly recognised ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHR! P. V. NARASIMHA
RAO) : (a) Yes Sir.

(b) The information about all such
colleges is not available since no survey has
been conducted in tbis behalf. However,
the information about such of the private
institutions/colleges which bave been granted
affiliation for the conduct of one or more of
their courses, is available. The number of
thase sffiliated institutions is ten and their
pames are given ln the statement below.

NOVEMBER 20, 1988 -
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- Statement

S. No.

Name of Institute

New Delhi Polytechnic for women,
Lajpat Nagar 1V,
New Delhi.

International Polytechnic for women,
A-3, South Extension Part-],
New Delhi.

D.LLM.S. School of Management,
301, Akash Deep Building,
Barakhamba Road,

New Delhi.

Delhi Women's Technical Training
Institate,

J-46, Rajori Garden, New Delhi.

Dabar Kanya Shilpa Kala Kendra,
Najafgarh, New Delhi.

Sarda Ukil School of Art,
66, Janpath, New Delhi.

Bhartiya Vidya Bhawan,

Kasturba Gandhi Marg,
New Delhi.

Maharaja Surajmal JIostitute of
Pharmacy and Technology,

C-4, Janak Puri, New Delhi.

Chhotu Ram Rura] Iastitute of

- Techoology,

10.

Karari Suleman, Nangloi, Delhi.

Delhi Productivity Council Institute,
1-E/10, Jha ndewalan Extension,
New Delbi.
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[Engiish]
AIDS Cases Detected

2632, SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state ¢ .

{a) the number of cases of AIDS so for
detected in the country and the places where
more cases have been detected ; and

(b) the steps taken to check them ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Upto the end of
31.10.1986 only 2 full blown cases of AIDS
have been reported. Oane is from Bombay
(Maharashtra) and the other onc from
Hyderabad (Andhra Pradesh).

In addition, two cases of ARC (Aids
Related Complex) have been detected ; one
is from Mabarashtra and the second is from
Madras.

(b) The following measures/steps have
been taken under the AIDS Control
programme :—

1. 19 diagnosis centres for detection of
AIDS have been set up. In addition, 4
referral centres where higher level
diagnostic facilities for AIDS are avai-
lable, have
country,

2, Restrictions have been imposed for
import of blood and blood products
without AIDS Clearance Certificate.

3. All the blood banks have been instructed
to screen the professional blood donors.

4, All the State Health authorities/hospitals
STD Clinics bave been alerted to look

for AIDS cases.

5, All the State Health authoritics Jhave
been advised to enable strict sterilisation
practices io bospitals and clinics or to

KARTIKA %, 1908 (bakd;
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use pre-sterilised disposable syringes and
wdlearu far as possible.

6. Guidelines have been sent (o all the
State Health authorities for health care
persopnel.

7. All the mass media channels have been
involved in educating the people on
AIDS, its npature, transmission and
prevention.

8. Instructions/guidelines to the State/
Union Territory health authorities have
been issued for medical examination
including that for AIDS for foreign
students being admitted to Indian
Universities.

Indians Killed in PIA’s Fokker F-27

2633. SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of CIVIL
AVIATION be pleased to state :

(a) whether it is a fact that some
Indians were killed at the time of crashing
of a Pekistan International Airlines Fokker
F-27 aircraft on 23 October, 1986 pear
Peshawar ; and

(b) if so, the details thereof and action
taken so far by Government in the matter ? :

THE MINISTER OF STATE OF THBE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) No, Sir.

(b) Does not arise in view of (a) above.

Temporary Employees Working in Medical
Conncil of India

2634. SHRI RAMASHRAY PRASAD
SINGH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) the total pumber of employees in
various grades working in the Medical

Council of Indis, New Deibi ;
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{b) the pumber of those Permanent
and the number of those still working as
temporary with a service period of 10 years,
20 years and above 20 years ;

(c) what are the rules for giving perma-
nent status to temporary employees ;

(d) whether there is any practice
of giving a break in service of temporary
employees so as to keep the strength of
permanent staff up to a certain level ; and

(¢) the cases of temporary employees
in whose services a break has been given
and the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ

NOVEMBER 30, 1686

Bristin dnswers 34

KHAPARDE) : (a) A statement is given
below.

(b) According to the Medical Council
of India the pumber of permapent
employees is 15.

The number of temporary employess
with a service period of 10 yearsis 4 and
those with over 20 years of service is f.

(c) According to the Medical Council
of India, Central Government rules are
followed in all matters.

(d) No.

(e) According to the Medical Councyy
of India that there is no temporary employe,
in whose services a break has been given.



W ftzen Answers 206

KARTIEA 29, 1908 (SAKA)

205 Written Anawers

——

144

1 7€T-€-93-022-€-961 59 FepIYM0nD 'y
L TE€T-€-d9-0TC-€-961 *N 39doons ‘91
1 0SZ-v-aa-YET-v-90Z-£-00Z "5 inpg °St
8 TE€T-€-AI-0TT-€-961 "5 wodgd vt
i 0S€-8-93-97€-9-09Z "sd 10auq €l
[4 0$€-8-aH-97€-9-09Z "$Y jojeiedQ WMy 1
€ 09s-ST-GH3-005-T1-Gd-08€-01-0£€ 94 seqduioung i °Vl
I 00L-07-095-S1-dA-C0S-S1-STY s 13qdeiSoung ‘IS o1
6 00¥-01-06€-8-8H-8-99€-97€-9-4H-06Z-9-097 §¥ P a1 6
9 095-S1-a9-00S-ZI-G3-08¢-0 1-0£€ S 133003 -31035/8339(D *A'N ‘8
€ 00L-02-095-S 1 -AH-005-ST-STP "SY sX291D PesH ‘L
1 006-ST-9H-00L-02-00S *$¥ uyonoVY 9
1 006-0€-dH-0SL-SZ-05S “§d Juspusjuriedng s

(yoowamas 1358 pakojdws-o1) 1 002 1-0¥-a3-0001-0p-0¥8 S £18131535 OUNISISFY i
(4 0091-0S-00T1 ‘4 Lxepoadeg Kndeq °€

(yuowaIpal 19y8 pakojdwo-a1) 0§1Z-7/$T1-0002-001-008T 54 10359dsu] 3WN-AOYM i/
1 000Z-001-0081-09-00ST ‘s¥ Arey91008 ‘1

30d Jo ‘ON Aegd jo sqBdg K108218D) "ON °S

W12 Qq MaN oipf Jo j13uno) [DIIPIN

memaeg



207 Written Answers

Admission in Law Classes, Mandir Marg
New Delhi

2635. SHRI RAJ KUMAR RAl:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(2) whether the attention of Government
bas been drawn to the complaints about
non-compliances and non-adherence to the
porms prescribed for admission to law
classes at Mandir Marg, New Delbi ;

(b). if so, whether Government have
enquired into the complaints ; and

(¢) what steps arc being taken .'to
ensure that admissions are done according
to the norms prescribed ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI P.V. NARASIMHA
RAO) : (a) No, Sir.

(b) and (c) Do not arise,

( Transiarion)

Projects Undertaken by Indian Raliway
Comstruction Company

2636. SHRI MAHENDRA SINGH:
Will the Minister of RAILWAYS be pleased
to state :

(2) the initia) investment made in lndi.nn
Railway Construction Company alongwith
its uptodate statement of profit and loss ;
and

(b) the responsibilities entrusted to
the Indian Railway Construction Company
after its inception and the works for which
orders were received by it indicating the
cost and date of commissioning of each
work and the present position of each case ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) and M A
statement is 1aid on the Table of the House.

{Placed in Library Sce LT No.—3267/86]

NOVEMBER 20, 1985

Wrlsten Anewirs 208

Contract to lreon

2631, SHRI MAHENDRA SINGH :
Will the Minister of RAILWAYS be pleased
to state : - :

(a) the number of foreign contracts
awarded to Indian Railways or to organi-
sations under them during the last three
years indicating the details about names of
the countries concerned together with
estimated cost of the works ; and

(b) the details of works entrusted to
Indian Railways or Indian Railway Cons-
truction Compsny and other Organisations
under it at present ; the names of the
countries of the world where these works
are going on indicating the estimated cost
of the works in each case and when these
works were started and by what time these
will be completed ? '

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) The
number of foreign contracts awarded to Rail
India Technical and Economic Services
(TRITES) and Indiap Railway Contruction
Company (IRCON) the two public sector
undertakings under the Ministry of Railways

during the last three years are as detailed
below :

RITES

Name of Country No. of  Value
Contracts crores Rs.

Algeria 2 13.7
Bangladesh 1 0.7
Ethiopia 1 .76
Ghana 1 4.55
Mozambique 1 3.6
Srilanka 1 0.7
Zambia 1 0.26
Iraq 3 4.44
Zambabwe 2 9.8
Jorden 1 2.1
Sudan ! 0.22
Teanzania 1 0.2
Namibia 1 0.2

IRCON

Name of Country No.of  Value

Contracts crores of Rs.
Iraq 1 137
1 81
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(b) The details of on-band foreign contracts entrusts to RITES and IRCON are
given below :

RITES
Cbuntry Name of Work - Value in Date of Date of
crores of contract/  completion
Rs. commence-
ment
1 2 3 4 .5
Alger'a i Construction Supervision 10.50 May’ 85 Nov, 88
of Ain Touta-M’ Sila
Railway Line.
ii) Bngioeering studies for 3.20 Sept.’ 83 Mar' 87
El-Khroub-Bou-chegour
rail link
Bangladesh i) Rehabilitation of Work- 0.70 July® 85 Dec® 88
shops & Rolling Stocks
ii) Inspection of coaches 0.07 May’ 86 Dec’ 87
Wamibia Training of Railway personnel 0.20 Apl’ 85 June'87
of various disciplines of
Namibia Railways
Jhana Consultancy Services for re- 4.85 July* 83 June® 87
habilitation and improvement of
performance of Ghana Railways
Mozambique  Management and Professional 3.60 Sept.’ 85 -Aug.’ 87
services to Mozambique Railways
Sri Laoka Consultancy servicas for improve- 0,70 Jan’ 86 Feb’ 88
ment in Railways Workshops etc,
Zambia Reactivating and revamping of 0.26 Dec’ 85 Dec’ 86
Zambia Railway System-
- Iraqg i) General Engineering and Resident
Engineering services fof Bagh- 1.40 Apl’ 84 Dec’ 86

dad-Al Qaim Akashat Railway Project

ii) Providing Integrated Technical  2.40 Apl’ 84 Dzc’ 86
and Economic Services
iii) Remodelling of Baghdad Marsha- 0.64 Aug’ 84 Mar’ 87
lling TYard,

Zimbabwe i) Assistance in Maintenance and  0.80 Oct’ 85 Feb’ 87

operation of National Railways

of Zimbabwe (Ilnd Contract)

Feb’ 84 ~ Feb’ 87

) —do—(iTird Contract) 9,00
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1 2 3 4 5
Jordan i) Providing technical and super- 2.10 Nov' 84 Nov’ 86
visory to support to Aqaba Railway
Corporation
ii) Inspection of Permanent Way 0.18 July’ 86 Jan’ 89
Material
Tanzania Training of Railway Personnel of
various disciplines of Tanzaina 0.20 Nov’ 35 Oct’ 87
Railway.
IRCON
Iraq Construction of Standard Gauge 137 Jan' 85 July’ 87
Branch Line to Cement Factory in
Al-Muthana.
Algeria Provision of Rail Facilities to 81 Dec’ 83 Dec’ 87
serve the Cement Factory at Benisef.
Saudi Arabia Detailed design and construction of 20 Sept’ 83 Dec’ 86
major maintenance workshop at Damman.
Bangladesh Setting up of a prestressed concrete 2,73 June’ 86 March' 88
sleeper plant.
Nepal Construction of seven bridges on 3.2 Nov’ 86 Dec’ 88
the King Mahendra Highway
Jordan Construction of Aqaba Railway 5.07 Nov’ 86 Jan' 88
workshops Extension Project.
{ English) Reprint of Report of Committee on Status

1 ncentives to Achieve Net Reproduction Rate

2638. SHR1 MAHENDRA SINGH:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(@) whether Government propose to
give some special incentives to individuals
and States in order to achieve the goal of
Net Reproduction rate 1 by 2000 AD ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) and (b) No special
ipcentive scheme has been finaliscd.

of Women

2639. DR. PHULRENU GUHA:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be ple. sed to state :

(a) whether Government have any

plan to reprint the report of the Commitiee
on Status of Women duly updated ;

(b) if so, when the updated report is
expected ; and

(c)" if not, the reasons therefoy 7
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THE MINISTER OF STATE IN THE
DBPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENTS 1IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI
MARGARET ALVA): (a) No updating
is proposed. However an order for re-
printing the existing Report has been placed
with the Director of Printing.

(b) and (c) Does not arise.

Utllisation of Waters of Netravathi River

2640, SHRI K., RAMACHANDRA
REDDY : Will the Minister of WATER
RESOURCES be pleased to state :

(a) whether it is a fact that about 500
T.M.C. of water of river Netravathi is going
waste into the sea ;

(b) whether any study has been
conducted for utilisation of this water for
irrigation ; and

(c) ifso, the results of such a study
and the action taken/proposed ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND): (a)to (c) According to the
Committee constituted by the Planning
Commission in 1978 for assessment of the
Resources of Rivers flowing into Arabian Sea
and their utilisation the yield in Netravathy
Basin is about 9940 MM 3 (351 TMC). The
Government of Karpataka is to take
necessary action for utilisation of this water,
So far, no project Report bas been submitted
to the Centre by Karnataka.

Moyne Basin Scheme of Midnapore

2641, SHRI SATYAGOPAL MISRA :
Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether Moyne basin scheme of
Midnapore district, West Bengal has been
cleared by his Ministry ;

(b) if s0, the details thereof ;

KARTIKA 29, 1908 (S4KA4)
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(o) if not, the reagons for delay ¢ and

(d) wbat will be the amount given as
central assistance to this project ?

THE  MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND): (a'to(c) The Moyne basin
scheme of Midnapore district of West Bengal
envisaging the removal of drainage congestion
from an area of about 57 sq. kms. out of
a total basin area of 94 728q. kms, at an
estimated cost of Rs, 99.t9 lakhs, was
orginally received in the Ganga Flood
Control Commission in August 1981. In the
light of suggestions made by the Ganga
Flood Control Commission, the State
Governnent modified the scheme for Rs.
159.50 lakhs and re-submitted it to GFCC,
After finalisation of the Project proposals
for Rs. 129 lakhs, the GFCC recommended
the scheme to the Planning Commission for
acceptance in July 1984, The Planning
Commission, bas requested the State
Goversment to obtain clearance from the
“forest angle which is still awaited.

(d) The project has to be implemented
by the State Government by providing funds
from its Pian resources.

University in Tripura During Seventh Plan

2642. SHRI BAJU BAN RIYAN ;
SHRI AJOY BISWAS:

Wil  the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased
to state :

{a) whether Government have any pro-
posal to set up a University in Triplurt
during Seveoth Plan ; and

(b) if so, the details thereof ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a)and (b) The Central Govern-
ment has no such proposal under coosi-
deration. However, the Goveroment of
Tripura is considering a proposal to establish
@ University in that state,
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(Tra:staiion]

Provision of Astro-Turf Grounds for
Playing Hockey

2643. SHRI HARISH RAWAT : Will
the Minister of HUMAN KRESOURCE
DEVELOPMENT be pleased to state :

() the number of recognised hockey
organisations in the country and the number
¢f those hockey organisations, out of them
which are having astro-tutf artificial ground
for playing hockey ; and

(b) whether Goveroment propose to
provide such grounds in those States, where
bockey is played regularly ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT {SHRIMATI
MARGARET ALVA): (a) and (b) The
two recogniscd Hockey Organisations in the
country, nzmely, the Indian Hockey
Federation and the All India Womens’
Hockey Association do not bave artificial
turf hockey fields of their own. However,
such artificial hockey fields have been
available for some time in the National
Stadium, New Delhi and in the campus
of Netaji Subbas National lastitute of
Sports, Patiala, Government have initiated
a scheme of assisting State Governments in
settin. up, fnrer alla, artificial turf bockey
fields.

Working Girls Hostels In Uttar Pradesh

2644, SHRI HARISH RAWAT : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether any provision has been
made in the Scventh Plan to build more
working girls hostels in Uttar Pradesh ; and

(b) if sc, the number of such hostels
proposed to be constructed and the cities
. where they will be constructed and the
amount allocated for them ?

NOVEMBER 20, 1986
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THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THR
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI MARGARET
ALVA) : (a) and (b) An outlay of Rs, 30
crores bhas been made to start additionsl
Working Women’s Hostels in the country
during the Seventh Five Year Plan Period.
State/Union Territory-wise allocation of
funds or Projects is not made under the
Programme. The Government of India
will consider proposals for assistance for
construction of Working Women’s Hostels
in Uttar Pradesh on receipt of applications
frcm the Voluntary Organisations through
the State Goveroment.

1dols Stolen From Hill Areas of U, P,

2645. SHRI HARISH RAWAT : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the particulars of idols of archaeo-
logical importance stolen from hill areas of
Uttar Pradesh during the period from
April to November, 1986 ;

(b) how many of them bave been
recovered and rastored to their original
places ;

(¢) whether the arrangements for the
safety of such pieces arc adequate ; and

(d) if not, the steps being taken/
proposed in this regard ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND

MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P, V. NARASIMHA
RAQ): (a) No idol of archaeological
importance has besen stolen from the
centrally protected monuments in the bill
areas cf U. P. during the period from
April to November, 1986. However, two
idols, one of Shivji and another of Shakti
Devi from Domonola Shivji temple, Almora
and one small idol of God from Deval
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Sari temple, Tehri Garhwal are reported
to have been stolen during this period.
The above temples are not protected either
by the Central Government or by the
State Government.

(b) Only the small idol of God, belong-
ing to Deval Sari temple, Tehri Garhwal
has beea recovered. :

(c) For the safety of such idols in the
centrally protected mopuments, the following
steps have been taken :

(i) Loose sculptures lying in the
centrally protected monuments are properly
stored with watch and ward arrangements.

(ii) Armed Guards are posted at
Jageshwar and Baijnath temples which are
centrally protected.

(d) Does rot arise.

Maistenance of Baljnath in Uttar Pradesh

2646. SHRI HARISH RAWAT : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the maintenance of Baijnath
in Uttar Pradesh has been under the Central
Archaeological Department for a long time ;

(b) if so, whether Archaeological Depart-
ment had ever examined the question of
setting up idol museum there and whether
Jand etc. for the purposc bad been
selected ; and

(c) if g0, the rcasons for not starting
construction of idol museum at this place
so far and the time by which the const-
ruction work is likely to be started there ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA

RAO): (») Yes, Sir.
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(b) All the loose sculptures in this
complex are displayed in the sculpture shed
already existing there.

(c) Does not arise.

[English]

Integrated Child Development Services
Programme in Madbya Pradesh

2647. SHRI AJAY MUSHRAN : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ¢

fa) The amount released for Integrated
Child Development Service Programme in
Madhya Pradesh during 1986-87 ;

(b) the districts
which have been
programme ? and

of Madhya Pradesh
covered upder this

(c) the time schedule for covering the
remaining districts of the state (District-
wise) ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD IN THE MINISTRY OF HUMAN
RESOURCES DEVELOPMENT
SHRIMATI (MARGARET ALWA) (a)
Grants amounting to Rs. 585.23 lakhs have
been released to Madhya Pradesh so for
during 1986-87 for the implementation of
Integrated  Child Development  Services
(ICDS) Scheme.

(b) A list of ICDS projects sanctioned
in Madhya Pradesh and indicating the
districts in  which they are located, is
given in the statement below.

(© The ICDS Programme will be
expanded in a pbased manoer, subject to
availability of funds, Heace, no definite time
limit for coverage of all the districts can be
indicated.
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Statement

District-wise names of ICDS profects sanctioned in Madhya Pradesh
(posttion as on 9-11-85)

S. No. District (Name) Name of the project
1 2 3
1. . Balaghat 1. Baihar
2. Birsa
2. Bastar 1 Tokapal
2 Kuakonda
3. Pharasgaon
4, Durg Kondal
5. Usoor
6. Chhindgarh
7. Koalibeda
8. Makadi
9. Bhanupratappur
10. Gidam
11. Konta
12, Sukma
13, Geedam

14. Lobandiguda
15. Kondagaon
16. Cbharma

17. Darbha
3. Betul 1. Bhimpur
, 2, Amla
3. Bhainsdehi
4. Chicholl
4, Bhopal 1. Bhopal—1 (J.P. Nagar)
2. Bhopal—2 (chandbad)
3. Bhopal—3 (Barkhedi) .
4, Bhopal —4 (Motia Park)
s. Bhopal—35 (Banganga)
S. - Bilaspur I. Dabhara
2. Marwahi
3. Bilaspur
4. Kartala
3. Pandra
6. Pondi Uprora
7. Masturi
8. Malkbaroda
9, Gorella
10, Korba
11, Gorellg
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) 2 3
6.  Chhindwars ‘ 1.  Bichwa
2. Amarwada
3. Harrai
9.  Damoh .  Damoh
2. Hata
8. Dhar 1. Dhar

2. Gandhwani
3, Manswar
4. Nalandha

9. Durg 1. Saja
3. Bhillai
10, Guna 1. Radhogarh
11, Gwalior 1. Gird
12. Hoshingabad 1. Babai
2. Kesla
13, Jabalpur 1. Jabalpur City
2. Patoa
3. Jabalpur City-11
14. Jhabua 1. Rama
2. Kathiwada
3. Maghnagar
4, Alirajpur
5. Ranapur
18. Mandala 1. Bajag
2, Amarpuri
3, Bijadandi
4. Dhudari
S. Mubai
6. Karanjiya
7. Samnapur
8. Dindri
9, Mobhgaon
16. Morena 1. Karahal
17.  Narsinghpur 1.  Narsinghpur
18, Panna 1. Gunnour
2. Pawai
19. Raigarh 1. Manora
: 2. Bagicha
3. Baramkela
4, Raigarh
3. Jashpurnagar
6. Kansabel
7. Tapkara
8. Pussore
9. Sarangarh
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224.

1 2 3
10. Dharamjaigarh
11, Lailunga
12, Pattalgaon
20. Raipur 1. Kasdol
2. Chhura
21, Raisen 1. Silwani
22, Rajnandgaon 1. Bodla
2. Manpur
23. Ratlam 1. Bajna
24. Rewa 1. Raipur-Karchimlian
2. Rewa
25. Sagar 1. Sagar
26. Satoa I. Nagod
2. Uchehara
3. Satna
27. Seoni 1. Seoni
2. Keolari
3. Barghat
4, Lakhnadaun
S. Ghansaur
28, Shahdol 1. Jaisinghnagar
2. Pushparajgarh
3. Sohagpur
29, Shabajapur 1. Susner
30. Shivpur 1. Pohri
31. Sidhi 1. Singroli
2. Shitarangi
3. Kusmi
4, Rampur Nankin
32. Surguja 1. Wadrafoagar
2. Kusmi
3. Shankargarh
4. Balrampur
3. Bharatpur
6. Baikunthpur
. Sitapur
8. Ramchandrapur
9. Chandramedha
33, Ujjain 1. Ujjain
34. West Nimar 1. Niwali
(Kbargaon) 2, Bhagwanpur
3. Sandhawa
4. Jhiraniya
5. Patti
6. Gogawan,
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Government Employees Underwent open
Heart Surgery in U.S.A.

2648. SHRI ANADI CHARAN DAS :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state @

(a) whether it is a fact that best medical

facility for open heart surgery is now
available in the country at cheaper rates ;

(b) the names of the hospitals where
such surgery is being performed ;

(c) whaether it is a fact that despite the
availability of this facility, mojority of people
are going to United States for this surgery ;
and

(d) the number of Government employees
who underwent this surgery in United States
and got full amount reimbursed from their
Departments/Undertakings ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE): (a) Adequate surgical facility
is now available in some of the premier
medical institutions in the country and the
cost of the operation is considerably less
than what one bas to incur abroad.

(b) A list of Government hospitals in
the country where such facilities are available
is given in the attached Statement.

(c) Though many patients go abroad for
this purpose because of the long waiting lists
in our hospitals, it is reported that the
pumber of such cases is constantly
decreasing.

(d) No sanction for full reimbursement
for open heart surgery abroad in respect of
Government employces has been issued so
far.

Statement

Name of Government Hospitals where Open
Heart Sargery facllities are available

1) Southern Railways
Perambar, Madras,
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2) Christian Medical
Hospital, Vellore.

3) K.E.M. Hospital, Bombay,

4) All India Institute of Medical
Sciences, New Delhi.

5) ‘Bombay Hospital, Bombay.
6) G.B. Pant Hospital, Delhi.

College and

7) Sree Chitra Tribunal Institute of
Medical Sciences and Tecbnology,
Trivandrum,

8) Post Graduate Institute, Chandigarh,
9) Samaritan Hospital, Alwaye (Kerala)
10) S.5.K.M. Hospital, Calcutta.

11) Kasturba Hospital, Bhopal (BHEL),

12) N,M. Wadia Institute of Cardiology,
Pune.

[Transiation)

Selection for Yoga Teacher Tralning In

Vishwayatan Yogashram

2649. SHRI TARLOCHAN SINGH
TUR :
SHRI BALWANT SINGH

RAMUWALIA :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government are aware that
mapy youths were denied yoga teacher
training in Vishwayatan Yogashram obp the
basis of their religion and caste ;

(b) if so, whether an enquiry has been
conducted by Government into the matter ;
and

(c) if so, the facts thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE): (a) to (¢) It has been
ascertained from the Managing Trustee,
Vishwayatan Yogasbram that o person was

.. denied admission to Yoga Teacher Training
Hospital,

Course at Vishwayatan Yogashram, Katra,
on the basis of his religion or caste.
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Difference in Pay Scales and other Benefits
to Non-Teaching Employees of Central
and State Universities

2650. SHRI V. TULSIRAM : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether Government are aware that
there is a difference in pay scales and other
benefits for administrative, technical and
non-technical employees despite similar
pature of work in the Central Universities s
and

(b) if so, whether it is not a violation
of the directive principle of the constitution,
that there should be equal pay for equal
work ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO): (a) and (b) The maintenance
expenditure of the Central Universities is
met by the Central Government and that
of the State Universities by the State
Governments. The non-teaching staff in
the Central Universities are sanctioned the
salaries and allowances admissible to
corresponding categories of Cer.tral Govern-
ment emplnyees. In the case of State
Universities, the salaries and allowances of
the non-teaching staff correspond to those
of the State Govercment employees.

Non-Teaching Staff under the Purview
of Unliversity Grants Commission

2651. SHRI V. TULSIRAM : Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state ;

(a) whether the non-teaching staff like
Librarians, PTIs etc. working in the colleges
and Universities are not under the purview
of the University Grants Commission ;

(b) if so, the difficulties in bringing the
non-teaching staff under University Grants
 Commission ; and
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(c) the steps taken by Government to

- remove those difficulties 7

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (a) Many Universities are offering
courses in Library Science and Physical
Education. Professors, ~ Reeders  and
Lecturers in thsse subjecis are appointed in
such  Universitics. ], addition, most
Universities bave Librarians and Directors
of Physical Education, who are recognised as
teachers under the relevant provisions of
the University Acts. While recommendip g
the pay scales of teachers, the University
Grants Commission has therefore included
Librarians and Directors of Physical Education
in the scope of such revision,

L

(b) snd (c) The maintenance expenditure
of the Central Universities is met by th®
Central Government and that of the State
Universities by the State Governments. The
non-teaching staff in the Central Universities
are sanctioned the salaries and allowances
admissible to corresponding  categories of
Central Government employees, In the case
of state Universities, the salaries and
allowances correspond to those of the State
Government employees. There is no pro-
posal for revision of pay scales of non.
teaching staff in all the Universities and
Colleges ip the country.

Cqmpensntlon to Victims of Raflway Accidents

2652, SHRI1 V., TULSIRAM :

SHRI VIRDHI CHANDER
JAIN : :

Will the Minister of RAILWAYS be
pleased to state :

(a) the number of cases during the past
$ix months iu which the amount of compen-
sation awarded to the dependents of those
killed and injured in train accidents has
been paid including the total amount so paid
and the number of cases where it is yet to
be paid ;
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(b) whether it is a fact that the awarded
amount of compensation is not paid to the
dependents of those Kkilled and also to the
injured in train accidents and is embezelled
by the staff ; and

(c) if so, whether a high powered
committee has been set up to find out the
causes of the accidents and also to investi-
gate the embezzlement of the compensation
money by the top raoking officials in
Railways ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS : (SHRI
MADHAVRAO SCINDIA: (a) During
the past 6 months (May tv October, 1986)
there were 48 accident cases on Indian
Railways, involving death or grievous injury
to Railway staff of passengers.

No compensation has been paid in these
cases so far since the awards in regard to
compensation to be paid have not been
made by the Ad-hoc Claims Commissioners
or Courts,

However, ex-gratia payments were made
to the next of kin of the dead and to the
injured.

{(b) No such case has come to notice.

(¢) No, Sir.

Inadequate Allocation to Andhra for
Irrigation

2653, SHRI V. TULSIRAM : Wil
the Minister of WATER RESOURCES be

pleased to state :

(a) whether itis a fact that only a
nominal amount has been allocated to the
State of Andhra Pradesh for irrigation
purposes in the Seventh Five Year Plan while
there is an acute shortage of irrigation
resources in the Statec which is a permanent
victim of drought ;

(b) if so, whether the targets fixed for
the Sixth Plan have also not been achieved
for want of funds ;
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(c) whether Government are considering
to enhance the allocation of funds to
Andhra Pradesh to meet its requirements of
irrigation schemes ;

(d) the centrally sponsored schemes, If
any, taken up during the first two years of
the Seventh Plan and also for the remaining
reriod of the Plan ; and

(¢) the time by which necessary funds
will be made available to Andhra Pradesh
to meet the requirements ?

THE MINISTER OF WATER
RESOURCIS (SHR1 B. SHANKARA-
NAND): (@ No, Sir. About 27.7

percent of the total Seventh Plan outlay of
the State is for the irrigation sector.

(b) Does not arise,
(¢) No, Sir.

(d) The Centrally sponsored sohemes
in operation in the VII Plan are Command
Area Development Programme, strengthening
of ground water and surface water (Minor
Irrigation)  organisation in the State,
encouraging use of sprinkler/drip systems
etc., rectification.cum-demonstration  of
diese]l pumpsets and assistance to specific
research programmes relating to river valley
projects.

(¢) Does not arise.

World Bank Stady on Irrigation Projects

2654, SHRI P1YUS TIRAKY 1

SHRI JAGANNATH
PATTNAIK :

Wil the Minister of WATER RESOURCES
be pleased to s(ate :

(a) whether Government’s atiention has
been drawn to the news item published in
the Amrita Bazar Patrika oa 1 QOctober,
1986 captioned ‘Defects in Irrigation
Project’s ;

(b) if so, the reaction of Goveroment
thereon ;
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(¢) what immediate and long term
corrective measures are being taken by
Government in view of the seriousvess of
the situation observed by the World Bank
study team ; and

(d) which are the projects where the
team specially fund deficiencies, and the
nature of deficiencies ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Yes, Sir.

(b) and (c) The news item refers to a
World Bank Paper which deals mainly with
the training needs of irrigation engineers.
Water and Land Management Iostitutes
have already been set up in various States.
State level and specialized training institutions
have been established. Areas where there
are gaps in the present training arrangements
have been identified and a Committee has
beenset up under a Member of the Central
Water Commission to prepare an action plan.

(b) No specific project has been
mentioned as defective in the Paper.

Medicines for which Blo-Equivalence

Test Made
2655. KUMARI PUSHPA DEVI:
Will the Minister of HEALTH AND

FAMILY WELFARE be pleased to state ;

(a) the names of the medicines for
which bio-equivalence tests were conducted
during the last three years ; and

(b) the efficacy percentage in each case ?

THE MINISTER OF STATE IN THR
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) and (b) Bio- equivalence
tests are not pharmacopoeial requirements
in the country and as such no data in this
regard are available from Government
laboratories.
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Steps by who to Contl}ol Alds

2656. DR. G.S. RAJHANS :
SHRI BANWARI LAL
PUROHIT :
SHRIMATI PRABHAWATI
GUPTA :
Will the Minister of HREALTH AND
FAMILY WELFARE be pleased to state :

(a) whether the World Health Orga-
nisation has expressed its concern at the
continuing spread of AIDS in the World as
reported in the Indian Express dated 25th
October, 1986 ;

(b) if so, whether the World Health
Organisation has taken any steps to control
the AIDS in India ; and

(c) the steps that Union Government
have taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROQJ
KHAPARDE) : (a) to (c) The Government
bas scen the news item published in the
Indian Express dated 25.10.1986. Assistance
has been received from W.H.O. in organising
training programmes, in the serological
diagnosis or infection and for procurement
of ELISA Test Kits, ELISA Equipment
package and Western Blot Test Kits, Uptil

now 211 ELISA Test Kits and 30 sets of
equipment have been supplied by the
w.H.O.

The following measures/steps have been
taken under the AIDS Control Programme:—

1. 19 diagnosis centres for detection
of AIDS have been setup. fn
addition, 4 referral centre where
higher level diagnostic facilities for
AIDS are available, have been
established in the country.

2. Restrictions have besn imposed for
import of blood and blood products
without AIDS Clearance Certificate.

3. All the blood banks have been

instructed to screen the profemonal
blood donors,
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4. Al the State Health authorities/
hospitals/STD Clinics have been
alerted to Jook for AIDS cases.

5. All the State Health authorities
have been advised to ensure strict
sterilisation practices in hospitals
and clinics or to use pre-sterilised
disposable syringes and necdles as
far as possible.

6. - Guidelines have been sent to all the
State Health authorities for health
care personnel.

7.  All the mass media chanpels have
been involved in educating the
people on AIDS, its npature,
transmission and prevention

8, Instructions/guidelines to the State/
Union Territory health authorities
have been issued for medical
examination including that for
AIDS for foreign students being
admitted to Indian Universities.

Suggestions of Foreign Experts on Air
Accidents

2657. DR. G, S. RAJHANS :
SHRI V. SREENIVASA
PRASAD :
Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether any suggestions from
foreign experts have been sougbt in regard
to the review of the system of holding
enquiries into air accidents ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF THR
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) No, Sir.

(b) Does not arise in view of (a) above.
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Inland Waterways Authority of India

2658. DR. G. S. RAJHANS :

SHRI SATYENDRA NARAY ANA
SINHA : .

SHRI T. BALA GOUD :

Will the Minister of SURFACE TRANS-
PORT bs picased to state :

(a) whether Union Government have
recently constituted an Inland Waterways
Authority of India to facilitate development
of inland water transport in the country ;

(b) if so, the composition functions and
priorities of the newly constituted authority ;

(¢) to what extent the development of
the various waterways for inland water
transport is likely to be boosted ; and

(d) whetber linking up of some of the
rivers is also proposed to be considered in
extending the waterways network in all
directions ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACF TRANSPORT
(SHR1 RAJESH PILOT) : (a) Yes, Sir.

(b) The present composition, function
and priorities of the Inland Waterways
Authority of India are as under :—

COMPOSITION
Shri Xavier Arackal — Chairman
Joint Secretary (Trans-
port), Ministry of Surface .
Transport, Government of
India - Member
Project Director and
Additional Secretary,
Ministry of Environment
and Forest - Member
Commissioner, (River — Member

Basin), Ministry of Water
Resources
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FUNCTIONS
In terms of Section 14 of the IWAI Act,
1985, the Authority has been entrusted with

tbe following responsibilities as
National Waterways :—

i)  Carrying out surveys and investi-
gations for development, main-
tenance and better utilisation of
National Waterways and the appertu-
nant land for shipping and
navigation ;

ii) setting wup of iofrastructural

facilities ;

iii) carrying out conservancy measures
and training works ;

iv) controlling activities such as, throw-
ing rubbish etc. which may affect
safe and efficient navigation ;

v) remove of alter obstructions which
may impede sufe navigation amd
endanger safety of infrastructural
facilities ;

vi) regulation of navigation and traffic ;

vii) regulation of the construction of
structures on or across or under

the National Waterways ;

viii) disseminate navigation and meteoro-
logical information ;

ix) pilotage on National Waterways ;

x) co-ordivation of IWT with other
modes of transport ;

xi) advising Central Governmeut on
matters relating to 1WT .

xii) carrying out hydrographic surveys
and publishing river charts ;

xiii) assisting State Governments in
formulation and implementation of
IWT schemes ;
. xiv) developing consuitancy services ;

xv) conducting research on IWT ; and

xvi) classification of waterways.

NOVEMBER 20, 1986
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PRIORITIES

O

(a) On the National Waterways 7

i)  To carry out river conservency and
training works ;

ii) to disseminate navigational and
meteorological information ;

iii) maintain pilotage and hydrographic
surveys service ,

iv) develop, maintain
terminal facilities ;

and operate

v)  carry out removal of wrecks and
obstructions in navigable waterways;

vi) enforcement of the rule of the road,
safety regulations ;

vii) licencing of crafts where considered
expedient.

(b) On other Waterways :

i) to conduct traffic surveys ;

ii)  assist where necessary State Govern-
ments in formulation and imple-
mentation of schemes for IWT
development ;

iii) lay down standards for classificatjon
of waterways.

() The Allababad-Haldia stretch of the
river Ganga-Bhagirathi-Hooghly has already
been declared as National Waterway where
schemes at a total cost of Rs, 15.58 crores
relating to development of infrastructure,
conservancy, navigational aids, terminal etc,
have been taken up in the Seventh Five-Year
Plan. Hydrographlc surveys on Sunderbans
bave been completed. Traffic studies on
Sunderbans and the river Brahmaputra have
also been completed. Hydrographic surveys
on Brahmaputra and Cochin-Quilon Section
of West Coast Canal are in progress. In
the Seventh Five Year Plan, an allocation of
Rs. 25.08 crores has been made for develop-

rient of National Waterways. The newly
set up Authority is for accelerating the pace
of developmont of inland Waterways for
oavigation,
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(d) Ministry of Water Resources, which

is concerned with the subject, have intimated
that the National Water Development
Agency has been sct up in 1982 with tlfe
objectives of carrying out studies and investi-
gations of possible storage reservoir sites
and ioter-connecting links in order to
establish feasibility of the proposal of multi-
purpose development of peninsular rivers.

Qualifications for Appointment of Laboratory

Technician®
2659. DR. G.S. RAJHANS : Will the
Minister of HEALTH AND FAMILY

WELFARE be pleased to state :

(a) whether most of the laboratory
technicians in the Central hospitals, CGHS
Dispensaries in the Capital are promotees
from Class IV staff and do not possess any
technical qualifications, it so, details thereof
and justification therefor ; and

() whether Government propose to
prescribe  requisite  qualifications,  for
appointment of laboratory tcchnicians to
improve pathological services and if so,
the steps contemplated in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE): (a) and (b) No, Sir. The
post of Laboratory Technician is filled up
strictly in accordance with the notified
recruitment rules which stipulate certain basjc
qualifications considered to be necessary,

Computerisation of Rallway Reservation
at Western Rallway Station

2660. SHRI RANJITSINGH GAEKWAD:
Will the Minister of RAILWAYS be pleased
to state ©

(a) whether the railway administration
proposes to extend computerisation of
reilway reservation at some of the major
railway stations on the Western Railway,
fike Abmedabad; Vadodara, and Surat etc.
in view of the satisfactory experience about
this scheme in Delhi ;
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(b) if s0, when the computerisation of
railway reservation at Ahmedabad gnd
Vadodara stations is likely to be introduced |
and

(¢) if not, the reasons thereof ;

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS OF (SHRI
MADHAVRAO SCINDIA) ; (a) to (c) At
present, only Ahmedabad station on the
Western Railway is likely to be considered
for computerisation of reservations. This
will, however, be in addition to Bombay
where reservations on Western Railway trains
are also planned to be computerised by
December 1987,

Conversion of Pratapnagar-Chhotaudepur
Railway Line

2661, SHRI RANJITSINGH GAEKWAD;
Will the Minister of RAILWAYS be plea ed
to state :

(a) whether a survey was carried out in
1970 for conversonm  of Pratapnagar«
Chhotaudepur Narrow Gauge line into
Broad- Gauge in the Vadodara Division of
the Western Railway ;

(b) whether the survey was up-dated
some time in 1981-82; and

(¢) the action taken thereon ?)

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) A Traffic
Survey of Chhota Udepur-Pratapnagar
Section for conversion into Broad Gauge was
carried out in 1971-72.

(b) Yes, Sir.

(c) This project is not justified for con-
version due to the unremunerativeness of the
project and severe constraints of r:sources,

Electrification of Rafl Lines in Western
Railway

2662. SHRI RANJITSINGH GAEKWAD;
Will the Minister of RAILWAYS be pleased
to state ;
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(2) whether electrification of 'Railway
lines in the Western Railway has been
completed ;

(b) if not, the details of the lines that
remain to be electrified ; and

(€) when those lines are likely to be
electrified ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) and (c) Entire Delhi-Bombay route
bas been taken up for electrification.
Sections upto Bayana from Delhi side and
upto Ratlam from Bombay side have already
been celectrified. The eleetrification of
Bayana-Ratlam (of Delhi-Bombay route)
which is likely to be completed in 1987, and
Nagda-Bhopal  section is  presently 'in
progress. There is no proposal to electrify
any other section of Western Railway under
the present programme.

(Translation]

Cancer Cases Among Women in Urban
And Rural Areas

2663. SHRI PARASRAM BHARDWAIJ:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Union Government have
conducted any survey to find out the
pumber of women suffering from cancer ;

(b) whether it is a fact that the indicence
of cancer in women is more in rural areas
than in cities ; and

(c) the steps being taken by QGovern-
ment for treatment and prevention of cancer ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE): (a) No Survey has been
conducted to find out the number of women
suffering from cancer. However, National
Cancer Registry Project of the Indian Council
of Medical Regearch has been generating data

/
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on cancer in both males and females since
1982, Based on information available from
Population Based Cancer Registries at
Bangalore, Bombay and Madras the crude
incidence rate of cancer is 73 per 100,000
females in the period 1982—84. Based on
this figure, it is estimated that 275,100 women
develop cancer each year. At g given point
of time 825,300 women are likely to be
suffering from cancer in India.

(b) Figures on All India basis comparing
rural and urban cancer incidence is not
available. Based on information ganerated
in the early 970s by Cancer Research Insti-
tute, Bombay at Alibagh Taluk of
Maharashtra, annual cancer incidence was
40 per 100,000 females compared to 67.4 per
100,000 women in Bombay in 1972.

(c) The Government had initiated Cancer
Research an Treatment Programme in 1975
which is still in operation. Under this
programme 10 Regional Cancer Centres have
been set up at Ahmedabad, Bangalore,
Bombay, Calcutta, Cuttack, Delhi, Gaubhati,
Gwaljor, Madras and Trivandrum. Among
them the Regional Cancer Centre at Bombay
is under the administrative contro! of the
Department of Atomic Energy. All these
centres are providing not only npecessary
information on the primary prevention of
cancer particularly tobacco related cancers
but also providing necessary services for
carly diagnosis and treatment of cancer of
the uterine cervix and other cancers.

Apart from this the Government of India
in the Ministry of Health and Family Welfare
also provides Central assistance for Cobalt
Therapy Units and for setting up of early
cancer detection centres and provides Central
assistance of Rs. 1200 lakhs and Rs. 50,000
respectively. Apart from this- the Indian
Council of Medical Research has set up
Population Based Cancer Registries at
Bangalore, Bombay and Madras and Hosp: -
tal Tumour Registries at Chandigarh,
Dibrugarh and Trivandrum.

Diversion of National Highway No. 9
Qutside Amravati City
2664. SHRIMATI USHA CHOUDHARI:

Will the Minister of SURFACE TRANS-
PORT be pleased to state ;
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(a) whether there is any scheme to divert
the National Highway No. 9, which passes
thsough Amravati City at present outside
Awmravati City in Maharashtra ; and

(b) if so, the details thereof including
the progress made in its implementation ?

THE MINISTER OF STATE OF THE

MINISTRY OF SURFACE TRANSPORT -

(SHRI RAJESH PILOT) : (a) and (b)
Amravati City is located on National High-
way No. 6 (Nagpur- Akola Section) and not
on National Highway No. 9. The proposal
for construction of 17.47 kms. long combined
byepass around Amravati and Badnera towns
has been approved and an estimate amoun-
ting to Ks. 28.21 lakhs sanctioned for land
acquisition. As per latest report, about 50%
land has been acquired. Further works can
be considered for sanction only after all the
land is in possession.

Sewagram Express Between Bombay and
Nagpur

2665. SHRIMATI USHA CHOUDHARI:
Will the Minister of RAILWAYS be
pleased to stats :

(a) whether the Railway administration
bad made any announcement for introducing
Sewagram Express between Bombay and
Nagpur on the occasion of Gandhi
Jayanti ; and

(b) if so, the progress made in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir,

(b) Does not arise.

Maurtizapur—Dayapur Metre Gauge Line
in Akola and Amravati District

2666, SHRIMATI USHA CHOUDHARI:
Will the Minister of RAILWAYS be pleased

to statate :

() the oumber of such metre gauge
lises in the country which were owned by

the East India Company ;
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(b) the authority responsible for their
improvement and maintenance ; and

(c) whether any scheme is being formu-
lated for improvement of Murtizapur-
Dayapur metre gauge railway line in Akola
and Amravati District ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI '
MADHAVRAO SCINDIA : (a) and (b)
Sir, the details of Railway lines owned by
East India Company are not available.

(¢} Sir, we are not aware of such a
metre gauge line on the Indian Railway
system. However, there is a privately-
owned Narrow Gauge line between Murtaja-
pur and Achalpur which passes through a
place called Daryapur (the nearest station
being Banosa). This Railway line is
already being worked by the lndian
Railways. There s no scheme for
upgradation /improvement of the line,

Settiag up Airstrip at Amravaty

2667. SHRIMATI USHA CHOUDHARI:

‘Will the Minister of CIVIL AVIATION

be pleased to state

(a) whether a scheme for the setting up of
an Airstrip in Amravati city in Maharashtra
bas been sent for the approval of Union
Governmaent ; and

(b) if so, the reasons for the delay in
granting approval ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER): (a) A proposal for
development of an airstrip at Belora, District
Amravati, by the State Government at their
own cost, has been received by the
National Airports Authority.

(b) As required by the State' Govern-
ment, consultancy service is being provided
to them by the Nationsl Airports Authority,
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Accident of 92 DN Muzzaffarpur-Tata
Janata Express

2668. SHRI KALI PRASAD PANDEY:
Will the Mibister of RAILWAYS be pleased
to state :

(a) the nymber of persons killed and
injured in the accident of 92 Down
Muzzaffarpur-Tata Janata Express near
Uziapur Railway Station in Sonepur Division
on North Eastern Railway on 21st October,
1986 ;

(b) the details regarding relief measures
undertaken :nd compensation paid to the
dependents of those killed and injured ; and

(c) the cause of the accident and the
action taken against the persons held
responsible for the accident ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Three
passengers lost their lives apd two received
simple injuries,

(b) Railway and Civil doctors rushed
by road and rendered medical aid,

Ex-gratia payment was made the same
day and compensation will be paid when
decided by the Court.

(c) Due to failure of the driver to stop
the train short of the starter signal, which
was displaying red aspect. Driver and
First Fireman have been placed under
suspensjon.

. [English]

Rallway Over Bridges at Cuddalore,
Uduntalpet and Punroti

2669. DR. P. VALLAL PERUMAN :
Will the Minister of RAILWAYS be pleased
to state :

(a) whether there is a proposal under
consideration to construct over-bridges
across the railway track each ia Cuddalore,
Udumalpet and Punroti  and
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(b) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE

MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) Wo
proposal for construction of road over

bridges at Cuddalore, Udumalpet and Panruti
is under the consideration of tbe Railways.

(b) No proposil has been sponsored by

‘the State Government/Local Authority in

this regard.

Investments and Earnings from Major
Irrigation Projects

2670. SHRI C. JANGA REDDY :
DR. A. K. PATEL :
Will the Minister of WATER RESOURCES
be pleased to state:

(@) the total investment on major
irrigation projects and the average yearly

maintenance expenditure incurred thereon ;
and

(b) the annual return from these
projects during each of the last three years ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a)and (b) The investment on

major and medium irrigation projects upto
end of VI Plan was about Rs. 15,080 crores.
Yearly maintenance expenditure on major
projects and ancual returns thereon is not
maintained at the Centre,

Speedy Clearance of Irrigation Project

» 2671. SHRI G, S. BASAVARAIJU :
SHRI H. N. NANJE GOWDA:
Will the Minister of WATER

RESOURCES be pleased to state :

(a) whether it is a fact that he has
asked the State Governments to speed up
the work of preparation of project reports
to ensure quick scrutiny and speedy clearance
by the Central Water Commission ; and

(‘f) if so, how many States have so far
submitted their proposals to the Centre for
clearance ? :
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MINISTER OF WATER
SHANKARA-

THE
RESOURCES (SHRI B.
NAND): (a) and (b) The National
Conference of Irrigation and Water
Resources Ministers of States and Union
Territories bheld in July, 1986 felt that
improvement in project preparation at the
State level is an essential step to reduce the
time taken for clearance at the Centre, and
recommended that the projects should be
comprehensively prepared on an integrated
basis by a multi-disciplinary cell before
sending them to the Centre.

Blinds in Queue for Cornea Grafting
Operation

2672, SHRI G.S. BASAVARAJU :
SHRI S. M. GURADDI :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether one out of every fourth
blind in India can see after Cornea grafting
operation ;

(b) if so, whether it is a fact that most
of the people are unwilling to .donate their
eyes after death and even if they donate
eyes, their relatives would not allow them
to be removed due to sentimental reasons ;

() what is the total pumber of blinds
who are in queue to receive cornea grafting
operation ; and

(d) whether the authorities concerned
are not in a position to impiement the
scheme because of shortage of eyes donated
after death in lndia and what are the
measures that Government propose to take
to deal with the situation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)J
KHAPARDE) : (@) According to last
survey of Indian Council of Medical Research
the number of persons suffering from
plindoess due to Corpea is 2.5 million.
509 of the Corneal blind can be benefited
by Corneal grafting opsrations.
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(b) to (d) Laws of the land permit only
voluntary donation of eyes. Traditions,
religion and sentiments come in the way of
eye donations. Eye donation movement
through mass-media has been intensified.
The Voluntary Organisations are also playing
a very important role in creating awareness
for donation of eyes and in collection of
: Eye Bank infrastructure
is being strengthened in a phased manner,
96 Eye Banks are targetted for support during
the 7th Plan period out of which 24 are
being strengthened during 1986-87. No
estimate regarding total oumber of blind
waiting for corpeal grafting operations is
available.

Toll Linked Highway Construction projects

2673. SHRI G. S. BASAVARAJU :
SHRI H. N. NANJE GOWDA :

Will the Minister of SURFACE TRANS-
PORT be pleased to state :

(a) whether a decision has since been
taken by Government on the provosals of
p.artly financed toll linked highway construc-
tion projects by private parties ;

(b) if. so, whether Government propose
to st?rt with two or three such projects on
experimental basis ; and

(c) if so, the details thereof ?

‘THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) to (¢)
Keeping in view the limited resources and
huge requirements of the ever-increasing
traffic, the Government of India intended to
selectively involve the private sector for
taking up certain types of schemes on
National Highways. For this purpose
suitable proposals were invited from the
private sector with certain guidelines.

A few private parties have come forward
with their proposals for financing only two
highway projects, that too with certain issues
of concessions, loans and guaranices ete,
which are not acceptable to the Goverument,
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Recommendation for Separate National
Medical and Health Edacation Policy

2674. SHRI G.S. BASAVARAJU :
SHRI H.N. NANJE GOWDA :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether an expert committee set up
by the Health Ministry has recommended
formulation of a separate National Medical
and Health Education Policy ;

(b) if so, whether and Interim report
has beea submitted by the Committee ;

(c) if so, what are the maio points and
recommendations made in the interim report;
and

(d) whether Government have examined
all the points mentioned in the Committee’s
report and by what time the Committee’s
suggestions are likely to be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SARO)
KHAPARDE) : (a) to (d) The National
Health Policy approved by both Houses of
Parliament lays down that separaté National
Medical and Health Education Policy should
be formulated.

The Government had set up a Committe®
under the Chairmanship of Prof. J S. Bajaj,
of AIIMS to determine the manpower
requirements in the medical and allied health
related areas and to make definite
recommendations  regarding creation of
additional training facilities. The Committee
the submitted an interim report reccommending
introduction of health related vocational
courses at the plus two stage. Action on
the report of the expert committee would be
taken only after its final report is received
by the Government.

Floods in Godavarl
2675. SHRI E. AYYAPU REDDY:

will the Minister of WATER RESOURCES
be pleased to state :
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(s) whether there were unprecedented
fioods in the river Godavari during August,
1986 ;

(b) what was the estimated flow of flood
water at Dhaleshwar Anicut in Andhta
Pradesh ; .

(c) whether the unprecedénted floods
bave caused a vast devastation in the districts
of East Godavari and West Godavari in
Andhra Pradesh ;

(d) whether there are any plans to
control floods in Godavari river ;

(¢) whether diversification of Godavari
flood waters to the Krishna delta by
constructing a barrage at Kolavaram would
serve the triple purpose of flood control,
irrigate Krishna delta aod augment the
supply of water to growing industrial town

of Visakhapatnam by means of navigation
capal ; and

(f) if so, whether immediate sanction
would be given for the proposed Kolavaram
Project of Government of Andhra Pradesh ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Yes, Sir.

(b) Approximately 90,000 cumecs

(Tentative assessment).

(c) Flood waters flowing through the
breaches in the embankments coupled with
heavy rains and slow drainage caused sovere

damage in the Districts of East and West
Godavari.

(d) The plans to control floods in
Godavari river are to be formulated by the
State Government,

(¢) and (f) The Polavaram Project report
submitted by the Government of Andhra
Pradesh to the Centre for clearance is a
multi-purpose Project for irrigation, hydro-
power generation, navigation and water
supply to Visakhapatnam Steel Plant. In
addition, it contemplates diversion of 80°
TMC of Godavari waters to Krishna
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.However, po flood control bepefit is
envisaged in the Project. The Clearance to
the project will be considered after issues
relating to the inter-State aspects, revised
power planning, environmental aspects and
irrigation planning are settled.

Air Taxi Service

2676. SHR1 E. AYYAPU REDDY :
SHRI MOHANBHAI PATEL :

Will the Minister of CIVIL AVIATION
be pleased to state :

(a) whether there are proposals to start
Air Taxi service in the country ;

(b) if so, what type of aircraft are
likely to be used for Air Taxi service ; and

(c) whether Air Taxi scrvice will be
operated by the Indian Airlines or whether
it will be handled by private entrepreneurs
for operating services ?

THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER) : (a) Operation of
Air Taxi Services in the country has been
permitted by the Governmeant.

(b) Only twin-engined fixed wing air-
craft with a seating capacity not exceeding
10 persons in case of aircraft manufactured
abroad but already available in India, and
19 in cases of aircraft manufactured in India,
would be allowed to run Air Taxi.

(©) Any citizen of India, or group of
individuals of India nationality, or public
sector undertakings of the Government of
India/State Governments shall be eligible to
apply for Air Taxi Operating Certificate.

Meetings held by All india Water Resources
Councf]

2677. SHRI E, AYYAPU REDDY :
Will the Minister of WATER RESOURCES
be pleased to state :
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(a) how many meetings of the National
Water Resources Council were held since its
constitution ; and

(b) whether any plaos bhave been
formulated by the above Council for
optimum use of water resources ?

THE  MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : ‘(a) and (b) The National Water
Resources Council held its first meeting in
October 1985 and the group of Ministers
constituted by it have prepare a draft
National Water Policy document which is
proposed to be placed before the next
meeting of the Council.

Koraput-Rayagada Railway Line

2678, SHRIMATI JAYANTI PATNAIK :
SHRI RADHAKANTA DIGAL :

Wiil the Minister of RAILWAYS be
pleased to state :

(a) the original estimated cost of cons-

truction of Koraput-Rayagada railway line
in Orissa ;

(b) the amount spent on the construction
of that line so far.

(c) the target date set for the completion
of that line ; and

(d) the progress made so far 7

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) : (a) Rs, 112.10
Crores.

(b) Expenditure upto March 1986 is
Rs. 34 crore approx. Outlay for 1986-87 is
Rs. 20 crores, '

(c) The completion of the line will

., depend on the availability of resources in the

coming years.

(d) Phase I from Koraput-Machiliguda
(20 kms.) completed in December, 1985. The
<;umuhtive progress upto October, 1986 {3

2%.
“
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Appointment of Women Teachers in Primary
Schools

2680. SHRIMATI JAYANTI PATNAIK @
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the states where the Centrally
sponsored scheme viz., § appcintment  of
Women Teachers in Primary Schools has

been implemented : .

(b) the basis of sharing the cost of the
scheme by Union Government and the con-
corned States at present ;

(c) whether such scheme is proposed to

be funded entirely by Upion Government ;
and

(d) if so, the year from which such cent-
percent funding would be considered ?

THE  MINISTER OF HUMAN
RESOURCE DE VELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMHA
RAO) : (@) The Centrally sponsored
scheme of Appointment of Women Teachers
is ur.der implementation in nine educationally
backward States, viz.,, Andhra Pradesh,
Assam, Bibar, Jummu & Kashmir, Madhya
Pradesh, Orissa, Rajasthan, Uttar Pradesh
and West Bengal.

(b) The basis of sharing the cost is
80 : 20 between the Ceptre and the States.

(¢) There is no such proposal at present,

(d) Does not arise.

Personal Promotion Scheme fn the Universities

2681. SHRI1 VIRDHI CHANDER JAIN :
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) whether it is a fact that personal
promotion scheme has been introduced in
ludian Universities ; et
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(b) if so, what minimum qualification
and criteria bave been laid down to promote
teacher in various faculties of the
Universitios ;

(c) the details of the teachers who have

been promoted with their respective
qualifications ; and

(d) wbether it is a fact that due to
persoral promotion scheme, the standard of
teachipng is deteriorating ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO): (a) and (t) The UGC had for-
mulated a merit promotion scheme for
teachers in Universities and Colleges for
The
objective of the Scheme is 1c(cognition of
outstanding work done by tcachers and
pioviding them jicasonakble oppertunities for
professional advancemen!t. According to the
guidelines for implementation of the scheme,
Lectureis abd Readers in the Universities
with 8 years experience in their respective
grades could be prcmoted to the posts of
Readers and Professors respectively, on the
basis of merit adjudged after an assessment
of their work and contributions. In colleges,
such promotions could be made to a Selec-
tion Grade for Lecturers, which is equivalent
to that of Reader. In both cases, the higher
posts held on such promotion are persopal to
the incumbents, and the maximum number
of such promotions at any given time should
pot exceed 1/3 of the total number of posts
in the cadre from which promotions are
made. The Scheme was circulated to the
Universities for implementation with the
approval of the concerned state Govern-
ments.

‘ (¢c) The details of all teachers promoted
in the Universities and Colleges which have
implementcd the Scheme are pot available.

(d) Views have been expressed In some
quarters that the manner of implementation
of the Merit Promotion Scheme in some
cases have led to an expectation that such
promotions should be based on the length of
service,
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Suburban Traln Services in Bombay

2682. SHR1 GURUDAS KAMAT :
Will the Minister of RAILWAYS be pleased
j0 state

(a) the proposals to improve the subur-
ban train services in Bombay both under
Central and Western Railways ;

(b) the time by which the new rakes are
expected to be provided to facilitate runniog
of more trains to avoid congestion ; and

(c) 'whether the toilets on railway plat-
forms had been demolished, if so, whether
these are proposed to be reconstracted ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) = (a) The
Railways have planned to rep'ace overaged
EMU rakes with oew ones, deploy high
density trains, run more services and do trials
with longer trains.

(b) In 1986-87, 14 rakes and in 1987-88,
10 rakes are proposed to be provided.

(©) Yes, Sir. There is no proposal to
reconstruct them because of their misuse in

the past.

[Trenslation]

Gosl Khurd [rrigation Project

2683. SHRI VILAS MUTTEMWAR :
Will the Jinister of WATER RESOURCES

be pleased to state :

(a) the present position in regard to
Gosi Kburd irrigation project of Bhandara
district of Mabarashtra and the time by
which it is likely to be completed ;

(b) the target set for the completion of
this project and the reasons for delay in

completing it ;

(6) the amount spent thereon so far and
the amount yet to be spent ; and
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(d) the steps being taken for its early
completion ?

THE MINISTER OF WATER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) The project report on Gosi-
khurd Project estimated to cost Rs. 372,22
crores was received in the Central Water
Coummission in December, 1983 and is under
examination, to establish its techno-economic
viability, The latest estimated cost indicated
by the State Government is Rs. 464.82
crores. '

(b) - According to the State Government,
the project is planned to be completed in
cight years time from the date of commence-
ment,

{c) As per information contained in the
Annual Plan document of the State, an
amount of Rs, 2.09 crores has been spent on
preliminary works upto March, 1986.

(English)
Achievements of Natlonal Sports Pelicy

2684. DR. X.G. ADIYODI: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state :

(a) the achievements of Resolution on
National Sports Policy adopted to develop
sports in the country ;

(b) whether there is any proposal to
introduce physical calture Schools for the
development of sports in the country ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCES
DEVELOPMENT (SHRIMATI
MARGARET ALVA) : (&) In pursuance
of the adoption of Resolution on National
Sports Policy, Government have provided
greatly increased allocations for promotion
of sports in the Seventh Five Year Plan,
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The allocation in the Seventh Plan is Re. 200

crores for promotion of sports as against the
Sixth Plan allocation of Rs. 14.73 crores.
New schemes for promotion of sports like
incentives scheme for promotion of sports
and games in schools through prize money,
the national sports talent search contest,
special awards to sportspersons winning
medals in international competitions and
many other new schemes have been approved
for implementation. The ongoing schemes
have been expanded. There is also now

greater coverage of sports on the electronic
media.

(b) and (c) Many State Governments are
already runniog sports schools for develop-
ment of sports. A scheme of adoptions of
schools for development of sports has been
launched by Sports Authority of India and
another scheme of sports hostgls has been
started by Netaji Subhas National Institute
of Sports in this context.

Survey regarding expansion of Calicat
Rallway Station

2685. DR. K.G. ADIYODI : Will the
Minister of RAILWAYS be pleased to state:

(a) whether any survey has been con-
ducted about the requirement for expansion
of the Calicut Railway Station ;

(b) if so, the details thereof and the
action taken on the same ;

(c) whether any funds are being allotted
for expansion and moderpisation of the
Cslicut Railway Station ; and

(d) if so, the details thereof including
the amount sanctioned and spent so far ?

THE MINISTER OF STATE OF THE
MINISTRY OF  RAILWAYS
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b The following works have been
identified : —

({) Covering over Goods Shed Platform:

(i) Additional accommodation in Goods
Shed : :
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(iii) Heavy Duty flooring en Main
Platform,

(iv) Covering over Second Platform.
(c) Yes, Sir.

(d) An amount of about Rs. 3.65 lakhs
is intended to be spent in 1986-87.

Decline in Moral and Educational Standards
of Students

2686. DR. K.G. ADIYODI : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whether Government are aware of
the views expressed widely by eminent
educationists and publicmen that of late there
is a great decline in the moral and
educational standards of the students in
colleges and in Universities ; and

(b) if so, the reason for this trend and
the remedial steps being taken ?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARE (SHRI P. V. NARASIMHA
RAO) : (a) and (b) Yes, Sir. These
concerns are reflected in the National Policy
on Education—1986 which provides for
laying down the minium levels of learning for
each stage of education ; provision for
minimum facilities in the Unlversities and
Colleges ; regulation of admission according
to capecity ; adjoustments in the curricula in
order to make education a forceful tool for
the cultivation of social and moral values ;
etc. The Programme of Action to implement
in
August, 1986 envisages a series of measures
for improving the physical facilities in
various institutions, remodelling the courses .
and curricula, training and orientation of
teachers, oic. to achieve these objectives.

Delki Transport Corporation Bus Queue
Shelters

2687. SHRI MOOL CHAND DAGA :

. Will the Minister of SURFACE TRANS-

PORT be pleased to state
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() whether it is & fact that Delhi
Transport Corporation introduced queue
gystem for commuters at the bus stops ; .

(b) if so, the amount spent towards (i)
painting of boads/plates, (ii) fixing of boards,
(iii) getting the slogans|couplets written and
their number/type ;

(c) how far Delhi Transport Corporation
succeeded in its effort ; .

(d) whether there are a number of bus
stops where there is no bus queune shelters ;

and

(¢) if so, the number ' thereof and the
reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : Yes, Sir.

(b) Rs, 21579.52.

(c) The result of the drive to introduce
queus system was satisfactory.

(d) Yes, Sir.

(e) Out of 3585 bus-stops, the shelters
at 1541 bus-stops have already been cons-
tructed, leaving the balance of 2044 bus-stops.
Of these, the work on additional 400 tus-
stops has been taken up. The provision of
bus-shelters is a continuing process.

Stoppage of Bangalore Delhi Air Service
Via Pune

-

2688. SHRIMATI BASAVARAJESWARI:
Will the. Minister of CIVIL AVIATION
be pleased to state :

(a) whether the air service between
Bangalore and New-Delhi Via Pune has
been stopped

(b) if so, by what time the running on
this route would resume ; and

has been

"~ (c¢) what aiternate arrangement
the air

made for the passengers till
service is restored ?
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THE MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION (SHR]
JAGDISH TYTLER) : (a) and (b) Yes, Sir.
The service had to be stopped due to the
closer of Pune airfield for Boeing-737
operations for undertaking runway re-
surfacing. This will be resumed after the
work is complete. .

(c) The alternate arrangements made are:

—

Passengers travelling Delhi-Pune
are provided convenient connections
at Bombay ;

—

A daily HS-748 service between
Bangalore and Pune ; and

A non-stop Airbus service for
passengers between Delbi and
Bangalore. '

MysoréBangnlore Rallway Line

2689. SHRIMATI BASAVARAJESW AR]

Will the Minister of RAILWAYS be
pleased to state :

(a) the stimated cost of construction of
broad gauge line between Mysore and
Bangalore ;

(b) the amount spent on construction
so far ; and

. (c) by what time the construction work
is expected to be completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Bstimated
cost for conversion of Mysore-Bangalore MG
:inelinto BG is Rs. 26.02 crore at 1984 price
evel,

(b) Rs. 6.86 crore upto October, 1986.

(c¢) Completion of the work will depend
on availability of resources for GQange
Conversions in the coming years,

Bangalore-Miraj Raflway Line

2690. SHRIMATI BASAVARAJESWARI:
Will the Minister of RAILWAYS be pleased
to state ; 2
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(a) the progress made in the construction
work of the Broad gauge railway line between
Bangalore and Miraj ;

(b) the details thereof ; and

_(¢) by whbat time the work is expected
to be completed ?

THE MINISTER OF STATE OF THRE
MINISTRY OF RAILWAYS (SHR1
MADHAVRAO SCINDIA) : (a) and (b)
Survey for the conversion of Bangalore-Miraj
and other connected branch lines was com-
pleted in 1984 and the project was not fund
to be financially remunerative.

(¢) Does not arise,

Supply of Vaccines, Iron and Folic Acid
Tablets and Vitamin ‘A° Solution

2691. SHRIMATI D.K. BHANDARI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state ¢

(a) whether it is a fact that in para 5.1.1
of Chapter XV of Annual Report for 1985-86
of the Ministry it has been mentioned that
the Department of Family Welfare procures
all vaccines, iron and folic acid tablets and
Vitamin ‘A’ solution and supplies to States
-and Union Territories ;

(b) if so, the demand of the above from
eachi State and Union Territory during
1985-86 ;

(c) whether it is a fact that full supply
has been made to Sikkim as per demand of
the State Government ;

(d) if not, the reasons thereof and in
case the same has beerd supplied in instal-
ments, the reasons thereof ;

(¢) whetber Government have made any
provision to supply the items as in (a) above

in excess quantity than the demand of State

to meet any emergency ; and

(f) if not, the reasons thereof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARRE (KUMARI SARQO]
KHAPARDE) : (a) Yes, Sir.

(b) The supplies are made according to
targets fixed for each State/Union Territory
every year.

(¢) Yes Sir.

(d) The question does not arise. The
supply has been made in one instalment to
Sikkim.

(¢) and (f) These supplies are not
meant for mesting the emergencies.

Sldlpgs Near Dbrangadhra (Gujarat)

2692. SHRI DIGVIJAY SINH : Will

the Minister of RAILWAYS be pleased to
state :

(a) whether Railways have agreed to
spend Rs. 1.50 crores as a “‘deposit work”
for laying a § kilo-metre Broad Gauge
siding near Dhrangadhra (Gujarat) ;

(b) whether any method has been
worked out for recovering this amount by
charging extra freight on the movement of
salt on this line ; and

(c) when this project is likely to be
completed ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) No, Sir.

(b) and (c¢) Do not arise.

Stoppage of Rajkot-Abmedabad Inter-
City Express Thangadh Station,

2693 SHRI DIGVIJAY SINH : will

the Minister of RAILWAYS be pleased to
state :'

(a) whether requests bave been received
for stopping the Inter-city Express train,
between Rajkot and Abhmedabad, at
Thangadh Station ;'
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(b) if so, wﬁether the request has been
acceded to ; and ‘

() if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) Yes, Sir.

(b) The stoppage of 153/154 Express at
Than has been provided from 19.11.1986,

(c) Does not arise,

Use of Weigh Bridges at Rallway
Stations in Western Rallway

2694. SHRI DIGVIJAY SINH : Will
the Minister of RAILWAYS be pleased
to state :

(a) whether weigh bridges are used by
the Railways at the stations of Surendranagar,
Thangadh, Dhrangadhra, Limbdi, Wankaner
and Morvi on Western Railway ;

(b) whether it is a fact that there are
over 600 industries using coal which are
served by these stations ; and

(c) if weigh bridges are not used how
do the Railways ensure that these industries
receive the quantity of coal and they
have paid for ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) A weigh
bridge is provided at Morbi and is in use.
The weigh bridge at Dhrangadhra is out
of order. There are no weigh bridges at
present at Surendranagar, Than Wankaner
and Limbdi.

(b) Such information is not maintained
~ by the Railways.

(c) Coal is loaded in collieries, and
wherever weighment facilities are available,
'coal wagons are generally weighed before
booking, Normally, coal wagons are not
weighed at the destinations by the Railways.
However, all possible precautions are taken
to deliver the loaded quantity to the

consignes,
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[Transiation)

Cinema Facility in Trains and Walting
Rooms

 2695. SHRI R. M. BHOYE : Wil the
Minister of RAILWAYS be pleased to state ¢

(a) whether there is any proposal to
provide cinema facility in trains as well as
in waiting rooms for long distance
passengers ; and

(b) if so, the deiailn thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise, in view of (a) above.

Overbridge at Raoi Bazar Rallway
Crossing in Bikaner

2696. SHRI MANPHOOL SINGH
CHAUDHAR){: Will the Minister of
RAILWAYS be pleased to state :

(a) whether a number of railway
crossings pass through Bikaner and the
people of Bikaner are making a demand
to construct overbridges at Rani Bazar
Railway crossing ;

(b) if so, whether railway department
have agreed to this demand ;

(c) whether Rajasthan Government have

. approved this railway bridge ; and

(d) if so, the time by which construction
of this overbridge is likely to be started ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) ; (a) Yes, Sir.

(b) Yes, Sir,
(c) No, Sir.

(d) After the fiaalisation of the plans
and estimate and acceptance to bear their
share of cost by the State Government, tha
construction work can be taken up.
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Dislocation of Traffic due to High Level

of Railway Tracks
2697. SHR1 MANPHOOL SINGH
CHAUDHARY : Will the Minister of

RAILWAYS be plcased to state :

(a) whether it is a fact that traffic has
been completely dislocated due to very high
level of railway track constructed at the
time of conversion of Surat Garh-Bikaner
line into Broad-Gauge, and temporary
crossngs have also been closed ; and

(b) whether there is any proposal under
congideration of Railway Ministry to make
suitable changes to facilities the movement
of farmers ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) (a) No, Sir

(b) Two additional level crossings are
being provided section.

Lift Irrigation Schemes on Indira Gandhi
Canal Project

2698. SHRI MANPHOOL SINGH
CHAUDHARY : Will the Minister of
WATER RESOURCES be pleased to state :

(a) whether it is a fact that in 1984,
Rajasthan Government approved five lift
irrigation schemes and Jaid down the founda-
tion stone on Indira Gandhi main Capal
and started digging work also with a view
to commence work on these schemes ;

(b) if so, the names of these five lift
irrigation schemes and the amount spent so
far on survey and digging work ;

(c) the amount sanctioned for these five
schemes separately ;

(d) whether Indira Gandhi Canal
Department have removed the inscriptions
made on the marble foundation stones of
Kolayat and Gajoner-Nagaur lift irrigation
schemes ; and

(e) if so, the reasons therefor ?

NOVEMBER 20, 1986

Written Answers 264

THE  MINISTER
RESOURCES (SHRI B. SHANKARA-
NAND) : (a) Yes, Sir. The State
Government took decision in 1983 to include
5 lift irrigation schemes in Stage II of
Project. Some earthwork was also
commenced on these lift schemes.

OF WATER

(b) The Lift irrigation schemes are :
Sabawa, Cajner, Kolayat, Phalodi and
Pokran. The details of the amount spent
so far are being collected from the State
Govcrnment,

(¢) The estimated cost of the 5 1lift
irrigation schemes is : Sahawa—Rs. 97.59
crores, Gajner—Rs. 50.36 crores, Kolayat—
Rs. 79.79 crores, Phalodi—Rs. 48.41 crores
and Pokran—23.76 crores.

(d) No, Sir.

(¢) Does not arise.

[English)

Dilapidated Cendition of Bhartharibari
Tombs in District Alwar, Rajasthan

2699. SHRI RAM SINGH YADAV :
Will the Minister f HUMAN RESOURCE
DEVFLOPMENT be pleased to state :

(a) whether an ancient monument
known as “Bhartharihari Tomb™ Jocated
within municipal area of Tijara Town,
District Alwar, Rajasthan is in a dilapidated
condition ;

(b) whether it is under supervision and

maintenance of the Central Archives
Department ;

(c) if so, whether sufficient financial
provision has been made to preserve and
protect the monument from decay ; and

(d) what measures Union Goverpment

have taken or proposed to take inm this
direction ?

. THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI P.V. NARASIMBA
RAO): (a) The ancient monument known
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s Bhartharibari Tomb at Tijara, District
Alwar, Rajasthan is a State Protected
mopument. The Department of Archaeo-
logy and Museums, Government of Rajasthan
bas informed that it is not in a dilapidated
condition,

(b) No, Sir.
(©) and (d) Do not arise.

Trust for Training and Development of -
Sportsmen

2700. SHRI P. M. SAYEED: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pileased to state :

(a) whether Government are aware that
" some public undertakings propose to establish
a trust for training and developing sportsmen
. and women, if so, the reaction of Govern-
ment thereto §

(b) whether Government have received
any suggestions in this regard ; and

(c) if so, the details thercof including
the public undertakings which propose to
contribute funds to such a proposed trust ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF YOUTH AFFAIRS
AND SPORTS AND WOMEN AND
CHILD DEVELOPMENT IN THE
MINISTRY OF HUMAN RESOURCE
. DEVELOPMENT (SHRIMATI
MARGARET ALVA) : (a) to (bj No, Sir.

(c) Does not arise.

Exploita tion of Ground Water in Bihar

2701, SHRI P. M. SAYEED : Will
the Minister of WATER RESOURCES be
pleased to state :

(a) whether a project to exploit ground
water in Bihar is being financed by the
International Development Association for
agricultural purposes ;

(b) if so, the amount of aid being
offercd and the location of the project ; and

(c) the precise benefits to be derived
from this project ?
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-THE MINISTER OF
RBESOURCES (SHRI B. SHANKARA-
NAND) : (a) and (b) Yes, Sir. World
Bank has approved a credit of US $ 68
million for the Bihar Public Tubewell Project
in 26 Districts of Northern Bihar.

WATER

(c) The precise benefits of the project
in terms of agricuitural production and
employment generation at full development
are estimated as follows ;—

(i) Command area to be = 4,47,000 ha.
served

(ii) Farm families to be ==
served

4’95,009 nos,

(iii) Increased food =

2,47,000 tons
production

per year

(iv) Generation of additio- =
nal farm employment

8 million man
days.

Fall in Freight Traffic

2702. SHRI BALASAHEB VIKHE

PATIL ;
SHRI RADHAKANTA DIGAL:

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that there has
been a substantial shortfall in railway freight
in July and August, 1986, resulting in wiping
out the excess loading in the preceding three
months and also making the Railways miss
the target for the five months ;

(b) if so, the quantum of shortfall as
compared to last year and the total loss of
traffic by Ruilways during the period between
June and October, 1986 ;

(c) the reasons thereof and which Zonal
Railways have failed to keep the target ; and

(d) whether the Railway Ministry bave
any proposal to make up the loss in the
freight traffic, if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHR]
MADHAVRAO SCINDIA) : (a) There
has been slight shortfall in loading vis-a-vis

4
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the t‘arget in July and August, 1986 due to
less offer of traffic from certain sectors, but
Railways are still above the target due to the
excess loading done in the earlier period.

(b) There has been no shortfall in
loading as compared to last year.

The loading during the period June to
October, 1986 is slightly less by 0.68 million
tonnes as compared to the target, or just
about half a per cent. It is, however,
higher by 4.23 million tonnes when compared
to the loading during the corresponding
period of last year.

(c) The slight shortfall is due to less
offer of programmed bulk traffic, mainly on
the South-Eastern, Central and Southern
Railways,

(d) The railways have lifted other
traffic to make good the shortfall in certan
sectors, and, due to this thz overall leading
is much higher than last year. The freight
performance is reviewed on a continuous
basis at different levels to optimise loading.

Derailment of Engine of Bangalore-
Madras-Bombay Janata Fxpress in
South Central Railway

SHRI DHARAM PAL SINGH
MALIK :

SHRI SUBHASH YADAV :
Will the Minister of RAILWAYS be
pleased to state :

2703.

(a) whether the engine of the Bangalore-
Madras-Bombay Janata Express derailed on
27 October, 1986 between Narayanpet Road
and Lingiri Stations in the Guntakal
Division of the South Central Railway ;

(b) if so, the causes of the derailment ;
anq

(c) the action taken against the persons
found responsible therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHl.lI
MaDHAVRAQO SCINDIA): () Yes, Sir.
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(b) and (c) The derailment occurred due
to rail fracture. As thisis a case of track
failure, no person has been found
responsible,

Modernisation of Bogies and Coaclies

2704. SHRI SOMNATH RATH : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether Government have surveyed
the conditiion of passenger coaches - in
Express trains plying on the REast Coast
of India ; and

(b) the steps being taken to mocernise
passenger bogies in trains which run from
Howrah to parts of Orissa ? ,

THE MINISTER OF STATE OF.THE
MINISTRY OF RAILWAYS (SHRI

MADHAVRAO SCINDIA) : (a) The
Railways have an established system
for inspection of all coaches. Coaches

are inspected according to a set schedule.
starting from inspection after every trip
followed by other periodical schedules.
During these inspections all aspects including
coach cleaning, water filling, replacement of
deficient passenger amenities and safety
fittings are properly attended to. These
inspections are further supplemented by
inspections at officers’ and inspectors’ level.
These schedules are also being followed for
Express trains plying on the East Coast of
India.

~

(b) Every effort is being made to ensure
that coaches in this section are maintained
in-good condition.

(Translation]

New Railway Line from Lohardaga to
Tori and Conversition of Ranchi-Lohar -
dags Railway Line into Broad Gauge

2705. SHRI SHIV PRASAD SAHU :
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred
Question no. 5143 on 3 April. 1986 regarding
Survey of pew Railway line from Lohardaga
to Tori and conversion of Ranchi-Lobardaga

railway line into Broad-Gauge and state s
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(a) whether the survey work for laying
a new rail line from Lohardaga to Tori
after converting narrow gauge line from
Ranchi to Lohardaga into Broad Gauge line,
has since been completed ? and

(b) if so, the results thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) No, Sir.

(b) Does not arise.

[English]
Travel Concession to Accredited Newsmen

2706, SHRI SAIFUDDIN CHOWDHARY:
Will the Minister of RAILWAYS be pleased
to state :

(a) whether travel concession is to be
given shortly to accredited newsmen ;

(b) if so, the category of newsmen to
get such facilities ;

(c) whether this facility is proposed to
be extended to the newspapermen only or it
is 10 be extended to the newsmen of
magazines and periodicals also ; and

(d) whether vernacular newsmen are to
be covered under such facilities ; if so, the
details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA) : (a) and (b)
Travel concession, both in First and Second
classes, is alrcady available for all newsmen
accredited to the Central and State Govern-
ments. However, with effect from: 11.9.1986
the element of concession has been increased
from 15% to 25% in 1st Class.

(c) and (d) Accredited newsmen of
both English and Vernacular newspapers,
. magazines and periodicals are alrcady
entitled to the existing concession.

Letter From Port Engineering Sramik
Union Howrah
2707 SHR1I HANNAN MOLLAH :

Will 'the Minister of SURFACE TRANS-
PORT be pleased to state ;
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(a) whether Government have received
any letter from the Engineering Sramik
Union, Howrah ;

(b) if so, the issues raised in that
memorandum ;

(c) whether Government have examined
it and if so, what the findings ; and

(d) the steps Government have taken
or propose to take in this regard ?

THE MINISTER OF STATE OF THRE
MINISTRY OF SURFACE TRANSPORT
(SHRI RAJESH PILOT) : (a) No, Sir.

(b) to (d) Does not arise.

Medical Facilities for Employees Residing
in North Pitampura,New Delhl

2708. SHRI1 JAGDISH AWASTHI:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether Government propose to
provide medical facility to employees of
Ceptral Government residing in North
Pitampura, Delhi and nearby colonies ; "

(b) if so, the time by which the CGHS
dispensary is likely to be opened in these
areas ; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ
KHAPARDE) : (a) Central Government
employees residing in North Pitampura are
availing medical facilities through CGHS
dispensary, Shakurbasti,

(b) and (c) A basis conceptration of
2000-25000 Central Government employees
within & radius of 3 km is required for
opening a new CGHS dispensary in an area.
New dispensaries will be opened in North
Pitampura and nearby colonics as soon as
the criteria regarding number of Central
Government employees is fulfilled, subject
to availability ofresources. -

S s s e
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SHRI BASUDEB ACHARIA
(Bankura) : Please allow us one by one.

SHRI SAIFUDDIN CHOWDHARY
(Katwa) : You do not look to this side-

MR. SPEAKER : I always look to this
side, Who is going to speak ?

SHRI BASUDEB ACHARIA : Certain
crucial findings of the Central Burean of
Investigation into Bhopal gas tragedy have
been communicated to the mapagement of
the Union Cirbide, although investigations
bave not yet been completed. It is a very
serious matter.

MR. SPEAKER : I bhave already
received your npotice and it is a very
serious matter. I will look into it and
find out whether this is a fact or not.

SHRI SOMNATH CHATTERIJERB
(Bolpur) : There is a deliberate attempt to
pass on the responsibility.

MR. SPEAKER : We will see to it.

SHRI SOMNATH CHATTERJEE : We
have given notices.

MR. SPEAKBR : I have received today
and 1 will look into it.

SHRI SOMNATH CHATTERIJEE
Barlier also I gave notice.,

SHRI SAIFUDDIN CHOWDHARY :
We have been raising it for some days and
the same kind of reply we are getting.

SHRI SURESH KURUP (Kottayam) :
The Government should at least tell this

House.....

[Translation)

MR. SPEAKER : I had sent for you
yesterday.

272
[English]

I have got information which I w?ted to
convey to you— )

[ Translation]

—but you did not turn up,
best to locate you.

I tried my

[English]

SHRI SURESH KURUP : That person
came and told me that after the hearing in
the court, the Minister will make a state-
ment, At least he should come before
this House and tell what steps the Govern-
ment are taking ?

[Transiation]

MR. SPEAKER : We are doing the
needful. 1 shall discuss with you,

[Englisk]

We shall do it. We shall not leave it.
We are not going to leave it. Do not
worry. I have got it.

SHRI SOMNATH CHATTBRIJEE :
Ask the Government to take it very
seriously.

[ Translation)

MR. SPEAKER : I will look into it.

[English]

We will do it.

[ Translation]

SHRI V. TULSIRAM (Nagarkurnool) :
Mr. Speaker, Sir, it is a very important
issue. Two days earlier we had a discus-
sion on terrorists in the House. Police
officers and coastables are being killed
there. What is the meaning of such a
discussion ?
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MR. SPEAKER : It will sorve ‘the
purpose.

SHRI V. TULSIRAM : Some special
measures shou'd be taken. They are
killiog the police officers.

MR. SPRAKER : That is very bad.

[English]

SHR1 T. BASHRER (Chirayinkil) :
You had agreed to a discussion on our
poor performance in the sports field.

[Tarnalation)

MR. SPREAKER : We shall do it.

[Bnglish)

SHRI T. BASHREER : Yesterday IOA
decided not to send our sportsmen to the
pext Olympics,
very serious.

Translation]
MR. SPEAKER : We sball fulfill the
promise.

[English]

SHRI T. BASHEER : Now they have
submitted a report. I think you should

do it.

MR. SPBAKER : We will fulfil the
promise,

[Translation)
1 shall cite an urdiu couplet

wo wayada ht kya Jo wafa ho gya

[ Buglish]

SHRI SURESH KURUP : In the Zero
~ Hous you are so kind today,

It is in their report. 1t is ~
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- DR. DATTA SAMANT (Bombay South
Central) : In the Zero Hour you are 3o
friendly today.

SHRI T. BASHEER : We appreciate
the stand you have taken today. You
must contioue with it, We all welcome it
and we congratulate you.

MR. SPBEAKER : It only depends upon
you Members. You behaved. So, I sm
very happy and T co-operate. When you
just all get up, more than fifty, I do not
know what to do, what to listen and whom
to listen.

SHRI BASUDEB ACHARIA : You
allow us one by one.

[Transiation)

MR. SPEAKER : 1 have no objection
in doing so.

[English]

I am here to help. 1 want to emphasise
what is important and we must discuss
everything which is of national interest.

- SHRI BASUDEB ACHARIA : This is
very important.

MR. SPEAKER : No problem. 1
agres and I have already taken steps, I
must find out the facts whether this is true
or not. Then we will see something. Why
not ? What are we here for ? If you can
just adopt this line, there is no problem.

12 06 hrs.
PAPERS LAID ON THE TABLB
{English]
Notifications under National High-
ways Act, 1956 and Major Port
Trust Act, 1963 and under Proviso
to article 309 of the Constitution

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACB TRANSPORT
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(SHRI RAJBSH PILOT :

I beg to lay on

the Table :~—

(1)

(2)

(3) A copy

A copy of the National Highways
(Amendmert) Rules, 1986 (Hindi
and English versions) published
in Notification No. S.O. 496 (E)
in Gazette of India dated the 20th
Augus', 1986 under sub section
(3) of section 9 of the National
Highways Act, 1956 [Placed In
library, See No, LT—3248/86)

A copy cach of the following
Notifications (Hindi end English
versions) under sut-section (4) of
sec'ion 124 of the Major Port
Trusts Act, 1963 :—

(i) G.S.R. 1123 (E) published in
Gazette of Jndia dated the
1st October, 1986 approving
the Mormugao Port Em-
ployces’ (Children’s Educa-
tion Allowance) (Amendment)
Regulations, 1986.

(ii) G.S.R. 1162 (E) published in
Gazette of India dated the
23rd October, 1986 approv-
ing the Madras Port Trust

"Gencral (Amendment) Re-

gulations, 1986.

[Placed in library. See No.
LT 3249/86]

each of the following
Notifications (Hindi and Boglish
versions) under proviso to article
309 of the Constitution :—

| (i) The Department of Surface

Transport (Transport Wing)
Cash Officer Recruitment
Rules, 1986 published in
No tification No G.S.R. 630
in Gazette of India dated the
16th August, 1986,

(i) The Ministry of Transport,
Department  of Surface

Transport (Staff Car Driver
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Notifications under Customs

Papers Laid 276

and Despatch Rider) Recruit-
ment Ruels, 1986 published
in Notification No. GSR.,

631 in Gazette of India:
dated the 16th August,
1986.

(ili) Tbe Ministry of Traosport,
Department of Surface
Trapsport (Transport Wing)
Internal Works Study Unit
(Junior Analyst and Research
Astistan') Recruitment Rules,
1986 published in Notifica-
tion, No G S.R. 649 in
Gazette of India dsted the
23rd August, 1986.

[Placed in library. See No.
LT 3250/86]

Act,

1962 and Ce:tral Excise Raoles,

1944

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI
B.K. GADHVD : I beg to lay on the
Table :—

(1) A copy of Notification No. G.S.R.

(2

1196 (E) Hindi and English
versions) published in Gazette of
India dated the 12th November,
1986 together with an explanatory
memorandum rescinding Notifica-
tion No. 389/76-Customs dated
the 2nd August, 1976 under
section 159 of the Customs Act,
1962.

A copy of Notification No. G.S.R,
1197 (B) (Hindi and English
versions) published in Gagette of
India dated the 12th November,
1986 together with an explanatory
memorandum making certain
amendment to Notification No,
132/86-Centrsl Excises dated the
1st March, 1986 s0 as to exempt
PVC  compovnds having o
specific gravity of 1.28 or moge
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from the psyment of central
excise daty subject to the condi-
tions specified in the notification,
issued under the Central Bxcise
Rules, 1944,

[Pleced in library.' See No. LT

3251/861]
12 .07 pbrs.
MESSAGES FROM RAJYA
SABHA
[English)

SECRETARY.GENERAL : Sir, I bave
to report the following measages received
from the Secretaiy-Genmeral of Rajya

Sabha :—

(i) *In accordance with the Provisions
of sub-rule (6} of rule 186 of the
Rules of Procedure and Conduct
of Business in the Rajya Sabha,
I am directed to return herewith
the Estate Duty (Amendment) Bill
1986, which was passed by the
Lok Sabha at its sitting held on
the $th Novembe:, 1986, and
transmitted to the Rajya Sabha
for its recommendations and to
gtate that this House has no
recommendations to make to the
Lok Sabha in regard to the said

Bill.”’

(i) *‘In accordance with the provisions
of rule 127 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at its setting
held on the 18th November, 1986,
agreed without any amendment to
the Juvenile Justice Bill, 1986,
which was passed by the Lok
Sabha at its sitting held on the
10th November, 1986.>

(i) “In accordadce with the provi-
sions of rule 111 of the Rules of

pac. 218

Procedure and Conduct of Busle
ness in the Rajya Sabha, I am
directed to enclose a copy of the
Infant Milk Foods and Feeding
“"'Bottles (R egulation of Production,
Supply and Distribution) Bill,
1986, which has been passed by
the Rajya Sabha at its sitting beld
on the 18th November, 1986.?2

INFANT MILK FOODS AND

FEEDING BOTTLES (REGULA.

TION OF PRODUCTION,

SUPPLY AND DISTRIBUTION)

BILL, 1986—AS PASSED BY
"RAJYA SABHA

[English]

SFCRETARY GENERAL : Sir, I lay
on the Table the Infant Milk Foods and
Feeding Bottles (Regulation of Production,
Supplv and Distribution) Bill, 1986 as
passed by Rajya Sabha.

12,08 hrs.

PUBLIC ACCOUNTS COMMITTER

[English]
Action Taken Statements

SHRI E, AYYAPU REDDY (Kurnool) :
I beg to lay on the Table English and
Hindi an versions of the following
statements :

(1) Statement showing action taken by
Goveroment on the recommendas=
tions contained in Cnapter I and
final replies in respect of Chapter
V of 14th Report (8th Lok Sabha)
on Union Excise Duties~—Exemp-
tion of Goods falling under Tari
Item 68.
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{Shri B. Ayyappu Reddy]

¢ (2) Statement showing action taken by

: Government on the recommenda-

tions contained in Chapter I and

final replies in respect of Chapter

V of 189th Report (7th Lok

Sebha) on Procurement and

atilisation of 10.Ton Chassis and
Vehicles built thereon.

12,09 brs.

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

(Transtation]

Reported widespread epidemic of
encepbalitis in varfons parts of the
country

SHRI ZAINUL BASHER (Ghazipur) :
Mr. Speaker, Sir, I want to draw the
attention of the Minister of Health and
Family Welfare to the following matter of
urgent public importance and request that
he may make a statement thereon:

‘“‘Reported widespread epidemic
encepbalitis in various parts of the
country and the measures taken
by the Government to control this
disease.”

[English]

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI SAROJ KHAPAR.
DE) : Mr. Speaker, Sir, Japanese Encepha-
litis is a viral......

1. Assam

2. Andhra Pradesh
3. Bibar

4. Karnataka

S. Manipur

6. Tamil Nadu

Y. Uttar Pradesh

Total :

[ Tvansiation)

SHRIMATI VIDYAVATI J_HATUR-
VEDI (Khajuraho) : Mr. Speaker, Sir, the
hon. Minister is very proficient in Hindl.
The motion has been given in Hindi and
the reply shall also be given in Hindi.

[English)
MR. SPEAKER : ] am a democrat.

KUMARI SAROJ KHAPARDE ;" Mr.
Speaker, Sir, Japanese Encepbaslitis is a
viral discase transmitied principally by
mosquito .of Culex-vishnui group and also
other types of mosquitoes. The disease
spreads through mosquito bites. Usually
the infection is confined to birds, pigs and
cattle, The infection in man is picked up
by the mosquitoes, The mabp is the blind
end of the transmission. Man to man
transmission of Japanese Encephalitis does
pot occur, It is not contigious disoase and
does not spread by eating animal flesh and
drinking milk.

The infection causes acute inflamatory
discase of short duration involving parts of
brain spinal cord and meninges. It may
also manifest with sign of meningeal irrita-
tion i.e. headache, backache, neck rigidity
and high fever with loss of consciousness.
Death occurs usually due to cerebral
damage. Fatality ranges usually upto 60
percent.

According to the Jatest information,
total 1358 deaths due to Japanese Encepha-
litis have been reported during 1986 from
seven States viz. Assam, Andhra Pradesh,
Bihar, Karnataka, Manipur; Tamilnadu
and Utiar Pradesh in the country. State-
wise incidence is as under ;= ‘

Cases Deaths
897 385
1338 369
67 11
117 29
15 s
70 28
1549 $33
o ———
4053 1358
(S s————
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The following measure: are being teken

for

the coatainment of

Japanese

Bocepbalitis :—

1.

2.

3.

4.

7.

Directorate of National Malaria
Bradication Programme is regularly
coliecting and analysing the
jncidence reports from States/
Union Territories.

All the States/Union Territories
bave been requested to spray BHC/
DDT in an area of 2-3 kms.
around a case wherever reported
besides malathion fogging.

Nation:l Institute of virology,
Pune, Schoo! of Tropical Diseases,
Calcutta, Al India Institute of
Hygiene & Public Health, Calcutta
and National Institute of Com-
municable Diseases, Delhi are
javolved in the programme for
advice and diagnosis.

States and Regional offices of
Health and Family Welfare have
been requested to be in constant
touch with the States for Japanese
Bncephalitis control.

BHC/DDT and Malathion are
supplied by Directorate of
National Malaria EBradication
Programme for control of Japanese
Encephslitis.

Fogging machines are supplied by
Directorate of National Malaria
Bradication Programme to the
affected States,

Health Education on Japanese
Encephalitis has been iatcasified
and necessary guidelines have been
jssued to all States/Union Territo-
ries to contain the disoases,

9000 doses of Jopanese Encepha-
fitis vaccine have been supplied
to Government of Assam out of
the ready stock available. Howe-
ves, an Expert Group under the
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Championship of Director Generai
of Health Services and comprising;

among others, of Directors of
Health Services of  Andbra
Pradesh, Tamil Nadu, Uttar

Pradesh and Karna‘aka has opined
that vaccine has no role o play
during epidemics and that it is not
recommended as an anti-epidemic
measure when the outbreak bas
occured.

[Translation)

SHRI ZAINUL BASHER : Mr.
Speaker, Sir, we would like to thank you
for accepting a Calling Aitention Motion
on such an important issue. At pfesent,
the problem of encepholitis has assumed a
serious proportion in the country. Reports
of several deaths are being received cvory
day. The hon. Minister has given in ber
statement State-wise figures about the
deaths that have taken place due to this
disease, but these details must be relating
to those patients who have died in hos-
pitals. There are many many patients who
do not reach hospitals and this disease is
such that if the paticnts are not treated
immedsately they die. And keeping in
view the inadequate medical facilities and
hospitais available in our villages, I can
very well say that the people are dying of
this disease in large number and reports
in this conpection are not reaching the
Government,

Sir, in Uttar Pradssh this disease has
taken an epidemic form. Similarly, in
Andbra Pradesh aud Karnataka also it has
spread. Assam has not been mentioned
in the stalemeont but a few days back
reports were received that it has spread
there also.

[SHRI SOMNATH RATH in the Chairl

This disease is not new to this
country, On 23rd November, 1981 &
calling Attention Motion by Shri Harish
Rawat and others regarding this discase
was discussed in this House and at that
time algoy similar details were giveo, The

i



283 Calling Attention

[Shri Zainul Basher] -

hon. Minister had stated emphatically at
that time that all cfforts were being
made and would bz made to eirdicate
this disease but in spite of that,
it seems this disease is not going to
be eardicated. Rather, | am afraid, this
disease may not become more serious be-
cause, ®3 has been stated, this disease
spreads mostly through mosquito bite and
it is well known to the House how the
mosquito menace is increasing, So much
80, that in Delhi where we live and where
two or three years back there were no
mosquitoes at all, 1t has becoms difficult
for us now to sleep. Mosquitoes have
reached every house and every room, We
shall have to use mosquito net. This is
not the situation in Delhi only. In othet
cities also, the situation has deteriorated,
The mosquilo menace is increasing with
greater speed than the speed with which it
was eradicated. Just, now, the hon,
Minister has mentioned in his statement
that people are dying of malaria and it is
patural that peaple die of encephalitis also.
1 want to know as to what steps are bezing
taken by the Government to eradicite the
mosquito meance. Why mosquito eradica-
tion programme i8 not being taken up as
fast as it was implemented earlier 2 I¢ is
now beard that mosquitoes will remain but
mosquito torne diseases will not be there.
Is it a fact nat mosquitoes will remain but
the diseases caused by their bite will not
be there ? If so, I fail to understand it. If
mosquiioes are not cradicated the disease
will be theie. I request thac a cowoprenen-
sive programme for mosquito eradication
should be staried, particalarly for rural
areas where sanitary condi.lons have deteri-
orated. Io the villages where drinking
water facility bas reuched: the incidence of
mosquito menace has increased because
of the lack of drainage sysiem.

Another thing which I want to say is
that parucularly in villages, where hos-
pitals are available, medicines are not
avallabie. Medicine for this diseasec 18
pot easily available. The¢ doctors though
willing tohelp cannot do much. There-
fore, the medicines for this disease should
be supplied in large quantity. particuiatly
to the Primary Health Cenires. In the
P. mary Healih Cenures which are accessible
to e viliagers. Toerefore. there shouid
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be proper arrangement of supplping these
medicines to the Primary Health Centres.

In this Statement it has also been
stated that according to the doctors
opinfon no vaccine is necessary for this
disease. On the one hand it has been
stated that it is a communicable disease
and on the other hand it is said that no
vaccine is required for this discase. 1 am
pot a doctor and [ accept whatever the
hon. Minister has said. But, then, how
will it be controlled ? Is there anv medicine
to check this disecase or not ? If there is
then it should be supplied to the pcople o
that they may take it as a precautionary
measure, If there is no vaccinc for this
dis=ase and some medicine is there, then it
should be distributed in as much quantity
as possib'e. These medicines should be
supplied and distributed on war footing in
those affected areas where this disease has
taken epidemic form.

1 also want to knpow whe 'her in this
matter any help from the World Health
‘Organisation has been sought 7 If so,
whether any help has been received or not ?
This disezse is called Japancse encepha-
litis. Perhaps, this disease has come
fcom Japan. The World Health Organi-
sation might have made rescurch in this
matter and prepared some medicine Has
any assistance been taken from them in
this regard or whsther Qovernmeat pro-
pose to do so ?

Yet, another aspect of it has come to
notice. This disease is spreading mostly
in those areas where pigs are reared. Pigs
are reared in Jarge number in our couotry
particularly in the colopies innabited by
the poor, the weaker sections, Have such
places been identified ? Whether any
specific arrangements have been made tu
check this disease in (hose areas where
pigs are reared? These are som: of the-
questions which I want the bon, Minister
to reply.

*SHRI A.J.V.B. MAHESWARA RAO
(Amalapuram) : Mr. Chalrman, Sir, the

virus fever called Japanese encephalitis
which is popularly known as brain fever

. *The specch was originally delivered
in Telugu.
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is widely prevalent in seven States in the
country. Alreedy thousands of childeen
bave succumbed to this dreaded disease,
Though the situation calls for an immediate
and effective steps to check this most
dreaded disease, nothing significant has
been done 8o far by the Govt. I am
at a loss to understand what our researchers
in medical field are doing. When the
brain fever attacks the child, cerebral
damage in .the child takes place. The
affected child will be deprived of his
‘mental faculties. In many cases children
either sucoumb to the disease or in case a

they survive they will be either deprived of -

their sight or will be permanently mentally
crippled. They suffer permanent damage
to their body and mind. Sir, in my State
of Andhra Pradesb, thls disease bas spread
to 18 vistiicts out of 23 districts More-
than 500 children in my state have already
died so far. During the rainy season and
especially during November brain fever
spreads., During this period, mosquitoes
breed. It isa well known fact that mos-
Quitores are primarily responsible in
spieading the brain fever Though every
one kpows that mosquitoes bite is the
primary cause ; so far no research work
bas been u.dcrtaken to precisely ideatify
the rea ons which cause this fever and
find out a remedy to it., Some people say
that in addition to mosquitoes. pigs and
birds also act as agent in spreading this
most dreadzd fever, . .Sir, Andhra Pradesh
Government has taken several steps to
contain the fever. Now pigs are being
kept 5 Kms away from the villages so as
to eliminate the possibility of this fever
being spread through them. The Govt. of
Andhra Pradesh had also requested the
‘Cen.ral Govt. to rush ten lakh vials of
vaccine to that State, if necessary, by
importing it from foreign countries. But,
I am sorry to say that the Central Govt,
has not taken any action to comply with
the request of the State Govt. Sir, the
Central Govt. is equally responsible in
containing and eradicating this fever,
hence they should show urgency in rushing
the required vaccine vials (o Andhra
Pradesh. In the recently concladed
SAARC meeting, in woich the heads of
Govt. and State had participated, our
prime Minister Sbri Rajiv Gandhi dgchred
that the enough care will be provided to
to children, and by the eod of this year,
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" to brain fever every day.
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oo child will he allowed to die for want of
proper medical ocare. But the reality is
tbat hundreds of children are succumbing
So I want to
know from the hon. Minister what steps
the Cen‘ral Govt proposes to rake to
check the spread of this most dreai fever.
We have succeeded in eradica’ing Malaria
from the land. The eradication of malaria
was tackled on a war footing. Now, the
time has com to take effective measures on
a war footing in eradicating brain fever.
The research work has to be carried on
more vigorously. We have to find out
both the cause and remedy for the brain
fever. We must aiso try to know about
the preventive measures to check this
fever. Effective medicines should also be
found out. No stone should be left un-
turned to wipe out this fever once and for
all.  This is the primarily the responsi-
btlity of Central Govt.

Sir, the children are the future citizens of
the country. If the brain fever wipes out
thousands would there by any citizen in
country tomorrow ?

Sir, our people in rural areas, parti-
cuarly in Andhra pradesh are illiterate and
innocent. At a time when even the experts
are not able to find out the cause and the
remedy for the brain, one can hardly
expect gullible villagers to take necessary
and preventive steps to check it. Nor-
mally a child succumbs to this fever 6
hours after attack, parents should be
alerted to take quick action. For this,
it is necessary that proper publicity should
be given in rural areas about the steps to
be taken immediate’'y after the attack of
the brain fever. All the pubiicity wings
and NEP&H of the Central Govt. should
be alerted at ooce for the purpose. The
parents in rural areas bave to be educated
properly without any further loss of tim;,
Steps also should be taken to drain ou:
the stagnated waler and such puddies,
where are mosquitoes breed. Requesting
the Govt. to take up these and severyl
other necetsary measures to contain (hijs
fever, I conclude my specch,
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[Bwglish)

SHRI V.S. KRISHNA IYER (Banga-
lore South) : Mr. Chairman, Sir, I have
just lictened to the statement made by the
bon. Minister, ¥ wouli like to add one
or two points only because slready the
previous speakers have said about this
deadly disease. This disease is nat new to
this country. Probablv, it came to this
countty four or five years sgo. Even in
the Karpataka Legislature, we discussed it
several times. Bvery vear there have been
hundreds of deaths, Of course, we do not
bave the figures because only the figures
for the current year are given. So far the
figure is 1400. I would like to know fron:n
the hon. Minister whether this disease is
curable or not? Accordiag to the state-
ment made by the hon. Minister, the
expect opinion is that the vaccine is not
effective. What alternative  have you
thought of ?  Has the Government thought

of any alternative 7 You have been sending
vaccine to the various States. You bhave sent
$000 vials to Assam, Karnataka Govgmmont
is requesting more. They are in need
of it. Has the Government accepted
this opinion of the experts ? Ha\(c
you ccme to the conclusion  that it is
pot worth while to send the vaccine any
more 7 If it is so, what are the alter-
patives 7 Our Indian scientists are f eputed
scientists, Are we not capadble to find out
a vaccine for this disease 1 .In Out.]lborif-
tories are we not manufacturmg. this parg-
culsr Japanese vaccine 7 Is it made ip
India or is it imported from other coun-
tries 7 The hon. Ministec may Kkindly

elaborate op that.

This disease was first 9oticed in
Karnataka in the Kolar Districty in the.
district or Dr. Venkatesh. We have been
trying to control it. 1am happy that tb.e
figure of deaths in respect of Karpataka is
mow 29. Bvery day in the local papers
we have been reading reports of. death in
Kolar and Bellary districts, paiticularly in
these two districts which are mostly back-
ward distrists. 1 would like to know from
the hon. Minister as to what is the opibion
of the experts, According to mcd_icnl bul-
letinas which I have gone through, it can be
proventcd. When we have been abdle to
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successfully eradicate malaria throughout
the country, can we not eradicate this
particular mosquito ? We kiow, this dise
ease is not contagions, bt it is epidemic
and it can be prevented. It is purely s
socio-economic question, It is the res-
ponsib:lity more of the State Governments,
But I want the hon. Migister to take this
very serlously and have a conference of all
Health Ministers to discuss only this psrti-
cular thing. The pumber of deaths
reported from Uttar Pradesh is $33, from
Andhra Pradesh 367, from Assam 385.
These are pot small figures. We are an
advancing country and we must be able to
find a vaccine. More than anything else,
environmental sanitation is very important.
Radio and TV shonld be freely used to
educate people ahout this deadly disease
and they should be advised to take pre-
ventive measures, Good water, sanitation
and also persona! hygiene are very impor-
tant. What is required today is education
of the people, particularly in the rura}
parts. That is very important. I am sure

. the Health Ministry, with the cooperation

of the States, should be able to control it,
and when we enter 1987, by that time, I
bope, you will have found a vaccine for
the disease, Prevention is better than
cure. Preventive measures should be
taken all over the country so that this
deadly disease does not occur again,

[Translation]

SHRI HARISH RAWAT (Almors) :
With full regards to the hon. Minister I
would like to say that this statement does
not show the seriousness of the problem,
The number of deaths are statoed to be 1338
only. I am afraid this disease must have
caused as many deaths -in Uttar Pradesh
ajone, It may be that the cases of the
poor are not registered or they are not
able to reach hospitals. I appreciate this
problem. In Haldwani in Nanital djs.
tricts alone, about $7 or 58 persons have
died of this disease. This is the informas-

tion given by the staf of the local
hospitals,

1 would like to impress upon the hom,
Minister to ask the State Governmen(s to

~ utilise  ¢heir  reasoutces on preventive
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measures keeping in view the seriousness
of the situation.
this disease are poor as their health is not
as good as would resist the dizease. A
sound and healthy person can resist the
attack of its virus but a poor man cannot
pecause of poor health. The childcen are
in particular vulnerable to this virus and
when attacked they either die or become
permanently disabled.

Therefore, I urge the hon. Minister to
strengthen preventive  measures. The
B.H.S. and D.D.T. available at present are
not so effective as would destory the
mosquitoes carrying the virus of this
disease. The mosquitoes have become
BHS and DDT resistant, Now-a-days the
malaria mosquitoes are very common in
Delhi also. I think even in Delhi some
malaria deaths have taken place. You
must take some serious steps to check this
virus. The concerned people must be told
that B.H.S,, D.D.T. and Malathion are no
more effective. Rither an effective dose be
used or the manufacturers should make it
more effective. This disease had first
spread in Japan. It was transmitted in
Kolar district of XKarnataka in 1980. Since
then this fssue has been raised many times
in Parliament. And, every time the hon,
Minister gave the stereotype reply that
cfforts were being made to overcome the
situation but those efforts have not yielded

any results,

Mt. Chairman, Sir, even the vaccine
imported from Japan has proved ineffective,
Miny people were administered this
vaccine in Dr. Ram Manohar Lohia
Hospital and at some other places. In
spite of that those people were affected by
ihis virus. So, I would demand that some
other effective vaecine should be imported
from wherever it is available. Secondly,
we should entrust this job to our scientists
of the National Jastitute of Virology, Pune,
the school of Tropical Medicine, Calcutta,
or some other Institutes and they should
accept the challenge of developing an
effective vaccine. If we say that we have
not been able to develop during the last
six yoars an effective vuccine to che:k this
virus and protect the people from this
discase, it is 8 matter of scrioygs coogern,
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especially when this department is under
the charge of an able minis'er like Shrj
Narasimha Rao. Now this challenge js
not coming from one direction, several
States have voiced their concern. Assam
has witnessed more than 500 deaths as
you yourself have told us. I have already
given some figures about Uttar Pradesh,
So, through you, Sir, I would like the hon,
Minister to enlightep us whether any ¢'mes
bound programme to develop an effective
vaccine will be prepared and, if s0, how
much time they will take in developing
such a vaccire Besides, what steps are
being taken to make the existing preventive
meazures more effective like the spraying
of BHC and DDT as they are not proving
effective ?

[English]

THY MINISTER OF HUMAN
RESOURCE DEVELOPMENT AND
MINISTER OF HEALTH AND FAMILY
WELFARB (SHRI P.V. NARASIMHA
RAO): Sir, T am grateful to the Hon.
Members for having given some construc-
tive suggestions in the course of their
interventions. Instead of taking up each
poiat separately, I would like to place
before the Housea comprehensive picture
of what is happening in regard to
Japanese Enciphalitis.

About 62 districts in the whole country
are affected by this, out of 400 and odd.
So, the very first point that emerges is
that when we are able to contain the
disease within these 62 districts, not
allowing it to spread further into other
districts which it threatens to, then the
problem becomes at once manageable.
So, we will have to concentrate on thess
62 districts and also take some measures
in the districts round about. This should
be the strategy.

Coming to an area where you have
this enciphalitis, what do you do obout
that district ? In that district things are
not happening all the time. There are
certain reasons when there is an epidemic
and the epidemic continues for two ¢r
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three months, it becomes self-limiting in
the sense that after the rainy season is
over, when the winfer scason starts, the
thing goes down, the vector population,
its density goes down and therefore there
is an automatic limiting fector. So, the
jncidence of the discase is more virulent
and the death is the highest in these two
or three months only. Therefore, the
time is also limited when we can attack
it. Thus the area is limited and the
time ;lso is limited.

There are two ways of attacking it.
It is well known that there is no cure for
Japanese Enciphalitis. That has been
established. It is neither there in Japan
where it started, nor anywhere in the vorld.
Therefore, the question of a specific cure
or a medicine being made available for
this does not arise. So let us forget about
it, At the moment there i9 no question
of our finding out or being able to give a
medicine.

AN HON. MEMBER : What
other systems ?

about

SHRI P.V. NARASIMHA RAO :1
am talking of one system of medicine that
has been tried so far. If there is a
question about other systems we will
certainly go into it. We have gone into
it to some extent but they need to be
further tested. We capnot come to a
definite conclusion whether other systems
have a cure for it. At the moment there
is no none and this is the finding on the
basis of which we have to consider this
question.

Now when there is no cure two things
can be done : when there is an epidemic
we koow that vaccinatjon is useless. We
have seen cases of small pox in the old
days. When there is an actual attack of
small pox in a village you do not start
vaccinating then because vaccination is
totally useless and fruitless at that stage.

A vaccine by its very definition is preven-

tive and not curative. What is true.gf
other vaccines is true of this encephalitis
vaccine also. When in Andhra or Assam
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there was an attack or break-out the
question of then waking up to the situation
and rushing vaccines was considered
to be of no avall, since it was not going
to have any effect. Therefor, what is to
be done when there is an attack and
epidemic ? That is one limited point to
which we bave to address ourselves, All
that can be done is that you isolate these
cases. You will have to go from house
to house doing the testing and if you find
there is an infected person immediately
remove him to the hospital. In the
hospital since there is no specific medicine
what they generally do is what is called
symptomatic treatment. If he bas a
headache vou treat him for headache, and
so on. This is all that can be done even
in a well-equipped hospital. This is the
positioa in regard to encephalitis,

Now suppose there is a village affected
but not all the people are affected. Those
who are affeoted are taken to the hospital.,
What do you do with the others?
That is an allied question, There you will
have to sce that the villege is properly
treated whether it is with malathion or
DDT. You will bhave to control the
vector effect in that village and that is all
that can be done at the moment. These
are some of the para-meters subject to
which our treatmgnt or our line of
treatment will have to be made.

As regards the vaceine this vaccine
cannot be bought off the shelf. It is not
available in the market anywhere in the
You have 1o place an order.
Against that order they have to manufac-
ture it. Only then you can get it and
that takes some time. Now, whetber we
have been able to send some vaccine to
Assam or not able to send vaccine to some
other places where there is an attack the
result is the same becau:e when there is
an attack the vaccin® is useless This is
the unanimous opinion given by our own
experts. So vaccine will be useful only in
normal times when you want to immubnige
people. What is the requirement for the
normal period ? Our requirement is so
big that we bave to finally resort to our
own manufacture. Our manufacture
facility is being set-up, Itis in the fipal
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stages. Our vaccine Is going to be given
trial by February. 1987. Hopefully after
that within one or two years we will be
able to produce the vaccine and make use
of it within the country and also supple-
ment it by imports wherever necessary
and in course of time in the next few
years we will be able to become self-
sufficient. Meanwhile, if we are able to
control the disease, then the need of the
vaccine ean go down. Now the need of
the vaccine is going up. As you control
the disease, as you contain the areas end
as you do all these things in a cummulative
manner, the effect will be that the need
for the vaccine will come down. This is
the position in regard to the manufacture
of vaccine.

This, I think, sums up all the points
raiged by the hon. Members.

Fortunately, the control of encephalitis
would be proportionately equal, or
proportionately equally effective, to the
control of the mosquitoes, because man
does not transmit it to another man ; man
becomes the terminal and at that end there
is nothing further to be transmitted.
Therefore, the mosquitoes need to be
controlled. The mosquitoes have to be
controlled by a variety of ways. I am
told that one of thc reasons why the
incidence of this disease is going up is
that we are exporting a lot of frog legs
from this country. We will bave to find
aout from the Commerce Ministry whether
sending frog legs out of the country and
ending the natural prcdatory arrangement
for frogs eating the on the mosquitoes
would be advisable for the country, These
frogs live on these mosquitoes and
leaking the mosquitoes scotfree to take
human lives, whether it is going to be
really useful—one has to go into thayg,

These are the matters which have been
dircovered, have been found as a result of
the studies made so far. Iam swe it will
be poui‘ble,although not immediately, to
cardica ¢ this. We have done it in the
case of malaria. Ubpfortunately, it bhas
come back into the back phase now,
because for some years in the intervening
Plans we had not really taken as much
care as we ought to have in order to
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continue the maintenance in an effective
manner, but I am svre, if it can be done
once, it can be done 8gain, because the
methodology is the same, whether it s
Japaness  encephalitis  malaris. The
me.hodology is the eradication of mosqul-
toes, sympomatic treatment of disease
unti! a cure is found as also vaccine,
propbylaxis—these are th2  thres
methods which will have to be undertaken
aod they are being undertaken,

I would like to assure the hon.
Members that the results are bound to
come in course of time . . . (Interruptions),

MR. CHAIRMAN : No interruptions
please ; the Minister has alceady mentioned
about the otber systems also.

12,43 s,

BUSINESS ADVISORY
COMMITTEE

[English)

Thirtieth Report

THE MINISTER OF STATE IN THR
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIMATI SHEILA
DIK5HIT) : I b2g to move ¢

““That this House do agtpe with
the Thiriieth Report of the
Business Advisory Committee
presented to ihe House on the
19th November, 1986.”

MR, CHAIRMAN : The question is :

“That this Houso do agree with
the Thirtieth Report of the
Business  Advisory  Commities
presented to the House on the
19th November, 1986.”

The motion was adopted,
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1244 hrg.
MATTERS UNDER RULE 377

[ Trarslation]

(1) Need to set up a Forest Protection
Force equipped with modern
communication system

SHRI M.L. JHIKRAM (Mandla) :
The illegal felling of trees in the forest: in
the country is increasirg and if Govern.
ment fail to take stringent measures on
priority basis then, certain'v the eatire
land will be dennded by the exd of next
decade which wi!l have a dangerously
adverse effect on the rain fuall and the
ecology. The gangs involved in the illegal
felling of trees bhave the protection of big
people and cirry fire arms with them.
How can then the small number of forest
staff, forest guards, rangers, eftc., protect
forests io such a-sitoation? They eiiher
meekly witness the illegal felling of trees
or overlook it or make hay white the sua
shines. If anyone dared to prevent them,
he did so at the cost of his life. There
have been many cases in which the honest
forest cmployees and officers were Killed
by these gange, and their families are
living hike destitutes.

So; I suggest that a separate Forest
Protection Force should be created for the
protection of forests and be equipped with
wireless sets, vehicles and the Iatest fire
arms.

Besides, afl the saw mill licences
granted during the last three years should
b2 cancelled,

.~

 (Engli k]

(1i) Need to take up the works for

development of backward areas of

Chambal Valley and a portion of
river Jamuna

SHRI GANGA RAM (Pirozabad) :
For the general development of the most
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bickward area of the Chambal Valley and
& portion of river Jamuna, which is prone
to serious crimes of dacoity, the Central
Government had formulated a plan with
a total outlay of more than Rs, 300 crores
to change the character and texture of soil
of the deep ravines upto certain distances
on either sides of the aforesaid rivers by
starting  soil  conservation operations,
constructions of bridges and pucca roads,
arranging lift irrigation for agricultural
operations as also to make available
drinking water for the entire area and
also for the nearby villages and also

. establish industrial units so that the people

who per force taken to dacoity and other
crimes, may earn their livelihood through
fare means and lead a peaceful life like
law-abiding cittzens. I  understand
that the funding and financing for this
huge project were being made by the
Swate Goverpments of Uitar Pradesh,
Madhya Pradesh and Rajasthan and the

Central Government in collaboration with
the EEC. It js undersiood that the
project has been cleared and initially
funds amounting to Rs. 14 crores bave
been sanctioned for the construction of
permanent  bridges at Bateshwar and
Pinahat of district Agra and overhead
bridge on the railway line near Shikohabad
junction from where road to Bateshwar
emanate:. But so far, the construction
work has not been taken up. Further, as
suggested erlier, (he pucca bridge of
Shankarpur on river Jamuns in «the dacoit-
infested aiea of Tehsil Fatehabad of
district Agra has also not been sanctioned
as yet. The Central Government is
requested to eosure that these works of
public importance are taken up immedia-
tely as dacoity menace has again shown
signs of revival,

[Franslation]

(i Need te provide special fands

for  Bundelkband  Development

Authority for development of the

reglon and for eliminination of
dacoits

SHRI DAL CHANDER JAIN
(Damoh) ;: Mr. Chairman, 8ir, I want to

raiso the following matter undnr rule 377.
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In 1953, the Centrai Government had
constifuted development authorities for
the dacoit-infested areas of Madhya
Pradesh, Uttar Prade h and Rajasthan
with the object of elimination of dacoits
and for the economic, social and industrial
development of these areis, In Madbya
Pradesh, the Bundelkhand Development
Authority was constituted for the develop-
ment of § districts, but in the absence of
any separate budget for it, no development
work could be done. I, therefore, request
that an allocation of at least Rs. 50 crores
be made for this Authority in the B.dget
so that it may take up the development of
the region and also eliminate dacoits.

(iv) Need to provide adequate funds
for development of Bundl and Kota
towns in Rajasthan as tourist resorts

SHRI SHANTI DHARIWAL (Kota) :
Mr. Chairmain, Sir, the Hadoti region in
Rajasthan is a very important region from
historical points of view. This arca has a
large number of ancient templss and forts,
ponds and very beautiful Chambal caves
and also the Dara Game Sanctuary which
are highly praised by the tourists. The
famous Bundi Palace and Fort in this area
are worth visiting, Not only the paintings
on the walls of the paitices and the forts
built on a hill are unique but th: forts and
palaces itsclf are architectaral marvels,
The hill, on which th: fort ist located, is
also very bzautiful, The Bundi city cin
be converied into a centre of tourist
attraction. The foreign tourists are never
tired of praisiag this fort, the palices and
the poonds there. But unfoctunatcly, due
to the lack of funds with the State Govera-
- ment, many places of tue Hadoti region
like the Garhganj temple of Atru in Buandi,
the Bhadadevara of Ramgarh, the Badoli
temple of Rawat Bhat and the paintings of
Alnia could not be declared and developed
as tourist spots. The minjature paintings
of Bundi and Kota are world famous and
iovaluabie. The ancient wall paintings of
-many ‘Havelis’, Forts and Palaces -are
unique and worth seciag. The publicity
and development of such piaces will earn
foreign exchange for the couatry.

I demand of the Government of India
todeclare the above mentioned places of

Bundi and Kota as tourist spots and
provide enough funds to the State Govern-
n:ent for their development, The tourism
corporation should glso be encouraged to
develop these places. Funds should also
be made available for the development of
the Dara Game sanctuary of Kota.

[English]

(v) Need to condact survey to

examine the feasibility of laying a

railway line from Berhampur

(Ganjam) to Dasapalla and to connect

it with Khurda and Bolangir fn
Orissa

SHRI SOMNATH RATH (Aska):
Railwy communication in Orissa is the
least developed in the country. A techno-
economic survey has been sunctioned to
assess the feasibility for construction of a
railway link between Khurda and Bolangir,
in Orissa and the work bas been entrusted
to RITES and the survey is in progress.
A Port-on.sea (close 1o Berhampur) is
going to be completed within a few months,
During the visit of late Prime Minister
Smt. Indira QGandhi as well as the
present Prime Minister Shri Rajiv Gandhi
to Gaujam District (Orissa), ‘he people
demanded to have a Railway line from
Berhampur (Ganjam) (o Oasapalla or
Boudh to connect the above Railway line
between Khurda and Bolangic, so that the
five undeveloped distri-ts of Orisaa, which
are the hinterland of Gopalpur Port, could
bes bsaefited and develop:d, makiog (he
Gopalpur Port self-sufficient.

The survey will cost about Rs. 25/-
lakhs. However, it is stated that there is
constraint of funds. The Orissa Governe
ment has - commubicated to Railway
Dzpartmeat that it will bear the expendi«
ture in case Centre is not going to
provide the funds. The Ganjam District
Planning Board also passed a resolution
empaatically demanding the survey of the
Raiiway line and make provision for
expenditure from the District Plaoping
funds. So, immediate pecessary 8§t 8
should be taken asking RITES to conduct
the survey from Berbsmpur (Ganjam) to
Dasapalia or Boudb to a ascertain the
feasibility.
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(vi* Need to take up with Govern-

ment of Nepal the Construction of

an embankment and a reservoir in

the areas of river Bbutahi Balan in
Nepal

DR. G.S. RAJHANS (Jhanjharpur) :
As mentioned in this august House several
timss in the past, North Bihar is ravaged
every year by floods caused by rivers which
originate in the Himalayas in Nepal. One
such river is BHUTAHI BALAN. It
enters 1ndia at a place called LAUKAHI
in the Madhubaui district of Bihar. This
is one of the most dénsely populated areas
io the State.

An embankment has been built near
; LOUKAHI BALAR to check the fury of
the river. This embankment has, however,
become ineffective in view of the fact that
BHUTAHI BALAN has changed its course
in the last two years. There cannot be
aay relief to the local people unless an
embankment is immediately constructed ia
that area of Nepal through which
BHUTAHI BALAN flows.

If an embankment is made alongwith a
reservoir in Nepal, it will not only solve
the flood problem of Mithila, but will
generate enough electricity which will
benefit both Nepa! and India. Besides,
the tamed water can be used for irrigation
purposes also,

It is, therefore, urged that the Central
Government should initiate discussion with
the Government of Nepal immediately in
this regard.

(vi) Need to take steps for re-
opening of National Herald and
Quami Awaz

SHRI SOMNATH CHATTERIJEB
(Bolpur) : It is a mauter of serious concern
that the Government is not taking any
steps for the re-opening of National
Herald and Quami Awaz, where workers
bave not got their salary since April 1986,
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and many sre facing suspension crders.
In fact, one worker has died a few days
ago. Even the Provident Fund money of
the workers hags not been accounted for.
The Mibnistry of Labour is conspicuous by
its inaction in the matter.

The employees of two language
agencies, ‘Hindustad Samachar and
Samechar Bharati are facing serious
problems, and a large number of them
remain unemployed. No steps have been
taken by the Government, inspite of
assurances. Union activists have been
specially made targe's of attack by the
management. Well-known Urdu journa-
list, Shahid Siddiqui was arrested for an
article written by him a long time back.
Journalists of ‘Bconomic & Political
Weekly’ are facing prosecution. The
recomm 3ndations of the Press Ccmmission
are not being implemented. The seivices
of some journalists are reported to bave
been terminated in Bombay. The witch
hunt against the activists of the Unjons
continue¢s unabated. The Delhi Union of
Jourpalists and other organizations have
been forced to raise their voice of protest,
and to agitate for the removal of their
grievances.

I call upon the Government to look
into the matter with all seriousness, and
take early action in the matter,

(vili) Need to take steps for restoring

normalcy in Darjeeling district of

West Bengal and for ensuring normal
flow of Commodities to Sikkim

SHRIMATI D.K. BHANDARI
(Sikkim) : The situation in Darjoeling
district of West Bengal has worsemed to
such an extent that there is p.acucally
po law and order in that region. The
district administration seems to be in a
shambles. Anti-social elements are
induiging in Joot and arson, and a reign
of terror is being let joose. Prime
suspects are -yet to be apprehended.
Houses are being burnt, and many mnocent
people have lost their lives. Hundreds of
people rcndered homeless, have taken
shelter in bordering areas of Sikkina,
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There are reports of distress sale of cattle

and other household goods. The Sikkim
Government has informed the West Bengal
Government about the prescnce of these
hapless and terror-stricken people in the
State. Such a disturbed situation has had
an adverse cffect on Sikkim. The only
pational highway connec’ing Sikkim with
the rest of the country, passes through
Darjeeling district. Disruption of traffic
on this life-line, due to such a sitvation,
bas hindered the normal flow of essential
commodities, thereby causing great hardship
to the people of Sikkim. It is, therefore,
carnestly requested that efforts should be
made immediately to bring sbout normalcy
in the area, by tsking such steps that
would help restore confidence in the minds
of the people of Darjeeling.

13.57 hrs,

DOCK WORKEBRS (SAFETY,
HEALTH AND WELFARE) BILL,
1985

[English]

MR. CHAIRMAN : Now Mr. Sangma.

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A,

SANGMA) : I beg to move :

“That the following amendments
made by Rajya Sabha in the BIill
to provide for the safetv, health
and welfare of dock workers and
for matters connected therewith,
be taken into consideration :

Enacting Formula

That at page 1, line 1, for the
word ‘‘Thirty-sixth®”® the word
“Thirty-seventh®’ be rubstituted,
a) -

Clause 1 (Short title, exteat,
Commencement and application)

" That at page 1, line 4, for the
figure “‘1985" the figure 1986

be substituted, (3)

MR. CHAIRMAN : The question is :

“That the following amendments
made by Rajya Sabha in the Bil}
to provide for the safety, heaith
and welfare of dock workers and
for matters connected therewith,
be taken into consideration :

Enacting Formula

1. That at page 1, line 1, for the
word “‘Thirty-sixth® the word
““Thirty-seventh’* be substituted,
(¢))

Clayse 1

2. That at page 1, line 4, for the
figure “1985” the figure *“1986"
be substituted.” (3)

_ The Motion was adopted.
Enactlng Formula

MR. CHAIRMAN : Now we shall
take up the amendments, The question
Is @

“That at page 1, line 1, for the
word *‘Thirty-sixth®’ the word
““Thirty-scventh” be substituted.

(0]

The Motion was adopted.,

Clause 1 (Short title, extent,
Commencement and application)

MR. CHAIRMAN : The question is :
“That at page 1, line 4, for the

figure *1985" the figure *'1986”
be substituted.

The Motion was adopted.

SHRI P.A. SANGMA : 1 beg to

move :

““That the amendments made by
Rajya Sabha in the Bill be agreed

ta,"?



303 Suppl. D.G. (Gen.) 1986.87 NOVEMBER 20, 1986 " 304

MR. CHAIRMAN : The guestiop is:

“That the amendments made by
Rajya Sabha in the Bill be agrecd
to.”’

The Motion was adopted.

SUPPLEMENTARY DEMANDS
FOR GRANTS  (GENERAL),
1986-87~—Contd.

[English)

MR, CHAIRMAN : The House will
now teke up fusther discussion and voting
on the Supplementary Demands for
Grants in respect of the Budget (General)
for 1986-87.

Now Dr. Rajhans,

[ Translation)

DR G.S RAJHANS (Jhanjharpur) :
Mr, Chairman, Sir, there are certain points
in the Demands for Grants, which require
detailed discussion. The point is that
despite presentation of the annual Budget,
supplementaly demands are brought as a
regular feature. There 8re many demands
which could have been considered by the
QGovernment and included in the Budget
dut it was not done and as & result,
supplementary demands have to be brought
before the House.

I would like to touch two or three
more aspects of the supplementary demands,
You have made a provision of Rs, 1228
erores for the public sector.

[ Engltsh]

MR. CHAIRMAN : You stop here ;
you can continue next time. The House
stonds adjourned for lunch to meet at 2
P.M,

13,01 hre.

The Lok Sabha then adjoarned for
fumch till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at seven minutes past Fourteen of the
Clock.

[SHRI ZAINUL BASHER i the Chair]

STATEMENT  RE : DISTRIBU-
TION OF OBJECTIONARLE
MAPS BY PAKISTANI PAVILION
AT INDIA INTERNATIONAL
TRADE FAIR, 1986

[English]

“

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. NATWAR SINGH) : Sir, a¢
the 7th India Internatioral Trade Fair,
Pakigtan has been distributing a tour{st
a‘uide as well as brochure entitjed
“Pakistan—Northern Areas” which
contain maps showing Jammu & Kashmir
in an vnacceptabie manner,

As soon as this came to the notice of
Government, the Minister in the Pakistan
Embassy was summoned to the Ministry
of Exterra] Affairs on 19 November, 1986
and a protest was lodged. Tt was pointed
out that the distribution of such objecticn.
able materiz) violated Indian law and was
in  contravention of accepted diplomatic
practice. In conveying Governiient’s
displcasure over this incident, it was made

clear to the Pakistani official that the
objectionable material be immediately
withdrawn,

The Ministry of External Affairs was
assured that the maps had beep withdrawn,

Instructions bave also been issued to
the concerned authorities to ensure that,
if any effort is made again to distribute
such material, actjon under the relevant
provisfons of the law will be instityted,

5SS e

14,09 hrs.

DISCUSSION ON THE STATE.
MENT MADE BY priMp |
MINISTER RE : SECOND
CONFERENCE OF  souTH

ASTAN ASSOCIATION FOR
REGIONAL COOPERATION
(SAARQ)
{English]
SHR] DINESH GOSWAM]

(Guwahati) : I take it g¢ o privilege for
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paving this opportunity to raise a discus

gion on the statementmade by the Prime
Minjster in this House on 19th November,
1986 regarding the Second Summit of the
South Asian Association fer Regional
Cooperation (SAARC) beld in Bangalore
on the 16th and 17th November, 1986.

The bon. Prime Minister in his brief
statement has described the Second Summit
as an important step in the evloution of
the world’s largest and the most 1ecent
regional association. He bas also
conveyed to us as well as to the people of
the other couutiies that the Summit re-
affirmed the faith of the countries in
promoting the common good of the people
of this region through coeperative solutions
to shared problems. The Prime Minister
has also assured that after taking over as
the Chairman of this Summit, he shall
endeavour to consolidate the gains while
giving new dimensions to interaction and
enriching or cooperation with new coutent,

One has reason to feel happy at the
outcome of this Summit though I will not
take up such a position that we should
have too elated feeling that we have crossed
a milestone or a leap forward. We must
realise that the Summit was held in an
atmosphere of mutual mistrust and
suspicion and not much advancement has
been achieved in the ground level in spite
of the fact that various committees and the
Foreign Secretaries identified a wide
grounds of cooperation. We must also
remember that India’s proposal to iuclude
in the area of cooperation trade, industry,
energy and money, did not find favour with
the smaller nDpations that attended the
Summit. It may be because these nations
still harbour some suspicion about the size
and the shape of India. They fear that if
this cooperation is extended, them these coun-
tries may be swamped by the volume of
gndian export and business. We also
ghould remember that the Summit could
pot come. to &n agreed definition of
terrorism and the matter was left in a
yery vague state. We also must remember
that though the purview of the SAARC
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does not encompass bilateral issues for
discussion or contentious issues are not
expected to be taken up at the SAARC
conference, yet President Jayewardene in
his remarks made rather strong criticism
to put it mildly against India on the Sri
Lanka issue. I am happy that the Prime
Minister did not hit back because I believe
that by hitting back or by making strong
comments against one another he might
have scored debating points but it could
have affect the very atmosphere of the
SAARC because SAARC, at the present
moment, is in its infancy. But in spite of
all these limitations, one must remember
that when this Summit was held, there
was lot of scepticism on the ground that
because of the recent acquisition of arms
by Pakistan, the news of Pakistan going
nuclear, because of the ethnic question of
Sri Lanka, this Summit may prove to be
an anti-climax and no result might be
achieved. But that has proved to be
wrong and some positive results have
definitely been achieved and we should
hail it. We should remember that SAARC
is still in its infancy. It was only in 1980
that the President of Bangladesh, Jia-ur-
Rahman mooted this idea. At the initial
stage it did oot find favour, or to put it in
otuer words, the attitude of most of the na-
tions was indifferent but later on in between
1982-83, in fact, from 1981 itself, SAARC
or Regional Cooperation of South Asia
became a dominant feature of diplomacy
of this region and there was number of
conferences and meetings of different
Secrctaries and also experts to review the
arcas in which cooperation can be achieve,
We have two Summits up-till now., We
should also remember now that there are
large number of obstacles for cooperations
in this region aod if we do not take into

account these obstacies and make
concerted atiempt to overcome these
obstacles, SAARC will not be able to

become @& reality in the sense or in the
manner in which we want it to be a reality
What are these obstacles? I will try to
put six items which I consider are obstacles
for regional cooperation in this region.
The first one Is the inhospitable political
climate which has arisen from inter-
regional disputes, from conflicting response
to geo-political changes, from divergent
political foreign policles of different
countri¢s in this region and also for
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mechanisation of the imperialist powers.
Wo know that. when the second Summit
bas been held, the relationship between
India and Pakistan is rather at an unhappy
stage. We have seen for ourselves
Weinburger’s visit and the aftermath~the
acquisition of AWACS—though it has been

donied by thc Pakistan Prime Minister. .

But the denizl we have found difficult to
accept and this has created a changed
situation in geo-political atmosphere of
this region.

~Indo  Srilanka relationship s
also not at a very happy stage because of
ethnic question. There is no end of the
tunne! yet in sight of the ethnic problem of
Srilanka. There is a tirade in Bangladesh
by a section of populetion in India and
perception of India and Pakistan on the
entire Indian sub-continent to-day widely
varies. Co-operation is possible only when
there is mutual trust and confidence.
Co-operation in the true sense of the term
is not possible if there is mutual mistrust
and lack of confidence. That is why the
Tsck of confidence and trust between
different countries of this Region is one of
the causes as to why this comes as an
obstacle for the realisation of dream of
fruitful cooperation in this region.

The second obstacle that we face in
real formulation of regional co-operation
is different stages of development of the
seven countries which constitute SAARC,
India has the strongest industrial base to-
day and it can really compete on the
industrial  infrastructure even with a
developed country. Pakistan has some
Industrial base. But the rest of the
industrial countries have no industrial base.
They are mainly dependent on agriculture,
and agricolture also of the primitive type,
So far as the raw materials are concerned,
India Posscsses about 100% of many
minerals of *his region of some of the most
imporiant raw ‘wmaterials necessary for
industrial infra-structure. India commands
100% of minerals like uranium, iron ore,
bauzite, copper, goid. I can go to a
number of {tems. But these minerals are
not found in most of the other six
gountries, India commands 90 % of crude
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~petroleum, megnesium, salt and some

other valuable commoditi es.
different stages of development and
lack of raw materials also  causes
some difficolty of the emotional
integration of the pations (hat copsiitute
SAARC. The differerce in size is slso a
factor which is an obstacle. India occupies
3/4th of the total size of SAARC.
Populationwise, we also occupy an impor-
tant  position. Because of our size,
because of our strength, it is quite patural
that smaller nations harbour some suspicl-
on towards us. We cannot ignore that
fact. In fact in the first summit of
SAARC President Jayewardene expressed
that=—=*India because of its size, becanse
of its leadership in non-aligned movement
must play the role of the un-official Ieader
in this organisation.” But Zia-ul-Hagq,
President, made a statement in the
following way—'‘India must take its
measures to piay this part as the central
figure and he expressed—but there is qb
big or small Nation. We are all equg}
independent  Btates. India must alsp
realige, it is the smaller States that bhave
the greater go.”

These

It is because of our size, because of
our strength because of our dominant
population figure that the smaller States
harbour some suspicion and probably it is
quite natural and this is one of the factors
which we must take into account and I
believe as a Chair Person of the SAARC
now Shri Rajiv Gandhi has a greater
responsibility to see that this suspicion
which is there in the smaller nations is
Unless this suspicion can be
done away with, SAARC cannot become
a fruitful organisation.

The fourth factor is the divergence of
social and political philosqphy, Oyt of
the seven pations, we haye got two
democracies one Parliamentary type in
India, the presidential type in Srilanka,
There are two monarchies in Bhutan and
Nepal, two military dictatorships, in
Pakistan and Bangladesh, where an internal
struggle is going on. The people there
want to assert democratic rights and ig
fact the internsl struggle itself bas ¢aused
$omo strain between India ang Pakistan epd
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per cent of the world. And the result heas
been that 20 per cent of this world popu-
lation today occupies this }and mass which
is only 3.31 per cent of the entire world,

‘Bungladesh. There is an accusation by ‘8
:'yection of the population that we bave
- -endouraged trternal forces, though we have

pot. In Maldive we have presidential type.
“These various kinds of political and social
" philosophy that these countrics to-day
“profess also comes as an obstacle for
‘regiona) co-operation in this region.

Sir, the other most important thing
which comes in .the way of regional
cooperation is the information gap. Today
we know much more about Soviet Russia
probably, we know much more about
America, we know much more about the
United Kingdom, but we know very little
about these neighbouring countries. There
is po information forthcoming from one
country to another. In fact, a lot of
disinformation flows because the imperia-
list powers, the colonial powers, feed the
people with such informations that it
creates a gap between people of one
country and another country. Added to it,
‘1 think that the China-America Axis will
see that the SAARC canpot be an
effective organisation.

But in spite of these drawbacks, in
spite of these obstacles about which we
must be very cautious so that we can
overcome these obstacles, there are
prospects of regional cooperation and the
regions of prospects also I will try to
name. Some of there I believe that the
- greatest prospect which can make SAARC
" is objective reality is the negalive prospect
-that this region is the poorest region in
the world., We tend to forget that this is
the region which has ihe larges: concentra-
tion of poverty 1o the world. It accounts
for tnree quarcers of the woild poor. Ia
terms of per capita 8ross National Product,
the seven couniries of SAARC occupy
. the boiton position of the 128 countries,
‘ The per capia Gross National Product of
Bangladesh is 126, Nepal is 124, India is
' 114, Sr1 Lanka 18 113 and Pakistan is 107,
" 1 do not have uafortunately the figure of
“ Maldives, but about Bautan the External
© Affairs Muaster can  supply this agure,
* Toe growin of population 18 maximum in
" iligs reglon. We nave got a growih of
“‘popolauion in thess ssven. countries of 2.2
‘Pet weat duriad 497077 compared to 1.7

" come togetber.

Twenty per cent of the world population
today lives in 3.31 per cent of the area
of the world and one can easily imagine
that the concentration of poverty may take
place when so many people live in such
a smoller area. There is less than 1 per
cent of world’s resources in minerals
concentrated in this region. We often feel
that we are very rich, but if you take the
seven countries together, out of the entire
world’s riches in minerals, we have less
than one per cent and only that is concen-
trated in India. The rest of the other
countries have very little mineral wealth.
But this poverty can be a cementing force
for regioaal cooperation because one must
realise that unless we come together and
try to help each other to alleviate poverty,
this region is bound to become more and
more poorer. Buat in spite of all this I

feel we have tremendous untapped resour.
ces in two regions—the  Himalayan
region which has never been explored, and
the sea-bed or the ocean-bed of the Indian
Ocean. I believe, if through cooperation
we can tap these resources in these two
regions, well we can alleviate the poverty,
But no single country without the coope-
ratioa of the other ecountries can tap
either the resources in the Himalayas or in
the Indian Ocean, and this is one of the
factors which can cement the bond of
friendship of these seven countries,

Sir, we have got a common culture, a
common heritage and tradition. We have
got a strong boad of frieodships at the
popular level, plus we have shared history
for very long. Uafortunately some of as
have fallen apact because of the divide-and-
r_ulc policy of the 1mperialist couatry
powers. The geograpby is also an impor.
tant factor beciuse’ 1t has beea said by
maay political pandits that in the 21Ist
ceatury the theatre of the 1aternational
diplomacy will be in the Indian Occan aad
if we want to play a dominant role lo see
that the Indiaa pation ultuniiely dves 00t
become the theatre or the hoibsd of a
nuclear arms race thercby tarcateatag the
peace of the sub-coantinent, W2 wmust all
These are somos of t4¢
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features, which I feel, can really cement
the bonds of friendship of these 7
countries, Time has come today, .when
the developing countries instead of looking
outwards must look inwards and coopera-
tion with one another. The developing
countries have robbed our resources by
centuries of colonial rule over us. They
bave taken all raw materials ; they have
accumulated wealth in their own countries,
But they are not today prepared to make
their contributions for the growth of the
developing countries, There is a commit.
ment of the developed countries for
assistance of 0.7% of gross national
product to the developing nations. But
that has been given a good-bye. Todav
the combdined assistance is only 0.39%
and that is also based on the political
perception of the developed countries. If
the developed countries feel that a
particular developing country by economic
assistance can bz brought on their domain,
they help. Otherwise, they do not. The
threat of neo colonialism hangs over all the

developing countries, particularly these 7
countries. It must also be realised that
cooperation amongst the 7 couatries will
be bensficial to all concerned and, there-
fore, 1 fecl that though they are perceptable
obstacles for creation of regional coopera-
tion in this area, amongst the 7 countries,
there are positive features, which, if
cultivated, can rcally give a new dimension
to SAARC. I believe to a great extent,
whether the South Asian Regional Coope-
ration will succeed or not will depend on
the relationship between Iadia and Pakisraa.
These are the two most important nations
of SAARC. If mutual mistrust, hostility
and suspicton persist betwcen India and
Pakistan, then SAAKC will never be able
to play the role that we expect it to play.
And I believe that the platform of SAARC
can provide an opportunity for us to
remove this misunderstanding, Today,
unfortunately, the rclationship between
India aad Pakistan is probably at the rock
bottom. We are suspicious of Pakistan’s
intent because Pakistan is getting arms
help from United States beyond its
legitimate requircments. We have been
subjected by Pakistan to three wars up uli
now, after independence and We bave
rcason to feel suspicious. At the same
\ime, there are people in Paki\stan, who

t
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really want Indo-Pakistan relationship to be
good. Sometimes they are suspicious of
us because of our size and strength. These
suspicious have to be removed at all eosts,
if we want to progress and develop. We
cannot but forget that from the Second
world War, up till now, major 130 wars
have taken place in the developing
coun:fies and most of them have been
engraered in the imperialist powers. They
have got two reasons forit. One is that

when a war takes place between two
developing countries, their military
industrial complex can go on pumping arms
to this region and thereby they get monpey
from this region. The second reason is
that when there is an arms race, then the
developing countries cannot spend their
resources for the purpose of development.
They are to spend their resources for non-
development purposes with the result that
dis-contentment grows in this region. I
believe that the threat of dis-contentment
of a developing country is equal to that
of threat of an atom bomb. I do noi
koow, because of the recent development
in the sub-cootinent, because of the
pumping arms to Pakistan, our expenditure
in Defence is likely to go up. Can we
afford it? Can Pakistan afford it ? In
fact, one figure shows that in 1978, the
D:fence budget of the region of the 7
countries was 4 billion dollars, which was
3% of their total GNP, Within three
yeats, in 1981, the Defence budget of
these poor 7 countries have gone up to the
extent of 7 biliion dollars, which is a rise
from 3% to 4.5% of their GNP. I think,
it is time that we must appeal to the good
sense of the people of this regioa that we
must today change the priorities and this
expenditure must come for thuse sectors
which benefit the people of in these
countries rather than for a non-develop.
mental purpose.

I am worried that if we go on spending
more, the millions of unemployed youth
in this couniry will have po future. They
will cither become indifferent or they will
become volatile and a volatile and
indifferent younger Reneration poses an
equal threat to then unity and integrity
of this country. If Pakistan goes on
acquiring arms, it is not possible for us to
remain silent. We shall have to spend
for our defence purposes. But at what
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cost 2 SAARC can be a platform where
all theae leaders can have an open dis-
cussion and can really do something to
reverse the process ofthe militarisation of
this region. If we want that this coopera-
tion shotld really succeed, it should not
bea body of mere platitudes but it must
be action-oriented. Uptil now, there has
bsen n> action-oriented programme from
this body, may be because there is
no permanent secretariat may be
because it is at the stage of
infancy. But the Boreign  Ministers
Cooference earlier, on more than obe
occasion, identified areas and appointed
coordinating countries. If I am not wrong,
Banglade:h has been appointed as the
coordinating country for agriculture, Sri
Lanka has been appoin‘ed as the coor-
dinating count y  for rural developmen:.
Pakistan for te's-.comnunication, India for
meteorolozy, Nepal for Health and Popa-
lation, Maldives for Transport, Iian for
Postal Services and later oo Pakistan has
been put for Scieance and Techaolouy.
Technical Committee’s rveport has been
submitted. But we have our experience
both in the country or outside or even on
international forums that many times this
report gather dust. If thcse reports gather
dust, and if no action is taken at this Con-
fereace, merely the H:ads of the States
and the Foreign Ministcrs meeting once a
year and using very high-sounding words,
will not help. Some action programme
must be taken.

The Foreign Ministers also decided to
exchange data. As I said earlier, tte
lack of information in this region is the
worst thing or the most detrimental
fissure for effective cuoperation in this
region and I would like the bon, External
Affairs Minister while replying 1o this
" debate to eolighten us whether these data
have been eoxchanged. Tae won. Minister
should give some information regarding
this to this Parliament.

There is tremeadous scope for cooperas
tion. There is scope for cooperation for
ccology and material resources, scope for
coopsration ; ocean and mountain and
water resources, scope for cooperation on

" information, scope for cooperation on
SDArgy resousces, ' ~
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May I poiat out that even as early as
in 1985, at the Bandung Conference, it
was decided that the countries of Asia
should cooperate in the matter of develop-
ment of energy resources but this remain
and let not what happened in Bandudg be
repeated here in SAARC.

There is scope for cooperation in trade
acd industrialisation and scope for sports
and Culture.

Another area where there is scope for
cooperation is in meeting the threat of
increasing nuclearisation of Indian Ocean
by the imperialist powers.

W e must also learn lessons from ASEAN.
I am not in favour of the idea that we
should try to hasten up the process. The
ASEAN countries went slow in the first
year but pow it is a strong body and
countries though primarily meant for
economic cooperation, their economic
cooperation has led to political coopera-
tion also.

The European Bconomic Communaity
is a body primarily for the purpose of
economic cooperation but today we have
seen that EEC takes up a8 unified stand on
political matters because where there is
economic cooperation, it leads to poiitical
cooperation and political understanding
and 1 belicve tbat SAARC can play a very
important role in the political fieid also.

Io this context, I can point out to a
statement made by the Foreigo Affairs
Minister of Singapore while addressing the
Asians a few years back : He said :—

‘““Asia’s greatest influcace in for-
mative years Jay in the oppoite
unity in providing for greater
inter-action between the political
leaders and officials of the five
Member countrics.

It opened channels of commuai-
cation between the Member Staies
which served to provide a better
understanding of their respective
foreign pelicy positions, assisted
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in the mee'ing of coullicts bet-
wozn Member States and increased
' the opporturities for private dis-
cussion  betweoen opinjon-makers
io the ASEAN Member States’’.

We must learn the lesions from ASEAN,
1 believe that Jadia has a very difficult
responsibility as the Chair-Person, I
believe that Shri Rajiv Gandhi has a much
di@cult role to play as Chair-Person of
SAARC than even as the Chair-Person of
NAM because India cannot take a high-
profile attitude or cannot take a high-
voltage approach. As one of the political
commeantator has said, if Iadia tries to go
faster, these smaller nations may feecl that
we are doing with ulterior motives. If
we do not do anything, then we foil to
play the historic role. If we become too
enterprising, the other nations will feel
that we have taken a big brother chauvini-
stic attitude. Therefore, Shri Rajiv Gandhi
has a difficult role of maintaining a
balance, The eantiie country is benind him.
The whole Parhiament will give him
strength in maintainiog this balance.

Sir, we arc londed today with expec.
tancy and suspicion. I believe that in
spite of the limitations of success, the
Second Summit has achieved two resulits,
Fustly, there was a possibility, bacause as
1 have said earlier of the peculiar geo-
political situation prevailiog now, that the
Second Summit could have ended o
failure or anti-climax, Tbe tact tbat it
did noL happen, the fact that it coud
generate a  note  of coatidence, the
fact that i spite of the facs that there
was persistence of diffecence of opinion
among ‘he lcaders mcecting therc, there
wefe very many commoa giounds which
they could covér, an indicative of sugcess
of the Swecond Summi. Aad the second
Success which L consider as primacy
impostance s that today afier (his Summit,
"Bouth Asma has cmeiged wilh a regioaal
mndeoduty whicn jt lacked 80 loag., Toere
Was Do regloual identiy of Soutn Asia,
Thore Bre regional  ideatsics of otber
. regtoms,. Koday, we candalk in terms of
- @ regionsi idenlity of Soulth Asia, Toe
-+thicd ubing that has emerged 48 tnat it hus
- bewd decided 0 Dave & Seocrctanat and
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the honour of holding the first position of
the Secretary-General bad rightly gons
to Mr. Abul Hasan of Bangladesh because
the idea of SAARC was mooted Wy
Bangladesh. Therefore, we welcome this
proposal,

Sir, before I conclude, I would like to
conclude with a couplet of Tagore. But
unfortuoately I do not remember it fully.
Therefore, there may be some mistakes. I
hope my colleagues Mrs. Geeta Mukherjee
and others will correct me. 1 quote :

Bahu Path ghure

Bahu byay Kare

Dekhite giyeehi Parbalmala
Dekhite giyechi Sindhu

Dekha hay nai S’akhsyu metiya

Ghar hate Sudhu Dui Pa pheliya
Ekti dhaner sisir oper

Ekti sisir bindhu*®

The idea was—I cannot really convey
his feelings because of language and words
will fail me—spending a lot of money on
taking very hard labour, we go to see the
distant seas and mountains. But we never
care to take two steps forward and see the
beauty of a dew drop on the tip of all
corn of a paddy. The entire diplomacy
of our pation was that we looked far
beyond. But we never looked to “bur
veighbours. This is a fatlure of our dip-
lomacy. We never looked neartby. We
thiok in terms of cementing the bonds of
friendship with couutries far beyond. That
should be dome. Aand no initiative,
diplomatic iniuauve was taken so Tar as
our aeighbours are concerned. I béliéve
that the greatest achievement of SAARC
is that the 7 couniries bhave come today
for cooperation amongst themselves and
0ot to look much beyond but 10 streng-
then their boads of friendship 10 raise the
standard of liviog of the people of these
1 oclieve that SAARC coaveys
tis message to the cnure popuiation of

these 7 countries. I wish this Cunfereacy
well,
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1 am thankful for giving me this owort
paity to laitiate this dilcussion

SHRI G.G. SWELL (Shilloag) : Mr.
Chairman, Sir, 1 could not more agree
with wy friend, Mr. Dinesh Goswami,
when he says that, having regard to the
beckpround, the deterioration in the
sepurity climate, in this region and, there-
fere, low expectations and even a cynfcal
attitude, the Summit io Bangalore was 3
great and 8 positive Suceess. And I take
this opportunity of congratulating first the
Prime Minister who is also the current
Chairman of SAARC now for the splendid
maoner in which he guided the discussions
and the proceedings of the Summit and the
fresh ideas that he brought forward in his
persongl discussions with the Heads of
State and Government that attended the

§ummit.

I thiok I should also congratulate our
pew Foreign Minister who was caught ina
maelstrom of diplomatic activity soon after
his induction into his new responsibility. I
think today is the first occasion when he
is engaged as Foreign Minister in a major
discussion in this House. 1 wish him
success and op my part 1 would say that
we will give him all the support and the
cooperation that we can in the discharge of
his responsibillty.

Sir, the tension in this region, the
‘deterioration in the security situation
in this region as I said was highlighted
gecently by the decision of the United
States of America 13 induct deadly and
tophisncated arms into the region by the

fc of AWACS aircraft, MI1 Abram’s
cqu and P-16 C aircraft to Pakistan, The
mqucnon of these deadly and topbisticated

8 are going to change drastically the

rity situation in South Asia and are
tpxgm. us Wnllymuy to embark on some
« kind of an armament race with Pakistan,
'tl;g United States of America has doae
Shis fo subserve her own geo-political
mntedc lntetuu. apt for the love of the
oogle of Pakisan. It s glgar thet the
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democratic urgings of the people of
Pakistan ind no response from the rulers
of the United States of America, There is
no love for the people of this region, there
is' no consideration for the peace;, welfare
and prosperity of the pcople in this region.
Then there are the unfortunate develop-
ments over the question of the Tamils of
8ri Laoka, The question bas unfortunately
remained unresolved despite the best
efforts of our Prime Minister, despite the
best offorts of the President of Sri Lanka.

Having regard to this ciimate SAARC
is the best thing that has happened to this
region. We have to meet this challenge
collectively as member pations of this
region., How do wedo it ? It is in this
context that I wou!d like to put SAARC in
proper perspective. There has to bea
platform where the Heads of Governments,
Governments of different States in this
region must meet. There has to be an
institution and orgamisation whereby the
people and the Governments of this region
feel that they have another future befose
them and that future is the future of peace
and mutual prosperity, throuch coopera-
tion, It is this opportunity that SAARC
has given to us.

Sir, before I go on, 1 would like to
take this opportunity to pay my compli-
ments to one of our neighbours, Bangladesh.
It was first ihe idea of Bangladesh, it was
fisrt the idea of the Iate President
of Bangladesh that brought about the con-
eept of SAARC. 1 would like to under-
line this,

-‘Mr. Gogwami in his speech has warned
that India has to tread warily. Because
India is a large country, she has an inbuilt
disadvantage, But she bas advantages
too~Mt. Goswami has recounted them—
material  resources, humav  FesourGes,
industrisl resources. But in the context
of our relations with our neighbours, which

‘unfortuvately are small in comparison to

te~—we cannot help that—it is a dis-
advantage,
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Somebodv has spoken of the small
nations’ syndrome, It is very natural.
Bven in & family the big brothers’
syndrome and the vyounger brothers’
syndrome are there. We have that inbuilt
complex., Therefore, I could not more
agree with him that we have got to tread
very very cautiously,

When an idea came from asmall nation
like Bangladesh, a correct idea—it is not
our idea, it is their idea—we accepted it.
We did not only accept it, but we did and
will do everything possible to make that
fdea a success. I think this is another
highiight of the SAARC summit in
Bangalore that has been underlined. We
did not, throw our weight around. We did
not try to force a decision, but it was all by
€Onsensus.,

Sir, less than a year ago the first
summit met in Dhaka, in December 1985.
Banea'ore has landmarked significant process.
We have been able to translate SAARC into
an organisation. We have been able to
reach a decisioa to set up a permanent
secretariat in Kathmandu. We have been
able unanimously to select the Secretary.
General of the Organigation but more than
that I would point out that we have been
able to reach consensus and decision on the
question of sharing the costs of the Secre-
tariat by which, as you may have read in
the newspapers. India will bear 32.75 per
cent of the running cost, The capital cost
is to be borne by the host country, that is,
Nepal, but for the running expenditure
India will bear 32.75 per cent; Pakistan 28
per cent; Bangladesh, Nepal and Sri Lanka
11 per cent cach and Bhutan and Maldives
8 per cent each.

These are hard questions and hard
negotiations for each nation to commit
itself to a specific exnenditure in order to
service an organisation. It is pot an ‘easy
decision to reach. If the Heads of
Government and Stat¢ in Bangalore have
been able to reach this decision by a
comasensus and willingly, I think, it has been
8 significant achievement,
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Over and above that, as you kmow;
certain areas of cooperation bhave been
identiled. Some we bave been able to
agree on and others are yet to be agreed
upon. We have been able to agree on the
setting up of certain institutes like the
regional mefeorological institute and the
regional agricultural information instiwte
which will be to the advantage of every-
body. We lave been able not only to
agroe on the setting up of these institutes
but we bave been able to agree on how to
meet the cost of these institutes. These
are hard questions and hard decisions which
were not possible unless the leaders who
wet in the Summit in Bangalore were
sincere and determined.

This is what we see as the beginning of
South Asian consciousness. The leaders
who had met would not have done all that
urless they were aware that there was need
for such a thing as South Asjan conscious-
ness which must assert itself. This is
where we speak of the SAARC climate,
How are you going to meet the blandish-
ments, the tensions and the divisions caused
by the strategic interests of the super-
powers in this area ? There is no other
way except through the assertion of the
South Asian consciousness which arises from
the realisation that the interest of all these
countries lies in uniting and cooperating,
This to me is the most significant thing of
SAARC and of the Summit in Bangalore,

Hc;eagain, I think, I maust pay my
compliments to the Prime Minister. The
things that were arrived at by con:ensus in
the SAARC Summit are known, They are
there. It is only for us to uonderstand the
true significance of that, Byt there has to
be a vision and there have 80t to be steps
towards that vision. I am happy to be
told that consensus on certain steps towards
that vision were also reached in the infor-
fnal consultation among the Heads of States
in the cool relaxed atmosphere of Nandi
hills. What are those ? They bave been
listed, Number one is evolution of a South
Asian Broadcasting Programme, the network
of radio and TV programme to project
upity—unity of culcare, unity of bistory—
of the South Aslan States, the projectiop of
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a new Sonth Asian realization, and new
South Aslan consciousness. We are going
to see how it will be worked out. But the
fact that the Governments have agreed to
it is a significant step.

The next thing is the promotion of
eontact between people and peoole. Here,
again I cannot do more but agree with my
friend, Shri Dinesh Goswami, when he says
that so long we have been so colonial in
our outjook that London or New York are
nearer to us than Islamabad or Colombo or
Dhaka. It is time that we look to each
other much closer. How do we do that?
We do that through the promotion of people
to people contact, through tourism which
has been agreed to is not just a vagune thing
that we are going to promote tourism. The
SAARC Summit has reached another deci-
sion for a limited convertability of national
currencies for tourists. Persons coming
from Dhaka to West Bengal do not have to
bother to go to the banks for exchange
hard currencies, they can come tO the
border, there would be banks and they can
exchange their zakkas for rupees and come
here. So also from Pakistan. This is a
pew thing. .

The third thing is the setting up of a
documentation centre not on political or
divisive subjects. There has been so much
of development of science and technology in
various areas, in medicine, in physics,
nuclear phpsics etc. There has to be an
exchange as to what has beecn donein
different countries of this region. Bach
coutry must benefit from what the other
country has done and this can be done onfy
through access to books nnd documents on
these subjects.

MR. CHAIRMAN : Pleass conclude
now.

SHRI G.G. SWELL : I hope that the
discussion has to focuss on the importance
of SAARC; time is not that much relevant.
If you want me to sit down. I will, but the
SAARC question will never be discussed and
understood in this way. There are not

o
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many speakers. I will take just another

five minutes,

In the documentation centre, the books
and documents on technical and scientifio
subjects will be readily aveailable to scholars,
to researchers of different countries. Then
there should be fellowships exchange of
scholars between these countries,

The last thing, which, I think, is a very
important thing, is the setting up of an
organized volunteers programme There
has to be contact between young people of
India and young people of Pakistan. Of
course, we have to be careful so that we do
not get into difficulties and controversies.

15.00 hrs.

But there are areas where we can work
together. Young peo>le of India going to
Pakistan to participate in agriculture and
forest extension programmes in Pakistan
and people from Pakistan coming to India,
that is the way how things are to be done.
And the new Secretariat which has been
set up in  Kathmandu will process these
things. In every organisation, there have
got to be rules of procedure, how you
convene a meeting, how you conduct a
meeting, how you process the documents
and so on. The leaders in Bangalore
Sammit have been able to reach an agree-
ment on this also,

Sir, we do not expect SAARC to
become a mature personality within a year,
It bas taken ASEAN years and years. The
idea of one United Europe has been there
in history for the last 200 years or even
1,000 years. What did Emperor Charle-
magne try to do ? His dream wasg (o have
a United Burope. What did Napolean
Bonaparte try to achieve by his conquests ?
He wanted a United Burope under s
different hisiorical perspective. And what
is the Buropean Economic Community
trying to do? But to try to achieve that
historical objective, it has taken years and
decades. We eannot expect that SAARC



333 Suppl. D.G, (Ges.)

[Sbr G.G. Swell]

will all its in built limitations, the fall out
.of the colonial past will be able to reach
maturity in a year’s time. Obviously, it
has not been able to reach agreement on a
deflnition of terrorism. But strong conde-
mnoation of terrorism is there in no un-
certain words, But for the matter of that,
where, in which international organisation,
have we been able to reach a definition on
terrorism ? The United Nations has
struggled with it for years and has not been
able to do it. What is terrorism? How
do we distinguish terrorists from freedom
fighters and liberation fighters ? When in &
particular State, under a heinous kind of a
system by which people have to run away
for their lives, do you think that you will
accept the situation like that and not fight
back 7 But we believe that it would be
possible for SAARC even here to reach
some understanding.

Well, I am coming to my last point.
Yes, there are other subjects which are
important, which the SAARC Summit for
good reasons, has left out of purview.
Matters such as of trade, commerce,
industry, energy, money, finance—these are
fmportant of course. A country like
Bangladesh is not so  well endowed natu-
rally and bas very little to export. Bat
Bangladesh has plenty of gas. Bangladesh
gas ie, at the moment, a waste to the people
of Bangladesh. That gas from Bangiadesh
could casily be pumped through pipelines
to the factories and industries in Calcutta,
if there is understanding in a thing like
that. Why should Pakistan go all the way
to Kenya to buy tea ? Why should it not
buy Ipdian tea? Will not Indian tea
reach them quicker and cheaper ?  Why
should Bangladesh go to Australia and
China to buy coal ? From my parts of
India, it takes oaly two hours for the caal
to reach Bapngladesh.

These are all hard facts. But it is casy
to speak about them theoretically. To
jmplement these things, which are impor-
tant for al) of us, there needs to l?e a
climate, a climate ol trust. And especially
tor us Indis, a large country, it is necessary
for us to make all these countries feel free
spd have no fear about their future but
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everything to gain by working together with
us. So long, somebody has said these
small countries have been talking to India;
they cannot have but to talk to us because
we are a geographical reality. But in
SAARGC, they do not talk to us; they talk
along with us and they talk with each other.
Let this climate increase; let this conscious-
ness increase and this is in the interest of
everybody.

Lastly, I hope that in the next Summit,
it would be poussible for the President of
Pakistan Genl. Zija-ul-Haq to attend the
Summit., He attended the Summit in
Dhaka and for, some rearons, we do not
know, he was not able to attend the
Summit in Banga'ore. But, we know the
power structui® in Pakistan. It is pot the
Prime Minister, but the Prasident who takes
all the decisions and ' therefore we would
appeal to him to take his place in the next
Summit,

I take this opportunity of appealing to
the President of Pakistan to lend his band
in order to make >AARC a going
concern.

SHRI B.B. RAMAIAH (Bhadrachalam) :
Mrs. Chairman, Sir, I wish to 2ssociate
myself and our Party in the House in
congratulating the Prime Minister on the
Jeadership, this country has provided to the
recont SAARC Summit Conference in
Bangalore. I also wish to copngratulate
bim on his assumption of the Chairmanship
of the organisation. It 1s pot a ceremonial
position. It imposes a heavy responsibi-
lity. 1t is to be hoped that he will be able
to discharge it. He has very rightly point-

" ed out that the task ahead of SAAKC is to

consolidate the gains. In this connection,
we South-Asian countries leara from the
experience of the Europcan Common
Market, that is EEC and ASEAN,

Qualitatively, those organisations are
different from SAARC which aiso is
different from COMECON which s
European Common Market of the East
European countries. This is a modest
beginoing which is 8 wise approach. I¢ is
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better to start cautiously and then build
step by step rather than atteropt an ambi-
tious Common Market and theo fail,

I wish to congratulate the leaders of
SAARC on their modest approach, It is
also a 8ood thing that Indis has been taking
8 low key posture in this Association. We
are the elder brother and not the big
brother. Because of that we have to pay
the price of denying ourselves what is due
to us by taking the smaller neighbouring
countries like Pakistan, Bangladesh, Nepal,
Sri Lanka and Bhutan, among others, along

with us.

As our friends have mentioned earlier,
whatever responsible work that this organi-
sation has taken, it only builds the
strength of the area and it can be shared
amongst themselves. That is not much
gain for us, but it is a long term gain. Sos
we must reduce our expenditure on
defence. As you can see, after the first
Conference in Dhaka, we forgot, the
mutual trust and confidence. Within few
weeks or within few months, we have spent
huge amount of money on defence.

Even today, Pakistan is spending a
tremendous amount of money on defence.
They may say that itis coly meant for
Afghanistan. But, we cannot say, what
exactly are the rcasons behind it. We
should be conscious, but at the same time,
we have to build up our relationship with
our neighbouring countries as far as
possibie, for the long term benecfits to our

country.

As 1 have said earlier, the EBEC is a
morc complex association, It 1s also beset
“with oroblems 10 working the common
market, a'though most of its members are
developed industrialised countries. We are
all developing couatries. Our problems are
different and so cooperation among our-
gelves should begin with subjects like
agriculture, forestry, meteorology and
disaster management,

,, Until recently, India and Pakistan,
Bangladesh, Sri Lanka constituted a single
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sub-continental entity. A cyclone which
lashes Bangladesh, also ~ affects West
Bengal, Orissa and even the nothern parts
of our State viz, Andhra Pradesh. Drought
in Sind will similarly affect Rajasthan and
other parts of northern India. Floods in
the rivers of the sub.continent or ecarth-
quakes and other natura! calamities do not
know political boundaries. It is, therefore,
both necessary and wise for wus to pull
together in facing these problems and is
pooling our resources, for the benefit of
all our peoples.

As I mentioned earlier, the main
object is mutoal benefit for all our
countries, and also to associate ourselves
with other neighbours. Though our
system is entirely different from what the
Aslan countries have got, they are far
ahead of us. But though we are late, I
hope we will be able to maintain good
relations, understanding, and tbat we will
be able slowly to build up good relations
in all respects, including business and
industry.

Socially also, the peoples of our
different countries are at the same stage of
development. So, uplift of women ar
promo tion of child care are common tasks
for all our countries. With the spread of
technology, it is possible for us to use satel-
lites for forecasting weather, so that we
can prepare ourselves for cyclones, floods
and droughts. Such knowledge and infra-
struciure for acquiring that knowledge, can
be shared by all of us, for our mutual good.
We, in India, have accomplished green
revolution in wheat in Punjab. The rice
output in our Godavari snd Krishna deita
arcas has aJso been increased by the use of
modern methods of agriculture. We can
share these benefits with our neighbouring
countries like Pakistan and Bangiadesh. In
1978-79, there was an cffort to piomote
cooperation between India and Pakistan ip
agriculture. We had supplied hybrid seeds
for foodgrain cultivation in Pakistan, og
the advice of FAO, But, instead of the
gesture leading to good relations, there
was bad blood. Pakistanis alleged that the
seed supplied by India was rotten, while
India denied the charge. The media in
our two couatries built on the ditferences,



327 Swppl. D.G. (Gen.)

[Shri B.B; Ramaiah]

and relations were strained. They remaiin-
od strained uatil the end of 1984. Our
Prime Minister has been trying to improve
relations with all our asighhoars, including
Pakistan, Bingladesh and Sri Lanka.
Nepal has been brought into the Qanga

{Waters Dispute, as desired by Bangladesh,
India has been playing a constructive role
in helping to find a solution for the ethnic
problem in Sri Lanka.

We all know what has happened there
during the last two vears. Inspite of the
fact that our Prime Minister, and the
President of Sri Lanka have met so many
times, the problem has still not bezen
solved. Unless there is a strong deasire,
cooperation and will, this problem cannot
be solved. With the recent approach of
SAARC countries towards each other, there
will probably be some improvement in
these matters.

With Pakistan, it is hoped to resume
negotiations for improvement of relations
and having cooperation. In this connec-
tion, I wish to remind the Prime Minister
about the vested interest which the
bureaucracies in both our couniries have,
in keeping the relations strained. A
notable exampl: was the statement of Mr.
Natwar Singh last week, that there would

“be po negotiations at all with Pakistan on
the nuclear and other issues Now, at
Bangalore, it was decided that the talks
would be resumed. It was also said that the
Prime Minister might undertake his cont-
emplated visit to Pakistan. I urge him to
pursue the path of peuce with Pakistan, and
wish him all success.

Without improvement of bilateral
relations, and removal of mutual distrust
among our countries, we cannot build a
sound struciure for SAARC. The founda-
tions of SAARC lie ia the bilateral rela-
‘tions among our countries. We should
not allow our disputes to go out of hand.
We shoutd try to have them settled peace-
fully and bilaterally. We should create
public opinion in Pakistan, Bangladesh and
cisewhere, 8o that Governments in those
gouatries follow & similar policy.
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Fioally, most of the member countries
of SAARC do not have a representative
democratic system. Pakistan and Bangla-
desh are still in transition from military
dictatorship. Bhutan and Nepal are
monarchies. The democratic system in
Srilanka is vitiated by ethnic conflict and
the denial of human rights to the Tamils.
India has a federal parliamentary democ-
racy. While we would like to see these
countries also evolve toward the democratic
system, we should not do anything which
will give the impression of imposition of
our system on these peoples.

As we have started in these recent
negotiations and as earlier speakers have
mentioned the radio and TV system should
be able to give us much cooperation and
understanding and also give us better rela-
tions with one another.

The tourism which we are talking about,
we should also be taken as ae active part in
it and on the basis of that we should also go
with the mutual visa system or even elimi-
pating visa system what the common market
countries have got; and the mutual import-
export system th.t we have followed in
other couatries that is, they are following
import and export licensing system should
also be relaxed so that business relationship
and cooperation and culture, sports and all
other activiti.s should go simultaneously
in the long rum so that we can build up
excelleat relations to make this SAARC a
wonderful organisation, if not today, in
years to come ahead.

I, once again, congratulate the Prime
Minister to take up this SAARC effort and

tasks in the
larger interest of our country.

SHRI R.S. SPARROW (Jullundur) :
Hon’ble Mr. Chairman; the promotion of
SAARC is indeed a move in the right
direction, indeed a fertile idea, on way to
maturity.

From every angle it is expected to
work for the good of the peoples of South
Asian countsics.
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Before I Summit my few observations-
cum-recommendations in that regard, I
first beartily congratvlate the hon. Prime
Minister and the Ministry of Foreign
Affairs to havin® taken an effective initia-
tive to prope! to advantage the spirit of
cooperation amongst the peoplzs of South
Asia. Alot of ground work has been
covered in that regard and that has been
done most satisfactor{ly. As a result of
cogent contribution made by our Prime
‘Minister and the Minist.y of Foreign Affairs,
various regional institutions, research
centres management centres, such as trans-
port management centres, Standing Come-
mittees of the Secretaries and so on have
been established along with other mutually
conducive measures which have been
adopted. On the whloe, internationally
speaking, it is a (femendous success, and if
I may say so, first tims in the history of
South Asia, it is not a mcan achievement
at all.

From ages past, the culiure and back-
ground of South Asiun Nations has histori-
cally been intimately common and intert-
wined as a onc whole. Their common ties
say, from Nepal down to South, Bast and
West have their tentacles sprecad all over
as being from one stock, amongst crores of
peoples.

Just imagine, as an example that the
National Emblem of Indoncsia, the largest
Mohamme¢dan country in the world and
lying contiguous to Andaman/Nicobar
Islands of India is GARUD, associated so
closely also with the epic of RAMAYAN.
This one whole tentacle of South Asian
people has a big significance and you will
see the result as we go on in this open wide
world.

Sir, industrially, scientifically, cosmosi-
caliy, commercially and ia all round €cono-
mic and production fleld, we South Asians
beiween us can hold our owo. To my
mind there is no doub: on that account.
Why do we have to cross all the seven seas
to work out the evenness of our economic
and other ficlds’ progress ?

What is it that wny of our regional
group of South Asian countries canoot
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provide one another : Qualitative mans
power ? Labour in all .fie'ds ? Commer-
cial acqumanship of all types ? Scientific
progress, making person 'lities ard persons,
professors. doctors, technicians and cosmic
experts with all understanding stretching
right up to pul:ars. quasars, manholes, and
what not, and blackholes and wbhat not ?
Where is the rhortage and where is the
difi.ulty to handle all these problems
efficaciously amongst our South Asian group
of countries ? It is for us to perceive in a
cogent manner,

Sir, we should respect each other’s
independence; of all countries in this region
as equal partners irrespective of the size,
potentialities or manpowsr. We should
have a very clear and clean understanding
amongst ourselves, and it should be our
aim to even work out an understanding to
have a common geo-strategic, geo-oﬂ‘ensivel
defensive understanding, as an international
block.

Besides that, if there could be, if you
look around, a NATO, if there could be.a
CENTO, there could also be, if | may »ay,
80, a Warsaw Pict block and other so many
blocs, why should not there be a SAARC
bloc ? It will, in fact, carry the key to
keeping the world nations power balance
even. It will really act as a strong deter-
rent against the possibility of any kind of
nuclear holocaust to doom the world, geo-
strategically, geo-militarily; if you probe
deep into this mutual understanding there
is deep mcaning in it.

Man is apn animal io many respects.
Sorry. And he goes at each other’s threat
for one reason or the other.

AN HON. MEMBER : Ratioual
animal.

SHRI R.S. SPARROW : Since time
immemorial from stone-age to ths day it
is s0. So, you have to create conditions
to keep a 8ood grip on the modern day
type of weaponry, modern day type of shail
I say a very clever, some times even perver-
ted brainspower ais0 in these things, and
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wo South Asians, from heritage point of
view, from the point of view of our old
culture and knowledge—cumulative—
people learn from you. Not that you had
to go too far to learn from them. Who
invented zero ? Who invented algebra ?
Who invented even, shall I say your system
of cleanliness in your own areas where you
live ?

Therefore, this clicking of beautiful
brains of South Asia should not be taken
lightly and 1 caution people sll around
outside. ‘‘Do not try to be nastry ciever
with us. We can do our own business,
We can hold our own manfully and people
have tried their hands on us time and again,
they atre pumping and blasting in one way
or the other. They are using some people
as Ssurrogates, nations as surrogates to
achieve their own end.

So, we can stand squarely on our two
broad stout legs. in South Asia, Millions
of us, we are the strongest people in the
world, actually, potentially. We should
pot have any misunderstanding. Unless
you call a spade a spade on one takes any
notice of you. I am very pglad in that
regard that our hon. Prime Minister with
his wide vision and boosted and backed up
by the External Affairs Moinister and his
owr team, bas done something wonderful,
which has never been done before. 1 am
very proud that as cbance has it, having
set the ball roliing, you still have got the
command with India. You are now the
President of SAARC, which gives you an
extra little opening. shall I say, to put the
whole thing to full advantage. This is the
setting.

So many things have been said previou-
sly, which, it will ot be fair forme to keep
on repeating for the sake of lecture. I do
pot believe in that, This is done very well
by anybody who spoke from that side and
this side. Various facts of the problems
bave been recapitulated innovatingly and
otherwise.

Fioally, I have nothing else to say more
thaa this that from every point of view,
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South Asia can stand on its own legs. I
urge upon my External Affairs Minoister who
is working urder the aegis of the hon.
Prime Minlster, to probe it further forward,
with vigour verve and with your conscious-
ness as you own the whole of South Asia
as one of the tentacles. You sre not
going to be, as I said, big power or small
power in Asia. They are brothets unto us.
And rope in others also If Afghanistan
has not come, tell it, kindly come in; this
is the right time. Now is the time. Tell
Burma, come along now; this is not the
time to waste Even rope in Indonesia and
Bali. Why should we be encircled all
round every time to pay rome kind of a
price on our heads 7.

With these words I thank you very much
for sllowing me to speak.

SHRI SAIFUDDIN CHOWDHARY
(Katwa) : While taking par: in this discus-
sion under rule 193, I cannot restrain
myself from referring to the siatement of
the Prime Minister. The v.ry first of this
statement says :

“Inaugwated on the auspicious
occasion of Kartik Purnima and
of the birth anniverssries of the
prophet Mohammad and QGuru
Nanak Devji. The Summit
reaffirmed ..*

1 eappreciate his referring io Kartik
Purnima very much. He has the ability to
make to the right kind of referrence.

In this statement, some general re-
ference is there about the Second Summit
and the ouotcome of it. Tt is for the
Foreign Minister, here in this House, to
tell us in concrete terms the outcome and
the decisions that bave scome out from the
Summit.
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12 28 prs.
[SHRI SOM NATH RATH in the Chair]

Now, before me, hon. Members have
said so many things. I also very much
appreciate the need for closer cooperation
of the countries of South Asia, those who
have formed this organisation, SAARC. It
will be really a good thing if this Associa-
tion can really help in promoting the good
contacts among peoples of these countries.
That is very much needed. There are so
many jrritants in our relations. But they
are not making of the people. They are

the making of the vested interests, thoae(
who are living in these countries and also

residing abroad.

The other Members have spoken about
the e~onomic coop=ration, cultural exchan-
ges, different projects to be undertaken, on
the areas of education, child welfare,
women development and all that. But
with that a common perception is requ:red
about our identity. We have to identify
why in tbe past we fell apart, who instiga-
ted animosi'y in this region and why des-
pite all our best efforts, we could not come
together. Who they are? That is very
important. Now the Prime Minisier says
that bilateral issues are not to be taken
up in this forum. That is very good. The
point :s that certain irritants are there in
our bilateral relations which may endanger
this very concept also. So, we cannot be
oblivious to this. While I want that our
relations become more closer, they get
cemented more, but f we keep our eyes
shut on that, Mr. Mushran Ji, then it will
be a real problem. '

AN HON. MEMBER °
J?

Why Mushran

SHRI SAIFUDDIN CHOWDHARY :
He was looking at me. On this, Sir, the
other day on the AIR and television we
heird that Prime Minister Junejo bas said
that AWACS are not coming to Pakistan,
but today one news 1is there that the
Ambassador of USA in Pakistan has said
that they are going to get these. What is
trwe ? '
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[im.fla:ion]

SHRI AJAY MUSHRAN (Jabalpur) :
Where did you ;ead this ?

SHRI SAIFUDDIN CHOWDHARY :
Do you not go to library ?

[English]

So, these are the things. We are
serious about it. When SAARC was for-
med, we initinlly thought that we are
going to cinch these irritant issues, but

- now we find that Natwar Singh Ji—I have

great respect for him—has said that in
Baogalore what was to be discussed was
non-controve sial issues and non-political
issues. Well, it is very good that we
should be cautious not to take up such
issues which may harm the development of
SAARC, but I must say that we should
have the courage to add to the non-contro-
versial ' jtems certain other things. What
are those ?. . (Interrupiion).

AN HON. MEMBER : He is talking
great sense,

SHRI P. KOLANDAIVELU (Gobechetts
palayam : Always he talks with great
sense.

SHRI SAIFUDDIN CHOWDHARY :
Apart from all this, the convenors have
been appointed and all that we have heard
—iscience and  techmology, cooperation,
culture, education. That isthere very much.
If you can explore certain areas that is very
important and we have to do it. We have
no objection to that. But whether we
can add certain other items to those non-
controversial items ? I beliecue we have
to take that ipitiative. Can’\ we say from
SAARC that none of these countries will
allow its territory to any foreign country
to establish- a base ? India would not
allow, Pakistan would not allow, Maldives
would not allow. This is one important
thing and everyone should agree on that,
If we think that that will create disruption,
then it is no use of having SAARC no talk,
nothing. '
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Apother thing we can demand is this
that the concept of Indian Ocean as zone
of peace is @ long-pending demand. It
was inittated in Decerber 1981 in the 26th
Session of UN, General Assembly. Thep
after that the direction was to hold an
international conference in Colombo, What
happened to that ? 1t seems that every-
dody has forgotten that. Can't SAARC
take up this issue 2. . (Interruptions).

DR G.S. RAJHANS : You are speake.
ing in China’s words that China has
advocated this policy of zone of peace,

SHRI SAIFUDDIN CHOWDHARY :
I am talking about Indian Ocean as zone of
peace. On Nepal [ have certain things to
say. [ do not support that zone of peace
concept. Buat this we can take upasa
zone of peace. If Colombo cannot host it,
somebody else can host {t, There is no
objection to that,

Another thing which is non-controversial
wo can demand from SAARC and that this
js to the benefit of this resion, to the
benefit of the people of this region to live
in peace. What is that? To demand of the
members of the Security Council to give
an undertaking not to interfere in the affairs
of this region, Are SAARC Members ready
to demand that declaration ?

Nobody should interfere—neither USA,
nor USSR, nor anybody. But they are
not going to say. Who will say? On
this point the goodwill and real intention
will be expressed.

I do not want to speak on other points
or other aspects, These are important
aspects. A good sound basis can be found
for real co-operation in this region=—that

It will be free from any threat, danger and
obstruction in future,

SHRI SHARAD DIGHE (Bombay
North Central) : General expectation in
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the beginning was at a low leve] as far as
BAARC meet was concerped becau:: :f
the shadow cast by bilateral disputes
particularly between India and Pakistan
and also ethnic disputes in Srilanka, It
was held thst no substantial beadway
could be made at such g meet, Bot it is
gratifying to note that these ¢xpectations
bad totally belied—and the resylts achicved
were weighty, substantive and impressive,
The Bangalore summit of SAARC has hel.
Ped in consolidating the gains of regional
co-operation. In some Conferences of
regional nature we do pot expect at times
very spectacular achievements, But with
patience we have to make progress slowly
gnd achieve one by one more and more
itemy of  co-operation, The recults of

this. meet can be divided into two cate-
gones, The first is the establishment of
institational machinery and some procedural
conventions  which have been agreed
upon. Already reference has been mads
to the establishment of the Secretariat at
Kathmancu to the establighment of the Secre-
tary General Mr. Abdul Osman of Bangladesh
Apart from this there has also been an
agrecment regarding sharing of costs and
the most important is formulation for pro-
gramming costs and the costs of regional
Institutions have also been agreed upon, |
may go further and add that uniform
guidelines for convening meetings, ete

have also been formulated, These are no‘t‘
small gains though after they bave been
achieved bey appear not significant. In sueh
;eggonal formulations it s every difficult to
agree upon the place of the Secretariat

the procedure of the meetings, the fund;
sharing. But we must congratulate al] the
concerned and especially the Prime Minister
of India who bas taken lead in all these
things and got thig agreement made op
these fssues which have been otherwise
controvercial also,

Apart from this procedura] part there
are several other decisions which bave been
made, yhich demonstrate that SAARC isa
dynamic cobncept, Therefore, the organisers

deserve the congratulations on th i
e is point

A point was rafsed Just now b hthe
earlier spesker that we should ﬁlz oul
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new and new areas for cooperation. He
had suggested some of them, but I may
point out that aleeady in this meet itsolf
nearly 8 or 9 subjects have been found
out which may be termed as the extension
of the SAARC cooperation. In the first
place T may refer to the establishment of
Technical Committee for Drug Trafficking.
In this connection we must remember that
this was a matter of controversy be’ween
pakistan and India. In fact a press state-
ment has appeared of our Prime Minister
that drugs had become an importapt India-
pPakistan issue. So, from this point of
view we must say that it is a great achieve-
ment that all have agreed to the establishe
ment of the Committes for Drug Traffick-
ing. Not only that it bas been established,
but it bas been decided that it is to be

headed by Pakistan,

PROF. N.G RANGA (Guntur) ; Send
a thief to catch a thief!

SHRY SHARAD DIGHE : So, from
this point of view this programme is a
great achievement.

There have been several other agree-
ments which have been made extending the
term of reference of agricultural committee
to forestry, then exchange of experience,
methods of planning and implementation.
To this respect the planners are to meet
and discuss all these things from time to
time. The experience of collection of
revenue by India also has beem a matter
of query by other countries, 1 am told.
And therefore, that will also be taken note
of and discussed. Of course, there may
be no planoed harmonisation but our
experience and methods of planning and
jmplementation will be utilised in this
Commitiee.

Then, identification of a number of
priority objectives of SAARC countries on
international economic issues has also been
done in this meet and therefore, from this
point of view it Is a great success. The
success of this SAARC cannot be merely
assessed frem the Bangalore Declaration
jtself, but we must take also into consi-
deration the informa) meetings of the
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Nandi Hills of the Heads of these countries
where several decisions have been taken,
which perhaps could not have been taken
fo the formal meetings.

This occasion was utilised for the
bilateral talks also. As bas been said
that in such conferences always opport.
unities are taken to sort out the bilateral
issues and aswe read, there have been
also bilateral talks between India and
Pakistan and bilatera] talks between India
and Sri Lanka also, and some b eakthrough
has taken place as far as India-Pakistan
bilateral relations .are concerned, as is
reported. So, these are alto to be taken
as success of this Conference.

There have been several other points
which have been decided to which the
earlier spcakers made a reference—radio
and television and tourism. About tourism
a very important point that has bgen
decided is the facility for limited converti-
bility of national currencies for tourists
from SAARC countries. It would very
much help us as far as tourism is conger-
ned, but the most important point Is that
this will lead to the concrete steps for
people-to-psople contacts and that is very
important as far as such regional con-
ferences are comcerned. Therefore; the
other points, namely, programmes for
cxchange of scholarships, early Institution
of SAARC’s scholarships, fellowships and
Chairs in different universities would also
result in people-to-people contacts. Then,
a documentation centre has alio been
decided, as far as this is concerned. So,
iovolvement of youths of each country js
proposed with the development programme
of the other country under which organised
volunteers of one countty wold work in
the other country in the fields of agriculture
and foresiry expansion work. This will
also make peole-to-people contact and
involvement of the people, especially youths
of these countries.

Now, as I said, SAARC bas been on

the right track, avoiding bilateral
problems and emphasising the need
to take decisions unanimously. Ng

doubt., the definition of terrorism might
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pot have been agreed upon or might not
have been successfully agreed upon. But
at least, there is an Unequivocal condemna-
. tion of terrorism as far as this summit is
concerned, Therefore, I have got great
hope that in due course of time, there will
be an agreement on the definition of terro-
sism also. It is not wise, in such conferences,
to force an issue and ‘ake pride in a
demonstrable way but with fragile results,
Therefore, patience and perseverance are
necessary from this point of view,

Now, the Secretariat has been esta-
dlished. I would only say that care should
be teken to see not to evolve this Secretariat
jtself as a typical international bureaucracy.
We should take ‘care to sec that it really
follows yp the programmes and the
decisions of SAARC and the different
Committees thereof that are going to work.
It was, of course, significant that Zia was
absent in this summit. 1 would like to
kpow from the hon. Minister also, whether
there is any political significance attached
to the absence of the President of Pakistan
in this summit and sending merely the
Prime Minister of that country. It is be-
cause in the earlier occasion, he was bim-
self present at Dacca, I would like the
hon. External Affairs Minister to thiow
some light on this point.

With these words, T congratulate out
Prime Minister oo taking a iead and having
decome the Chairman of the SAARC
this vear. 1 am sure that this
Association will make a great head-way
and whatever issues of cooperation which
are being decided in all those fields, this
region will make a great progress.

SHRI V.S. KRISHNA 1YER (Bangalore
South) : Mr. Chairman, Sir, 1 deem it a
proud privilege to speak on the subject
because the Seeond Summit of South
Asian Association for Regional Co.opera-
tion was held in Bangalore, which is my

sonstituency.

Sir, keeping with the tradition of
nmat;ka, the culture of Karnataka, the
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Bangelorians did accord a very warms
reception to our leaders. The Government
of Karnataka and the Bangalore City
Corporation worked day and night to make
the event a great success, The SAARC
Summit is really 8 historic event. Sir, I
bad the fortune of witnessing both the
opening session and the concluding session.
I heard with rapt attention the speeches of
all the [eaders. I say with confidence that
the leaders were very sincere in their
desire to strengthen the SAARC organisation
and also they re-affirmed their faith in
promoting common Rgood of our people
through  cooperative  solutions to the
problems, which they have agreed to
hear. ’

The Preamble of the SAARC Chapter
adopted at Dacca Summit clearly said that
political and bilateral issues should be
kept out and will not be allowed to
endanger the spirit of cooperation, At
the conference, they had not discussed the
bilateral issucs. But cutside the confe-
rence, they did discuss the bilateral issues,
Our country is now anxious to know what
transpired between the visiting leaders and
our Prime Mioister. We are also anxious
to know the outcome although our Prime
Minister in his Press Conference very
briefly stated that he had discussions with
Sri  Lankon President Shrj Jayewardene

and also with the Prime Mipjster of
Pakistan,

So far as his discussions with the
Prime Minister of Pakistan are concerned,
the Prime Minister of Pakistan has stated
that Pakistan has not exploded nuclear
bomb. The Pakistan Piime Minister has
also stated that ““USA is not supplying us
AWACS planes”. Our Prime Miniser
sald that India is not convinced about it.

Another burning problem which pas
agitated the minds of the peopie of India
i3 the ethnic problem in Sri Lanka. That
problem was also discussed for hours
togetber. Our Prime Minister hag to leave
at 2.30 PM the other day but he prolonged
his discussions for foup bours at » stretch
because be was very keen that g solution
s found to this problem becauge genocide
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is cartied on in Sri Lanka, They want to
find a solution soon. Our Prime Minister
has not given us the details,
that at this junction it will not be in the
interest of both the countries to divulge
anything. That is all right., We trust it,

This House and (he whole country is
very anxious to know the outcome of the
bilateral talks between the various leaders
and the Prime Minister had.

Our Prime Micister promised to make
a statement next week. 1 wish by the
time we diicussed this important subject,
we had known the derails.

The Preamble of SAARC Charter also
goes on to declare that they will be guided
by respect for the principles of sovereignty,
equality, tesritorial integrity, npational
independence, non-use of force and non-
intcrference in the intcrnal affairs of other
States and peaceful settlement of issues.

The SAARC nations are in one way
or the other bound by commonalities.
They have a comimon gengraphy, a common
culture, a common temperament and
commo: heritage,

Under the dynamic leadexship  of
Bangladesh, SAARC has grown as a
bealthy child and now it is tha turn of
India to develop this child,

I am sure we cannot put the entire
responsibility ob our Prime Minister
bimself. The whole nation is behind the
Prime Minister in strengthening  1his
or@anisation. We have got a very abie
External Affairs Minister- We have three
able External Affairs Ministers *Trimur-
thies.” 1 am sure they would share the
responsibility because people expect a lot
from SAARC.

The very fact that the seven leaders
have met in the SAARC Conference is a
step forward. We cannot take mecely
pious decisions. Peopie will
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satisfied. They want concrete aétlon.
People are watching how this organisation
works.

We are all very happy to see that a
permanent Secretariat will be established
in Kathmandu in January. When the
Sccretariat is established, it is natural to
exp. ot that the implementation of declsions
arrived at the Summit Conference will de
looked into,

Many of the Mombers have referred
to the various areas of cooperation on a
number of subjects. They have agreed to
share the benefits each other.

One important thing on which they
have jointly resolved is to fight against the
ovils of drug-trafficking and terrorism.
That is very important, so far as our
country is concerned. They decided to
promote people to people contact at all
levels.

SAARC leaders had two more possible
items of cooperation at the Nandi Hills.
Nandi provides a very good climate. The
two items are cooperation for strengthen-
ing popular participation and inter-action,
These include 1adio “and television
programmes, tourism, eichange of scholars,
a Regional Documentation Centre and
organised volunteer exchange programme
for work in Agriculture and Forestry,

DR. V. VENKATESH (Kolar):
Nandi Hills are in my district, Kolar,

SHRI V.S. KRISHNA IYER : If trere
was some more time, they would have
solved many more problems at the Nandl
Hilis.

(Iaterruptions)

Now, the whole world is
wulching as to how this Bangalore
Declaration will be implemented. The
implementation programme is in (ke bapds
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of the Ministers and tho Secretaries
concerned. At first, we were disappointed,
in the morning, when the Prime Minister
addressed the Press Conference and
thought that bilateral talks between India
and Pakistan have failed. But, fortuna-
tely thanks to the guidence by the Prime
Minister, the hon. Minister for Bxternal
Affairs has pursued it. Mr. Natwar Singh
and others could do their tasks with their
counterparts, Itis really a very happy
augury o note that normalisation process
will begin from the next round at Islama-
bad. The Foreign Secretaries will be
meeting. That is very essentlal. Many
members have referred to solving bilateral
issues and they said that the bilateral
jssues cannot be solved in meeting only
oncein a year. The Officials can meet
once in a month to discuss about the
mutual cooperation. But these burping
problems, particularly the issue between
Pakistan and India canpot wait apy longer.
It cannot wait for ap another spmmit. I
am sure they will do something. Being in
Bangalore, | saw with my own eyes how
the Foreign Secretaries and the Foreign
Ministers were burning their midnight oil
to prepare the ground for the summit
cooference. That is why the concluding
Session was able to conclude within an
bour. The officials worked day and nigbt,

The Prime Minister in his speech has
quoted Kautilya as saying that we must
have good neighbourly refations, Even as
individuals we fcel that we must have good
neighbours, Whenever we go in for a
house, we ask as to who are all our
neighbours. It is necessary that we should
develop good relationships with our neigh-
bour,

One thing the world must know.
Though we are a big country and though
we have got our own resources, India has

pnever shown the Dbig-brother attitude
towards aoy country. It conduygted itself
with dignity. Though SAARC is a non-

political Organisation and no reference
should be made to the political side of it,
two of the leaders did make references to

the Summit of the bilateral Issues. The
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Pakistani Prime Mitpister referred to the
movement of troops in the border. The
Sri Lankan President, in his e¢xtempore
portion of his speech, referred to the
ethnic problem in 8ri Lacka But our
Prime Minister did not react. Becsuse it
has been very clearly stated that political
issues will not be discussed. Though in the
SAARC Conference it was not discussed, {t
is necessary that political issues also must
be solved sooner or later. I would like to
make one last point. Another disappoint-
ment that was in store for us was the area
of cooperation was not extended. India
was very keen that trade and industry etc.
should be included. It would have bene.
fited other countries too. But somehow
the other countries have mis-trust in us and
they did not agree to it. In the SAARC
the convention is that unless the decision
is unanimouly acceptable, it will not be
adopted. We hope that at the next
Summit, the area will be further extended.
This SAARC spirit and the Bangalore
Declaration will serve as a star for world
peace and stability. For this region,
nearlv 100 crores of people live. With
these words I wish success not only to the
Conference which has just been concluded
but also to the SAARC Secretariat and
SAARC officials,

[Tronsiation)

SHRI SHRIPATI MISARA (Machbli
shahr) : Mr. Chairmag Sir, the first summit
conference of the SAARC was held in
Dhaka in which the beads of States or the
Prime Ministers of al) the seven countries
participated. The second confercacc was
held i Bangalore but the Head of the
State of the Pakistan, which is the second
largest country member of the SAARC
(first being India) did not attend it. The
Prime Minister of that country participated
in this SAARC conference, Undoubtedly,
this would have no importance in an
ardinary situation but keeping in view the
relations prevailing between India and
Pakistao the hon, Minister, as Shri Dighe
has said, must clarify the position. 1 da
not konow what the bon. Minister will say.
But be is a learned person and can throw
some light on this issuc to remove owr
doubts, But stall - the common mau wlil
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have a lingering doudt as to why particl-
pate the Head of the State of that country
did not, Many issues like the setting up

of a permanent secretariat, the procedure

to the adopted ‘etc. were setting in
Bangalore, 1 do not want to repeat what
has already been said as it will serve no
purpose. [ want to thank our Prime
Minister and the other Heads of State and
the Prime Ministers who participated in
this conference. Th:y decided many
issues. Those issues may not suit some
people. When the hon. Member Shri
Saifuddin Chaudhary was speaking, I felt
that he was not touching the real issue.
We waat to bhave good relations and to
achieve this we are making efforts in
various directions. We are trying to have
exchange programmes on agriculture,
forestry and some other fields. At the
same time, we have a focling that if we
touch some controversial is.ues they may
hamper the progress of this conference.
All right, touch such issues at the time
you think fit, But until personal, political
and national relations are discuesed
frankly and the sore points are removed,
you will not be able to find real solution
of the problem.

SHRI NARAYAN CHOUBEY : What
are the sore points ?

SHRI SHRIPATI MISHRA : Shri
Choubeyji, please excuse me. I may tell
him that he beloags to a party which may
not be perturbed even if India is attacked.
You may be remembering that at the time
of the war with China, he was not concer-
ned at all. May I tell you what pinches
you.

SHRI =~ NARAYAN  CHOUBEY
(Midnapore) : Please do, even by abusing.

SHRI SHRIPATI MISHRA : Bvery
day, discussion takes place here. Although
{ have not participated in any of the
discussions but every time I hear thet some
foreign hand is behind this terforism.
Some foreign power is training the
tecrorists and sending them here. Who is
this forcign power ? Somectimes wo even
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name it and say that we have proof of its
involvement. It has become the biggest
problem for our country. When we have
talks with that power on varlous issues,
why then do we hesitate to raise this
point ? We must dircuss this issue also.
Only then will we be able to know their
intentions. If they are not prepared t0
talk on this issue then it will make their
intentions ciear. The Charter of SAARC
expressly says that no country shall
interfere in the sovereignty, rights and
internal affairs of another country. You
have included all the principles of the
Panch Bheel in this charter and in spite of
this, if any country is not willing to sort
out the irritants and does not respond
satisfactorily then, certainly, its intentions
cannot be bonafied and when the intentions
are malafied, how can we sit together and
settle the issve, ’

Secondly, about the problem of Assam,
it was decided during Prime Ministership
of late Shrimati Indira QGandhi that a
barbed wire fence would be erected along
the border to check the infiltration from
Bangladesh. There was no controversy over
it because the fence was to be raised on
our side of the border. But still the issue
Is hanging fire. What is wrong in it?
Why do they want to prevent us from
doing 80 ? There is no controversy about
it. And, if the other party considers it
wrong, and at the same time, is Dot ready
to resolve the issue in a practical munner,
then it certainly means that they do oot
want to resolve the issue amicabby These
are the two things I had to teli you.

The third problem is the ethnic
problem of Sri Lanka., The steps and
efforts of our Hon. Minister to solve this
problem are praiseworthy, but wnile efforts
are on, their armed forces attack Tamils
and kill many people. There must be
some negotiation with them to resolve this
problem. I do aot want you to take a
decision, But these issues should be
discussed frankly as SAARC countries are
considered to be a family. The SAARG
countries should sit like a family and
discuss their p:oblems without any hesita-
tion. Everyone should listen to those
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problems. If someone does not speak
frankly and does mot want to accuse
someone openly, then, let them not do so.
But all these issues and intentions must be
made clear to this family of SAARC. You
have taken a major step—people to people
contact~—and when this contact is achieved,
the masses of the respective countries will
force their rules to adopt the right
approach. You have taken some decisions
about the mass media and certain other
matters. I want you to stress on the
implementation aspect of the proposals of
getting up of the communication system
and people to people contact.

On economic front, I am not very
optimistic thal much can be achieved by
mutual exchanges. But whatever be the
results, they will be for the good. I want
to say that you must expand the means of
communication. The news to be exchan-

ged among the member countries must be

authentic, otherwise, the outside forces
having very powerful news agencies will
distort the news and try to spoil our
relations. We must epsure that only
authertic news is exchanged. In order to
achieve the pcople to people contact, you
have devised some exchange programmes
involviog students, professors, technicians,
etc., and I think it wiil help them in
anderstanding each other. This will biing
some qualitative chaenges in the thinking
of the people. They will try to set
priorities to achieve goodwil! and friend-
ship among these countriee,

Inthe end, I want to invite your
attention to two things. I would like our
hon. Foreign Minister to pooder over the
point which General Sahib has just
reminded. Burma and Afghanistan are at
least two such countries and it is a
historical fact that they had age old ties
with this continent and there had been
close contact between the people of thoss
countries and the rest of the continent
(Interruptions). . . . . . Thailand also comes
in this category. So, efforts should be
made to include at least such countries in
this family and forum. It will widen the
buse, ©spand commerce and trade and
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give strength to this movement. I am
using the word ‘strength’ because it is the
age of ‘materialism’ and strength and
materialism are understood better thin
any thing else. Our Prime Minister on
his return from visit to Australia and New
Zealand had said that countries like
Burma, Thailand and Afghanistan which
even today follow certain Indian traditions
and culture shovld be included in this
movement to widen its base. This will
give strength to the movement itself and
to its voice in the international forums. I
do not advocate creation of any power
bloc or military power. It is not required,
but some arrangements must be made to
voice forcefully the principles of Panch
Sheel propounded by Pandit Jawahar Laj
Nehru, the great leader of India in this
group so that the voice may reach the
member countries. With these words, I
thanls you for giving me time to express
my views,

[English]

SHRI P. KOLANDAIVELU (Gobichete
tipalayam) : Mr. Chairman, Sir, so far as
SAARC Summit is concerned at the outset
we have to convey our compliments to (he
hon. Prime Minister whe has been selected
as the Chairperson of SAARC and who has
taken much pains in order to scttle the
Sri Lankan issue at Banualore ijteelf.
Bapgalore was the right place to hold
SAARC Summit as South is always a zone
of peace. Sir, on account of convening of
the Summit at Bangalore it got a face-lift
as Rs. 3.4 crores were spent for this
purpose. 1 rtequest the hon. Minister of
External Affairs that such Conferences can
be convened in Madras also so that
Madras may also get a face-lift by spending
Rs. 3-4 crores.

]

SHRI NARAYAN CHOUBEY': Why
pot Calcutta, Sir ?

PROF. N.G. RANGA : No.
pollution.

There i

SHRI NARAYAN CHOUBEY : It is
very much growing., It is not limping,
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SHRI P. KOLANDAIVELU : The
SAARC summitis a step in the right
ditection. Definitely. the SAARC confefe-
nce at Bangalore is a substantial improve-
meat over the conference at Dhaka which
was held last year. The declaration bas
also paved the way for consiructive efforts
ip the nine areas identified in 1985 for an
jntegrated programme Of action, 1 request
the Government to sce that the implemen-
tation is dope in letter and spirit,

We bave seen so many conferences and
after the conferences are over, they have
been taking 5o many steps, but the steps
taken are mostly inconclusive or they are
pot at all useful to the people at large.
But I hope that the decisions taken in this
conference will be implemented in letter
and spirit, and we will be able to use
them for the child and woman walfare.

In the conference at Dhaka in the year
1983 it was also decided that the bilateral
jssues cannot be raised in this conference,
but unfortunately, the Sri Lankaa Presi.
dent, Shri Jayewardaoe, contrary to this
convention, raised the problem of Sri
Lapken Tamils and criticised the policy
and programmes of the Sri Lankan Tamils.
It is o fact that his Government has
killed nearly ten thousand Tamilians so far
and displaced nesrly four and a half lakh
Tamilians from Sti Lanka and has also put
4500 Tamilians inside the jails. A pumber
of Tamil villages have also been destroyed.
After all this, he speaks in the SAARC
summit as if he i3 a Budba or & Gandbi.
He also speaks about ahimsg and non-
violence, It s just like **successfuly
quoting the sermoDs of the Bible in the
presence of Christ in the church, Actuslly,
8hri Jayewardane before Jeaving Sri Lanka
for Bangalore virtually declared a war.
He also stated in Sti Lanka to the press
that this was the last chance he was
giving to the Tamil militants. If thcy‘ were
pot coming forward to the negotiating
table, he would declare a  war. What
does it mean? He is purehasing gup-
boats, he is also purchasing warplanes and
arms from Pakistan, China, USA end
other countries. The entire Tamil mce in
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Sri Lanka is actually facing apnihilation
and liquidation at the hands of Sri Lankan
Goverement.

I appreciate and I congratulate our
hoon. Prime Minister who has actually taken
so much of pains in order to settle the
jssue. In fact, marathon talks were going

on between our hon, Prime Minister
and the Sri Lankan President, Shri,
Jayewardane for four hours, for five

know what bas
the talks so far.

hours, but we do not
been the outcome of
Apyhow, we are under the impression
that our Prime Minister will come
forward to settle the issue. If tbe issue is
pot settled during the period of our hon.
Prime Minister, I tbink, there cannot be
any solution for the Tamils in Sri Lanka,
This is the right time and our bon. Prime
wipister is taking sincere steps and we
appreciate it.

At the Same time, our hoa. Prime
Minister gave a statement yesterday, but
unfortunately, he has not mentioned even
a single word about the Sri Lankan
problem. [ request him to come forward
with a statement, At Jeast the External
Affairs Minister who is going to reply to
this debate may mention something with
regard to this problem and what actually
bappened in Bangalore between Shri
Jayewardane acd our hon. Prime Minister,
As regards violation of human rights, it
doecs not find 8 place in the Statement.
The genocide that is taking place in Sri
Lanka also does not find a place in the
Statement. All these thinge should have
beep mentioped in the statement.

All those leaders who came to attend
the Bangalore Summit, made a pledge to
mees the needs of the childcen. This is
an immensely important matter and that is
why they have made a mention about it in
the meeting. In this context, they called
for an cerly conclusion and adoption of
the United Nations Convention on the
Rights of the Child. They subscribed (o
the goals of uviversal immunisation by
1990, universal primary  educatiop
maternal and child notrition and so on:
These are very important areas. We have
to sec that we meet children’s requirements
fully so that they can bave proper menta|
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and physical development. This is very
pecessary because childten are the future
of our country. In this connection, I
would like to stress ome point. If we
really want our children to grow with good
health and have free education, we should
give them free nutritions meals. This
Nutritious Meal Scheme is being ‘mple-
mented in Tamil Nadu and our hon.
Prime Mini ter has to come firward to
bave this scheme. I suggest that this
Nutritious Meal Scheme should be imple-
mented immediately in almost all the
States,

PROR, P.J. KURIEN (Idukki) : I do
not want to repeat the points that'have
slready been mentioned by my frierds.
Sir, SAARC is sti'l in an infantile stage,
But within a short span cf time, it is
proved that SAARC can be a very useful
forum for mutual cooperation among the
States of South Asia. The success, within
this smal} period, is certainly due .to' the
statesmanship of our Prime Minister.
Much of the credit for the success c?f
SAARC as also the success of the Summit
in Bangalore goes to our Prime Minister,

This success is in spite of the fact that
there are a number of irritants among the
States of SAARC. There are differences
of opinion between India and Pak.iltan;
there are differences between Indis and
gri Lanka, As has already been st.atefl,
our basic difference with Pakistan lies in
the fact that that nation is trying to be-
come a nuclear power. They have already
manufactured a nuclear bomb or _they are
about to make it. Again, sophxstict?ted
arms are being induced into that region,
which poses a threat to our f&cuuty.
*Pakistan is also encoutaging terrorism al}d
js playing in the hbands of vmpemh_st
Powers to destablise our country. Simi-
jarly, with Sri Lanka also, we have certain
problems. As my hon. friend Sri Kolfm-
daivelu has rightly said, Tamils are being
dutchered and a gemocide is taking
place, in that country. But, wbile the
genocide is taking place, Mr. Jaye.
wardane came here (o Bangalore
where he preached a sermod of peace. It
js true, he preached #himsa. But we should
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sco that in spite of these irritants, these
countries of the South Asis were ‘able to
come together around a table on one plat.
form., Is it not a8 success ? Is it not a

. success that Jayewardane was made to

preach Ahimsa in Bangalore 7 This is our
success.

SHRI P, KOLANDAIVELU :
killing so many people there ?

After

PROF. P.J. KURIEN : Let me please
finish. T am cominn to it. To that extent
it is a success. One Hon’ble Member
asked when these irritants are there, what
are you going to do with SAARC? Sir,
when Individuals or countries come
together, if we are sincere about friendship
first we should identify the areas of coopers-
tion. We should find out, in what gll
fields, we can co-operate and we ‘should
work in those fields. Those areas of
unity or areas of co-operation should be
vsed ms a footing. in order to solve the
problems which are in front of vs. There-
fore, these seven countries of Sourb-Asia
coming together and identifying the areas
of unity, identifying the fields whfre they

can co-operate in itself js a success snd a
step forward in solving the peoblems ahed
of us,i.e., the problems confronting our
country and Pakistan and the problems
confronting our country and Sri Lanka and
also other problems. Therefore, in that
context, it is a success. We should know
that thls we have achieved within a short
spat of time. How can you expect big
result within such a short span of time ?
Ifa tres is planted, to get fruits it will
take some time. It has to grow. You
cannot get results from a small sapDling.
So it is only a sappling, It has to grow.
If it bas to grow, we should be prepared
to nurture it with en intention that it should -
grow. That is what [ndia is doing. It is,
Bangladesh which has initiated or came for-

ward with an idea of the regional co-
operation. But we are trying our best to
purtureit. Our Prime Minister has said
while he is the Chairman of the SAARC,
he will try to broaden the areas of
cooperation and will try to see that
SAARC is a reality in solving of any
problem of this agea.
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‘Asain in the Prime Minister’s speech,
it has been said, I quote :

“rhe basie thrust of our affair is

to promote people to people
contacts at all levels,”

Sir, this is the most important point.

If we look at the history we find that the

cultural traditon of the people of this
area is the same. We were sharing the
common history, due to, of course, historic
_peasons. 'Therefore, in addition to a
Government to Geovernment co-operation,
the thrust is to be given to peopleto
people co-operation. I am bhappy bere to
say, the arecas which were identified, are the
areas of co-operation which will promote
people to people co-operation. That will
lead to emergence of cultural personality,
which was already there, but which is
dorm~nt for the time heing. So, it is our
duty, as the Central Member of the SAARC
or as the leader of the SAARC or the
Chairman of the SAARC to see that this
Common cultural personality  emerges
among the countries of the SAARC. That
excellent personality will be a catalyst in
solsing the problems which are confronting
us. Therefore, this jdentification cuttural
personality is one of the most important
aims of the SAARC and it should achieve
it. Iam very bappy that the SAARC s
moving in that direction and our Prime
Minister is giving a lead in that direction.

Sir, South Asia has its own regional
identity. My hon. friend here said that
we can add some more countries to this
group. Yes, Thailand and Burma can bz
{ncluded In this group. What is our cul-
tural bond with them ? When, I visited
Thailand, I found that when I said, I come
from ladia, they spoke of India as the
great country of Buddha Cultural bond is
already there with these countries but we
pever tried to discover that bond. These
countries &lso can join with us. So, a
tegional South Asian identity of cultare,
tradition and common history can be
developed. If that is developed, I am sure
it will be one of the political Powers in the

region.

True; we have no political intentions.
The hon. Prime Minister has said ; SAARC
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is not a political forum. Bven if it is not
such a forum, the voice of SAARC will be
If that is
to be achieved, SAARC should emecrge as
one as @ unifying factor, unifying force in
every field. .

1 am happy that this regional jdentity
has been discovered. It is not something
new. It was a'ready there. We were not
able to discover it. Now that we have
discavered it, it is our duty to see that this
regional identity is maintained. Other
countries which are a kin to our culture
should also be brought jnto that forum.

True, SAARC is riot able to solve some
of the problems in the region. About
terrorism SAARC was not able to agree on
a definition, , But it has been agreed that
terrorism should be fought out. That much
of an agreement is there.

I am sure that whotever we have
achieved. is something commendable ; on
this footing if we gzo ahead, we will surely
solve our other problems also. I am
sure that our Prime Mumister is giving a
lead in that direction. 1 wish him
success ; the entire people of the
country is with him, and wish him success.
Let us all hope that SAARC might
lead to a solution of all the bilateral
problems of this region.

With these words, I conclude.

SHRI NARAYAN CHOUBEY (Midna-
pore) : I welcome the declaration of the
recent SAARC mee'ing held at Bangalore
But we must be realistic. There shoulc;
not be too much of an elation ; neither
should there be an absolute frustration.

This is the yoﬁngeet groupi
world. Also, the Population pt::t itt,ht:;:
countries cover is the largest in number
compared to all other groupings in th;
world.  There have been other groupin
like ASEAN, Gulf countries, and 'als:
other grpupinga. But these groupings had
inspiration from some other countries
from imperialist conutries like USA‘ anc;
from NATO. Here (here is the '
between these groupings. any our
¢alled SAARC., That SAARC

difference
_&rouping,
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fnto being, is itself o big achievement,
Previously, Bangladesh apd even Sri Lacka
wanted to join ASEBAN. Pakistan wanted
to join the West Asian Group; but efter
a - realistioc survey, realism prevailed on
them, The very situation obtaining in this
area demanded that we the people of
South Asia combined, and stood combinedly
{n whatever manner possible, and in whate-
yer circumstances.

Sometimes we have had differences, no
doubt ; but the differences should be left
aside, and the areas of unity must come

forward,

This declaration by SAARC has given
very positive resuits. I would speak of
many things, but the first thing I will speak
. abont is this: it is for the first time tha} 8
South Asian Broadcasting System is going
to come up. It will bave'l very rood
jmpact In South Asian nations, amongst
whom there are so many differences.

We are going to develop tourigm=—
people to people contacts. If the people
from Bangaladesh, young people from
Bangladesh come to Caleutta and People
from Calcutta go to Dacca, .hlamabad
people come (0 Delhi and Delhi peo;?le go
to Islamebad, dcfinitely, the question of
hatred will be coming down ; they w.ill be
lesrning from each other more, will b.e
understandidg from cach other more ; it i8
a very big step, if we can really implement

these things.

Similarly, voluntary programmos for
youths, if our youths go to pang]adash for
making irrigation projects if youths from
Pakistan come to Delhi to solve tpo prob-
lem of drought, to serve us, definitely, we
will be developing & commdn cultore ; that

thing too is very good.

As haa been stated, some welfare
measures are going to be adopt?d. Unjver-
sal child welfare programme will be‘ there
by which you are going.to immum.se all

. ehildren by 1990 ; aoiversal primary
sducation ; prpvision for “safe drinking
water by 2000 AD. They are all laydabdle
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things, Nobody is there in India who
would not support these things.

We are to take a very correct and
realistic assossment regarding the groupings ;
their socio-economic conditions obtaining
in these countries, in various countrics are
not the same. In India, we have demo-
cracy. In Pakistan, Nepa! and Bhutan
they are theocratic States. Some say that
their religion is Hindoism ; some say Islam
is their culture. There is military diota-
torship in Pakistap; in Bangladesh, thers
is military dictatorship posing that they are
democrats. We have got our own demoe
cracy. Let differunt types of countries
bave been able to come together and sit
together and take some decisions, which
although they are not so full as the need
requires, even then it is a very big advanc,

The Bangalore declaration reads as
follows :

The leaders reaffirmed that the
principal goal of SAARC was to
promote the welifare of the peo-
ple of South Asia, to improve
their quality of life, to accelerate
economic growth, social proe.
grammes and cultural develop.
ment in the region and to provide
a]l individuals the opportunity to
live in dignity and to realise their
full potential.”’

It is a very laudable announcement,
So, far, it is all right, We cabnot differ
with it. But then we must Jook o the
reality ; how far we can really do in the
obtaining situati:ns as thzy are now,
Except Nepal and Bhutan, there oven
today monarchy is ruling at the fag end of

_the 20th century even when bourgeois

system, capitalist system ‘s coming down :
and socialism is coming up. In Nepal and
Bhutan, we get Kings with absolute power ;
and in the rest of these counties, while
poverty is the main problem, as hgs been
stated, we want to live in dignity, all these
arc colonies of erstwhile British Imperia-
lism, India, Bangladesh, Pakistan and
Srilanka are members of the ex-colonies,
and we are poor ; we are developing
pations ; we are pot a developed nati «p
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becsuse of that. .. Mr. Goswami has stated
that the poorest of the poor live in those
areas ; it is not because of our fault sitis
because imperialist countries looted these
countries and suck our blood. Even now,
imperialists have their own designs for this
gone ; they want (o subvert and destroy
our coomomy in this zome; it is well-
known to us what they 8re doing. It bas
been stated very clearly and categorically
in this declaration. It reads as follows :

“The heads of state or govern-
ment were deeply concerned that
the world economy continued 10
be in the throes of crisis, with
particularly harsh and seve.re
consequences for the ecopomies
and dev-lopment Pprospecis and
aspirations of the developing
countries.”

Very correct. It further reads reads

as follows *

“These negative factors include :
Depresscd  commod:ty prices,
rising proiectionism, global rece:-
gion, lowe: export caruings, net
outflow of financi¢l resource from
developing  countries and an
aggravated debt crisis.”

We arz all victims of these things*
fet it be it Pakistan, be it Bangladesh, be
it Ceyland and. be it India.
still continue.

And then, dcestabilising internally by
usiag all sorts of ethoic aad social cont-
radictions ! It 18 quite welk known, What
is being dooe by Pakisian? What is
Pakistan doiog 1o Punjab 2 How, they are
helping 7 Andeveo Baogladesh, a small
couatry, they arc 8iviag iraining to TVNs,
to come and attack Tripura. It is happen-
tog. We arc surroundad, The entire area
is surroanded. We nave got mulitary beses
in Pakistan, in Sri Laoka, and even in
Bautsao and Nepal. Nepal is at loast
looking towards North, oot towards us, ckat
{8 quaute obvious. S0 what 1s bappeaing ?
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India wanted that these things like
trade, commerce, industry, power and
others have to be part of discussion and
decision. It was not agreed to. I am
sorry. But then, actually, without these
things you cannot advance. We want
SAARC to be an instrument of struggle for
new economic order and South-South
cooperation should start here. We, the
people of this region, should meet, know
our problems, and help each other. I Bope
this will low. It has not yet come. I do
not regret. Because, SAARC was born af
Dacca, only one year ago; it is an infant,
It is only born. So, at that time all these
things were not done. Whetever has besn

‘done here they were not done at that time.

All these things, trade, commerce, industry;
power, they could not be included becauss
of objections from some countries. In
Dacca other countries objected to whatever
has now accepied in Bangalore. So from
Dacca to Bangalore is an advancement.

What has happseed in sangalore, we
should recognise and under the Chairman-
ship of our country, and our Prime
Minister Rajiv. Gundht we will achieve
more victories in the economic and social
froats and convert SAARC graduaily into
what it 15 not today, but 1t should gradually
bo un mstrument for South-South coopera-
tion and an nsirument for new e¢conomie
order without which these countries; all
the;e countries not only India, canpot
develop. 1 have full bope that through
SAARC we will achieve more and more
advancement,

(Transiation]

SHRI RAJ KUMAR RAI (Ghosi) :
Mr, Cnairman, Sig, the Members who spoke
before me, discussed 11 detdit how the
SAARC came into existence in Dnaka, how
its second conference was heid in Baugalore
on }3:h, 16to aud bhow our Prime
Minister was elected 1ts chaiiman. Now
it will have a parmaneat secretariat in
Nepai, where we would be abis to see all
its activities. Tnhe seven countries which
are its members, have common problems
aod thore is no doudt tnac¢ all these arce
developing coumiries “and  are  facing
problems likeo illieracy, food, sheitcs, ¢te,

R i ]
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1 do not think there is any need to tell that
Psakistan, Bangaladesh and we bad been
one country upto 1947 and rest of the
sountries were at one time British colonies.
{tis good that we bave started our efforts
from Bangalore in the direction of remov-
ing ignorance and illiteracy and forgiog
towards progress. Shri Rajiv has regarded
the movement being at informative stage.
Nobody has any - doubt regarding the
ability, intelligence and competence of our
Miaister for external affairs. We have
been watching all the developments. I
would like to raise two or three issues
here. We all agiee that Burma, Afghanis-
tan and Indonesia should be included in it.
We cannot solve our problems by creatiog
small blocks. The aims, for which we
have formed the SAARC, requires the
participation of these countries. The areas
of development mentioned in the charter
need everybody’s cooperation,  without
which neither can we bring peace to this
sub-continent nor will we be able to make
progress and avoid unnecessary wars.

I hope that our learned hon. Minister
would throw some light on the points raised
by the members, who spoke before me, I
do not want to take up those issues which
may harm us. Ia his statement the Prime
Minister bad stated here yesierday that
this was not a forum for bilatera) discus.
gions. So far as 1 can understand his
inteniion is that issucs pertaintng to apy
two of ihe member countries would not be
raised and dwcussed thore. We would not

" discuss 1 s foruwm our dispuie with
Pakistan or what is happening to our Tamil
broihers in Sri Lauka, I would submit that
if we reaily want to make progress, we
shall have to resolve our differences,
Unicss we do it and discuss these things
opeunly with ouc-another, no solution is
poisible, If Peesident Zia has not come,
it 1s their business, their Pritoe Minister
had coaie.
wby they are encouraging the elemenis
who are raising slogans of Khalistan in
ipdia; what wrong have we done to them.
Do tney suspect that the Mukti Vabini in
Bangladcsh were ~ours 7 First, we shall
have to make introspection. 1f we clarify
our position, we would seek the same from

uem als0. We can ask thom from where
W
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the Khalistanis are getting arms and
ammunitions, how trained military persoonel -
are inflltrating into our country, how drugs
are being smuggled and how Jong will it
go on? If Pakistan is doing anything
against our interests, do you think that
covering such things would solve our
disputes ? While sitting in the SAARC, if

‘we say that we do not want to have bila-

teral talks with President Jayewardane, do
you think that we would be able to sort
out our differences with Sri Lanka? We
can say this much that we shall not inter-
fere in the soverecign'y of amy other
country and it is good not to interfere in
the internal matters of other countries,
This is our policy also. We shall also not
lik e any other country’s interference in our
internal matters but when our Tamil
brothers are being killed and the ethnlc
problem is assuming serious proportions,
we must have bilateral talks. Today, we are
7 or 10 countrics sitting together, tomzrow
it may be 12 or i4 because we have one
culiure, one religion, we bave geographical

and historical links. Any of us can bave
problems. If we do not clear our sides
on such platforms, do not try to understand
each other’s view points, do not sort out

our differences, how will we be able to

solve our problems. So far as cultural
relations and religions are concerned, they
do not belp and you have a long experience
of it. Despite our being Hindu nations,
why our relations with Nepal are not
improving. China, Japan, Bangkok and
Indonesia are the Jollowers of Buddhism
but does it play any role in their mutual
relations 7 It i1s the natiop which matters,
Somebody said that Wwe¢ should not form
any power bloc. Bat when CENTO,
SEATO and NATO can be formed and
then the Federation of Gulf countries oan
be constituted, then, Sir, why capnot we
have bilateral talks ? Sir, need be, we shall
have to create an organisation which wijl
help us in resolving our minor disputes.
Novody has forgotten Diego Garcia, and
Gilgit is another example before us, If
you do not have talks on all these matters,
how these disputes will be resolved.

Therefore, I am of the opinion snd
want to make a request through you that
the oxperiecnced and able Minister for
Bxternal Affairs must sce that sa oped
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discusston takes place on these issues and

that South Asisn countries constitute power-
tul bloc to make the rest of the world
uoderstand tbat our culture i3 one, our
bistory is one and we are geographically
linked and therefore, our development will
take place together, ‘

'With these words, I conclude,

(Eaglish)

SHRI N.V.N, SOMU (Madras North) :
Mr, Chairman, Sir, at the outset I want to
congratulate because India has been elected
as the Chair Person of the SAARC. After
NAM, India has been elected to SAARC,
I am happy that India is respected by the
outside countries,

Regional cooperation is the motto of
SAARC which should also be apprecia’ed.
This is 1 caily a good motto. The member-
countries of SAARC owe hvge money as
foreiga loans. India owes a foreign debt
of U.S. $ 20,464 milhon, Pakistan owes a
foreign debt of § 10,600 million, Bangla-
desh owes a foreign debt of $ 4,470
mullion, and Sri Lanka owes a foreign debt
of § 2,828 million. fodia is al.0 heuding
in foreign debt We do not krow how we
are going to come out of this economic
slavery.

With regard to Sri Lanka, the Prime
Minister Rajiv Gandhi is reported to hava
said that the Sri Lanka’s proposal is good.
What does it imply 7 The scope of settle-
ment is limited. The Tamils have to
consider only those guidelines now given by
Mr. Jayewardene,

Bangladesh was the outgoing Chairman
of SAARC. When did Bangladesh came
into existence T Formerly it was under
~Pakistan’s rule, There was a genocide in
East Pakistan, Jodia took a military
action and Baogladesh was born, Now ¢he
Banglanesh President is sitting side by side
with the Pakistan’s Prime Minister because
of Iodia’s military action. But as far as
Tamils are concerned, our Indian Govern-
mont is preaching only political solution in
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Sri Lanka. In recent months, 52 villages
in Trinkomalee district have been totally
destroyed. The negotiations are going on.,
Our Prime Minister Shii Rajiv Gandhi is
not able to prevail vpon Shri Jayswardens
to stop the killings of Tamils. They are
still going on. Shri Jayewardene, before
coming to the SAARC conference, declared
that this is the last chance they are giviog
to the Tamil militants. Unless they accept
these proposals, there will be war.

Shri Jayewardene’s government has
openly declared war and is preaching
ahimsa, My friend Kolandaivelu saig
**preaches Bivle, but I want to say that.** is
preuaching philosophy. So far, ten thousand
innocent Tamils have been killed, 4,50,000
Tamils have been displaced, 4,500 Tamils
are stilt 10 prison, 300 viliages have been
destioyed, 100 workshops beionging 10 the
Tamils have becn dewolished., | am
addressing this august House, Sir, I do not
koow how muny lammls have becn Killed
today, how many 1nnocent Tamil women
have becn raped ioday. But Mr. Jayewar-

dene is preaching ahimsa at our coast, in
our counlry. Keu-caipet recepiloD was
accorded 10 Mr. Jayewarueue whose goverp.
meot s 8ull  kuling our Tamis in Sri
Lanka. I wunt ©0 cmphasiss on the
Goveromeat that they may come to any
agreement waith Mo, Jayewardene, whether
political or otheiwise, but I request the
Goveroment, througa the Exteina: Affairs
Miaister, that our Prime Minister should
prevail upon Piesmdent Jayewardene 10 stop
the Kilaugs at least uow—at least now
medus wuca the oegouations ar: ai a high
pitch.

SHRI VIJAY N, PATIL (Erandol) ;
History is o0 1ecord that South Asia was
and cradie o!f civilisauon, But because
of inbguuog belween kingdoms, the
Briushers, Portuguese and Duten angd
olbers ruied Soulh As.a for countries and
afier that the coutttries wiibin this region
BOt indipeudcuce and siarted developing
on their own with different types of
Sovernments—presigentiul, democratic gnd
kinggoms like King ot Bouran,

**Ezpunged as ordercd by the Chair,
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"One of my friends said that in
Baogalore the President of Pakistan did
not come. That does not matter so far
as they agree (o become partner in
SAARC.

The points taken for co-operation in
‘Bangalore dclatation -are very important,
specially the child care and women uplift-
men, At the same time because of
geographical vicinity, there are many impor-
tant areas where there can be co-opera-
tion~—~economic, social and cultural,
Specially in the field of communication our
satellito can be uscful to all the SAARC
countries,. W find that theie are many
misunderstandings, misgivings, when
different countries have to come together
for commudsication facilities. One of the
examples 1 have scen—a cable under the
sea was to be laid between Kuwait and
India. There was coatroversy whether it
should come via Karachi or directly to
Bombay. Wiith SAARC estiblishment of
co-operation such type of controversies can
be sorted out. There are natural resources
which can be shared by these countries only
with cornmon expenditure and at the same
time less expendiure. For example, rivers
like Tista bave g:ecat potential for hydro-
olectric power, That power can be given
to Bangladesh, to Nepal and it can be
utilised 10 our country.

We sece incresse of terrarism, drug
trafficking in different
econtrol this, if proper co-operation s
achieved through this forum, there will be
much more advantage to our sub-continent
and respect for international law.

We are thinking of economic co-opera-
tion 10 SAARC, We congratulate Rajivji
and President of Bangiadesh for mooting
this idea and bringing it into practice. This
should have been doune loag before as was
done by the developing countries in case
of Buropean Economic Commuanity, During
these days even developed countries are
facing global recession—lower export
carnings and specia:ly in this region we
huve aggrava.ed debt crivis, Under these
¢uwuiDstances when the seven countrjes
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will think of economic Oonoperatim;, there
will be pressures and puils from the develap-
ed countries from different international
forums which bave advanced loans to thems.
countries and in this atmospbere it will be
difficult task for SAARC to achieve this
economic co-operation and to establish
particular - conoessions among the
couantries,

17.90 hre.

Even then we hope that with the good
offices of our young Prime Minister and
good intentions of different Heads of Siates
of these countries we will be able to make
rapid progress.

Sir, even in the field of technology we
can think of horizental transfer of techno-
logics among these countries and develop-
ment through such transfers of technoio-
gies,

There was a mention that we should
increasc the oumber of members, and
Afghanistan can join, Burma cun join. But
to start with, initially we bhave to sce how
the experiment oOf these seven couniries
constituting the SAARC  works., Even
Indonesia can join. Some ume back, in
the Speaker’s Delegation I had the oppore
tonity to visit Indonesia and there tbe
Membeis of Parliament c¢v.nced great
interest in this SAARC. At that ume
this SAARG was just @ deciaiation and it
was not an established forum &t that fime,
But it we obseive, lLke Afghaniian,
Indonesia also s our neighbour. From
our Andaman and Nicobar lsiands, the
Sumatra Islands #are ouly 90 kilomeires
away. S0, we can thiok of adwiiiluy 1Dem
in the SAARC and request hcse couutries
also to become members, as for example,
countries ltke l'baland, Burma, Inauucs.®
aod Afghanistau, With the dyuamic ieader»
ship of -our Prime Minister, as & Chair-
person of this SAARC, we hope that there
will be rapid progress biough SAARC In
social, econvnuc and cuitusal uplilumens of
thes¢ countries, sud as Mr. Dinesh
Goswam i bas suid, we do DOt wall L0 be &
by Brother o1 a dowwanl panwer ig
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SAARC, but we want to be an equsl
partner in the SAARC, and Sir, let us hope
that this forom will work as good as the
Buropean Economic Community and in this
region there will be people-to-people
cooperation and peace and amily among
the nations.

[Translation}

DR. GS. RAJHANS (Jhanjharpur):
Mr. Chairman, Sir, I do not want to repeat
the points which have already been men-
tioned. T just want to stress two or three
points only.

The second SAARC conference held in
Bangalore was a good conference and I
think it is the most pleasant development
of 1986. It has been the most successful
conference. The way the Prime Minister
conducted the conference was a big achieve
ment, Although it was said in the forum
of the SAARC that there would not be any
talk on bilateral relations yet some people.
raised these points and our Hon. Prime
Minister, Shri Rajiv Gandhi listened to
them patient'y and did not express any
reaction, This Is not a small thing in
itself, *

Those who have read the press reports
from Bangalore must have come to know
that our new Minister for Bxternal Affairs,
Shri Narayan Datt Tiwari d)d much work
behind the scenes. He even'did not sleep
for a whole night. He tried his best to
narrow down the area of differences by
holding talks with all concerned. I
congratulate Shri Tiwari on  behalf of the
House for his most valuable contribation in
makiog the second SAARC meeting a

success.

Sir, T want to go into the background
of SAARC and would take & minute’s
time. Pandit Jawahar Lal Nebru had said
8 number of times in this House that be
félt vety sorry when the pcople of the
peighbouring countries, the people of Asia
met each other like strangers and that much
osuld be done to bring them together 8o
that the countries of Asia were able to
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raise their issues with one voice. He has
aleo written in his famous book ‘Glimpses
of the World History’ that when people
from here 8o sbroad, they talk with thejr
fellowmen in foreign langusge as if they do
not kaow each other. He had such a great
fecling for the unity of the Asian countijes
that he organised the famous Asian Cop.
ference here in March, 1947 and stressed
the unity of Asian countries, He said that
we all had been the victims of colonizlism
and that time had come to unite. This
spirit of his gave hirth to Panchsheel and
then to non-Alignment Movement. He
strove and worked the whole of his life for
the unity of the Asian countries.

~About the conception of the SAARC, as
has already been stated, the erstwhile
President of Bangladesh Shri Zia-ur-Rehman
bad put idea before Shrimati Indira Gandhi
and she had readily accepted it Then a
scries of meetings of Foreign Secretarieg
and Foreign Ministers were held. Only in
1985 the Conference could be held in
Dhaka. The people who had watched the
Dhaka Conference on T.V. would recall that
the atmosphere was such as if the whole of
the South Asia bad united, The South
A.aian countries are ready lo forget the old
differences, Shri Jayewardene had suggest.
ed to Shri Rajiv Gandhi to give it g written
shape and they were behind him, When
Bangladesh was hit by a cyclone Shri Rajiv
and Jayewardene visited Bangladesh, The
President of ' Bangladesh also visited India
though for a brief period and talks for
t'rade agreements were ipitiated, Negotia-
tions were started for  increasing mutgal
trade and not attacking nuclear establish.-
ments of one another, On the ope hand,
Pakisu;m was saying such things and on th;
otper It was secretly helping the terrorists
and making of nuclear bomb, | believe
that there are immense potentialities in the
SAARC. The Primo ‘Minister had stressed
there and also said later in his press con.
ference that we wanted to forge economic
relations among the SAARC countries.

The total population of th
countries is one billion, that js, o::eﬁ;;v:;
world population. Such is the potentiatit
of these nations, If they co-operate vit:
one another, march (ogether, they cap do
soything. There are  many tivers ip
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Nepal. 1If India and Nepal co-operate
with each other in this ares, they can
penerate enough electricity to industrialise
Nepal snd the whole of India. If there is
co-operation between India and Bangladesh
in the matter of jute, we can very well
compete in the international market,.
Both the countries are jute competitors and
jute growers of both the countries are
suffering.

If there is to-operation betwcen Sri
Lanka and India, we cannot be loser in
matter of tea. Whbat I mean to say is
that there is tremendous potentiality of
economic co-operation,

Several Members have said that we
should not believe Shri  Jayewardene’s
statement. You might have heerd the
speech of Jayewardene on the te!evision,
though I do not support the genocid: being
perpetrated by Jayewardene ; it should
rather be opposed. But Jayewardene had
said that during freedom «truggle he
participated in the struggle hand in hand
with Nehruji and during his visit to India
he used to stay in Anard Bhawan. He
further said that when slogans of ‘Do and
.Die’ were being raised, he was setting
behind Nehruji. Jayewardene might be
" wrong. But please give some time to the
people to pouder over it and to sit together.
It is never too 'ate to mend. If cultural
relations are promoted and the range of
T.V. and radio are inCreased, the people
of that arca will see it and will feel that
they are really one. You might have seen
that in America the public opinion forced
President Reagan to impose econmomic
sanctions against South Africa. If cultural
relations are promoted in this area and the
range of T.V. aod radio programme is
expanded, the new generation in Pakistan
can force the rulers of that country to
cooperate with India. In the end, I
congratulate Shri Rejiv on behalf of the
whole country for providing leadership to
the people in the second SAARC confere-
nce and making the Conference a success.

[Bnglish)

THE MINISTER OF EXTBRNAL
AFFAIRS (SHRI NARAYAN DATP
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TIWARD : Mr. Chairman, we bave fust
listened to a momentous. and historic
discussion which will find a definite and
important place not only in the annals of
this House but alio in the archives of the
SAARC and its manifold institutions in the
future,

This momentous  discussion, even
though of short duration, bas reflected a
rare consensus of views cutting 8cross party
lines truly representing the voice and the
wishes of the Indian people, 88 a measure

of renaissance of the South-Asign
consciousness.
I must congratulate Shri Dinesh

Goswami, a veteran parlismentarian, for
having made a quintessential representation
articulating the spirit of SAARC. I
think the arguments that he marshalled,
the facts that he doled out and the various
substaotive points mentioned by him will
stand out as arguments of abiding value to
support the resurgence of the SAARC
spirit in Bouth Asia. I congratulate him
for his presentation, for the incisiveness of
his arguments and I was thinking that he
was a SAARC spokesman or SAARC
Foreign Minister speaking.

I would like also to congratulate our
esteemed colleague Shri G.G. Swell for his
passionate cloquence stressing the necessity
of SAARC as an institution. I quote Shri
G.G. Swell when he said :—

“In spite of the environment,
SAARC is the best thing that
could have happened to this
region,”

We all cannot but agree with him.

Shri B.B. Ramaiah, coming from
Aodhra  Pradesh, representing Telugu
Desam, cautioned us————] think he was
very correct-—=—he said :=— '

“Let us build step by step, Lot
us have a modest, low key appro-
ach. . Let India behave, . not as g
big brother but as an elder
brother,
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{ thigk bis advice is very appropriate.
That shoold be the attitude of India and
(e great Perlisment of India. And be
reminded us that we have had the same
cyclones, the same floods, the tame
drought situations, even the same earth-
qakes, Nature, geography, the geo-political
situation—all lead to the necessity of
Sooth Asia coming together as much as it
can,

Shri R.S. Sparrow our well known
ceteran, of course, wanted this SAARC idea
to expand to ioclude Thailand, Indonesia
and he referred to the Garuda the
Todonesian symbol, He was supported
ably by Shri Shipati Mishra who spoke in
chaste Hindi about the basic SAARC theme
and the importance of people to people
contact. That the people to
contact is very jmportant to generate the
SAARC consciousness.

Even Shri Saifuddin Chowdbary did not
strike a discordant note and he spoke of
gon-controversialising the issues. 1 think
this is very appropriate phrase rarely used
in this House, he said let us non-confro-
versialise the issue, I think it is ® rare
ph-ase and for SAARC there are coniro-
versial issues, There are controversial
and contentious issues but these should be
pon-controversialised. [ thiok we can
agree with him for non-controversialsing
the issues, not only of SAARC but on

many other matters also.

Mr. Sbarad Dighe conceived of SAARC
a3 a dynamic coacept. Let us aim high.
Let us Dot have & small aim. Shri V.8.
Krishoa Iyer considered this to be a
historic eveat and he meotioned the
support that the State Government of
Karpataka and the people of Karnataka
and Bangalore gave to (he succossful
conclusion of this event, the Summit, I
join bim and [ way tell this House that
the Government of Karaataka the City
Corporation of Bangalore and the peopls,
the brosd section of political and socisl

opivion in Kasnataka tried to do their best.

They tried night and day to mske this
Summit 8 success. I most put on record of
this House that the whole eaviropment
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thero at Bangalore was enchanting——the
illuminations, the broad smile in the faces
of the poorest among the poor, the
cheering faces. They a!l expected some-
thing to come out of this summit. I
think 1his Bangelore spirit will certainly
pervade the Bangalore Declaration of
the SAARC.

.
K

Bven Mr. Somo, even though he was
very eloquent in describing the plight of
the Sri Lankan Tamils, he al<o, I think,
indirectly supported the SAARC spirit,
Mr. V.N. Patil advanced the argument for a
horizontal transfer of technology among
SAARC Nations,” Dr. Rajhany declared
i:sA:C 10 be the happiest event of the year

SHRI BASUDEB ACHARIA
(Bankurs) : Sir, Mr. Kolandaivelu bas pot
been mentioned. . . .

SHRI NARAYAN DATT TIWARI : 1
am coming to Mr. Kolandaivels. 1 am
coming to what he said. He said that the
spirit of the South, the spirit of peace that
pervades in the South was reflecled at the
SAARC Bummit. I would say that the
spirit of peace which we find in South
Ind'a should also prevail in South Asia,
He mentioned that we should bave the
pext Summit in Madras, I hope he would
maintain the same hospitable climate as' we
find in Bangalore so that we could think
to hold the next Sommit in Madras, 1
would certainly commend his case to the
SAARC Secretariat and the SAARC
Hesds. While saying all this, 1 wonld say
that we bave yet to do 8 lot. Ifully agree
with the hon, Members when they said (hat
a8 good beginning has been made but we
have to move cautiously, atep by step.
But it does not mean that there will bs 1o
obstacles. Mr. Goswami menticned eight
obstecles, Out of these be detailed six
obstacles. I may say that SAARC js not
based on the commonality of political
perception, sharing of 8 common sirategio
perception. We bave talked about (he
ASEAN, The ASEAN bas now developed
a distinct political persoajity regarding
cortain Issues, The European Common
Market bas doveloped aa  economic

penrsonality. It is trying to gdevelop



371 Sepl DG. (Gem)

[She} Narayen Datt Tiwar!]

political personality, though it has mn
Buropesn Parliament, it has failed yet to
have a distinot politica) personality.

I am reminded of what was diacussed in
the famous Davor Symposium whereln
Prime Minister Papandreou said that even
‘the Buropesn BEconomic ‘Commounity had
only a common agricultural policy. They
bad yet to evolve a common trade and
" jodustrial policy. They were not even
united regarding Textile quotas. There
are two or three countries even within the
Buropean Economic Community which do
not recognise textile quotas. There are
problems. There are regional groupings
we find in Africa. We have COMECON
countries a'so. They have an ideal system
of production.cnoperation., 7They have a
planning system which is dovetailed;
their five-year plans are dovetailed in
the fields of production-cooperation
COMEBCON is thus another regiooal
groupings a successful, grouping which
can bo an ideal for us to consider. There
are mapy regional groupings, Let us make
a beginning. In my own presentation
defore the Council of Ministers, 1 myself

pleaded for more integration of our policies
in the field of economic development and
trade. I may tell the hon, Members that
many countries like Bhutap, Bangladesh
and Sri Lanka came out strongly in favour
of a position that trade and industry should
be included in our future deliberations. We
should institutionalise arrangements
gegarding this, [ am persobally very
hopeful that, in future, definite perspectives
will evolve which would lead us to have a
more copjoint combination in the field of
trade and commerce also. A good
beginning has been made for evolving
common policies in the field of internatio-
nal economic issues as wmentioned in the
Bangalore declaration and as mentioned by
the Prime Minister himself. We have hdd
a Ministerial m:eting of SAARC countries
in Islamabad in early April this year. It
adopted a declaration reflecting our
gommon position om  international
economic issues. We have now decided
that in 1987 we sball bave another
Conference at the Ministerial level to decide
oun our common epproach to world econoe
mic issues, towards the coming UNCTAD
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meeting and also towards the NEW

- ROUND of Trade Negotiations that we

are going to have regarding services and
other matters which were discussed spd
decided upon in Punta del este. The
South Asian countries coming together to
evolve a common policy regarding interns-
tional economic issues is a major step
forward and we think that, by and by, we
will errive at a stage where we will be able
to evolve a common front in industry, in
issues regarding industrial development,
joint ventures and all other related matters.

Our perception SAARC and was
reflected by the Piime Minister in the
Dacca Summit statement, He said the
model we have evolved is a model which
is an accord with our realities, oug
compulsions and our genius. We have not
tought to melt our bilateral relations inte
8 common regional identity but rather to
fit South Asian cooperation Into our
respective foreign policies as un additional
dimension. We have evolved modalities
which do nat allow bilateral straing and
stresses to impinge on regional cooperation,
There ate bilateral differences, there are
serious bilateral matters which need
solutions, which look sometimes defying
solutions, buat we are discussing them,
Bven at the time of the SAARC Summit
forum we have had bilatera) discussions
with Sri Lanka on the Sri Lanka question,
on what is happening in Sri Lanka, with
Pakistan and with other countries, The
Prime Minis'er in bis statement hag referred
to those discussions and I propose (0
come forward with anpother statement,
About Sri Lanks, the distinguished Foreign
Mipister- of Sri Lanka was here 1ill Jase
night, he left yesterday night, late at night,
and wy colleague, Mr. Natwar Singh, bad
been in constant discussion with him for
the last three days, So, things are being
tried in a democratic way 8od we dre
aware that there are tremendoos difficulties
to be surmounted before we can reach g
solution, and it reqoires the goodwill

* v e 0

SHRI P. KOLANDAIVELU : Any
progress made in the talks 9 ‘

SHRI NARAYAN DATT TIWAR] :
Of course, there has been: progress, Ag
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mentioned by the distinguished Chief
Minister of Tamil Nadu himseif, who ' was
good enough to come to Bangalore (o talk
over the matter at the invitiation of the
Prime Minister, there has been definite
progress, but that progress has to be
maintained, bas yet to culminate in
peace. . . .

SHRI N.V.N. SOMU : Why don’t you
prevail upon Mr. Jayewardens to stop
killing of the Tamils at 1east now—at least
now ?

SHRI NARAYAN DATT TIWARIL:
That has been our effort—~-to prevail upon
Mr. Jayewardene. That has been our
effort all these months and years. That
is what our Prime Minister has been doing.
I hope Mr. Somu will have a word of
appreciation for what our Prime Minister
has been doing in this regard,

I hope you have it. Thank you. I

hope it will contioue.

SHRI N.V.N. SOMU : Porbaps even
today somebody might have been killed,
some woman might have been raped. Why
doesn’t the Govarnment prevail upon the
Governmeat of Jay:wardeae to stop this ?

SHRI NARAYAN DATT TIWARI:1
agree that many evil things are happening
which should be stopped.

We must recogaise that in all regional
economic groupings there are methods to
rationalise benefits in order to sec that the
least develuped partners gain as much as
the more developed partners. Here also
we have Maldives and Bhutan, Among the
least developed countries of the world,
they have their own problems. We cangot
ask them to cootribute them the same
- amount as India or Pakistan. There are
dificulties regarding formulae fixing con-

tribution also.

So, extensive deliberations on costs that
bave to be apportioned to different countries
have been held. The Heads of States and
Goverdments have directed us, the Rorega
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Micisters to go into these 'questions again.
At Nandi Hills I had the privelege of
listening to the Summit leaders, their dis-
cussions I can take the House into cop.
fidence and inform the House that the four
bour discussion that was he!d in Nandi
Hills was rather high level a personal dig.

cussion. It was a _heart-to-heart chat and
discussion on many matters of common
interest,

Later, of course, discussions on bilas
teral issucs were also held at Banglore, I
think, the discussions that were held at
Nandi Hills would go out in the annals of
SAARC as one of the most fruitful and
constructive discussions which will consolj«
date the SAARC congregation in the future,
What did our leaders discuss at Nandi
Hills ?

AN HON, MBMBER * Where Mahatma
Gandhi and Jawaharlal Nehru had dise
cussions,

SHRI NARAYAN CHOUBEY : Bus
they did not kill moakeys there.

SHRI NARAYAN DATT TIWAR]:
They were not (here. We had no informae
tion of any monkey killed. (Interruptions)
Well, Shri Ramakrishna Hegde, the Chjef
Minister of Karnataka has given a state.
ment in this regard and contradicted the
news, We must accept Mr, Hegde's
version. ‘

Today we bave eclevan technical come
mittees functioning regarding SAARC
matters. A technical commitiee on agris
culture: a techmical commitee on rural
developmzut, health and population, posta)
services, meteorology, t sie-communications,
transport, scientific and technical coopera-
tion, sporis, arts and culture, women and
development and the latest committee that
has been set upat Baogalore is on pre.
vention of drug trafficking aud drug abase,
Within the framework of these technica]
committees, as mentioned by Mr. Goswami
and Mr. Swell, already we are cstablishing
the SAARC Meteorologica! Ressarch Centrs
in India and the SAARC Agricultara)
Research Centre, in Bangladesh. Regarding

~the  Meteorological Researsh  Centre
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the formula on sharing the recurring
costs are being now discasaed and
the technical committee is going to
submit its detailed recommendation on
salary structure for the SMRC. This will
be done by February 1987.

Regardiog the SAARC  Agricultural
Resesrch Centre in Bangladesh, the
Bangladesh Government has submitted a
detailed paper projecting the buodgetary
requirement for this centie.

There is a proposs] for establishing a
Sofiware Centre for Tele Communications.
"The parametres of this centre would be
finalised in a seminar cum corference on
Sofiware Maintenance.

Nepal has proposed that a Regional
Tuberculosis Centre should be established
in Nepal. A paper is being prepared by
Nepal so tbat the next expert committee
can discuss in detail the ptogress regarding
the establishment of this centre.

For the Institute of Transport Techno-

logy and Training India Is going
to prepare an inception paper
and a feasibility study. Todia again

would be preparing a project report for
the establishment of Regiona! Centre for
Postal Research and Development. It
is oot that we have to set-up entirely new
centres or buildings for the purpose, We
could also adopt existicg institution or
laboratories for the purpose so as to cut
c.osts. Then Pakistan has off:red to coordi-
pate the SAARC shippers’ conference.
Again India would be preparing two otber
papoers for the establishment of & centre for
the amelioration of problem soils and a
regional iostitute for sppropriate rural
technology. This regional institute work-
shop will be beld in India in February,
1987.

1 bave given the list of all these
institutes to drive home the point that the
Heads of State have mandated that all
technical committees should meet before

May, 1987 and Boalise their reports on
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" these Centres, they have directed the

Foreign Ministers to meet in the Council
of Ministers by May, 1987 so that we can
report to the Heads of Goveraments at the
Kathmandu summit. So this new dynsmic
dispensation bas been ordained so that
these regional institutes may come up
quickly and early.

Now regarding terrorism, there has
been a suggestion thst the Conference
could not agree on anything. This is not
the position, Perbaps the House will
rqmember that at Dhaka a Study Group
was set-up to examine the problem of ter-
rorism as it affects the security and stabi-
lity of the region and to submit recom.
wendations as to how best the member
countries could cooperate among theme
selves to solve the problem. This was
the decision takcn at Dhaka summit. This
Study Group met in Dhaka from 12th to
14th June, 1986 and it made ten recom-
mendations regarding condemnation of
terrorism ; member countries becoming
parties to the existing international con-
ventions cn the subject each member-
country refraining from organising, assistre
ing or participating in acts of clvil strife or
terrorist acts in another country or
acquiescing in this and measures at the
national level to eliminate terrorism ;
member-countries to support the recom-
mendations of the U.N, Ad boc Committee
on international terrorism edopted in 1979
Session of General Assembly; member.
countries to setsup 8ap appropriate
mechanism for the identification of offences
which are regarded as terrotistic and which
for the purposes of extradition are notto
be regarded as political cooperation
among the security agencics of member-
countries iocluding exchange and sharing
of intelligence ; cooperation be given for
establishing the mechanism for closer
cooperation and coordination among
member countries ; cooperation by way of
exchango of experts in the field of training,
etc. and ecfforts to ensure that media
exercises voluntary restraint 4o reporting on
the acts of terrorism.

These were the recommendstions of
the Study Group. An Bxpert Group met
in Dhaka on 20-21 September, 1986 to
suggest specific measures for the imple.
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mentation of the fecommendations by the
Stody Group. The experts group” recom-
mended that a declaration should be issued
at the appropriate level unequivocally con-
demaing all acts of terrorism and deploring
its impact. This has been done as a part
of the Bangalore declaration. The eleventh
para of Bangalore declaration makes all
these formulations and makes the neCessary
declaratory statement, Recommendations
1, IV, VII, VI, IX and X can best be
implemented by efforts at the national
level. The experts recommended that all
governmeants should implement these recom*
mendations at their respeective national
levels.

SHRI BRAJAMOHAN MOHANTY
(Puri) : Did they attempt to define what
terrorism is ?

SHRI NARAYAN DATT TIWARI:
That is what I am coming to.

SHRI AMAL DATTA (Diamond
Harbour) : They could not define it. That
is the problem.

SHRI NARAYAN DATT TIWARIL:

" At the Bangalore Summit a para his been

included in the declaration in which Heads

of State or Government agreed that

cooperation among SAARC countries was

vital if terrorism was to be prevented and
elimioated from the region.

They unequivocally condemned all acts,
methods aod practice of terrorism ay cri-
minal and deplo:ed their impact on life and
property. They recogaised the importance
of the principle laid down in UN Resolu-
tion 2625 which required each Member
State to refrain from organiting, instigat®
ing, assisting or participating in acis of
civil strife or terrorist acts in another
State or acquiescing in organized activities

within its territory directed towards the

commission of suoh acts., This bas been
lncorporated in the Bangalore declatatioa,

At the Dhaka meeting of the Council
of Ministers, Sri Lanka supported by some
other Member-countries expressed dissatis-
faction & the lack of projress ia <ne

” xwmt« 2, 1908 (34kA)
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impl ementation of the recommendations of
the Study Group, particularly recommenda-
tion No. VI. Recommendation VI is ¢

“M ember-countries should consider
the setting up of an appropriate
mechanism for the identification
of offences which may be regar-
ded as terroristic and which for
the purposes of extradition are
not (o be regarded as political,”

As 2 result, the Council of Ministers
agreed to set up a group of experts. In
Bangalore, the process was taken a step
further by (a) reconvening the group of
experts and asking it to complete its work
before the next meeting of the Council of
Ministers add (b) including in the Declara.
tion issued by the Heads of State or
Government a separate paragraph on
terrorism.

This means that the group of experts
mecting will be convened by the SAARC
Secretariat and the work will have to be
completed before the next meeting of the
Council of Ministers to be held in May,
1987 in Delhi. We have decided upon
the venue to be in Delhi. I think, this
measure of conseasus that has beeu achie-
ved is workab!e and we will try hard that
an overall consensus is achieved in this
regard.

" Again, a firm date has been decided

~upon to open the SAARC Secretariat in

Kattmandu. The Secretariat will start
functioning on the 16ih Jaouary, 1987.
Nepal has invited all the Foreign Ministers
and ioternal Council of Ministers meeting
might also be heid 1nformally there.
From the 16th Januvary, 1987 SAARC
Secretariat would bacome functional,
Initially, there would bs four Directiors
apart from the Secretary-General from
Bangladesh. Bangladesh has nominated a
senior diplomat, Shri Abul Ahsan as the
He is
a veteran and well koown diplomat,
Baongladesh will be providing the Secretarye
Geoeral npot just as the Initiator of
SAARC, but alpnabetically also Bangladesh
comes first. Therefose, Baogladesh will
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provide the Brst . Secretary-General, and
there would be four Directors from India,
Pakistan, Nepal and Sri Lanka. In ali,
there would be five people. We hope that
ths SAARC Secretariat will thus become
functional and this will lead to 8 further
institutionalization and consolidation of
SAARC activities once we have the
beadquarters,

The only other point raised was
regarding the absence of Gen, Zia-ul-Haq
from the summit. This meeting was a
mesting of the Heads of State or the
Government of the SAARC countries, It
is up o each member country to decide
who will represent it, its Head of the State,
or Head of the Government. Pakistan
decided to be represented by the Head of
the Government i.e. the Prime Minister,
Mr. Junejo and We have no doubt that Mr.
Junejo effectively represented Pakistan and
fooked very ‘ sincere and spoke with
confidence. I hope whatever assurances
he has given on bohalf of Pakistan will be

“honoured.

SHRI NARAYAN CHOUBRY : The
map at their pavillion in the Trade Fair
was issued by them after the SAARC
meeting,

SHRI NARAYAN DATT TIWARI:
That issue has been closed, because thoy
have withdrawn those maps.

As I said, Mr. Junejo spoke with
confidence. As Prime Minister mentioned
in bis press conference, he is the elected
Prime Munister of Pakistan,

( Inrmupﬁou)

PROF. N.G, RANGA : Has any effort
been made to invite Burma and Thailand ?

E |
SHRI NARAYAN DATT TIWAR 1 : 1
may assure the veteran member that we

will give due weight to his suggesion. It

is certainly vety difficult because you have

" to anow the current policy of Burma. And
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I caonot comment onit. We all have to
think about this in the SAARC. It will
take some time before I think it will be
possible for Burma, Thailend and Indonesia
to think on these lines. We all together
can thiok of discussing questions of mutual
interest with ASEAN because they have 8
s'rong association we héve to avoid
unnecessary misunderstanding. But we
hope that ultimately this wish of the
Indian people as reflected in our Lok
Sabha wil) certainly reach their ears and
they will certainly consider this, Indone-
sia, Thailand and other South East Asiap
countries also may either to consider this
ardent with of our people. 1 hope they
will begin thinking on these lines. Once
we took a giant step forward in consolida-
ting and arriving at a consensus in South
Asia, 1 am sure that they will also be
considering this in not too distant a
future.

Sir, this has been a momentous debate
and [ am sure that the voice of the Indian
people as reflected in these deliberations
of the Lok Sabba will not only reverberate
throughout India strengtheaing the desire
of our Indian people to live in peace and
progress, but this voice wilf «1:0 transcend
tte frontiers of India and reach every men,
woman and every citizen throughout South
Asia, so that we can live In peace, amity,
and with a sense of good neighbourliness
and we could all march together for
consigeration of our freedom avd Prosperi-
ty and progress. Let us hope that dream
of one billion people marching towards
that goal will come true,

SUPPLEMENTARY DEMANDS
FOR GRANTS (GENERAL),
' 1986-8 7=~Contd,

[Bwglish]

MR. CHAIRMAN : Now, let us take
item No. 9, Supplementary Demands for
Grants (General). Dr. Rajhans was oo his
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DR. G.S. RAJHANS (Jhanjbarpur) :
Mr. Chairman, Sir, what | want to say. ...

SHRI SAIFUDDIN CHOWDHARY
(Katwa) : But do not abuse our party.

DR. G S. RAJHANS : [ am with you.
Take me also to China, What 1 was
saying remained Incorclusive. [ am not
against the Public Sector. Rather 1
support it. You have made provision for
investment in the Gas Authority of India
and also in the Rashtriya Ispat Nigam.
A sum of Rs. 66 lakhs has been provided
under other heads. 1 am not expressing
my views about the Gas Authority of India
or the Steel Plants, But I would like to
raise some points in regard to the public
sector as a whole. Unfortunately, we have
taken for granted tbat public sector will
remain in this country and should also
remain, We are the supporters of this
concept. But the pcople are now losiog
their faith in the public sector. It is a
very impo:tant issue -and the Government
should look into the matter seriously. 1t
is true that the public sector undertakings
are incurring heavy losses but who makes
up the loss and from which resource the
money is rsised to make up the losses.
That money is raised from all of us. I
would like ¢o raise some points regarding
locational difficulties in respect of the
public sector undertakings. It says that
there are some locational disadvantages.
We maae a mistake in‘the beginning when
we set up the public sector undertakings.
Now what can be done? Such things
are said, particolatly in regard to the
Durgapur Steel Plaat. Have the people of
the country no right tomnow whether at
the time of preparing the project report,
the question of locational difficulty was
not raised and whether it was not thought
at that time that in due course the public
gector will incur heavy losses? Now I
would like to raise an important issue,
You please listen to it attentively.

‘ Cbrruption is rampant in the medium
level public sector units. 1 am saying this
with full responsibility, Senior officers of
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those units ircluding the Managirg
Director and the Chairman are plondering
the public money and lining their pockets.
1 would like to give an examp'e. When
a raid was conducted in the house of the
Managing Director of the Cement
Corporation of India, wealth worth lakhs
of rupees was recovered. Not only this.
When raids were conducted in the houses
of other senior cxecutives, large amounts
were recovered from there. If you conduct
raids on the houses of other senior
executives, you will be surprised to see .
the wealth which they have amassed.
They have surpassed other rich people in
this respect. I talked to a senior execu-
tive ip the public sector. He told me
that at the most Government could remove
them or dismiss them. They have amassed
crores of rupees. They say, let the
politicians discuss in the House the role of

the public sector and the private sector
but they will continue to make money,
which is ther prerogative. That is why
I have said that this is a serious matter.
So, it is the senior executives who are
failing the public sector undertakings,
They have no commitment toward: the
public sector. . They have only one
prog amme i.e. to further their interests.
This -is a very serious thing. If the sitna-
tion is not remedied, the public sector ean
never succeed. This I can say with full

authority. I kpow many such cases. I
will give this Information to the bhon.
Minister separately, But there is no

denying the fact that corruption is rampant
in the public sector. There is no
commitment.

The Government has allocated some
amouat for NRBP and RLEGP but I am
sorry to say that at least in the Hindi
-speaking. States the programmes are not
being implemented properly. The main
reason is that there is no say of MPs in
the implementation of the programmes and.
no co-operation is sought from us in the
monitoring of these programmes Our
advice is ignored. You arc satisfied that
you have allocated crores of rupees under
the 20-Point programme or NREP or
RLEGP to various States and there must be
prosperity. In this context some one hos

given me a very good example. A father
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got bhis daughter married by spending Rs.
5 lakhs and felt very happy that be had
spent 80 much amount on the marriage
but he never tried to know in what condi-
tions his davghter is living in her in.laws
house, how much agony she is suffering,
Similarly, the Centre does not try to know
how the funds, which have been allocated,
are utilised and whether the people are
being benefited from it or pot. Greater
emphasis has been laid on foiestry in the
Hindi speaking States. Crores of rapees
are spent on forestry in Bihar but no audit
of the fund is undertaken. This may be
noted.

The people arc making money,
plundering the public money. You. say
you are planting trees to protect eavirop-
ment, but where are those trees ?
Actually, the concerred officers are
pocketing the entire mopey.

Sir, please zllow me to speak, [ have
some practical points to make, I wal}t
2-3 minutes more,

Sir, there must be monlitoring of the
funds that are being allocated for planting
trees,

The Government have given a loan of
Rs. 6000 crores to the Food Corporation
of India. This august House has held
discussion on the sctivities of the Food
Corporation of India & pumber of times.
1f there is any bungling, it is in the Food
Corporation of India itself. Bvery body
kpows that the Food Corporation of India
jndulges in bungling of crores of rupees in
the name of shortages and transportation.
Shri P. Shivshankar, who had been a

. Miplster of this department earlier, had
said that unfortunately, large scale bungliog
took place in the matter of shortages and
transportation and the Government would
look into the matter, 1 have no objection
if the Government allocate funds to it but
this being public money, 1 would advise
the Government to exergise caution in this

| respest,

NOVEMBER 10, 1986

. present

An allocation of about Rs, 3 crores 18
being made for the national caltural
festival, You knew that the national
cultural festival would be held. So, the
Government should have made provision
for it in the Budget itself,

Sir, in the end, 1 would say that po
one is bold enough to call a spade-a-spade.
The Government bave allocated Rs. 600
crores to meet the increased commitment
as per the recommendation of the Pay. ‘
Commission. The employees in this
country are being paid for 13 months for
working for 12 months, May I know why
you are not giving 13 months’ pay to
M.Ps? An honest M.P. is finding it
difficult to make his both ends meet in the
situation., The Government is
pumping money for unproductive purposes
in the hope that the people will praise
them. But this will not happen,

Sir, there is no justification for what the
Pay Commission hes recommended for the
senior exscutives. Ttis good to increase
their salary upto a limit but the Govern.
ment have given them too much money.
Now you can’t return. When their salary
has been increased to such an exten’, they
should be asked to work with devotion and
honesty. If ‘ome executive is caught for
fraudulent acts, be must be punished
immediately. Such cases should not be
allowed to be prolonged through long
judicial enauiries.

Mr. Chairman, Sir, I support these
Supplementary Demands for Grants. Bot
I would say that cofruption and wasteful
expenditure must be checked and above
all, these mattery should be discussed in
this House with®t reservation,

*SHRI P. APPALA NARASIMHAM
(Anakapalil) : Mr. Chairman, sir, I wagt
to coofine myseif to a few important points
on the supplementary budget. The deficit
financing bas becn a regular feature of our
budget, during the last 37 years of our

e o

*The specch was orgioslly delivered in

Te h"uo
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independence. In this year the deficit was
shown as R, 1635 crores and last year it
was Rs. 4000 crores. One of the main
reasons for this is that our public sector
wherein a huge investmsat has been made
is still in the red. This sector has not
shown any profit till todate. Already
many hon. Members have spoken about
the performance of this sector. The hon’
ble Members who precrded me spoke
about Visakhapatoam steel Plsnt.  Sir, let
me tell you that the Central Govt. had not
been handling the construction work of the
plant in ‘proper time. The management
is not on sound lines, It is not progressing
as per schedule, BEven the displaced
persons who lost everything are not being
treated properly. The taxes which were
supposed to be credited to local panchayat
samitis as per panchayat Act are being
credited to the Municipalities. This is the
way, they arc managiog affairs at Visakha-
patoam. [ had written letters to the
hon’ble Minister in this regard. But no
action was taken to correct the anomaly.
Even the reply from the hon'ble Minister
says that taxes should be paid only to the
Muncipality.

Sir, clandestine accounts Rs. 30,000

crores are there in Swiss Banks. Though
the Govt. knows it fully well, so far no
action was taken to find out the culprits
and bring out that mrooey. Sit, we owe
pearly Rs. 30,000 crores to other countries,
We always borrow money We are constan-
tly under indebtedness. If we bring out
the money clandestinely deposited in Swiss
Banks, we will be in a position to pay off
our debts to foreign countries. When we
are free from the burden of foreign loans,
we cap make progress in real terms. But
the Govt so far has pot given & serious
thought to this matter, In fact, I feel,
Sir, that the country is bejng moitgaged to
foreign couatries for its survival,

Sir, mapy States in the country are in
the grip of natural calamities like floods
and drought, [t is the primary responsibi-
lity of the Central Govt' to come to the

rescue of State Governments in their hour:

of need. But it is most uafortuoate to
pote that the Central Govt is not discharg-

ing this responsibility propetly. The
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Central Govt should help the State Govts.

~in their hour of distress. It is its sacred

responsibility. Conducting aerial survey is
not enough. Help should flow in terms of
money and material. Hilow promises,
which are made to hoodwink the people
will not serve the purpose.

Sir, I will cite an example to show how
the Ceotral Govt. believes in hoodwinking
the people. Recently Andhra Pradesh bas
witnessed unprecedented floods, The loss
was about Rs, 2000 crores. The State
Govt. sought an assistance of Rs, 800
crores which the bearest minimum to take
up rescue and relief operations in the
devastated areas and to provide employ-
ment to the affected persoms. But, it is
very strapge that the Central Govt. had
sanctioned only Rs. 132 crores and that
too with the condition that the amount
should be spent before next March. Sir
floods bring much devastation with them:
Ic:igation projects, bunds, canals etc. will
be completely washed away during floods
and it is not possible to repair them within
a short span of time. It takes months to
repair and restore them. So the condition
tag attached to the grant of Rs. 132
crores is meaningless. I appeal to this
Govt. through you Sir, to sanction Rs
800 crores as desired by the State withou;
any preconditions, This is how, the
Centre shou'd come to the help of State
Govls. .

Sir, during Asiad many structures were
built in and around Delhi. In the
supplementary budget it Is proposed to
allocate to Rs. 58 crores for the Delhi
Development Authority for repairing and
maintaining those buildings. It shows how
the precious money is being squandered

.away by this Gov‘t; »

As [ said carlier the Public Sector is
in the red constantly. This sector hes to
be managed efficiently and effectively.
Steps should be taken to arrest the losses
and make them run profitably. We cannot
allow it to be 8 white elephant any wmay
more. Similarly, efforts should be made
to bring back the money clandestively
‘deposited in Swiss banks,
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" 1hope the honble Minister would teke
positive steps in this direction.

- 8ir, T conelude my speech thanking you
for the opportunity you have provided me
to speak. I conclude,

SHRI GIRDHARI LAL VYAS
(Bhilwara) : Mr. Chairman, Sir, I support
the Supplementary Demands, and as Dr.
G.S. Rajhans has spoken before me, I
too would like to express my views on the
~ public sector.

The hon. Minister of Finance is present
bere. What are the factors responsible
for the losses being incurred by the publi'c
sector enterprises ? I think ic is the mani-
pulations of the bureaucrats and other
heavy weights, I would cite an example
of my coostituency. Although Ra_mpura-
Agucha have large deposits of z_inc ye! th'e
largest zinc smelting plant is being establi-
shed at & far away place becausec of the
whims of your bureaucrats who do not
realise as to how much time and mon.ey
will be wasted in carrying the raw material
to a distance of 100 miles where it will be
separated from lead, etc. This is a Rs. 300
crore plant, Has any economic study been
made as to how much additional expendi-
ture will have to be focurrcd on transpora-
tation and how much time is involved in it.
I think neither your department norihe
Mining d:partment has made any stidy of
it, Hundreds of crores of rupees will be
spent, due to which the entire plan project
will incur loss, and your bureaucracy will
be respopsible for it because it was their
decision to estabiish this plant there.

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
'THE MINISTRY OF FINANCE (SHRI
B.K. GADHVD : Rimdly pame the
place,

18,00 hrs.

SHRI GIRDHARI LAL VYAS
Rampur-Agucha, This largest plant ought
to be set up there to improve the economic
condition there. We must stop wastage of
funds io this way. There is still time. The
work on this projest will begin shortly, so
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you must wake up, I had been urging
time and again that you should make a
stady in this regard, but your attitude bas
remained unchanged. Public money is
being wasted, you must, therefore, make s
deep study and thorough investigation. The
Government of India has sanctioned Rs. 20
crores for the mining work there and has
also decided to construct & dam. In spite
ofitall, itis being sot up at Chanderi.
You have stated that a separate 65 mega-
watt project will be established there, But
I think the entire project must be set up at
Rampur-Agucha as it would save the
Transporation costs and the project will
not incur loss. The public money and the
Government money can also be saved from
being wasted in this way. But you are not
paying any attention 10 it, The people of
this area have a claim for it. It is due to
the wrong policies that sach things happen.
Therefore, you must take positive steps to
improve the system.,

Then, the Government has acquired the
land of the local people for mining purpo-
sos. But they have not been paid apy
compensation. Now, you are trying to
side-track the issue. You must ensure that
the people of these areas get justice. You
must make some definite arrangements for
it.

Rajasthan is facing unprecedented famine
this year. This type of famine has pever
siruck apy part of India sa tar. The
entirc Rajasthan is in the grip of famine.
The Government of Rajasthan had sub-
mitied a memorandum to the Unjon
Government in this connection, but you
bave not reloased even one paisa. 30 per
cent of the people bave already left their
hcmes. The relief work have also been
suspended. Our hon, Minister of Agricul-
ture has made a statement that there have
boen rains in  Rajasthan in the month of
September; but thero Were no rains at all
in some parts, And after 15th August
there hat been no rains at all, Crops have
been destroyed. There 18 an acute shortage
of drinking water, food and foddet. The
people are facing severe unempioyment
problem and unsurmountable difficutes. I
would request the hon. Mimister of Finance
t0 provide funds to Rajasthan Government
80 that relief works may be taken up and
peoplo may ge. the necessary relief,
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Our. Government has been saying time
and again that they will not allow aoy
person to dle to huanger or thirst. But now
people aré dying of starvation ‘and thirst.
If you do not make necesssry arrangements
- -much of our population will die. Therefore,
you must pav attention to this and help the
Government of Rajasthan so that they are
able to start relief measures on a large
scale, and the people may get employment
and live there with their families. Such
arrangements must be made without any
delay.....(Interruptions)...1 have to make two
or three points more. 1f you do not allow
me to speak now, pleasc allow me to
continue tomorrow.

MR. CHAIRMAN : You please

conclude.

SHRI GIRDHARI LAL VYAS : 1 want
that you must extend full help in this
connection. C

Apgain, in regard to the Fourth Pay
Commission, I want to submit, as he has
already been ststed, you have made an
enormous increase in the salaries of
Governmeat employees and officers. The
increase in the pay-scales is welcome, we do
not grudge it. Bat you have increased the
salaries of the high-ranking officers enor-
mously. You must link it with their
performance. You ars very wsll aware

and the people of this country are also.

awarc bow theae bureaucrats amass wealth.
You must take note of it.

What is the complaint of Rajasthan ?
It has been facing drought conditions con-
‘tinuously for the last four years, Besides,
the employees of the Rajasthan State sre
also demanding wage parity with the Centre
on the principle of equal pay for equal
wotk. Today, if their demands are fulfill
" ed, then it would mean ao additional
expenditure of Rs. 250 crores, The
Rajasthan Government is not in a position
to give such a large .amount. They have
agreed to grant benefits to the employee;
which would amount to Rs, 70 ¢rores and
would include 15 days’ bonus and interim
relief of Rs, 30 to Rs. 70 per émployees.
The employees are not satisfied and they
have organised a massive strike. You
increase tho salaries of the Central Govern-
ment smployees which in turn affects the
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State Governments, whose financial position
you are very well aware. They .are not
able to implement their developmental
plans ¢n account of paucity of funds. You
put the State Government into difficulties
by ‘increasing the salaries of your employeces
evety second and third year. So, when you
have increased the salaries of your own
employees, it is your du'y to assist the
State Government, so that they are also
able to meet the demands of their employ-
ces. After all, their demands bave also to
be fulfilled. We are spending 42 per cent
of our totsl revenue on them and if an
additional expenditure of Rs. 2350 crores
bas to be incurred, then it would go up to
62 percent, If the State Government
increases the salaries of the employees to
this extent, then' how can there be any
development ? Therefore; the Cen're, while
sctting up pay-commirsions or incrcasing
the pay-scales of its employees must take
into consideration the finarcial position of
the States and must also see how the em-
ployees of State Governments can be kept
satisfled. Hence, there is imperative need
to help the States.

I want to make a submission in regard
to the banks. The hon. Minister of Finance
has just given a statement that seyeral
businessmen have made deposits in the
Swiss banks and the total amount is Rs,
1300 crores. How much more money may
have been deposited in other banks is still
not known. But what is the Government
ano the Customs and Excise Officers doing ?
They are in league with these rich business-
men and indulge io under invoicing of
import and Export consigoments, As the
officers and employees are in cohort, you
cannot apprehend them, and in this way
thousands of crores of rupees arc remitted
and the Incian Government is deprived of it.
These people are depositing moncy there
and our country is getting bankrupt. The
big capitalists have created such condi-
tions. You have done some work and
have apprehended many people in this
connection. I want to emphasise that the
people who wunder invoice consignments
while importing and exporting, and thus
save money to deposit in their foreiga bank
accounts, must not be allowed to do so,
Stern action should be taken sagainst them
80 that they are not able to depcsit that
money in the foreign banks and the couatry
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also gets i's rightful share of foreign ex-
change. Until you take stern action

against them they will have the upper hand -

and it would not be possible to check
them, ,

Again, the banking system the way it
is functioning today, cannot really help the
poor, You have nationalised he banks, but
even today the poor people fare dependent
on the whims of the banks managers in
the mater of loans. If you want to
alieviate povery through I.R.D.P. and other
sach programmes, you must select such
people who are capable of meakjng it a
 success. At present right people are not
in cherge of the implementation of these
programmes, aund they sanction money
according to their whims. You must
think how these programmes can be
implemented effectively. You have organi-
sed loan melas and taken other necessary
measures, but have the people belonging to
the scheduled castes, scheduled tribes, and
other backward classes or even the middle
classes ever received any money uader the
self-employment schemes ? The entire
money is pocketed by the capitalists who
utilise it for their money-lending business.
They do not set up any pew industries,
These capitalists have invested your money
to increase their own returns. They have
pot done anything to enhance the wealth of
the country. Hence, you must take stern-
action against these bank .officials because
they rob the poor and help therich. I
would request you to change this policy. If
you want to make the 20 point programme
apd other anti-poverty programmes success-
ful, you will have to take positive mecasures
jo that regard-

Fivally, I would like to draw the atten-
tion of the hon, Minister of Finance to the
fact that Rajasthan is in the grip of severe
famine at present, The new railway lines
demanded for Rajasthan must be taken up
for construction 80 that the famine-hit
people might get some relief. At lcast the
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earth work of the Kota-Devgarh and Todae
Rajasthan-Nathdwara railway lines involw
ing expenditure of crores of rupees should
be taken up immediately so as to provide
employment to the people. They would be
abie to earn their wages (n these difficuit
times. It would be & great source of
relif for them. With thesc words I
support the Demands presented in the
House. :

18,12 hry.

PAPER LAII) ON THE TABLER~
Contd. -

[English)

Notification under Central Exclse
Rules, 1944 .

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THEB MINISTRY OF FINANCE (SHRI
B.K. GADHYVI) : Sir, I beg to lay on the
Table a copy of Notification No. 453/86-
Central Excises (Hindi and English versions)
published in Gazette of India dated the
20th November, 1986 together with an
explanatory memorandum wmaking certain
amendments to Notification No. 223/86-
Central Excises dated the 3rd April; 1986
S0 as to restrict the excise duty exemption
avaitable to waven sacks of polymers of
ethylene or propylene or a combination
thereof only if such sacks are- manufactuted
on flat kpitting looms, issued under the
Central Excise Rules, 1944, [Placed in
Library. See No LT—3282/86),

MR. CHAIRMAN : The House stands
adjourned to meet tomorrow at 11 A,M,

18,13 hrs.

‘The Lok Sabha 1hen adjourned ¢ill

Bleven of the clock om Friday,

November 21, 1986(karsika 30, 1908
(Saka)
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